
List of cases which were e-filed during the month of March 2023

Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filing

1 CENTRAL CS COMM-407/2023 RANI SAREES VS PREM KUMAR 980857495 01.03.2023 28.02.2023

CS COMM-382/2023 9899377311 GAURAVKAPOOR.LAW@GMAIL.COM 02.03.2023 01.03.2023

CS COMM-383/2023 ICICI VS ANIL KR. 02.03.2023 01.03.2023

CS COMM-384/2023 ICICI BANK VS SUMEET PAREEK SAGAR SHIVAM 9212036118 02.03.2023 01.03.2023

CS COMM-382/2023 93122766511 rktiwari82@gmail.com 03.03.2023 02.03.2023

CS COMM-400/2023 9899695583 ashishaggarwal90982@gmail.com 03.03.2023 02.03.2023

CS COMM-407/2023 BHARAT TRADING VS ABISHEK KUMAR ISHU BANSAL 9811712344 04.03.2023 03.03.2023

CS COMM-408/2023 ISHU BANSAL 9811712344 04.03.2023 03.03.2023

CS COMM-416/2023 SUNRISE COPIERS VS NIKHIL GARG subhashchanndra846@gmail.com 06.03.2023 04.03.2023

CS COMM-417/2023 06.03.2023 04.03.2023

S.No Advocate Nobile 
Number

Date of 
Registration

SH. SANJEEV KUMAR 
AGGARWAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

H.K. 
CHATURVEDI

HEMANTKCHATURVEDI@GMAIL.CO
M

ARIZONE  INDIA VS SHIVALI 
GARMENTS

GAURAV 
KAPOOR

SAGAR  SAGAR 
SHIVAM

 
9212036118

VIKASCHOPRAADVOCATE@GMAIL.CO
M

VIKASCHOPRAADVOCATE@GMAIL.CO
M

CAPITAL CABLES VS NITISHA 
CONSTRUCTIONS

RAJEEV 
KUMAR 
TIWARI

PRAVEEN KUMAR JAIN VS ASHISH 
MOTORS

ASHISH 
AGGARWAL

adv.ishubansal@gmail.com

BHARAT TRADING VS CORE 
TECHNOLOGY

adv.ishubansal@gmail.com

SUBHASH 
CHANDRA

PRABH DAYAL OM  PRAKASH VS ALI 
YUNIS

CHETNA 
BHALLA

9818280772 punitbhalla@gmail.com



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

1 CENTRAL

CS COMM-418/2023 ICICI BANK VS VINOD KUMAR SINGH 9810076766 06.03.2023 04.03.2023

CS COMM-419/2023 ICICI VS BABBAL FASHION 9818280772 06.03.2023 04.03.2023

OMP (I) COMM-231/2023 HDFC VS  MINAKSHEE BHARDWAJ ANISH BHOLA 9811452002 ANISHBHOLA17@YAHOO.COM 10.03.2023 09.03.2023

OMP (I) COMM-232/2023 HDFC VS NARESH SHARMA ANISH BHOLA 9811452002 ANISHBHOLA17@YAHOO.COM 10.03.2023 09.03.2023

OMP (I) COMM-261/2023 HDFC VS BALVINDER SINGH ANISH BHOLA 9811452002 ANISHBHOLA17@YAHOO.COM 13.03.2023 10.03.2023

OMP (I) COMM-262/2023 HDFC BANK VS ASHA ASHA ANISH BHOLA 9811452002 ANISHBHOLA17@YAHOO.COM 13.03.2023 10.03.2023

OMP (I) COMM-263/2023 HDFC VS DHANESH SINGH ANISH BHOLA 9811452002 ANISHBHOLA17@YAHOO.COM 13.03.2023 10.03.2023

OMP (I) COMM-265/2023 HDFC VS SAURABH GUPTA ANISH BHOLA 9811452002 ANISHBHOLA17@YAHOO.COM 13.03.2023 10.03.2023

OMP (I) COMM-266/2023 HDFC VS PAWAN KUMAR SHARMA ANISH BHOLA 9811452002 ANISHBHOLA17@YAHOO.COM 13.03.2023 10.03.2023

CS COMM-435/2023 UCO BANK VS YOGENDER KUMAR 9811008367 ischauhanadv01@gmail.com 13.03.2023 10.03.2023

OMP (I) COMM-281/2023 HDFC VS RAMESH KUMAR ANISH BHOLA 9811452002 ANISHBHOLA17@YAHOO.COM 14.03.2023 13.03.2023

SH. SANJEEV KUMAR 
AGGARWAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

SHAILENDRA 
BABBAR

babbarsandassociatesicici@gmail.com

CHETNA 
BHALLA

punitbhalla@gmail.com

ISHWAR SINGH 
CHAUHAN



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

1 CENTRAL

CS COMM-457/2023 ICICI VS KUMUD KUMAR 9212036118 15.03.2023 14.03.2023

CS COMM-458/2023 JATIN S SETHI 8860070760 GURPREETSINGH CHABBRA@YO.IN 15.03.2023 14.03.2023

CS COMM-459/2023 ICICI VS DINESH MAAN 9212036118 15.03.2023 14.03.2023

CS COMM-460/2023 ICICI VS GAURAV R SINGH 9212036118 15.03.2023 14.03.2023

CS COMM-461/2023 9999980081 15.03.2023 14.03.2023

CS COMM-479/2023 ICICI BANK VS MOHD REYAZ 9818030800 17.03.2023 16.03.2023

OMP (I) COMM-282/2023 HDFC VS HARI SINGH ANISH BHOLA 9811452002 ANISHBHOLA17@YAHOO.COM 17.03.2023 16.03.2023

CS COMM-485/2023 MANOJ KUMAR VS ASHISH BANSAL AMIT KUMAR 9899837347 VANSHKASHYAP.VK31@GMAIL.COM 18.03.2023 17.03.2023

CS COMM-550/2023 9891947575 lovekesh27@gmail.com 29.03.2023 17.03.2023

OMP (I) COMM-300/2023 ANISH BHOLA 9811452002 ANISHBHOLA17@YAHOO.COM 20.03.2023 18.03.2023

OMP (I) COMM-301/2023 HDFC VS KALPENDRA BABU ANISH BHOLA 9811452002 ANISHBHOLA17@YAHOO.COM 20.03.2023 18.03.2023

SH. SANJEEV KUMAR 
AGGARWAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

SAGAR SHIVAM VIKASCHOPRAADVOCATE@GMAIL.CO
M

BALAJI PAPERS TRADERS VS  G S  
ISLAM

SAGAR SHIVAM VIKASCHOPRAADVOCATE@GMAIL.CO
M

SAGAR SHIVAM VIKASCHOPRAADVOCATE@GMAIL.CO
M

INDIAN PESTICIDES VS NAVKAR 
SCIENCE

DEEPAK YADAV DEEPAKYADAVADVOCATE@GMAIL.C
OM

PRASHANT 
KUMAR

induslegalia@gmail.com

BEAUTY ART PRINTS VS. MATRA 
CHHAYA EXPORTS

LOVEKESH 
AGGARWAL

HDFC BANK VS ASHISH 
VISHWKARMNA



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

1 CENTRAL

OMP (I) COMM-307/2023 HDFC VS HEMANT KUMAR ANISH BHOLA 9811452002 ANISHBHOLA17@YAHOO.COM 20.03.2023 18.03.2023

2 CENTRAL Ex.(COMM)/121/2023 9810076766 01-02-2023 31-01-2023

CS (COMM)/403/2023 9873987884 hassann176mailcom 04-03-2023 03-03-2023

CS(COMM)/402/2023 9891770449 04-03-2023 03-03-2023

CS. COMM)/430/2023 9811898399 02-02-2023 01-02-2023

OMP (COMM)/34/2023 9811452022 04-03-2023 03-03-2023

CS (COMM)/414/2023 STATE BANK OF INDIA VS POONAM 9899804997 06-03-2023 04-0-3-2023

CS (COMM)/415/2023 9999490798 06-03-2023 04-0-3-2023

CS (COMM)/430/2023 9811452022 10-03-2023 07-03-2023

OMP(I)(Comm)/229/2023 HDFC BANK  VS CHAMAN SINGH 9811452022 10-03-2023 07-03-2023

OMP(I)(Comm)/230/2023 HDFC BANK  VS IMDADUL LHAQUE 9811452022 10-03-2023 07-03-2023

SH. SANJEEV KUMAR 
AGGARWAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

DR. KAMINI LAU, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

PROFFESSIONAL IMPEX PRIVATE LTD 
VS SURANA METALS 

SHAILENDRA 
BABBAR(P),

babbarsandassociatesicici@gmail.com

M/S A.S TEXTILE VS SHUBHAM 
LAKHARA 

SYAD AJMAL 
HASAN (P),

PUNJAB NATIONAL BANK  Vs M/S 
DSTOR TECHNOLOGIES PRIVATE LTD

SHAGUN 
BHARGAV (P),

shagun.law@gmail.com

SUNIL RANAVS RANIK HUSSAIN 
MAZUMDER 

MANISH 
KUMAR 
DEWAN(P),

mainsh@klfindia.com

BPTP PRIVATE LTD VS MAVERICK 
INNOVATIONS PVT LTD 

ANISH 
BHOLA(P),

Anish_bhola17@yahoo.com

Narender 
Vashishta(P),

nvashishta@gmail.com

STATE BANK OF INDIA VS  GANGA RAM ANUJ 
AGARWAL(P),

advocateanujagarwal@yahoo.com

SUNIL RANA VS RANIK HUSSAIN 
MAZUMDER 

ANISH 
BHOLA(P),

Anish_bhola17@yahoo.com

ANISH 
BHOLA(P),

Anish_bhola17@yahoo.com

ANISH 
BHOLA(P),

Anish_bhola17@yahoo.com



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

2 CENTRAL

OMP (I) (COMM)/257/2023 9811452022 13.03.2023 10.03.2023

OMP (I) (COMM)/258/2023 9811452022 13.03.2023 10.03.2023

OMP (I) (COMM)/259/2023 9811452022 13.03.2023 10.03.2023

OMP (I) (COMM)/260/2023 9811452022 13.03.2023 10.03.2023

OMP (I) (COMM)/264/2023 HDFC BANK LTD Vs SANJANA RAJAK 9811452022 13.03.2023 10.03.2023

EX.COMM 140/2023 9899350360 14.03.2023 13.03.2023

CS (COMM)/441/2023 B.C NAGAR (P) 8368228808 bcnagar58@gmail.com 14.03.2023 13.03.2023

CS (COMM)/440/2023 C.B BANSAL (p) 8860070760 14.03.2023 13.03.2023

CS (COMM)/439/2023 S.L.JAIN (P) 9811391338 shyamlaljain1605@gmail.com 14.03.2023 13.03.2023

CS (COMM)/438/2023 7291971240 pandeyassociates1997@gmail.com 14.03.2023 13.03.2023

OMP(I)COMM/278/2023 HDFC BANK VS ARUN KUMAR 9811452022 14.03.2023 13.03.2023

DR. KAMINI LAU, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

HDFC BANK LTD Vs RAVI SINGH 
TOMAR 

ANISH 
BHOLA(P),

Anish_bhola17@yahoo.com

HDFC BANK LTD Vs JITENDER LATURI 
SINGH 

ANISH 
BHOLA(P),

Anish_bhola17@yahoo.com

HDFC BANK LTD Vs RAVI PRATAP 
SHUKLA 

ANISH 
BHOLA(P),

Anish_bhola17@yahoo.com

HDFC BANK LTD VsRAM BIR SINGH  
SHYAM SUNDAR AMBADI

ANISH 
BHOLA(P),

Anish_bhola17@yahoo.com

ANISH 
BHOLA(P),

Anish_bhola17@yahoo.com

KOTAK MAHINDRA PRIME LTD VS 
PRAKASH RSTOGI 

MANISH DUA 
(P)

MANISH.DUA.ADVOCATE@GMAIL.CO
M

JASBIRR SINGH VS SR. DIVISIINAL 
MANAGER NORTHERN RAILWAY 

M/S BAJAJ PAPER TRADRS VS M/S 
MANGAL PRODUCTS 

gurpreetsingh_chhabra@yahoo.co.in

VIVEK KUMAR JAIN VS KULBHUSHAN 
SINGH 

M/S GLOBAL MEDIKIT VS GANPATI 
DISTRIBUTORS 

SANTOSH 
PANDAY(P)

ANISH 
BHOLA(P),

Anish_bhola17@yahoo.com



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

2 CENTRAL

OMP(I)COMM/280/2023 9811452022 14.03.2023 13.03.2023

OMP(I)COMM/279/2023 HDFC BANK VS  NISHANT KUNWAR 9811452022 14.03.2023 13.03.2023

CS (COMM) 462/23 9212036118 15.03.2023 14.03.2023

CS (COMM) 463/2023 9213630390 lawyer_09@yahoo.co.in 15.03.2023 14.03.2023

Execution (Comm)/148/2023 9873347330 17-03-2023 16-03-2023

Execution (Comm)/149/2023 9873347330 17-03-2023 16-03-2023

CS (COMM)/470/2023 9818030800 17-03-2023 16-03-2023

CS (COMM)/471/2023 9718689708 17-03-2023 16-03-2023

OMP (I) (COMM)/289/2023 9873347330 17-03-2023 16-03-2023

OMP (I) (COMM)/288/2023 9873347330 17-03-2023 16-03-2023

OMP (I) (COMM)/287/2023 9873347330 17-03-2023 16-03-2023

DR. KAMINI LAU, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

HDFC BANK VS   SUSHANT PANIGRAHI  ANISH 
BHOLA(P),

Anish_bhola17@yahoo.com

ANISH 
BHOLA(P),

Anish_bhola17@yahoo.com

ICICI BANK  VS  DHIRENDER KUMAR 
SINGH 

VIKAS CHOPRA 
(P)

vikaschopraadvocate@ gmail.com

M/S EDEN’S GIFT VS  M/s GOLORPLAST 
SYSTEM (P) LTD

MONAJ KUMAR 
LOHAT

KOTAK MAHINDRA PRIME LTD Vs 
RAHUL KUMAR

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.com

KOTAK MAHINDRA PRIME LTD Vs 
DEEPANSHU HARISH DOTANIA

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.com

ICICI BANK LIMITED Vs SATISH 
KUMAR

PRASHANT 
KUMAR(P),

induslegalia@gmail.com

STAR BIOMED PVT LTD THROUGH ITS  
ARVASDEV Vs ROBIN ENTERPRISES

AMIT 
CHAWLA(P),

amitchawlaad@gmail.com

IDFC FIRST BANK LTD Vs ARVIND 
KUMAR 1014

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.com

IDFC FIRST BANK LTD Vs RAKESH 
KUMAR SARANG 5376

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.com

IDFC FIRST BANK  LTD Vs MAJID 
IRSHAD ALI 4273

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.com



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

2 CENTRAL

OMP (COMM)/39/2023 9810781171 maliklawechamber217@gmail.com 17-03-2023 16-03-2023

OMP (I) (COMM)/286/2023 9873347330 17-03-2023 16-03-2023

CS (COMM)/482/2023 9718844007 NA 18-03-2023 17-03-2023

Execution (Comm)/151/2023 9868552038 18-03-2023 17-03-2023

CS (COMM)/481/2023 9953538322 ankitsadvocate13@gmail.com 18-03-2023 17-03-2023

HDFC BANK LTD Vs SUNIL KUMAR 9811452022 20-03-2023 18-03-2023

HDFC BANK LTD Vs JYOTI SHARMA 9811452022 20-03-2023 18-03-2023

HDFC BANK LTD Vs GAJRAJ SINGH 9811452022 20-03-2023 18-03-2023

SH MANOJ KUMAR Vs SH MOHIT 9811020050 rakesh2c2@yahoo.co.in 20-03-2023 #REF!

CS (COMM)490/2023 9711179205 21.03.2023 20.03.2023

CS (COMM)491/2023 9711179205 21.03.2023 20.03.2023

DR. KAMINI LAU, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

JAI BHAGWAN AGGARWAL Vs SBI 
CARDS AND PAYMENT 

NEERAJ MALIK 
(I)

IDFC FIRST BANK LTD Vs GOPAL 
CHOLA 2264

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.com

SH ANISH AGGARWAL Vs MR SUNIL 
KUMAR

ASHISH 
KAPUR(P),

M/S CHOLAMANDALAM INVESTMENT 
AND FINANCE COMPANY LTD Vs MS 
MINAKSHI GARG AND ANR

RAVI SHANKAR 
GARG(P),

advocatersgarg@gmail.com

SURESH KUMAR JAIN Vs MANOJ 
BASOYA

VAIBHAV 
YADAV(P),

OMP (I) (COMM)/297/20239

ANISH 
BHOLA(P),

Anish_bhola17@yahoo.com

OMP (I) (COMM)/297/2023

ANISH 
BHOLA(P),

Anish_bhola17@yahoo.com

OMP (I) (COMM)/298/2023

ANISH 
BHOLA(P),

Anish_bhola17@yahoo.com

CS (COMM)/488/2023

RAKESH 
BHALLA(P),

ICICI BANK LTD VS BHARAT FOOD & 
BEVERAGES 

USHA SINGH 
(P)

ushasinghandassociates@gmail.com

ICICI BANK LTD VS BHARAT FOOD & 
BEVERAGES 

USHA SINGH 
(P)

ushasinghandassociates@gmail.com

http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#
http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#
http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#
http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#


Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

2 CENTRAL

CS (COMM) 514/23 9313362890 nbhandari2009@gmail.com 22.03.2023 21.03.2023

OMP (COMM)/44/2023 9810168405 22.03.2023 21.03.2023

9811452022 23-03-2023 22-03-2023

OMP (I) (COMM)/323/2023 8512052601 24-03-2023 23.03.2023

OMP (I) (COMM)/324/2023 8512052601 24-03-2023 23.03.2023

OMP (I) (COMM)/331/2023 9811452022 27-03-2023 25-03-2023

CS (COMM)/530/2023 PUMA SE Vs ASHOK KUMAR 9891584230 27-03-2023 25-03-2023

CS (COMM)/531/2023 PUMA SE Vs ASHOK KUMAR 9891584230 27-03-2023 25-03-2023

CS (COMM)/532/2023 9999448797 27-03-2023 25-03-2023

CS (COMM)/533/2023 SHAFIQUR REHMAN Vs AQEEL AHMED 9810059650 27-03-2023 25-03-2023

CS (COMM) 537/23 9312875339 NA 28-03-2023 27-03-2023

DR. KAMINI LAU, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

M/S SQUARE PAPER VS NADEEM 
KHAN @ KHAN JAVED 

MAYANK SARIN 
(P)

MR KASIM CHOUDHARY VS M/S 
SHRIRAM TRANSPOST FINANCE 

REKHA  
RESTOGI (P)

rekharustagi@gmail.com 

OMP (I) (COMM)/297/2023321

HDFC BANK LTD Vs SHRAVAN KUMAR 
PAREEK

ANISH 
BHOLA(P),

Anish_bhola17@yahoo.com

AAKASH EDUCATIONAL SERVICES 
LIMITED Vs MR NIKHIL BANSAL

VIDUR 
SIKKA(P),

bhaska@tuelegalcco.imr 

AAKASH EDUCATIONAL SERVICES 
LIMITED Vs MR UPENDRA PRAKASH

VIDUR 
SIKKA(P),

bhaska@tuelegalcco.imr 

TATA CAPITAL FINANCIAL SERVICES 
LTD Vs FATEH LAL AHIR

ANISH 
BHOLA(P),

Anish_bhola17@yahoo.com

Shashi Pratap 
Ojha(P),

sojha@rnaip.com

Shashi Pratap 
Ojha(P),

sojha@rnaip.com

MR RAMESH CHANDER BAGGA Vs M/S 
GREENLITE POLYMERS LLP

VIPIN KUMAR 
CHAUDHARY(P
),

kushagrabansal@akassociates.org.in

ANURAG 
KUMAR 
AGARWAL(P),

info@asvassociates.com

M/S SURYA POLYPACK PVT LTD VS M/S 
FORRESTER FOOD 

AJIT 
UPADHYAY (P)

http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#


Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

2 CENTRAL

CS (COMM) 544/23 RAJAT GAUR 9810559216 NA 29-03-2023 28-03-202

CS (COMM) 557/23 9212036118 31-03-2023 29-03-2023

3 CENTRAL 9211021600 shivendervishwas76@gmail.com 01.03.2023 28.02.2023

CS(COMM) 380/2023 9810260246 02.03.2023 01.03.2023

CS(COMM) 381/2023 9818159221 02.03.2023 01.03.2023

MISC.DJ/ 149/2023 9891491829 02.03.2023 01.03.2023

OMP(COMM) 33/2023 AKRAM KHAN V/S DCB BANK LTD. 9884102961 zulfiqar1971@gmail.com 04.03.2023 03.03.2023

CS(COMM) 423/2023 STATE BANK OF INDIA V/S KAILASH 9818159221 advocate.suresh75@gmail.com 06.03.2023 04.03.2023

CS(COMM) 424/2023 9818280772 PUNITBHALLA@GMAIL.COM 06.03.2023 04.03.2023

HDFC BANK LTD. V/S JADHAV RAJESH 9953518347 07.03.2023 06.03.2023

9958726491 10.03.2023 09.03.2023

DR. KAMINI LAU, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

PUNJAB NATIONAL BANK VS AJAY  
KAPOOR 

ICICI BANK Vs VISHAL SUIT 
COLLECTION

SAGAR 
SHIVAM(P),

vikaschopraadvocate@ gmail.com

MS. ILLA RAWAT, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

EXECUTION (COMM)
120/2023

M/S JAI DURGA KAPOOR V/S M/S 
VARDHMAN ENTERPRISES

SH. 
SHIVENDER 
VISHWAS

NOVEL CONSULTANCY SERVICES PVT. 
LTD. 
V/S VAISHALI SANJAY CHANDARANA & 
ANR.

SH. BHUPESH 
NARULA

info@iconofhumanity.com

M/S ASHOKA BEADS CORPORATION 
PVT. LTD.
V/S M/S O.C. SWEETERS, LLP & ORS.

SH. SURESH 
KUMAR

lalittorawat@gmail.com

HANUMAN RICE TRADERS V/S M/S 
WHITEFIELDS OVERSEAS 
LTD.

SH. ANOOP 
KUMAR 
AWASTHI

anoopclc@gmail.com

SH. ZULFIQAR 
ALI KHAN

SH. SURESH 
KUMAR

PRABH DAYAL OM PRAKASH INFRA 
LTD. V/S JAI DEVI MISHRA

MS. CHETNA 
BHALLA

EXECUTION (COMM) 
131/2023

SH. SUMIT 
AGGARWAL

lawconnect@hotmail.com

EXECUTION (COMM) 
133/2023

PROTIUM FINCANCE LTD. V/S SAINI 
GENERAL STORE & ANR.

SH. RAJESH 
JANGRA

jangraadv.@gmail.com



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

3 CENTRAL

OMP(I(COMM) 225/2023 9811452022 10.03.2023 07.03.2023

OMP(I)(COMM) 226/2023 HDFC BANK LTD. V/S WASIM AKRAM 9811452022 10.03.2023 07.03.2023

CS(COMM) 434/2023 9810070824 13.03.2023 10.03.2023

OMP(I)(COMM) 252/2023 HDFC BANK LTD. V/S AJINDER KAUR 9811452022 13.03.2023 10.03.2023

OMP(I)(COMM) 253/2023 9811452022 13.03.2023 10.03.2023

OMP(I)(COMM) 254/2023 9811452022 13.03.2023 10.03.2023

OMP(I)(COMM) 255/2023 9811452022 13.03.2023 10.03.2023

OMP(I)(COMM) 256/2023 HDFC BANK LTD. V/S PARVEJ TAYYUB 9811452022 13.03.2023 10.03.2023

9990516321 N/A 13.03.2023 12.03.2023

CS(COMM) 448/2023 ICICI BANK LTD. V/S RAJESH YADAV 9212036118 15.03.2023 14.03.2023

CS(COMM) 455/2023 9212036118 15.03.2023 14.03.2023

MS. ILLA RAWAT, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

HDFC BANK LTD. V/S CHANDER PAL 
SINGH

SH. ANISH 
BHOLA

anish_bhola17@yahoo,com

SH. ANISH 
BHOLA

anish_bhola17@yahoo,com

MANLIFT INDIA PVT. LTD. V/S 
SHAGUN CORPORATION

SH. RAJESH 
CHHABRA

rajeshchhabra.adv@gmail.com

SH. ANISH 
BHOLA

anish_bhola17@yahoo,com

HDFC BANK LTD. V/S K R V CARRIERS 
INDIA PRIVATE LIMITED

SH. ANISH 
BHOLA

anish_bhola17@yahoo,com

HDFC BANK LTD. V/S ANURAG 
AGARWAL

SH. ANISH 
BHOLA

anish_bhola17@yahoo,com

HDFC BANK LTD. V/S RAVI KUMAR 
TRIPATHI

SH. ANISH 
BHOLA

anish_bhola17@yahoo,com

SH. ANISH 
BHOLA

anish_bhola17@yahoo,com

EXECUTION (COMM) 
139/2023

HDB FINANCIAL SERVICE LTD. V/S 
SANJEEV KUMAR

SH. RISHAV 
RAJAN

SH. VIKAS 
CHOPRA

vikaschopraadvocate@gmail.com

ICICI BANK LTD. V/S AZHAR BASHIR 
NAIK

SH. VIKAS 
CHOPRA

vikaschopraadvocate@gmail.com
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CS(COMM) 456/2023 9212036118 15.03.2023 14.03.2023

CS(COMM) 467/2023 ICICI BANK LTD. V/S AMIR QURESHI 9212036118 16.03.2023 15.03.2023

OMP(I)(COMM) 285/2023 9990008499 16.03.2023 15.03.2023

OMP(I)(COMM) 290/2023 9873347330 17.03.2023 16.03.2023

OMP(I)(COMM) 291/2023 9873347330 17.03.2023 16.03.2023

OMP(I)(COMM) 292/2023 9873347330 17.03.2023 16.03.2023

CS(COMM) 472/2023 9810668042 17.03.2023 16.03.2023

CS(COMM) 473/2023 9891072729 17.03.2023 16.03.2023

9811271436 17.03.2023 16.03.2023

9868552038 18.03.2023 17.03.2023

OMP(COMM) 41/2023 9076095280 N/A 20.03.2023 18.03.2023

MS. ILLA RAWAT, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

ICICI BANK LTD. V/S DHARAMVEER 
SINGH

SH. VIKAS 
CHOPRA

vikaschopraadvocate@gmail.com

SH. VIKAS 
CHOPRA

vikaschopraadvocate@gmail.com

REFRAMAT ENTERPRISES PVT. LTD. 
V/S DCM LTD. ANR.

SH. VIKAS 
SHARMA

vikassharmalawfirm@gmail.com

IDFC FIRST BANK LTD. V/S 
RAMESHWAR VED RAM SINGH

SH. MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.com

IDFC FIRST BANK LTD. V/S AASH 
MOHAMMAD SAIFI

SH. MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.com

IDFC FIRST BANK LTD. V/S SANAM 
SHRI CHANDRA

SH. MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.com

M/S STAR EDUCATIONAL BOOKS V/S 
MS. SWEETA JAIN

SH. YOGENDER 
GAUTAM

yogendragautam.legal@gmail.com

HARSH CLEAN DHAN PVT. LTD. V/S 
ALOK KUMAR PAL, PROP.
OF M/S ANISHA ENTERPRISES

SH. KAPIL 
KHER

anilkher@gmail.com

EXECUTION (COMM) 
150/2023

ADITYA BIRLA FINANCE LTD. V/S H R 
TRADING COMPANY

SH. ANISHUL 
HAQUE

anishulhaqueadvocate@gmail.co,

EXECUTION (COMM) 
152/2023

CHOLAMANDALAM INVESTMENT AND 
FINANCE 
V/S MOHD. SAQIB ANSARI

SH. RAVI 
SHANKAR 
GARG

advocategarg@gmail.com

SARWAR SHARIEF V/S SBI CARS & 
PAYMENT SERVICES

SH. SURAJ 
KAUSHIK
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OMP(I)(COMM) 302/2023 9811452022 20.03.2023 18.03.2023

CS(COMM) 493/2023 SEEMA RATHORE V/S YUNUS & ORS. 9811888733 21.03.2023 18.03.2023

CS(COMM) 494/2023 9810476767 gupta.varun1@gmail.com 21.03.2023 20.03.2023

CS(COMM) 495/2023 9212036118 21.03.2023 20.03.2023

CS(COMM) 496/2023 9212036118 21.03.2023 20.03.2023

CS(COMM) 524/2023 9810116732 24.03.2023 23.03.2023

CS(COMM) 528/2023 9811192957 25.03.2023 24.03.2023

CS(COMM) 534/2023 ICICI BANK LTD. V/S SATISH KUMAR 9818030800 27.03.2023 25.03.2023

OMP(I(COMM) 332/2023 9811452022 27.03.2023 25.03.2023

IDBI BANK LTD. V/S RAJEEV YADAV 9811044353 pjmehta1@rediffmail.com 27.03.2023 25.03.2023

MISC.DJ/ 210/2023 M/S BOSCH LIMITED V/S WAZIR SINGHSH. DEV RISHI 9910919225 28.03.2023 27.03.2023

MS. ILLA RAWAT, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

HDFC BANK LTD. V/S SANDEEP ANAND 
SRIVASTAVA

SH. ANISH 
BHOLA

anish_bhola17@yahoo,com

SH. SAHIB 
RAJPUT

adv.sahibrajput@gmail.com

M/S KIRAN ROADWAYS PVT. LTD. V/S 
M/S R T PACKAGING LTD.
& ORS.

SH. VARUN 
GUPTA

ICICI BANK LTD. V/S GURMEET SINGH 
RANA

SH. VIKAS 
CHOPRA

vikaschopraadvocate@gmail.com

ICICI BANK LTD. V/S CHET RAM 
BANSIWAL

SH. VIKAS 
CHOPRA

vikaschopraadvocate@gmail.com

BENNETT COLEMAN & COMPANY LTD. 
V/S P G ADVERTISING
PRIVATE LIMITED & ORS.

SH. 
SHAILENDER 
SINGH

s.singh.adv@gmail.com

M/S ANIRAJ DISTRIBUTORS (P) LTD. 
V/S M/S S.N. ENVIRO-TECH
(P) LTD. & ORS.

SH. DEEPAK 
KOHLI

kohli.deepak@hotmail.com

SH. DEEPAK 
KAUSHIK

induslegalia@gmail.com

TATA CAPITAL FINANCIAL SERVICES 
LTD. 
V/S M.B. CONSTRUCTIONS & ORS.

SH. ANISH 
BHOLA

anish_bhola17@yahoo,com

EXECUTION (COMM) 
163/2023

SH. PARTHIV J. 
MEHTA

devrishi.advocate@gmail.com
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OMP(I)(COMM) 337/2023 8512052601 28.03.2023 27.03.2023

9999925860 N/A 28.03.2023 27.03.2023

CS(COMM) 551/2023 8750905558 29.03.2023 28.03.2023

SH. G.P. SINGH 9811992006 29.03.2023 29.03.2023

CS(COMM) 558/2023 9212036118 31.03.2023 29.03.2023

4 CENTRAL CS (COMM) 375/2023 9810028877 LAWYERSSINC@REDIFFMAIL.COM 01.03.2023 27.02.2023

CS (COMM) 376/2023 9810028877 LAWYERSSINC@REDIFFMAIL.COM 01.03.2023 27.02.2023

Ex (COMM)/119/2023 NA RISHABH@RRJASSOCIATE.COM 01.03.2023 27.02.2023

OMP I (COMM) 215/2023 9811452022 ANISH_BHOLA17@YAHOO.COM 01.03.2023 27.02.2023

OMP I (COMM) 216/2023 HDFC BANK LTD VS. FURKAN ALI 9811452022 ANISH_BHOLA17@YAHOO.COM 01.03.2023 27.02.2023

OMP I (COMM) 217/2023 9811452022 ANISH_BHOLA17@YAHOO.COM 01.03.2023 27.02.2023

MS. ILLA RAWAT, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

AAKASH EDUCATIONAL SERVICES 
LTD. V/S NAGARAJU 
MOTHUKURI

SH. BHASKAR 
KUMAR 
SHUKLA

bhaskar@trulegal.co.in

EXECUTION (COMM)
169/2023

MAHINDRA & MAHINDRA FINANCE 
SERVICE V/S AJAY DHINGRA

SH. 
DEEPANKUR 
SONDHI

DABUR INDIA LIMITED V/S M.Q. 
PRODUCTS

MD. SAZID 
RAYEEN

sazid@ashwathhlegal.com

EXECUTION (COMM) 
172/223

M/S INSTYLE OVERSEAS LTD. V/S 
ANHA SEHGAL 

gpsingh@hotmail.com

ICICI BANK LTD. V/S SUDHIR KUMAR 
PATI

SH. VIKAS 
CHOPRA

vikaschopraadvocate@gmail.com

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  COURT-
04

TIMES INTERNET LTD V/S MIFY 
SOLUTIONS PVT. LTD

RAJEEV 
AGGARWAL

TIMES INTERNET LTD V/S M/S 
COMMUNICATE INDIA AND ORS

RAJEEV 
AGGARWAL

M/S HDB FINANCIA SERVICES 
LIMITED VS. JOHAR ROY AND ORS

RISHABH RAJ 
JAIN

HDFC BANK LTD VS. VASEEM 
ALAM

ANISH 
BHOLA

ANISH 
BHOLA

HDFC BANK LTD VS. ARCHANA 
SINGH TOMAR

ANISH 
BHOLA



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

4 CENTRAL

OMP I (COMM) 218/2023 9811452022 ANISH_BHOLA17@YAHOO.COM 01.03.2023 27.02.2023

Ex (COMM)/126/2023 9540197757 CJSNJURIS@GMAIL.COM 02.03.2023 03.01.2023

CS (COMM) 398/2023 SACHIN VATS 9899357709 SACHINADVOCATEVATS@GMAIL.COM03.03.2023 01.03.2023

CS (COMM) 401/2023 9891194404 RKSHARMA54@GMAIL.COM 04.03.2023 27.01.2023

EX (COMM)-129/2023 9811079695 07.03.2023 01.03.2023

EX (COMM)-130/2023 9811079695 07.03.2023 01.03.2023

CS (COMM)-426/2023 SUSHIL JAIN VS. LALIT 9818920431 07.03.2023 05.01.2023

CS (COMM)-427/2023 9911792701 07.03.2023 02.03.2023

EX (COMM)/134/2023 7011370562 10.03.2023 02.03.2023

OMP I (COMM)-239/2023 9811452022 ANISH_BHOLA17@YAHOO.COM 13.03.2023 07.03.2023

OMP I  (COMM)-238/2023 9811452022 ANISH_BHOLA17@YAHOO.COM 13.03.2023 07.03.2023

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  COURT-
04

HDFC BANK LTD VS. VINAY 
KUMAR RUHELA

ANISH 
BHOLA

ICICI BANK LIMITED VS. MANISH 
GOYAL

CHARAN 
JEET SINGH

SANTOSH PRAMANIK V/S MR. 
TAPOSH GHOROI

SHIV SHAKTI INDUSTRIES VS. S.B. 
TRADING COMPANY

RAKESH 
KUMAR

M/S HDB FINANCIAL SERVICES 
LTD. VS. ANKUSH EMERSON

SH. RISHAB 
RAJ JAIN

rishab@rrjassociates.com

M/S HDB FINANCIAL SERVICES 
LTD. VS. SURAJ J

SH. RISHAB 
RAJ JAIN

rishab@rrjassociates.com

SH. YASH 
RAWAT

advyashrawat@gmail.com

M/S SONI SONS GARMENTS PVT. 
LTD. VS. AVNEET

SH. RAJEEV 
SHRIVASTAV
A

rajevadv.shrivastava@gmail.com

M/S KASTUR POLYCOTT VS. M/S 
VISHU FAB

JEET LAL 
KHURANA

JEETALKHURANAANDSONS@GMAIL.
COM

HDFC BANK LTD VS. MANVI 
SABHARWAL

ANISH 
BHOLA

HDFC BANK LTD VS. TAHIR 
HUSSAIN

ANISH 
BHOLA
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OMP I  (COMM)-237/2023 9811452022 ANISH_BHOLA17@YAHOO.COM 13.03.2023 07.03.2023

OMP I  (COMM)-236/2023 9811452022 ANISH_BHOLA17@YAHOO.COM 13.03.2023 07.03.2023

CS (COMM)-436/2023 9899327537 AVINASHTYAGI1@YAHOO.COM 13.03.2023 07.03.2023

OMP I (COMM)-277/2023 9811452022 ANISH_BHOLA17@YAHOO.COM 14.03.2023 10.03.2023

OMP I (COMM)-276/2023 9811452022 ANISH_BHOLA17@YAHOO.COM 14.03.2023 10.03.2023

OMP I (COMM)-275/2023 HDFC BANK LTD VS. VEENITA 9811452022 ANISH_BHOLA17@YAHOO.COM 14.03.2023 10.03.2023

OMP I (COMM)-269/2023 9811452022 ANISH_BHOLA17@YAHOO.COM 14.03.2023 10.03.2023

OMP I (COMM)-274/2023 9811452022 ANISH_BHOLA17@YAHOO.COM 14.03.2023 10.03.2023

OMP I (COMM)-283/2023 9811452022 ANISH_BHOLA17@YAHOO.COM 14.03.2023 10.03.2023

CS (COMM)465/2023 9654643317 CB.TIWARILAW@GMAIL.COM 14.03.2023 10.03.2023

CS (COMM)466/2023 9212036118 16.03.2023 10.03.2023

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  COURT-
04

HDFC BANK LTD VS. DINESH 
KUMAR

ANISH 
BHOLA

HDFC BANK LTD VS. SARFARZ 
KHAN

ANISH 
BHOLA

VIVEK CHOPRA VS. MANDEEP 
SINGH TALWAR

AVINASH 
KUMAR 
TYAGI

HDFC BANK LTD VS. PANKAJ 
SAROHA

ANISH 
BHOLA

HDFC BANK LTD VS.SAPNA SAINI 
AND ANR

ANISH 
BHOLA

ANISH 
BHOLA

HDFC BANK LTD VS. MOHAMMAD 
IQBAL

ANISH 
BHOLA

HDFC BANK LTD VS. DEEPAK 
KUMAR

ANISH 
BHOLA

HDFC BANK LTD VS. SUNNY 
KUMAR PRASAD

ANISH 
BHOLA

CANARA BANK VS. MR RAJENDER 
& ANR

CHANDRA 
BHUSHAN 
TIWARI

ICICI BANK LIMITED VS. POONAM 
ARORA

VIKAS 
CHOPRA

VIKASCHOPRAADVOCATE@GMAIL.CO
M
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EX (COMM)/144/2023 KISHORE ARORA VS. DILSHAD 9911619498 RADHAPARIHAR2014@GMAIL.COM 16.03.2023 10.03.2023

CS (COMM)486/2023 9811403864 KALRA.NARENDRA@GMAIL.COM 18.03.2023 17.03.2023

EX (COMM)154/2023 9811015339 LEGAL@KATYALASSOCIATES.COM 18.03.2023 17.03.2023

CS (COMM)489/2023 9891122330 EKLAVYA@BNALAW.IN 20.03.2023 18.03.2023

CS (COMM)-509/2023 971830027 21.03.2023 16.03.2023

OMP (I) (COMM)-308/2023 9811452022 ANISH_BHOLA17@YAHOO.COM 22.03.2023 18.03.2023

OMP (I) (COMM)-309/2023 9811452022 ANISH_BHOLA17@YAHOO.COM 22.03.2023 18.03.2023

CS (COMM)-510/2023 9212036118 22.03.2023 20.03.2023

CS (COMM)-511/2023 ICICI BANK LTD. SANDEEP BHAN 9212036118 22.03.2023 20.03.2023

CS (COMM)-512/2023 9212036118 22.03.2023 20.03.2023

CS (COMM)-513/2023 ICICI BANK LTD. MONU 9212036118 22.03.2023 20.03.2023

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  COURT-
04

RADHA 
PARIHAR

M/S TRIDENT TECH LABS PVT LTD 
VS. JYOTHY INSTITUTE OF 
TECHNOLOGY & ORS.

NARENDRA 
KALRA

HDFC BANK LTD VS. SALMA 
SHEZAD

SACHIN 
KATYAL

HARINDER SACHDEV VS. NEETA 
SETH AND ORS.

EKLAVYA 
BEHL

M/S KRBL LTD. VS. DINESH 
KUMAR LAHARE & Anr

SH. K.G. 
BANSAL

legal@unitedworld.co.in

HDFC BANK LTD. VS. VIKRANT 
NARESH RATHI

SH. ANISH 
BHOLA

HDFC BANK LTD VS. NAVNEET 
MANI TRIPATHI

SH. ANISH 
BHOLA

ICICI BANK LTD. SUNIL KUMAR 
SKHUJA

SH. VIKAS 
CHOPRA

VIKASCHOPRAADVOCATE@GMAIL.CO
M

SH. VIKAS 
CHOPRA

VIKASCHOPRAADVOCATE@GMAIL.CO
M

ICICI BANK LTD. MONINDER PAL 
SINGH

SH. VIKAS 
CHOPRA

VIKASCHOPRAADVOCATE@GMAIL.CO
M

SH. VIKAS 
CHOPRA

VIKASCHOPRAADVOCATE@GMAIL.CO
M
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OMP (I) (COMM)-310/2023 7503464768 22.03.2023 16.03.2023

OMP (I) (COMM)-311/2023 7503464768 22.03.2023 16.03.2023

OMP (COMM)-45/2023 9555860972 23.03.2023 04.03.2023

EX (COMM)-158/2023 8860939556 23.03.2023 13.03.2023

CS (COMM)-535/2023 8368620180 SURESH.SHARMA@GMAIL.COM 27.03.2023 20.03.2023

CS (COMM)-536/2023 CANARA BANK VS. SHALIM KHAN 9990366723 PRANA25000@GMAIL.COM 27.03.2023 20.03.2023

EX (COMM)-168/2023 HDFC BANK LTD VS. ASLAM HAQ 9311851166 GURMEET@GBALAWOFFICES.COM 28.03.2023 20.03.2023

cs (comm)554/2023 PARKHI SINGH 9650978476 COURTS@BRB-LEGAL.COM 29.03.2023 27.03.2023

OMP (COMM)-47/2023 9211383871 udayadvocate71@gmail.com 31.03.2023 27.03.2023

CS (COMM)-561/2023 9811547394 Mkkaushik1105@gmail.com 31.03.2023 27.03.2023

5 CENTRAL CS COMM-379/2023 NOT AVAILABLE NOT AVAILABLE 01.03.2023 01.03.2023

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  COURT-
04

IDFC FIRST BANK LTD. VS. SUNNY 
SALMANI

SH. MAYANK 
MAHAJAN

mayank_mahajan05yahoo.com

IDFC FIRST BANK LTD. VS. MEENU 
SUKHCHAIN SINGH

SH. MAYANK 
MAHAJAN

mayank_mahajan05yahoo.com

NILOFR MOHAMAD NASIR 
SHAIKH AND ANR VS. CAPRI 
GLOBAL CAPITAL LTD.

SH. 
SHAHNAWAZ 
AHMED

shahnawazahmedadvocatee@gmail.com

KOTAK MAHINDRA BANK LTD. VS. 
VIRVATI AND Ors.

SH. AMIT 
VATS

amitkumar.294@rediffmaill.com

RAMESH ARORA VS. DEVENDER 
KUMAR SHARMA

SURESH 
SHARMA

PRATAP 
CHANDRA 
RANA

GBA LAW 
OFFICES

JIVA AYURVEDIC PHARMACY LTD 
VS. ANURADHA SHARMA

SORABH SHARMA VS M/S BANSAL 
CREDITS LTD.

SH. SYED 
IZHAR 
AHMED

M/S KIRAN ROADWAYS PVT. LTD. 
VS. M/S TRANZTAR COMMERCIAL 
VEHICLE APPLICATIONS LTD. Anr.

SH. M..K 
KAUSHIK

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE (COMMERCIAL 
COURT)-05

ICICI BANK LTD V/S SHWETANK 
MISHRA 

SHAILENDER 
BABBAR
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EX COMM-123/2023 NOT AVAILABLE NOT AVAILABLE 01.03.2023 01.03.2023

CS COMM-390/2023 ICICI BANK LTD V/S SUMEET PAREEK NOT AVAILABLE NOT AVAILABLE 02.03.2023 02.03.2023

CS COMM-391/2023 PRASHANT KR NOT AVAILABLE NOT AVAILABLE 02.03.2023 02.03.2023

CS COMM-393/2023 ICICI BANK LTD V/S NIDIHI KHULLAR NOT AVAILABLE NOT AVAILABLE 02.03.2023 02.03.2023

CS COMM-394/2023 ICICI BANK LTD V/S VIJAY LAXMI NOT AVAILABLE NOT AVAILABLE 02.03.2023 02.03.2023

CS COMM-404/2023 NOT AVAILABLE NOT AVAILABLE 04.03.2023 04.03.2023

CS COMM-405/2023 NOT AVAILABLE NOT AVAILABLE 04.03.2023 04.03.2023

CS COMM-406/2023 NOT AVAILABLE NOT AVAILABLE 04.03.2023 04.03.2023

CS COMM-410/2023 UMESH TYAGI V/S MCD AKHIL RANA NOT AVAILABLE NOT AVAILABLE 06.03.2023 06.03.2023

CS COMM-411/2023 SBI V/S RANJEET SINGH NOT AVAILABLE NOT AVAILABLE 06.03.2023 06.03.2023

CS COMM-412/2023 NOT AVAILABLE NOT AVAILABLE 06.03.2023 06.03.2023

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE (COMMERCIAL 
COURT)-05

VINOD KUMAR GARG V/S LOKENDER 
TYAGI 

MAHESH 
KUMAR GARG 

SAGAR SHIVAM 

ICICI BANK LTD V/S M/S BALAJI 
FREIGHT CARRIER 

SAGAR SHIVAM 

SAGAR SHIVAM 

M/S CENTURY PLYBOARDS INDIA LTD 
V/S M/S MITTAL ENTERPRIES/ AV 
MITTAL ENTERPRISES LLP

BHARAT TRADING CO. V/S POWER 
VENTURES 

BHARAT TRADING CO. V/S RATAN 
KUMAR CHOUDHARY 

UNICORN DENMART LTD V/S DVG 
DENTAL LAB 

GUNJAN 
KUMAR 
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CS COMM 413/2023 NOT AVAILABLE NOT AVAILABLE 06.03.2023 06.03.2023

OMP(I) COMM-227/2023 HDFC BANK LTD V/S SUNNY ANISH BHOLA NOT AVAILABLE NOT AVAILABLE 10.03.2023 10.03.2023

OMP(I) COMM-228/2023 HDFC BANK LTD V/S NEHA NARULA ANISH BHOLA NOT AVAILABLE NOT AVAILABLE 10.03.2023 10.03.2023

EX. COMM-135/2023 NOT AVAILABLE NOT AVAILABLE 10.03.2023 10.03.2023

OMP(I) COMM-240/2023 HDFC BANK LTD V/S NEHA SINGH ANISH BHOLA NOT AVAILABLE NOT AVAILABLE 13.03.2023 13.03.2023

OMP(I) COMM-241/2023 HDFC BANK LTD V/S JASVEER SINGH ANISH BHOLA NOT AVAILABLE NOT AVAILABLE 13.03.2023 13.03.2023

OMP(I) COMM-242/2023 HDFC BANK LTD V/S SANJEEV KUMAR ANISH BHOLA NOT AVAILABLE NOT AVAILABLE 13.03.2023 13.03.2023

OMP(I)COMM-243/2023 VIDUR SIKKA NOT AVAILABLE NOT AVAILABLE 13.03.2023 13.03.2023

OMP(I) COMM-244/2023 HDFC BANK LTD V/S RAJKUMAR ANISH BHOLA NOT AVAILABLE NOT AVAILABLE 13.03.2023 13.03.2023

OMP COMM-36/2023 SHUBHAM   NOT AVAILABLE NOT AVAILABLE 13.03.2023 13.03.2023

CS COMM 431/2023 PUMA SE V/S ASHOK KUMAR NOT AVAILABLE NOT AVAILABLE 13.03.2023 13.03.2023

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE (COMMERCIAL 
COURT)-05

PRABH DAYAL OM PRAKASH INFRA 
V/S SAURAV GARODIA

CHETNA 
BHALLA

PROTIUM FINANCE LTD V/S SARTAK 
MAROTHIA 

RAJESH 
TOMAR 

AAKASH EDUCATIONAL SERVICES 
LTD. V/S ATUL SINGH TOMAR

M/S GLOBE SILICONES V/S YES BANK 
LTD

SHASHI 
PRATAP OJHA 
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CS COMM 432/2023 NOT AVAILABLE NOT AVAILABLE 13.03.2023 13.03.2023

CS COMM-442/2023 CANARA BANK V/S GULSHAN SAREEN NOT AVAILABLE NOT AVAILABLE 14.03.2023 14.03.2023

CS COMM-443/2023 UCO BANK V/S VIKRANT SINGH NOT AVAILABLE NOT AVAILABLE 14.03.2023 14.03.2023

CS COMM 444/2023 NOT AVAILABLE NOT AVAILABLE 14.03.2023 14.03.2023

EX COMM-141/2023 NOT AVAILABLE NOT AVAILABLE 14.03.2023 14.03.2023

EX COMM-142/2023 NOT AVAILABLE NOT AVAILABLE 14.03.2023 14.03.2023

CS COMM-446/2023 ICICI BANK LTD V/S ISHWAR SINGH NOT AVAILABLE NOT AVAILABLE 15.03.2023 15.03.2023

CS COMM-447/2023 SAGAR SHIVAM NOT AVAILABLE NOT AVAILABLE 15.03.2023 15.03.2023

CS COMM- 451/2023 SAGAR SHIVAM NOT AVAILABLE NOT AVAILABLE 15.03.2023 15.03.2023

CS COMM -453/2023 ICICI BANK LTD V/S AMIR CHAND SAGAR SHIVAM NOT AVAILABLE NOT AVAILABLE 15.03.2023 15.03.2023

CS COMM-454/2023 CANARA BANK V/S RAJVEER NOT AVAILABLE NOT AVAILABLE 15.03.2023 15.03.2023

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE (COMMERCIAL 
COURT)-05

SANJAY KUMAR GOYAL V/S M/S 
MODERN AUTOMOTIVES LTD 

SRIBALLABH 
SHARAN 

CHANDRA 
BHUSHAN 
TIWARI 

ISHWAR SINGH 
CHAUHAN 

M/S R.K. GOEL ABHEY KUMAR JAIN 
V/S MCD 

AVINASH 
KUMAR 
TRIVEDI 

MS RATTAN HOSE & ENGG. WORKS 
PVT. LTD. V/S GURMEET SINGH PROP. 
MS LEATHER PROCESSING 
MACHINERY  

JYOTIKA 
KALRA

HDB FINANCIAL SERVICES LTD. V/S 
PRAMOD BHATT 

RAVINDRA 
KUMAR 
AGARWAL

SAGAR SHIVAM 

ICICI BANK LTD V/S MAHENDER 
KUMAR 

ICICI BANK LTD V/S SUNDER LAL 
GULATI 

CHANDRA 
BHUSHAN 
TIWARI
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CS COMM -468/2023 ICICI BANK LTD V/S AFSANA SAGAR SHIVAM NOT AVAILABLE NOT AVAILABLE 16-03-2023 16-03-2023

CS COMM 469/2023 NOT AVAILABLE NOT AVAILABLE 16-03-2023 16-03-2023

EX COMM-146/2023 NOT AVAILABLE NOT AVAILABLE 16-03-2023 16-03-2023

EX COMM 147/2023 NOT AVAILABLE NOT AVAILABLE 16-03-2023 16-03-2023

OMP COMM-38/2023 VIPIN PILLAI NOT AVAILABLE NOT AVAILABLE 16-03-2023 16-03-2023

CS COMM-474/2023 PRASHANT KR NOT AVAILABLE NOT AVAILABLE 17-03-2023 17-03-2023

OMP(I) COMM 293/2023 NOT AVAILABLE NOT AVAILABLE 17-03-2023 17-03-2023

OMP(I) COMM 294/2023 NOT AVAILABLE NOT AVAILABLE 17-03-2023 17-03-2023

OMP(I) COMM 295/2023 NOT AVAILABLE NOT AVAILABLE 17-03-2023 17-03-2023

OMP COMM-40/2023 NOT AVAILABLE NOT AVAILABLE 18-03-2023 18-03-2023

OMP(I) COMM-303/203 HDFC BANK LTD V/S ARVIND SINGH ANISH BHOLA NOT AVAILABLE NOT AVAILABLE 20.03.2023 20.03.2023

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE (COMMERCIAL 
COURT)-05

M/S SHIVA ENTERPRISES V/S M/S 
WINNER CONSTRCUTIONS PVT LTD

VIKAS 
CHHABRA 

INDUSIND BANK LTD V/S SURESH 
ARORA 

ARVIND 
RATHAUR

NARESH KUMAR SABHERWAL V/S 
DINESH GUPTA AND ORS 

M/S SONY SONS V/S DHANI LOANS 
AND SERVICES LTD 

ICICI BANK LTD V/S SWAPNIL 
SRIVASTAVA 

IDFC FIRST BANK LTD V/S PRASHANT 
SHAMRA 

MAYANK 
MAHAJAN 

IDFC FIRST BANK LTD V/S VARDHAN 
TOMAR 

MAYANK 
MAHAJAN 

IDFC FIRST BANK LTD V/S AMIT 
SHARMA 

MAYANK 
MAHAJAN

VISHAL GAUR V/S KOTAK MAHINDRA 
PRIME LTD

JEEWAN 
CHANDRA 
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EX COMM-157/2023 NOT AVAILABLE NOT AVAILABLE 20.03.2023 20.03.2023

CS COMM 502/2023 ICICI BANK LTD V/S MANOJ KUMAR NOT AVAILABLE NOT AVAILABLE 21.03.2023 21.03.2023

CS COMM 503/2023 SAGAR SHIVAM NOT AVAILABLE NOT AVAILABLE 21.03.2023 21.03.2023

CS COMM 504/2023 ICICI BANK LTD V/S VIKAS SINGLA SAGAR SHIVAM NOT AVAILABLE NOT AVAILABLE 21.03.2023 21.03.2023

CS COMM 505/2023 ICICI BANK LTD V/S AJAJIM SAGAR SHIVAM NOT AVAILABLE NOT AVAILABLE 21.03.2023 21.03.2023

CS COMM 506/2023 NOT AVAILABLE NOT AVAILABLE 21.03.2023 21.03.2023

CS COMM-507/2023 SHIV MOHAN V/S RAHUL MADAN NOT AVAILABLE NOT AVAILABLE 21.03.2023 21.03.2023

OMP COMM 43/2023 SUNIL KUMAR NOT AVAILABLE NOT AVAILABLE 21.03.2023 21.03.2023

CS COMM- 515/2023 NOT AVAILABLE NOT AVAILABLE 22.03.2023 22.03.2023

CS COMM-516/2023 NOT AVAILABLE NOT AVAILABLE 22.03.2023 22.03.2023

OMP(I)COMM-320/2023 AISH BHOLA NOT AVAILABLE NOT AVAILABLE 23.03.2023 23.03.2023

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE (COMMERCIAL 
COURT)-05

EQUITAS SMALL FINANCE BANK LTD 
V/S RAJ NARAYAN 

RAVI SHANKAR 
GARG

SAGAR SHIVAM 

ICICI BANK LTD V/S SUNDAR LAL 
GULATI 

SHYAM KUMAR GUPTA V/S M/S GYP 
SYSTEM 

MAYANK 
AGGARWAL

SUNIL KUMAR V/S M/S KOTAK 
MAHINDRA PRIME LTD 

ORIENT LINKS PVT, LTD. V/S SHRI 
VIKRAM WASANDI

MAHESH 
CHAND 
SHARMA

M/S AD LINK POWER SOLUTION V/S SS 
SOLAR ENERGY

AWDESH KR. 
CHAUHAN

HDFC BANK LTD. V/S SUDHIR KUMAR 
MUNJAL
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CS COMM-521/2023 NOT AVAILABLE NOT AVAILABLE 23.03.2023 23.03.2023

CS COMM-522/2023 SUNIL KR. NOT AVAILABLE NOT AVAILABLE 23.03.2023 23.03.2023

MISC DJ 194/2023 VIKAS RAWAT NOT AVAILABLE NOT AVAILABLE 24.03.2023 24.03.2023

CS COMM-523/2023 NOT AVAILABLE NOT AVAILABLE 24.03.2023 24.03.2023

CS COMM-527/2023 NOT AVAILABLE NOT AVAILABLE 25.03.2023 25.03.2023

OMP(I)COMM-329/2023 NOT AVAILABLE NOT AVAILABLE 25.03.2023 25.03.2023

EX.COMM-160/2023 NOT AVAILABLE NOT AVAILABLE 25.03.2023 25.03.2023

MISC DJ -203/2023 ARIBA SAEED V/S ARYAHI TRADERS NOT AVAILABLE NOT AVAILABLE 27.03.2023 27.03.2023

OMP COMM-46/2023 NOT AVAILABLE NOT AVAILABLE 27.03.2023 27.03.2023

CS COMM-529/2023 SUNIRA JAIN NOT AVAILABLE NOT AVAILABLE 27.03.2023 27.03.2023

EX.COMM-162/2023 AMITA KUMARI NOT AVAILABLE NOT AVAILABLE 27.03.2023 27.03.2023

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE (COMMERCIAL 
COURT)-05

ICICI BANK LTD. V/S DHARMENDRA 
SINGH CHUDHARY 

RAJEEV 
KR.RANJAN

M/S AHUJA BOOK COMPANY PVT. LTD. 
V/S M/S JMN EDUCATION AND 
RESEARCH FOUNDATION

AAKRITI TRADING COMPANY V/S MS 
SAXENA CHEM AND ANR.

VARUN JAIN V/S WILEY INDIA PVT. 
LTD.

ARJUN 
KRSHNAN

M/S VIKAS ELECTRICALS INDIA V/S 
M/S DEV ENTERPRISES

KUSHAGRA 
GOEL

GANESH CHANDRA V/S DELHI 
TRANSPORT INFRASTRUCTURE 
DEVELOPMENT CORPORATION LTD.

NARENDER 
YADAV

SHIVANI CHANDOK V/S A S SENTHIL 
KUMAR 

SURENDER 
JAIN

YASHSAVI 
SHARMA

DELHI DEVELOPMENT AUTHORITY 
V/S M/S STALLION SECURITIES

ANUPAM 
SHARMA

M/S VEERA FRAGRANCES PVT. LTD.V/S 
NG BEAUTY INDIA LLP.

HDFC BANK LTD. V/S RAMAYANRAM 
PAYARE 
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OMP(I)COMM-336/2023 VIDUR SIKKA NOT AVAILABLE NOT AVAILABLE 28.3.2023 28.03.2023

EX. COMM-167/2023 HDFC BANK LTD. V/S AAKASH TOMAR NOT AVAILABLE NOT AVAILABLE 28.03.2023 28.03.2023

CS COMM-546/2023 A TO Z CHEMICLAS VS ROHIT BATRA NOT AVAILABLE NOT AVAILABLE 29.03.2023 29.03.2023

CS COMM-547/2023 NOT AVAILABLE NOT AVAILABLE 29.03.2023 29.03.2023

CS COMM-548/2023 NOT AVAILABLE NOT AVAILABLE 29.03.2023 29.03.2023

CS COMM-549/2023 NOT AVAILABLE NOT AVAILABLE 29.03.2023 29.03.2023

CS COMM-559/2023 UMESH TYAGI V/S MCD AKHHIL RANA NOT AVAILABLE NOT AVAILABLE 31.03.2023 31.03.2023

CS COMM-560/2023 NOT AVAILABLE NOT AVAILABLE 31.03.2023 31.03.2023

6 CENTRAL CS(COMM) 377/2023 ICICI BANK LTD. VS RITU GOYAL 011-475439281 SAGARANDSAGAR@LIVE.COM 01-03-2023 07.01.2023

OMP(I) COMM 219/2023 HDFC BANK LTD. VS NEERU NEGI 9811452022 02.03.2023 25.02.2023

OMP(I) COMM 220/2023 HDFC BANK LTD. VS AMIT GOSWAMI 9811452022 02.03.2023 25.02.2023

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE (COMMERCIAL 
COURT)-05

AAKASH EDUCATIONAL SERVICES 
LTD. V/S MR. MANISH KUMAR

SANEEV 
PATHAK

LOVEKASH 
AGGARWAL

A TO Z CHEMICALS VS BHARAT 
BHUSHAN BATRA

COVEKUSH 
AGGARWAL

SPG CONSUMER PRODUCTS PVT. LTD. 
V/S SHASHANK KR. GUPTA

JMF SYNTHETICS INDIA PVT. LTD. V/S 
TECHNO AUTO COMPONENTS. 

RUDRA STEEL TRADERS V/S SUJAL 
EXIM INIDA PVT.  LTD. 

RBRAJESH 
PANDEY

SH. PARAMJIT SINGH, 
DISTRICT 
JUDGE(COMMERCIAL)-
06, CENTRAL

SIKHA SHARMA

ANISH BHOLA

anish_bhola17@yahoo.com

ANISH BHOLA

anish_bhola17@yahoo.com
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OMP(I) COMM 221/2023 9811452022 02.03.2023 25.02.2023

CS(COMM) 396/2023 9212036118 03.03.2023 01.03.2023

CS(COMM) 397/2023 9654224557 ADVSUNILSINGHP@GMAIL.COM 03.03.2023 02.03.2023

OMP(I) COMM 222/2023 HDFC BANK VS VINIT TYAGI 9811452022 03.03.2023 25.02.2023

OMP(I) COMM 223/2023 HDFC BANK VS DHIRAJ GULIA 9811452022 03.03.2023 25.02.2023

OMP(I) COMM 224/2023 HDFC BANK VS SANRACHNA 9811452022 03.03.2023 25.02.2023

CS(COMM) 409/2023 9818802329 PS_B2@REDIFFMAIL.COM 06.03.2023 22.02.2023

CS(COMM) 420/2023 9213905829 MANISH@K1FINDIA.COM 06.03.2023 21.02.2023

CS(COMM) 421/2023 ICICI BANK LTD. VS VISHAL TYAGI 9899585301 06.03.2023 17.02.2023

CS(COMM) 422/2023 9899585301 06.03.2023 29.11.2022

EX. (COMM) 137/2023 HDFC BANK LTD. VS SATISH KUMAR 9953518347 LAWCONNECT@HOTMAIL.COM 13.03.2023 02.03.2023

SH. PARAMJIT SINGH, 
DISTRICT 
JUDGE(COMMERCIAL)-
06, CENTRAL

HDFC BANK LTD. VS SUMAN BALBIR 
SINGH

ANISH BHOLA

anish_bhola17@yahoo.com

ICICI BANK LTD. VS PERTECH 
EXPORTS PVT. LTD. 

VIKAS CHOPRA VIKASCHOPRAADVOCATE@GMAIL.CO
M

SRI KANNIKA MATCH WORKS VS 
HIMANSHU JAIN

GAGAN KUMAR

ANISH BHOLA

anish_bhola17@yahoo.com

ANISH BHOLA

anish_bhola17@yahoo.com

ANISH BHOLA

anish_bhola17@yahoo.com

DAMAN MALHOTRA VS THE BOMAY 
MERCANTILE CO. OPERATIVE BANK 
LTD.

PRASHANT 
SHARMA 

ICICI BANK LTD. VS RAJESH KUMAR 
MISHRA

SATISH KUMAR 

SHAILENDRA 
BABBAR

BABBBARSANDASSOCIATESICICI@GM
AIL.COM

ICICI BANK LTD. VS SANCHIT 
JEWELLERS

SHAILENDRA 
BABBAR

BABBBARSANDASSOCIATESICICI@GM
AIL.COM

SUMIT 
AGARWAL 
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EX. (COMM) 138/2023 HDFC BANK LTD. VS AREEB ALI 9811452022 13.03.2023 04.02.2023

CS(COMM) 433/2023 9810129278 RKMITTAL.LAWER@GMAIL.COM 13.03.2023 23-02-2023

OMP(I) COMM 245/2023 HDFC BANK LTD. VS MOHD. YASHIR 9811452022 13.03.2023 07.03.2023

OMP(I) COMM 246/2023 9811452022 13.03.2023 07.03.2023

OMP(I) COMM 247/2023 HDFC BANK LTD. VS VIJAY SHARMA 9811452022 13.03.2023 24.02.2023

OMP(I) COMM 248/2023 HDFC BANK LTD. VS YASH CHAWLA 9811452022 13.03.2023 25.02.2023

OMP(I) COMM 249/2023 9811452022 13.03.2023 25.02.2023

OMP(I) COMM 250/2023 HDFC BANK LTD. VS NAWAL KISHORE 9811452022 13.03.2023 25.02.2023

OMP(I) COMM 251/2023 HDFC BANK LTD. VS MAHAVIR RAJPAL 9811452022 13.03.2023 25.02.2023

CS(COMM) 437/2023 PUMA SE VS ASHOK KUMAR 9891584230 SOJHA@RNAIP.COM 14.03.2023 10.03.2023

OMP(I) COMM 270/2023 HDFC BANK VS RAHUL SHARMA 9811452022 14.03.2023 10.03.2023

SH. PARAMJIT SINGH, 
DISTRICT 
JUDGE(COMMERCIAL)-
06, CENTRAL

ANISH BHOLA

anish_bhola17@yahoo.com

SAREE EMPORIUM PVT. LTD. VS 
GAURAV MALHOTRA

RAJESH 
KUMAR 
MITTAL 

ANISH BHOLA

anish_bhola17@yahoo.com

HDFC BANK LTD. VS NARENRA KUMAR 
SHARMA

ANISH BHOLA

anish_bhola17@yahoo.com

ANISH BHOLA

anish_bhola17@yahoo.com

ANISH BHOLA

anish_bhola17@yahoo.com

HDFC BANK LTD. VS SA;AJIDDEM 
META ISHAQ

ANISH BHOLA

anish_bhola17@yahoo.com

ANISH BHOLA

anish_bhola17@yahoo.com

ANISH BHOLA

anish_bhola17@yahoo.com

SHASHI P. 
OJHA

ANISH BHOLA

anish_bhola17@yahoo.com
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OMP(I) COMM 271/2023 9811452022 14.03.2023 10.03.2023

OMP(I) COMM 272/2023 HDFC BANK VS PAVAN KUMAR 9811452022 14.03.2023 10.03.2023

OMP(I) COMM 273/2023 HDFC BANK VS JITENDRA KUMAR JHA 9811452022 14.03.2023 10.03.2023

CS(COMM) 475/2023 9999029218 NA 17.03.2023 16.03.2023

CS(COMM) 476/2023 ICICI BANK LTD. VS RAHUL 9212036118 17.03.2023 15.03.2023

CS(COMM) 477/2023 ICICI BANK VS JASPREET SINGH 9212036118 17.03.2023 14.03.2023

CS(COMM) 480/2023 9810372713 NKCHAUDHARY.ADV@GMAIL.COM 17.03.2023 16.03.2023

CS(COMM) 483/2023 9810382723 NA 18.03.2023 24.02.2023

CS(COMM) 484/2023 9810668042 GAUTAM.LEGAL@GMAIL.COM 18.03.2023 17.03.2023

EX. (COMM) 155/2023 HDFC BANK LTD. VS LAVLESH SINGH 9811015339 LEGAL@KATYALASSOCIATES.COM 20.03.2023 28.02.2023

OMP(COMM) 42/2023 9711908810 NA 20.03.2023 24.02.2023

SH. PARAMJIT SINGH, 
DISTRICT 
JUDGE(COMMERCIAL)-
06, CENTRAL

HDFC BANK VS YATENDRA SNGH 
RAWAL

ANISH BHOLA

anish_bhola17@yahoo.com

ANISH BHOLA

anish_bhola17@yahoo.com

ANISH BHOLA

anish_bhola17@yahoo.com

SOURABH GUPTA VS M/S SHRI SAI 
CORPORATION

N.S. NEGI

VIKAS CHOPRA VIKASCHOPRAADVOCATE@GMAIL.CO
M

VIKAS CHOPRA VIKASCHOPRAADVOCATE@GMAIL.CO
M

SATISH KUMAR GARG VS MOHD. 
ABDUL BARI SALEEM

NAVEEN 
KUMAR 
CHAUDHARY

M/S SUPER FIREL PRIVATE LTD. VS K. 
MURUGESAN

ALTAF ALVI

M/S AHUJA BOOK COMPANY VS DR. 
RAJESH RAMDASJI KAMBE DENTAL 
COLLEGE & HOSPITAL

YOGENDER 
GAUTAM

SACHIN 
KATYAL

RAM KHURANA VS MAHINDRA & 
MAHINDRA SERVICES 

NIKHIL 
CHHOKER
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CS(COMM) 487/2023 9810922232 20.03.2023 28.02.2023

CS(COMM) 492/2023 ICICI BANK VS CHAHAT RAM 9818280772 PUNITBHALLA@GMAIL.COM 21.03.2023 22.02.2023

CS(COMM) 517/2023 ICICI BANK VS RAVINDER KUMAR 9212036118 22.03.2022 20.03.2023

CS(COMM) 518/2019 ICICI BANK VS VIJAY SHARMA 9212036118 22.03.2023 20.03.2023

CS(COMM) 519/2023 ICICI BANK VS DEEPAK BUBNA 9212036118 22.03.2023 20.03.2023

OMP(I) COMM 312/2023 9873347330 MAYANK_MAHAJAN05@YAHOO.COM 22.03.2023 16.03.2023

OMP(I) COMM 313/2023 9873347330 MAYANK_MAHAJAN05@YAHOO.COM 22.03.2023 16.03.2023

OMP(I) COMM 314/2023 9873347330 MAYANK_MAHAJAN05@YAHOO.COM 22.03.2023 16.03.2023

OMP(I) COMM 315/2023 9873347330 MAYANK_MAHAJAN05@YAHOO.COM 22.03.2023 16.03.2023

OMP(I) COMM 316/2023 HDFC BANK VS SUJAN SINGH 9811452022 23.03.2023 18.03.2023

OMP(I) COMM 317/2023 HDFC BANK VS RANDHEER TIWARI 9811452022 23.03.2023 01.03.2023

SH. PARAMJIT SINGH, 
DISTRICT 
JUDGE(COMMERCIAL)-
06, CENTRAL

INTEGRATED CONSORTIUM PRIVATE 
LTD. VS SYNERGY INFRA PLANNER 
LTD.

ANURAG 
PARASHAR

ANURAGPARASHAR.ADVOCATE@GM
AIL.COM

CHETNA 
BHALLA

VIKAS CHOPRA VIKASCHOPRAADVOCATE@GMAIL.CO
M

VIKAS CHOPRA VIKASCHOPRAADVOCATE@GMAIL.CO
M

VIKAS CHOPRA VIKASCHOPRAADVOCATE@GMAIL.CO
M

IDFC FIRST BANK LTD. VS SHAHID 
ANSAR

MAYANK 
MAHAJAN

IDFC FIRST BANK LTD. VS PAWAN 
JAGANNATH

MAYANK 
MAHAJAN

IDFC FIRST BANK LTD. VS PRASHANT 
KUMAR 

MAYANK 
MAHAJAN

IDFC FIRST BANK LTD. VS ANUPAMA 
RAVINDRA SOLANKI

MAYANK 
MAHAJAN

ANISH BHOLA

anish_bhola17@yahoo.com

ANISH BHOLA

anish_bhola17@yahoo.com
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OMP(I) COMM 318/2023 HDFC BANK VS KIRTI PANDEY 9811452022 23.03.2023 18.03.2023

OMP(I) COMM 319/2023 HDFC BANK VS DAVINDER SINGH 9811452022 23.03.2023 20.03.2023

OMP(I) COMM 322/2023 HDFC BANK VS RAJESH KUMAR 9811452022 23.03.2023 22.03.2023

CS(COMM) 520/2023 9818369860 KJINDAL2004@GMAIL.COM 23.03.2023 17.03.2023

OMP(I) COMM 328/2023 HDFC BANK LTD. VS ASHWANI DHAR 9811452022 25.03.2023 22.03.2023

CS(COMM) 525/2023 9312276651 R.TEWARI88@GMAIL.COM 25.03.2023 16.03.2023

CS(COMM) 526/2023 AMARJEET RAI 9868995997 JASSIAJR@GMAIL.COM 25.03.2023 22.03.2023

EX. (COMM) 159/2023 9999925860 25.03.2023 04.03.2023

CS(COMM) 538/2023 9810330428 RASHMI20A@GMAIL.COM 28.03.2023 24.03.2023

CS(COMM) 539/2023 UMESH TYAGI VS MCD 8860939496 DPNSHKHATRI24@GMAIL.COM 28.03.2023 23.03.2023

CS(COMM) 540/2023 9811072845 WLAWLEGAL@GMAIL.COM 28.03.2023 24.03.2023

SH. PARAMJIT SINGH, 
DISTRICT 
JUDGE(COMMERCIAL)-
06, CENTRAL

ANISH BHOLA

anish_bhola17@yahoo.com

ANISH BHOLA

anish_bhola17@yahoo.com

ANISH BHOLA

anish_bhola17@yahoo.com

SHAILJA PAPERS LTD. VS MAGMA 
PRINT O-PACK P. LTD. & ORS.

KAMAL JINDAL

ANISH BHOLA

anish_bhola17@yahoo.com

CHANDRA BHUSHAN SHARMA  VS JAI 
SINGH

RAJEEV KR. 
TIWARI

M/S VSA TRADING PVT. LTD. VS M/S 
JAGDAMBA DYING MILLS

SBFC FINANCE PVT. LTD. VS KK AUTO 
TREDRAS

DEEPANKUR 
SONDHI

DEEPANKUR@SONDHIPARTNERS.CO
M

INDIAN BANK VS M/S MOHINI 
ENTERPRISES

RASHMI 
SRIVASTAVA

DEEPANSHU 
KHATRI

TOP MOTO COMPONENTS PVT. LTD. VS 
SANJAY MOHAPATRA

RAKESH 
WADHWA



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

6 CENTRAL

EX. (COMM) 164/2023 ICICI BANK VS MOHSIN 9818280772 PUNITBHALLA@GMAIL.COM 28.03.2023 06.03.2023

CS(COMM) 545/2023 9990042642 SRI.ANSHU83@GMAIL.COM 29.03.2023 18.03.2023

EX. (COMM) 170/2023 9873403435 VIJAYADV558@GMAIL.COM 29.03.2023 27.03.2023

7 CENTRAL 385/2023 9213-049-490 MANISHJAIN330@GMAIL.COM 02-03-2023 27-02-2023

386/2023 ICICI BANK LTD VS SUBHASH MANSIH 9213-049-490 MANISHJAIN330@GMAIL.COM 02-03-2023 27-02-2023

387/2023 ICICI BANK LTD VS REENA SHARMA MANSIH 9213-049-490 MANISHJAIN330@GMAIL.COM 02-03-2023 27-02-2023

388/2023 ICICI BANK LTD VS M/S GOLD LUST 9213-049-490 MANISHJAIN330@GMAIL.COM 02-03-2023 27-02-2023

389/2023 ICICI BANK LTD VS ROBERT SAGAR SHIVAM 9870348904 SHIVAMADV65@GMAIL.COM 02-03-2023 27-02-2023

SH. PARAMJIT SINGH, 
DISTRICT 
JUDGE(COMMERCIAL)-
06, CENTRAL

CHETNA 
BHALLA 

CANARA BANK VS SHIVNANDAN 
PAREEK

ANSHUMAN 
SRIVASTAVA

NEW LOOK LEASING PVT. LTD. VS 
VEDA NAND JHA

VIJAY K. 
SEHGAL

MS. KAVERI BAWEJA, 
DISTRICT JUDGE, 
COMMERCIAL COURT-07

ICICI BANK LTD VS MANVINDER 
SINGH

MANISH 
KUMAR

MANISH 
KUMAR



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

7 CENTRAL

395/2023 RAVI GUPTA VS LALIT MOHINDER 9313658958 VATSMOHINDER@GMAIL.COM 02-03-2023 27-02-2023

425/2023 ICICI BANK LTD VS POONAM SHAILENDARA 9241578954 ADVSHAILENDRA445@GMAIL.COM 06-03-2023 28-02-2023

428/2023 RADIAL ADVER. VS M/S ONE NICE ARJUN ANAND 9643494987 ANANDARJUN55@GMAIL.COM 07-03-2023 01-03-2023

429/2023 B.C. KUMAR VS NEW LAXMI RAJESH 9555878987 ADVRAJESH@YAHOO.COM 07-03-2023 01-03-2023

233/2023 HDFC BANK LTD VS VIKAS NEGI ANISH BHOLA 9555688990 ANISH555@GMAIL.COM 10-03-2023 03-03-2023

234/2023 HDFC BANK LTD VS SHIV KUMAR ANISH BHOLA 9555688990 ANISH555@GMAIL.COM 10-03-2023 03-03-2023

235/2023 HDFC BANK LTD VS TANUJ ANISH BHOLA 9555688990 ANISH555@GMAIL.COM 10-03-2023 03-03-2023

MS. KAVERI BAWEJA, 
DISTRICT JUDGE, 
COMMERCIAL COURT-07



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

7 CENTRAL

267/2023 HDFC BANK LTD VS AJRODEEN ANISH BHOLA 9555688990 ANISH555@GMAIL.COM 13-03-2023 05-03-2023

268/2023 HDFC BANK LTD VS ABDUL GAFFAR ANISH BHOLA 9555688990 ANISH555@GMAIL.COM 13-03-2023 05-03-2023

284/2023 HDFC BANK LTD VS WAJIF SULEMANI ANISH BHOLA 9555688990 ANISH555@GMAIL.COM 14-03-2023 05-03-2023

445/2023 CANARA BANK VS ANJANA CHANDNA 9870415478 CHANDNAKAUR25@GMAIL.COM 15-03-2023 05-03-2023

449/2023 ICICI BANK LTD VS MEUKES ELECTRIC SAGAR SHIVAM 9870348904 SHIVAMADV65@GMAIL.COM 15-03-2023 07-03-2023

450/2023 ICICI BANK LTD VS JITENDRA KUMAR SAGAR SHIVAM 9870348904 SHIVAMADV65@GMAIL.COM 15-03-2023 07-03-2023

452/2023 ICICI BANK LTD VS INTRAGLOBE SAGAR SHIVAM 9870348904 SHIVAMADV65@GMAIL.COM 15-03-2023 07-03-2023

MS. KAVERI BAWEJA, 
DISTRICT JUDGE, 
COMMERCIAL COURT-07



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

7 CENTRAL

464/2023 CANARA BANK VS SUBHASH CHAND CHANDRA 9654531730 CHANDNAKAUR25@GMAIL.COM 15-03-2023 07-03-2023

37/2023 RAJESH VS M/S WALTON FINANCE 9654531730 TRIPATHI123@GMAIL.COM 15-03-2023 08-03-2023

143/2023 AMIT KUMAR VS M/S JK COIL SHIVAM GARG 8930457898 GARGSHIVAM@GMAIL.COM 15-03-2023 08-03-2023

478/2023 SAI ENTERPRISES VS PROLINE SACHIN 9647895825 ADVSACHIN68@GMAIL.COM 17-03-2023 10-03-2023

497/2023 AJAY JAIN VS ANIL SHARMA 9999874585 ADVPRAVEEN87@YAHOO.COM 21-03-2023 15-03-2023

498/2023 KIRAN ROADWAYS VS BE ROLLEX PVT. VARUN GUPTA 9999874585 GUPTAVARUN78@GMAIL.COM 21-03-2023 15-03-2023

499/2023 KIRAN ROADWAYS VS MAXMECH EQ VARUN GUPTA 9999874585 GUPTAVARUN78@GMAIL.COM 21-03-2023 16-03-2023

MS. KAVERI BAWEJA, 
DISTRICT JUDGE, 
COMMERCIAL COURT-07

NIKHIL 
TRIPATHI

PARVEEN 
KUMAR



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

7 CENTRAL

500/2023 ICICI BANK LTD VS NAVEEN KUMAR SAGAR SHIVAM 9870348904 SHIVAMADV65@GMAIL.COM 21-03-2023 17-03-2023

501/2023 ICICI BANK LTD VS KARAN KUMAR SAGAR SHIVAM 9870348904 SHIVAMADV65@GMAIL.COM 21-03-2023 18-03-2023

508/2023 RAVINDER KUMAR VS GARG DALL YASH MITTAL 9999874585 GUPTAVARUN78@GMAIL.COM 21-03-2023 20-03-2023

304/2023 HDFC BANK LTD VS MANORAMA ANISH BHOLA 9555688990 ANISH555@GMAIL.COM 21-03-2023 20-03-2023

305*/2023 HDFC BANK LTD VS SHARMILA DEVI ANISH BHOLA 9555688990 ANISH555@GMAIL.COM 21-03-2023 20-03-2023

306/2023 IDFC BANK LTD VS PARDEEP KUMAR MAYANK 9999874585 GUPTAVARUN78@GMAIL.COM 21-03-2023 20-03-2023

326/2023 HDFC BANK LTD VS SANTOSH ANISH BHOLA 9555688990 ANISH555@GMAIL.COM 25-03-2023 21-03-2023

MS. KAVERI BAWEJA, 
DISTRICT JUDGE, 
COMMERCIAL COURT-07



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

7 CENTRAL

327/2023 HDFC BANK LTD VS LOKESH YADAV ANISH BHOLA 9555688990 ANISH555@GMAIL.COM 25-03-2023 21-03-2023

330/2023 HDFC BANK LTD VS RAHUL ANISH BHOLA 9555688990 ANISH555@GMAIL.COM 25-03-2023 22-03-2023

335/2023 TATA CAPITAL VS HARI SHIV SHKATI ANISH BHOLA 9555688990 ANISH555@GMAIL.COM 27-03-2023 23-03-2023

541/2023 SOBIA VS NIRANJAN KUMAR RAJ KUAMR 9654531730 ANANDARJUN55@GMAIL.COM 28-03-2023 23-03-2023

542/2023 RADHAY SHAYAM VS PUNJAB AND 9654531730 ANANDARJUN55@GMAIL.COM 28-03-2023 23-03-2023

543/2023 LEVAN GLOBAL VS GURU KRIPA ANIL KUMAR 9654531730 ANANDARJUN55@GMAIL.COM 28-03-2023 24-03-2023

552/2023 M/S KEYAL DESIGNER VS KD ZINES ANKIT 9654531730 ANKITPARM@GMAIL.COM 29-03-2023 24-03-2023

MS. KAVERI BAWEJA, 
DISTRICT JUDGE, 
COMMERCIAL COURT-07

KAUSHIK 
AHUJA



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

7 CENTRAL

553/2023 HARSH CLEAN VS RANJIT KUMAR KAPIL 9654531730 ANANDAKAPIL87@GMAIL.COM 29-03-2023 25-03-2023

555/2023 DABUR INDIA VS MQ PRODUCTS SAZID 9654531730 REHMANADV796@GMAIL.COM 29-03-2023 26-03-2023

556/2023 ASHOK ARORA VS RAJIA BEGUM SUNIL 9654531730 KUMARSUNIL@GMAIL.COM 31-03-2023 26-03-2023

8 West OMP (I) (COMM)/146/2023 9811254078, manvakil378@gmail.com: 02-03-2023 01-03-2023

CS (COMM)/231/2023 CANARA BANK Vs MRS BENU GULLAH 981104634 06-03-2023 02-03-2023

CS (COMM)/235/2023 9811254078, manvakil378@gmail.com: 07-03-2023 06-03-2023

Misc DJ/174/2023 9718209970 13-03-2023 07-03-2023

OMP (I) (COMM)/159/2023 9811254078, manvakil378@gmail.com: 14-03-2023 13-03-2023

OMP (I) (COMM)/160/2023 9811254078, manvakil378@gmail.com: 14-03-2023 13-03-2023

MS. KAVERI BAWEJA, 
DISTRICT JUDGE, 
COMMERCIAL COURT-07

SH. DINESH BHATT , DJ 
(COMMERCIAL COURT)-
01

SHRIRAM TRANSPORT FIN CO LTD Vs 
UTKARSH KAUSHAL

MANOJ 
KUMAR(P),

AH. AN. 
TIWARI(P),

ant_advocate@yahoo.co.in

BE RANKER SERVICES Vs WEBPULSE 
SOLUTION PVT LTD

MANOJ 
KUMAR(P),

NIKE INNOVATE CV Vs MR WASEEM 
TYAGI

AASTHA 
SHARMA(P),

aastha@}j1elegist.com

SHRIRAM TRANSPORT FIN CO LTD Vs 
GURDYAL SINGH

MANOJ 
KUMAR(P),

SHRIRAM TRANSPORT FIN CO LTD Vs 
PRADEEP SINGH

MANOJ 
KUMAR(P),



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

8 West

OMP (I) (COMM)/154/2023 9811254078, manvakil378@gmail.com: 14-03-2023 13-03-2023

OMP (I) (COMM)/155/2023 9811254078, manvakil378@gmail.com: 14-03-2023 13-03-2023

OMP (I) (COMM)/156/2023 9811254078, manvakil378@gmail.com: 14-03-2023 13-03-2023

OMP (I) (COMM)/157/2023 9811254078, manvakil378@gmail.com: 14-03-2023 13-03-2023

OMP (I) (COMM)/158/2023 9811254078, manvakil378@gmail.com: 14-03-2023 13-03-2023

OMP (I) (COMM)/166/2023 HDFC BANK Vs MOHD ASLAM 9958683230 naveen101@gmail.comj 15-03-2023 06-03-2023

OMP (I) (COMM)/163/2023 HDFC BANK Vs NITIN KUMAR 9958683230 naveen101@gmail.comj 15-03-2023 06-03-2023

OMP (I) (COMM)/161/2023 HDFC BANK Vs SUCHIT SINGHAL 9958683230 naveen101@gmail.comj 15-03-2023 06-03-2023

OMP (I) (COMM)/164/2023 HDFC BANK Vs SUSHIL GYANENDRA 9958683230 naveen101@gmail.comj 15-03-2023 06-03-2023

CS (COMM)/276/2023 9718209970 21-03-2023 15-03-2023

CS (COMM)/277/2023 9718209970 21-03-2023 15-03-2023

SH. DINESH BHATT , DJ 
(COMMERCIAL COURT)-
01

SHRIRAM TRANSPORT FIN CO LTD Vs 
KISHAN LAL

MANOJ 
KUMAR(P),

SHRIRAM TRANSPORT FIN CO LTD Vs 
PRABHU DAYAL

MANOJ 
KUMAR(P),

SHRIRAM TRANSPORT FIN CO LTD Vs 
PRABHU DAYAL  9726

MANOJ 
KUMAR(P),

SHRIRAM TRANSPORT FIN CO LTD Vs 
KRISHAN LAL

MANOJ 
KUMAR(P),

SHRIRAM TRANSPORT FIN CO LTD Vs 
PIYUSH AND COMPANY

MANOJ 
KUMAR(P),

Manisha 
Baruah(P),

Manisha 
Baruah(P),

Manisha 
Baruah(P),

Manisha 
Baruah(P),

ADIDAS AG Vs OWNER PROPRIETOR 
SWAGGER HUB

AASTHA 
SHARMA(P),

aastha@}j1elegist.com

NIKE INNOVATE C V Vs OWNER 
PROPRIETOR

AASTHA 
SHARMA(P),

aastha@}j1elegist.com



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

8 West

OMP (I) (COMM)/181/2023 HDFC BANK LIMITED Vs SONAM SINGH 9650810426 25-03-2023 24-03-2023

OMP (I) (COMM)/182/2023 9650810426 25-03-2023 24-03-2023

OMP (I) (COMM)/183/2023 HDFC BANK LIMITED Vs DEEP MALA 9650810426 25-03-2023 24-03-2023

OMP (I) (COMM)/184/2023 9650810426 25-03-2023 24-03-2023

OMP (I) (COMM)/186/2023 HDFC BANK LIMITED Vs ANIL KUMAR 9958683230 naveen101@gmail.comj 28-03-2023 25-03-2023

OMP (I) (COMM)/187/2023 9958683230 naveen101@gmail.comj 29-03-2023 23-02-2023

Execution (Comm)/182/2023 8010215314 Aravikramshukla1982@gmail.com 29-03-2023 24-03-2023

OMP (I) (COMM)/162/2023 HDFC BANK Vs GAURAV KUMAR 9958683230 naveen101@gmail.comj 15-03-2023 06-03-2023

OMP (I) (COMM)/165/2023 HDFC BANK Vs MOHD ISRAIL 9958683230 naveen101@gmail.comj 15-03-2023 06-03-2023

OMP (I) (COMM)/167/2023 9873347330, 17-03-2023 06-03-2023

OMP (I) (COMM)/168/2023 9873347330, 17-03-2023 06-03-2023

SH. DINESH BHATT , DJ 
(COMMERCIAL COURT)-
01

MANISH 
SHANKAR 
VERMA(P),

msvermachambers@gmail.com

HDFC BANK LIMITED Vs NAVED 
KAMAL

MANISH 
SHANKAR 
VERMA(P),

msvermachambers@gmail.com

MANISH 
SHANKAR 
VERMA(P),

msvermachambers@gmail.com

HDFC BANK LIMITED Vs PRAMOD 
KUMAR AWANA

MANISH 
SHANKAR 
VERMA(P),

msvermachambers@gmail.com

MANISH 
SHANKAR 
VERMA(P),

HDFC BANK Vs SAURAV RISHIPAL 
SAGWAN

Manisha 
Baruah(P),

KOGTA FINANCIAL INDIA LTD Vs 
KUNAL RATHORE

A.R.A. VIKRAM 
SHUKLA(P),

Manisha 
Baruah(P),

Manisha 
Baruah(P),

KOTAK MAHINDRA BANK LTD Vs 
PRABHAKAR KRISHNA PARAB 
2476

MAYANK 
MAHAJAN(P),

MAYANK_MAHAJANO5@YAHOO.COM 

KOTAK MAHINDRA BANK LTD Vs 
PRABHAKAR KRISHNA PARAB 
2495

MAYANK 
MAHAJAN(P),

MAYANK_MAHAJANO5@YAHOO.COM 



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

8 West

OMP (I) (COMM)/169/2023 9873347330, 17-03-2023 06-03-2023

9 West CS COMM 214/2023 VISHAL GARG 9810171302 01.03.2023 01.03.2023

CS COMM 214/2023 VISHAL GARG 9810171302 01.03.2023 01.03.2023

CS COMM 215/2023 981178511 RDAYALCOMPANY@GMAIL.COM 01.03.2023 01.03.2023

OMP I COMM 143/2023 HADFC BANK VS NIRMAL SHARMA 9650810426 MSVERMACHAMBERS@GMAIL.COM 01.03.2023 01.03.2023

OMP I COMM 144/2023 HADFC BANK VS LATA BHADANA 9650810426 MSVERMACHAMBERS@GMAIL.COM 01.03.2023 01.03.2023

CS COMM 219/2023 9718025439 SBI.03437@GMAIL.COM 03-03-2023 03-03-2023

CS COMM 220/2023 9718025439 SBI.03437@GMAIL.COM 03-03-2023 03-03-2023

CS COMM 221/2023 SARDAR JI DI HATTI VS JONU 9810143117 rakeshksharma04@gamil.com 03-03-2023 03-03-2023

CS COMM 222/2023 9711048605 NIL 03-03-2023 03-03-2023

CS COMM 223/2023 9711048605 NIL 03-03-2023 03-03-2023

SH. DINESH BHATT , DJ 
(COMMERCIAL COURT)-
01

KOTAK MAHINDRA BANK LTD Vs 
PRABHAKAR KRISHNA PARAB 
2699

MAYANK 
MAHAJAN(P),

MAYANK_MAHAJANO5@YAHOO.COM 

MS. HEMANI 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

RAI INNOTECH POLYMERS P LTD 
VS PUNEET PLASTICS

RAIINNOTECHPOLYMRS@GMAIL.CO
M

RAI INNOTECH POLYMERS P LTD 
VS ALKA ENTERPRISES

RAIINNOTECHPOLYMRS@GMAIL.CO
M

ARB BEARING LTD VS RAHUL 
BEARINGS

RAJEEV 
KUMAR

MANISH 
SHANKER

MANISH 
SHANKER

STATE BANK OF INDIA VS 
SURENDER KUMAR

NIDHI 
UPADHAY

STATE BANK OF INDIA VS 
SANJEEV KUMAR

NIDHI 
UPADHAY

RAKESH 
SHARMA

FIRE HUT COMMERCIAL 
EQUIPMENT VS KALTECH 
BUILDING CONTROLS

MAYANK 
SACHDEVA

FIRE HUT COMMERCIAL 
EQUIPMENT VS SECURED 
ENGINEERS P LTD.

MAYANK 
SACHDEVA



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

9 West

MISC.DJ/154/2023 9811177238 06.03.2023 06.03.2023

MISC.DJ/155/2023 06.03.2023 06.03.2023

OMP/COMM/147/2023 07.03.2023 07.03.2023

OMP(i)/COMM/11/2023 9899335023 07.03.2023 07.03.2023

CS/COMM/232/2023 9899913203 07.03.2023 07.03.2023

CS/COMM/233/2023 AJIT YADAV VS. THE MANAGER 9999983875 07.03.2023 07.03.2023

CS/COMM/234/2023 9899913203 07.03.2023 07.03.2023

CS/COMM/237/2023 SBI VS. SURJEET 7982685292 10.03.2023 10.03.2023

CS/COMM/238/2023 DJ MEDIAPRINT AND LOGISTICS 987002548 10.03.2023 10.03.2023

CS/COMM/239/2023 PNB VS. AMRIT SINGH 9810043774 10.03.2023 10.03.2023

CS/COMM/240/2023 9810910048 10.03.2023 10.03.2023

MS. HEMANI 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

HARPREET KAUR VS. KAMALJEET 
KAUR

SANJAY 
KAUSHIK

sanjaykaushik@gmail.com

RAM GOPAL AGGARWAL VS. RAM 
AVTAR AGARWAL

AMARDEEP 
MAINI

KOTAK MAHINDRA BANK VS. 
AMIT YASHWANT ADVALKAR

MAYANK 
MAHAJAN

mayank_mahajan05yahoo.comm

PANKAJ KUMAR MITTAL VS. HDFC 
BANK LTD

SUNIL 
TIWARI

suniltiwari_tiwarisunil@yahoo.com

BANK OF BARODA VS. KAPIL 
VERMA

SUDHA 
SHUKLA

advsudhashukla@gmail.com

ARJUN 
MAHTA

advmehtaarjun@gmail.com

BANK OF BARODA VS. ABDUL 
HAMID

SUDHA 
SHUKLA

advsudhashukla@gmail.com

NIDHI 
UPADHAY

pandeynidhikn@gmail.com

SHIVANGNI 
GUPTA

wighmalandcompany@gmail.com

ANSHU 
SHUKLA

advicateabsgy@gail.com

M/S AUTOVIKAS SALES VS. 
AVINASH RAI

VISHNU DUTT 
SHARMA



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

9 West

CS/COMM/241/2023 9899949994 10.03.2023 10.03.2023

CS/COMM/242/2023 SBI VS. ANIL KUMAR 7982685292 10.03.2023 10.03.2023

CS/COMM/240/2023 9810910048 10.03.2023 10.03.2023

CS/COMM/248/2023 S.S. MITTAL 9811030258 13.03.2023 13.03.2023

CS/COMM/250/2023 9810840045 14.03.2023 14.03.2023

CS/COMM/251/2023 9810910048 14.03.2023 14.03.2023

CS/COMM/252/2023 9910577700 14.03.2023 14.03.2023

MISC.DJ/175/2023 14.03.2023 14.03.2023

OMP(i)/COMM/149/2023 SHRIRAM TRANSPORT VS. SUMI 9811133644 14.03.2023 14.03.2023

OMP(i)/COMM/150/2023 9811133644 14.03.2023 14.03.2023

OMP(i)/COMM/151/2023 9811133644 14.03.2023 14.03.2023

MS. HEMANI 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

INDO LAMINATES VS. ADVANCE 
HOME DECOR

SHIKHAR 
GUPTA

shikhargupta@advsgligitation.in

NIDHI 
UPADHAY

pandeynidhikn@gmail.com

M/S AUTOVIKAS SALES VS. 
AVINASH RAI

VISHNU DUTT 
SHARMA

HIS MARKETING VS. SKYLARK 
CABLES

ssmittal.associates@gmail.com

CANARA BANK VS. LIFE 
MEDUCARE

SUBHASH KR. 
JHA

skjhaassociates@gmail.com

M/S AUTOVIKAS SALES VS. 
AVINASH

VISHNU DUTT 
SHARMA

CANARA BANK VS. M/S I M 
ENTERPRISES

KRISHNA 
KUMAR

krishenkumar@gmail.com

SIMRAN GUJRAL VS. POONAM 
SETH

HARMINDER 
SINGH

MANOJ 
KUMAR

manojk.adv@gmail.com

SHRIRAM TRANSPORT VS. 
SADAKAT

MANOJ 
KUMAR

manojk.adv@gmail.com

SHRIRAM TRANSPORT VS. 
BIJENDER

MANOJ 
KUMAR

manojk.adv@gmail.com



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
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9 West

OMP(i)/COMM/152/2023 9811133644 14.03.2023 14.03.2023

OMP(i)/COMM/153/2023 9811133644 14.03.2023 14.03.2023

CS/COMM/253/2023 9599801185 15.03.2023 15.03.2023

CS/COMM/254/2023 9811632517 shaveer12@gmail.com 15.03.2023 15.03.2023

CS/COMM/255/2023 9350221670 15.03.2023 15.03.2023

CS/COMM/253/2023 9911591774 15.03.2023 15.03.2023

CS/COMM/259/2023 AMIT GUPTA 9810224624 amitguptaadv366@gmail.com 16.03.2023 16.03.2023

CS/COMM/260/2023 9718209970 16.03.2023 16.03.2023

OMP/COMM/12/2023 BISWAJIT KR. 9910193283 17.03.2023 17.03.2023

CS/COMM/265/2023 9811254078 manvakil378@gmail.com 17.03.2023 17.03.02023

CS/COMM/266/2023 ADDIDAS AG VS. OWNR 9718209970 17.03.2023 17.03.02023

MS. HEMANI 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

SHRIRAM TRANSPORT VS. 
MANISH

MANOJ 
KUMAR

manojk.adv@gmail.com

SHRIRAM TRANSPORT VS. 
MANISH YADAV

MANOJ 
KUMAR

manojk.adv@gmail.com

M/S FIXWELL INDUSTRIES VS. 
M/S SAMPANN MACHINERY

AMARENDRA 
KR. DUBEY

outsmartadvocate@gmail.com

BANK OF INDIA VS. M/S P.S. 
PHARMA

SHAVEER 
AHMED

MOHD. SHARIQ SAMI VS. 
MESSERS MOTHERS PRIDE

MOHD. 
DANISH

consultdaanish@gmail.com

M/S ODITI APPLIANCES LLP VS. 
M/S MALHOTRA ENTERPIRSES

AMIT 
DHANKAR

outsmartadvocate@gmail.com

CANARA BANK VS. ARZOO 
SACHDEVA

NIKE INNOVATE CV VS. OWNER 
PROP.

AASTHA 
SHARMA

aastha@thelegist.com

M.S. NORTH WEST VS. SUNITA 
RORA

bkpatra@gmail.com

PUNJAB AND SIND BANK VS. 
CHETAN KALRA

MANOJ 
KUMAR

PROMOD 
SINGH

aastha@thelegist.com



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

9 West

CS/COMM/267/2023 SBI VS. PRADEEP 9811254078 vijayprakash9682@gmail.com 17.03.2023 17.03.02023

CS/COMM/268/2023 9899913203 18.03.2023 18.03.2023

CS/COMM/269/2023 ANKIT GUPTA 9891603602 18.03.2023 18.03.2023

CS/COMM/270/2023 ANKIT GUPTA 9891603602 18.03.2023 18.03.2023

OMP(I)/COMM/170/2023 8770914670 18.03.2023 18.03.2023

CS/COMM/273/2023 9971133684 21.03.2023 21.03.2023

CS/COMM/274/2023 SNA ASSO. 9868843592 adv.nps80@gmail.com 21.03.2023 21.03.2023

CS/COMM/2753/2023 GCMC MALSA CO. VS. R B TRADERS 9990333933 21.03.2023 21.03.2023

CS/COMM/279/2023 22.03.2023 22.03.2023

MISC.DJ/COMM/203/2023 AMIT GUPTA 23.03.2023 23.03.2023

MISC.DJ/COMM/204/2023 9811401342 23.03.2023 23.03.2023

MS. HEMANI 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

VIJAY 
PRAKASH

BANK OF BARODA VS. DINESH 
CAND

SUDHA 
SHUKLA

advsudha.shukla@gmail.com

MAHALAXMI FOOTWEAR VS. 
INDINA BOOT HOUSE

vakilankitgupta@gmail.com

MAHALAXMI FOOTWEAR VS. 
ADARSH FOOTWEAR

vakilankitgupta@gmail.com

M/S GTL INFRASTRUCTURE VS. 
MANSFIELD

PRATAP 
SHANKAR

legalconsultus@gmail.com

MALHOTRA ELECTRONICS PVT. 
LTD.

DIPESH 
SHARMA

dipesh.wittons@gmail.com

M/S NEW ENTERPRISES VS. 
MEDICAL SUPTD.

RAKESH KR. 
GARG

ecolawchambers@gmail.com

TAJINDER KAUR VS. M/S LAMBA 
ENTP.

RAVI 
CHAWLA

office@avicahwla.co.in

CANARA BANK VS. MEHANDI 
HASAN MANSURI

SATISH KUMAR VS. BIRD 
CLOTHING

PARVEEN 
DABAS



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

9 West

CS(COMM/280/2023 9810134864 sameerdewan123@rediffmail.com 23.03.2023 23.03.2023

CS(COMM/281/2023 9711028091 23.03.2023 23.03.2023

Counter claim/18/2023 9711728821 23.03.2023 23.03.2023

CS(COMM/282/2023 SUMIT VS. BANWARI LAL 9811617186 23.03.2023 23.03.2023

CS(COMM/285/2023 CAMPUS ACTIVEWEAR VS. G. LOOK 8802310640 24.03.2023 24.03.2023

OMP(i)/COMM/171/2023 HDFC BANK VS. FAIZAN AKHTAR 9650810426 25.03.2023 25.03.2023

OMP(i)/COMM/172/2023 9650810426 25.03.2023 25.03.2023

OMP(i)/COMM/173/2023 9650810426 25.03.2023 25.03.2023

OMP(i)/COMM/174/2023 HDFC BANK VS. RAJ KR. CHAUHAN 9650810426 25.03.2023 25.03.2023

OMP(i)/COMM/175/2023 HDFC BANK VS. TAHIR ATRU 9650810426 25.03.2023 25.03.2023

OMP(i)/COMM/176/2023 9650810426 25.03.2023 25.03.2023

MS. HEMANI 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

M/S GANGA SALES CORP. VS. 
PRATEEK DAS

SAMEER 
DEWAN

UNION BANK OF INDIA VS. 
SANTOSH KUMRI

MEENU 
SHARMA

meenuvatts@gamial.com

M/S VERTEX BROS VS. M.S 
GREENPLY LTD

ATUL 
AGARWAL

adv.advocateagarwal@gmail.com

JEEVESH 
MEHTA

jeevesh@mavenlegal.net

ANKIT 
PARASHAR

a.parashar@albalawoffices.com

MANISH 
VERMA

msvermachambers@gmail.com

HDFC BANK VS. BEDOHA 
LEARNING

MANISH 
VERMA

msvermachambers@gmail.com

HDFC BANK VS. VINEET KUMAR 
BHARTI

MANISH 
VERMA

msvermachambers@gmail.com

MANISH 
VERMA

msvermachambers@gmail.com

MANISH 
VERMA

msvermachambers@gmail.com

HDFC BANK VS. ASHUTOSH KR. 
DUBEY

MANISH 
VERMA

msvermachambers@gmail.com



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

9 West

OMP(i)/COMM/177/2023 9650810426 25.03.2023 25.03.2023

OMP(i)/COMM/178/2023 HDFC BANK VS. RAJVEER 9650810426 25.03.2023 25.03.2023

OMP(i)/COMM/179/2023 9650810426 25.03.2023 25.03.2023

OMP(i)/COMM/180/2023 9650810426 25.03.2023 25.03.2023

OMP(i)/COMM/185/2023 8860070760 27.03.2023 27.03.2023

CS)/COMM/290/2023 9810538000 27.03.2023 27.03.2023

MISC.DJ)/COMM/211/2023 JAI DURGA INCENSE VS. M/S PUJA 9811501020 27.03.2023 27.03.2023

CS COMM 291/2023 PNB VS. MAHENDRA TIMBERS SAYAK 9818307300 28.03.2023 28.03.2023

CS COMM 292/2023 9312276651 r.tewari88@gmail.com 28.03.2023 28.03.2023

CS COMM 293/2023 CANARA BANK VS. KAWALJEET 981084005 28.03.2023 28.03.2023

CS COMM 296/2023 9911600600 29.03.2023 29.03.2023

MS. HEMANI 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

HDFC BANK VS. SUNITA MOOL 
CHAND

MANISH 
VERMA

msvermachambers@gmail.com

MANISH 
VERMA

msvermachambers@gmail.com

HDFC BANK VS. DEEPAK KR. 
PATHAK

MANISH 
VERMA

msvermachambers@gmail.com

HDFC BANK VS. SHAMSHER 
SONGH MAHAR

MANISH 
VERMA

msvermachambers@gmail.com

IDFC FIRST BANK VS. RATAN LAL 
TANWAR

JATIIN S 
SETHI

gs.lawattorney@gmail.com

SITA RAM AND CO.VS. ORIENTAL 
PLYWOOD

DEEPAK 
VOHRA

advdeepak@gmail.com

PRAVESH 
BAHUGUNA

praveshbahugunaadv@gmail.com

sayak.law@gmail.com

MAX ENGG. VS. DHARNISH 
RANJAN

RAJEEV KR. 
TIWARI

SUBHASH KR. 
JHA

skjhassociates@yahoo.com

RAJESH CHANANA VS. MOHD. 
RAZAATUL TYAGI

SANDEEP 
SHARMA

sandeepsharma_adv@rediffmail.com



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

9 West

CS COMM 298/2023 9643713189 rohitkumar9842@gmail.com 29.03.2023 29.03.2023

MISC.DJ/ COMM 214/2023 9602338663 29.03.2023 29.03.2023

CS COMM 310/2023 9899913203 31.03.2023 31.03.2023

CS COMM 311/2023 CANARA BANK VS. RAHUL LOHANI 901335414 kjhasunil943@gmail.com 31.03.2023 31.03.2023

CS COMM 312/2023 9899913203 31.03.2023 31.03.2023

CS COMM 313/2023 901335414 kjhasunil943@gmail.com 31.03.2023 31.03.2023

CS COMM 314/2023 UCO BANK VS. M/S KAHNA TOYS 9899913203 31.03.2023 31.03.2023

CS COMM 315/2023 9811993041 pcl801@gmail.com 31.03.2023 31.03.2023

10 OMP(I)(COMM) 1543/23 8376049807 01.03.23 09.02.23

CS(COMM) 1549/23 STATE BANK OF INDIA VS SUMIT SETH 9899408618 01.03.23 24.02.23

CS(COMM) 1539/23 9899408618 01.03.23 24.02.23

MS. HEMANI 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

NOVACARE HEALTHCARE VS. 
CROSSLAY REMEDIES LTD

ROHIT 
KUMAR

JOTUN INDIA PVT. LTD. VS. 
SKYLARK METALLIC INDIA

ACHAL 
SHEKHAR

shekhar.achal@gmail.com

UCO BANK VS. M/S JAYANTI 
ENTERPRISES

KAMLESH 
KR. TIWARI

advkamleshtiwari@gmail.com

SUNIL KR. 
JHA

UCO BANK VS. M/S OM SAI 
COLLECTION ENTERPRISES

KAMLESH 
KR. TIWARI

advkamleshtiwari@gmail.com

CANARA BANK VS. SATINDER 
KAUR

SUNIL KR. 
JHA

KAMLESH 
KR. TIWARI

advkamleshtiwari@gmail.com

M/S KLJ PLASTICIZERS LTD VS. 
M/S SREE DRG VINYLS 
INDUSTRIES

ANIRUDH 
GUPTA

SH. ANURAG JAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
01

NEW DELHI 
DISTRICT

BMW INDIA FINANCIAL SERVICES PVT. 
LTD., VS TRANSLEASE HOLDINGS 
INDIA PVT LTD

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com

SHALINI 
UPADHYAY

shaliniadvocate@gmail.com

STATE BANK OF INDIA VS M/S RAJV 
ANS PHARMACEUTICAL & SURGICALS 
PVT. LTD.

SHALINI 
UPADHYAY

shaliniadvocate@gmail.com



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

10

CS(COMM) 1572/23 HIMANSHU 8826772119 himanshulegal27@gmail.com 03.03.23 10.02.23

OMP(COMM)1663/2023 9773946595 lakshavrathi29@gmail.com 10.03.23 01.03.23

CS(COMM)1665/2023 9810382091 5.abhinavsharma@gmail.com 10.03.23 28.02.23

CS(COMM) 1694/23 VINOD MAHLA 9311623370 vinnymahla2000@gmail.com 13.03.23 01.03.23

CS(COMM) 1706/23 9953286530 14.03.23 28.02.23

CS(COMM) 1727/23 9718591657 15.03.23 02.03.23

OMP(COMM) 1754/23 9811603482 16.03.23 02.03.23

CS(COMM)1765/2023 9999089680 17.03.23 15.03.23

CS(COMM)1760/2023 9718075818 17.03.23 02.03.23

OMP(I)(COMM) 1798/23 RAVI SHANKAR 9868552038 18.03.23 04.03.23

CS(COMM) 1801/23 AMIT BAJAJ 9213187809 bajajnbajaj227@gmail.com 18.03.23 08.03.23

SH. ANURAG JAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
01

NEW DELHI 
DISTRICT

PUNJAB NATIONAL BANK VS M/S YUG 
INTERNATIONAL PROPROETORSHIP 
FIRM AND MRS. SHAKUNTLA ARORA

KASIMCHAUDHARY VS M/S SHRIRAM 
TRANSPORT FINANCE COMPANY LTD

LAKSHAY 
RATHI

M/S CARPET COUTURE VS THE 
CARIDGES HOTEL NEW DELHI

ABHINAV 
SHARMA

GAURAVJIT SINGH KOCHHAR VS 
VINEET GUPTA

HDFC LTD VS VINNATI SHWETA 
SOLOMON

TEJVEER 
SINGH

tejveer.tvs@gmail.com

M/S ILASAKAA STEELS LIMITED VS 
SIDHARTH SHARMA

MANBHAR 
MITTAL

ralawco@gmail.com

UNION OF INDIA VS M/S RAY 
INFRATECH

VINOD KUMAR 
RAI

vinod.kumar.rai@gmail.com

RAMANLAL KISHANDAS KOTHARI AND 
ANR VS SB DRIVE POWER LTD & ORS

ANIMESH 
RASTOGI

animesh.legalcare@gmail.com

ONE AD DISPLAY PVT LTD VS DELHI 
TRNASPORT CORPORATION

PARTHO 
BHATTACHARY
A

legalhealers@yahoo.in

M/S CLIX CAPITAL SERVICE PVT. LTD 
VS M/S IMAGESENSE DIAGNOSTIC 
WAGHOLI

advocatersgarg@gmail.com

M/S INCRED FINANCIAL SERVICES 
LTD VS M/S TIME STATIONERS PVT. 
LTD



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

10

OMP(COMM) 1797/23 SMIFS LIMITED VS SUDHIR GARG 9818573748 18.03.23 01.03.23

OMP(COMM) 1857/23 95823993423 22.03.23 13.03.23

OMP(COMM) 1881/23 DHARAMBIR SINGH VS UOI OM PRAKASH 8076028046 eromlaw1965@gmail.com 23.03.23 14.03.23

CS(COMM) 1891/23 9999089680 24.03.23 23.03.23

EX(COMM) 1897/23 ABHAY GUPTA 8800933083 24.03.23 01.03.23

EX(COMM)1969/23 8527005776 29.03.23 07.03.23

OMP(I)(COMM)1966/23 9811252038 29.03.23 21.03.23

OMP(I)(COMM)1965/23 9811252038 29.03.23 21.03.23

CS(COMM) 1931/23 9911886609 28.03.23 04.03.23

EX(COMM) 1935/23 9958732424 28.03.23 14.03.23

CS(COMM) 1987/23 7042039745 31.03.23 10.03.23

SH. ANURAG JAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
01

NEW DELHI 
DISTRICT

PRATIKSHA 
SHARMA

pratikshasharma@psoffice.in

CENTRAL POLLUTION CONTROL 
BOARD VS M/S INDIA OFFSET PRESS

TAHIR ASHRAF 
SIDDQUI

tahir@tahirsiddqui.com

RAMANLAL KISHANDAS KOTHARI AND 
ANR VS SB DRIVE POWER LTD & ORS

ANIMESH 
RASTOGI

animesh.legalcare@gmail.com

M/S SPACE ADVERTISING AND 
MARKETING VS PRASAR BHARTI 
(BROADCASTING CORPORATION OF 
INDIA)

abhaygupta@gmail.com

M/S IRCON INTERNATIONAL LIMITED 
VS M/S MONO-TECH ENGINEERS 
PRIVATE LIMITED

BADAR 
MAHMOOD

badar.mahmud@gmail.com

M/S CLIX CAPITAL SERVICE PVT LTD 
VS M/S PAWAN HOSPITAL

RAVI SHANKAR 
GARG

advocatesgarg@gmail.com

M/S CLIX CAPITAL SERVICE PVT LTD 
VS M/S JEEVANDHARA HOSPITAL

RAVI SHANKAR 
GARG

advocatesgarg@gmail.com

MAHENDRA STEELS Vs
DALBIR SINGH

PRATEEK
MEHTA

prateekmehtas@gmail.com

L AND T FINANCE LTD. Vs
K. S. AUTOMOBILES

PANKAJ
KUMAR

roy.pankaj@yahoo.co.in

CANARA BANK VS GULSHAN KUMAR & 
ORS

SUMITN 
SAURAV

sumitsaurav@hotmail.com



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
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Date of 
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10

CS(COMM) 1982/23 BHARAT GUPTA9810444651 31.03.23 15.03.23

11 OMP(I)(COMM) 1544/23 8376049807 01.03.23 10.02.23

EX(COMM) 1540/23 9599153502 tagrawal5@gmail.com 01.03.23 21.02.23

OMP(COMM) 1542/23 SONAL ANAND 9811101222 01.03.23 14.02.23

OMP(I)(COMM) 1555/23 SUMEET LALL 9810944677 01.03.23 28.02.23

CS(COMM) 1559/23 KING GRAPHICS  VS SUNDEEP PRESS 9810717516 02.03.23 07.02.23

OMP(COMM) 1561/23 9818440797 02.03.23 21.02.23

CS(COMM) 1560/23 9818833037 02.03.23 07.02.23

CS(COMM) 1573/23 8126399945 advocatebhagat24@gmail.com 03.03.23 27.02.23

OMP(COMM) 1629/23 9555202036 satya.kum1984@gmail.com 06.03..23 24.02.23

EX(COMM) 1617/23 8595665724 04.03.23 21.02.23

SH. ANURAG JAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
01

NEW DELHI 
DISTRICT

REVEX PLASTICISERS PVT LTD VS 
JAGANNATH JENA

sumitsaurav@hotmail.com

SH. GURVINDER PAL 
SINGH, DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

NEW DELHI 
DISTRICT

BMW INDIA FINANCIAL SERVICES PVT. 
LTD., VS TRANSLEASE HOLDINGS 
INDIA PVT LTD

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com

KOTAK MAHINDRA BANK LIMITED VS 
RAJENDRA SINGH & ANR

TANUJ 
AGRAWAL

TANJIT SINGH GHAI & ORS VS M/S 
KOTAK MAHINDRA PRIME LTD.

sanand@asa-partners.com

WALIRAM TANEJA MINES PRIVATE 
LIMITED Vs NAND KUMAR TANEJA

sumeet.lall@cslchambercs.com

HARISH 
CHAND 
SHARMA

harishgopis@rediffmail.com

MUKUL KUMAR PUCHNANDA VS M/S 
MONARCH NETWORTH CAPITAL LTD.

SANJEEV 
KUMAR 
CHAUDHARY

adv.ksanjeev@gmail.com

CANARA BANK VS M/S STUDIO SIMMI 
& ORS

NAVIN KUMAR 
THAKUR

navlawyer@gmail.com

GANGOTRI ELECTRONICS PVT. LTD. VS 
PAWAN KUMAR GUPTA

KARTIK 
BHAGAT

M/S BANSAL CREDITS LIMITED VS 
BANDHANA KUMARI

S & K 
ASSOCIATED

M/S PRADEEP VINOD CONSTRUCTION 
CO VS UNION OF INDIA

SYED WASIF 
HAIDER

haider.adv@gmail.com
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EX(COMM) 1618/23 M/S JBCC VS UNION OF INDIA 8595665724 04.03.23 21.02.23

OMP(COMM) 1616/23 8954377855 04.03.23 26.02.23

EX(COMM) 1639/23 9999925860 07.03.23 02.02.23

EX(COMM) 1638/23 9999925860 07.03.23 01.02.23

CS(COMM) 1708/23 9953133627 jhapradeep2010@hotmail.com 14.03.23 04.03.23

OMP(COMM) 1705/23 KALPANA 9818053678 kalpanasrivastava70017@gmail.com 14.03.23 07.03.23

EX(COMM) 1728/23 9810259228 15.03.23 21.02.23

CS(COMM) 1729/23 RAJIV BAKSHI 9891695725 15.03.23 06.03.23

CS(COMM) 1755/23 9212731564 16.03.23 04.03.23

CS(COMM) 1757/23 SEEMA SETH 9810602729 16.03.23 28.02.23

CS(COMM) 1758/23 8851394488 16.03.23 08.02.23

SH. GURVINDER PAL 
SINGH, DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

NEW DELHI 
DISTRICT

SYED WASIF 
HAIDER

haider.adv@gmail.com

UNION OF INDIA VS M B RUBBER PVT 
LTD

ASHISH 
KUMAR 
SHARMA

sauravyadav@gmail.com

HDB FINANCIAL SERVICES LTD VS 
RAJENDRA KUMAR

DEEPANKUR 
SONDH

deepankur@sondhipartners.com

HDB FINANCIAL SERVICES LTD VS 
ASHOK KUMAR MAURYA

DEEPANKUR 
SONDH

deepankur@sondhipartners.com

HOUSING DEVELOPMENT FINANCE 
CORPORATION LIMITED VS MANOJ 
DAS

PARDEEP 
KUMAR JHA

THE NATIONAL COMMISSION OF DE-
NOTIFIED. NOMADIC AND SEMI-
NOMADIC TRIBES VS M/S VIMARSH 
DEVELOPMENT SOLUTINO PVT. LTD.

MERCEDES-BENZ FINANCIAL SERVICE 
INDIA PRIVATE LIMITED VS M/S R V 
SUI GENERIS CONSULTANT PVT LTD

PRINCE 
PAWAIYA

delhi@Gnplegal.com

M/S JAIPRAKASH ASSOCIATES 
LIMITED VS M/S DESTINOS INDIA 
GURU PVT LTD

kksharmaandcompany@gmail.com

RAM PAL VS M/S ANSAL PROPERTIES & 
INFRASTRUCTURE LIMITED

SANJAY 
KUMAR

advocatesanjay@gmail.com

DINESH DAYAL & OTHERS VS 
COTTAGE INDUSTRIES EXPOSTION 
LTD

seema.seth.advocate@gmail.com

VERTEX LIFTS(INDIA) PVT LTD. VS 
RAKESH KUMAR GARG

HIMANSHU 
DETWAL

advhimanshudetwal@gmail.com
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EX(COMM) 1756/23 9810163624 advocatearun23@gmail.com 16.03.23 17.02.23

OMP(COMM) 1767/23 NITESH KUMAR SINHA 9716913648 18.03.23 20.02.23

CS(COMM) 1856/23 9871735724 22.03.23 21.02.23

CS(COMM) 1894/23 9312400295 24.03.23 21.02.23

OMP(I)(COMM)1964/23 9811252038 29.03.23 21.03.23

EX(COMM)1968/23 9504413245 kumarinikita9504@gmail.com 29.03.23 14.03.23

EX(COMM)1932/23 8954377855 28.03.23 20.03.23

EX(COMM)1933/23 8954377855 28.03.23 20.03.23

EX(COMM)1936/23 9999787126 28.03.23 28.02.23

OMP(COMM) 1937/23 8954377855 28.03.23 13.02.23

OMP(I)(COMM) 1847/23 8700925528 31.03.23 28.02.23

SH. GURVINDER PAL 
SINGH, DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

NEW DELHI 
DISTRICT

OM LOGISTICS LTD VS NR SWITCH-N-
RADIO SERVICES PRIVATE LIMITED

ARUN 
AGGARWAL

M/S HOME 
CREDIT INDIA 
FINANCE 
PRIVATE 
LIMITED

aapa.legal@gmail.com

SEHGAL CONSULTANT & 
ENGINEERING PVT. LRD VS M/S 
SUBROS LIMITED

RAHUL 
SHUKLA

rahul.legal@gmail.com

CANARA BANK VS RAJESH KUMAR 
AND ORS

ARUN KUMAR 
SHUKLA

connect@snslegal.in

M/S CLIX CAPITAL SERVICE PVT LTD 
VS M/S JEEVANDHARA HOSPITAL

RAVI SHANKAR 
GARG

advocatesgarg@gmail.com

MATSYA FINCAP PVT LTD VS GOVIND 
LAL

NIKHITA 
KUMARI

S.S. TOTAL
CONSTRUCTION INDIA
PVT. LTD. Vs
UNION OF INDIA

Saurav singh
Yadav

sauravyadavri@gmail.com

S.S. TOTAL
CONSTRUCTION INDIA
PVT. LTD. Vs
UNION OF INDIA

Saurav singh
Yadav

sauravyadavri@gmail.com

ADITYA BIRLA FINANCE
LTD. Vs
NESTIVA HELATHCARE
PVT. LTD. AND ORS

NISHA
MUNJRAL

adv.nishakhanna@gmail.com

UNION OF INDIA Vs
GIRDHARI LAL CHAUHAN
AND SONS

Saurav singh
Yadav

sauravyadavri@gmail.com

M/S ADITYA BIRLA FINANCE LTD VS 
M/S REPSFITSTUDIO & ORS

PIYUSH 
KATYAL

piyush.katyal@trulegal.co.in



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

11

CS(COMM) 1985/23 SUMIT SAURAV 7042039746 31.03.23 10.03.23

CS(COMM) 1983/23 S K MISHRA 9818340679 31.03.23 01.03.23

12 CS(COMM) 1541/23 9990042642 sri.anshu83@gmail.com 01.03.23 06.02.23

CS(COMM) 1545/23 8376049807 01.03.23 10.02.23

CS(COMM) 1571/23 HIMANSHU 8826772119 himanshulegal27@gmail.com 03.03.23 10.02.23

EX(COMM) 1637/23 9999925860 07.03.23 28.01.23

OMP(I)(COMM) 1640/23 HERO FINCORP LTD Vs. DEEPAK SAINI 9971177170 07.03.23 14.02.23

CS(COMM)1673/2023 PVR LIMITED VS SARUABH NANDA VINEET MEHTA 9810353944 vimehta99@gmail.com 10.03.23 16.09.22

OMP(COMM)1674/2023 9717211487 10.03.23 01.03.23

OMP(COMM)1666/2023 KALYAN JAGOTRA VS UNION OF INDIA 9910247777 10.03.23 11.02.23

CS(COMM) 1692/23 MOHD ARIF 9268147995 13.03.23 06.02.23

SH. GURVINDER PAL 
SINGH, DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

NEW DELHI 
DISTRICT

CANARA BANK VS M/S A.P. 
ENTERPRISES

sumitsaurav@hotmail.com

M/S RASIK PRODUCTS PVT. LTD. VS 
M/S BRN GLOBAL LOGISTICS

skmishraadvocate@gmail.com

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03 

NEW DELHI 
DISTRICT

PUNJAB NATIONAL BANK VS M/S RELY 
FURNITURE

ANSHUMAN 
SRIVASTAVA

BMW INDIA FINANCIAL SERVICES PVT. 
LTD., VS TRANSLEASE HOLDINGS 
INDIA PVT LTD

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com

PUNJAB NATIONAL BANK VS M/S 
FORUM & SMT. MADHUMITA 
BANERJEE

HDB FINANCIAL SERVICES LTD VS 
SURENDER KAPAR

DEEPANKUR 
SONDH

deepankur@sondhipartners.com

AMITABH 
SINGH

lrlflegal@gmail.com

KUSUM AGARWAL VS M/S BAJAJ 
FINANCE LTD

SOUMYA 
DUTTA

soumyadutta@gmail.com

DHANESH 
RELAN

dhaneshrelan@gmail.com

M/S JMK BUILDCOM VS M/S EMRAIL-
PCMCCPL-JV

arifadvocate@rediffmail.com



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

12

CS(COMM) 1693/23 9667798205 13.03.23 05.03.23

CS(COMM) 1707/23 9953133627 Jhapradeep2010@hotmail.com 14.03.23 03.03.23

CS(COMM) 1709/23 ARUN KUMAR 9891527171 advocatearun09@gmail.com 14.03.23 10.02.23

CS(COMM) 1730/23 9312392991 15.03.23 28.02.23

OMP(COMM) 1799/23 TEJASVI GOEL 9911503658 18.03.23 10.12.22

CS(COMM) 1800/23 DEEPA GUPTA 9312292558 18.03.23 06.03.23

OMP(COMM) 1898/23 9811554816 24.03.23 23.03.23

OMP(I)(COMM)1967/23 9811252038 29.03.23 21.03.23

OMP(COMM)1991/23 8895592069 31.03.23 23.03.23

CS(COMM)1992/23 9810952810 31.03.23 17.03.23

OMP(COMM)1993/23 8895592069 31.03.23 23.03.23

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03 

NEW DELHI 
DISTRICT

M/S GENEXT LOGISTICS PVT. LTD VS 
M/S LONGLASST INC

ANJANA 
MEHRA

anjanamehraassociates@gmail.com

HOUSING DEVELOPMENT FINANCE 
CORPORATION LIMITED VS ANUPAM 
SAREEN

PRADEEP 
KUMAR JHA

IRRIGATION & FLOOD CONTROL 
DEPTT. VS VARUN GUPTA

MANOJ KUMAR GARG VS M/S KABRA 
STEEL TUBES

RAMESH 
CHAND GUPTA

rameshguptaequity@gmail.com

UNION OF INDIA VS SHRI ATAM 
PARKASH

tjsvgoel@gmail.com

UNION OF INDIA VS M/S SANDEEP 
METAL WORKS

advocate.deepa.gupta@gmail.com

S R PRASANNA VS SBI CARDS AND 
PAYMENT SERVICES LTD.

SHANTHKUMA
R V MAHALE

amitjsharma@gmail.com

M/S CLIX CAPITAL SERVICE PVT LTD 
VS M/S PAWAN HOSPITAL

RAVI SHANKAR 
GARG

advocatesgarg@gmail.com

INDIAN RAILWAY CATERING & 
TOURISM CORP. LTD.  VS M/S DOON 
CATERERS

SAURAV 
AGRAWAL

adv@anshumanch.in

KNN PAPERS VS INTERNATIONAL 
PRINT-O-PAC LIMITED AND ORS

PRADEEP 
MURRIA

murriapradeep@gmail.com

INDIAN RAILWAY CATERING & 
TOURISM CORP. LTD.  VS M/S DOON 
CATERERS

SAURAV 
AGRAWAL

adv@anshumanch.in



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

13 SOUTH CS (COMM)/122/2023 9958183999 01-03-2023 28.02.2023

OMP (I) (COMM)/510/2023 8285002845 01-03-2023 28.02.2023

OMP (I) (COMM)/508/2023 HDFC BANK LTD Vs VARIJ  GUPTA 3483 8285002845 01-03-2023 28.02.2023

OMP (I) (COMM)/509/2023 8285002845 01-03-2023 28.02.2023

Execution (Comm)/76/2023 9213142242 02-03-2023 01.03.2023

CS (COMM)/126/2023 9838660707 02-03-2023 01.03.2023

Execution (Comm)/77/2023 HDFC BANK LTD Vs ABHAY  TANWAR 9311022102 02-03-2023 01.03.2023

Execution (Comm)/78/2023 9958724670 NOT AVAILABLE 02-03-2023 01.03.2023

Execution (Comm)/79/2023 9811244209 vikramgola2010@gmail.com 03-03-2023 01.03.2023

CS (COMM)/132/2023 9999687550 sushil19847@gamil.com 04-03-2023 02.03.2023

Execution (Comm)/82/2023 9811452022 04-03-2023 02.03.2023

SH. PREM KUMAR 
BHARTWAL,              DJ 
(COMMERCIAL)-01

UNION BANK OF INDIA Vs KAMLESH 
BESERWAL

RITU 
RASTOGI(P),

rituadvocate@gmail.com

HDFC BANK LTD Vs BALRAJ  SINGH 
3353

SANJEEV 
KUMAR(P),

manjul.sood@srcslegal.com

SANJEEV 
KUMAR(P),

manjul.sood@srcslegal.com

HDFC BANK LTD Vs KOMAL  BISWAL 
2295

SANJEEV 
KUMAR(P),

manjul.sood@srcslegal.com

AU SMALL FINANCE BANK LTD Vs 
UMESH SINGH SHEKHAWAT

ABID 
AHMAD(P),

abidahmadadvoae@gmail.com

M/S M E TESTING LABORATORY Vs 
M/S M E TECHNOLOGY

Varnika Bajaj(P), varnikabajajadvocate@gmail.com

RAJEEV 
KUMAR 
RANJAN(P),

ranjan.and.company@gmail.com

KOTAK MAHINDRA PRIME LTD Vs 
VINOD OMPAL

KUSHAL 
KUMAR(P),

PUNJAB NATIONA BANK Vs KANHIYA 
LAL GAUTOM

VIKRAM 
GOLA(P),

KAMOD KUMAR THAKUR Vs SANJAY 
KUMAR KAMAT

SANJAY 
KUMAR(P),

HDFC BANK LTD Vs GANESH KUMAR 
SAHU SAHU

ANISH 
BHOLA(P),

anish_bhola17@yahoo.com



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

13 SOUTH

CS (COMM)/131/2023 9899327537 avinashtyagi1@yahoo.com 04-03-2023 02.03.2023

OMP (I) (COMM)/529/2023 YES BANK LTD Vs ANIL ARORA 9811015339 katyalsachin2008@gmail.com 06-03-2023 03.03.2023

OMP (I) (COMM)/528/2023 YES BANK LTD Vs VINEETA SINGH 9811015339 katyalsachin2008@gmail.com 06-03-2023 03.03.2023

OMP (I) (COMM)/530/2023 YES BANK LTD Vs MANAV VAISH 9811015339 katyalsachin2008@gmail.com 06-03-2023 03.03.2023

Execution (Comm)/84/2023 7988358702 jain.himanshu87@gmail.com 07-03-2023 04.03.2023

OMP (I) (COMM)/534/2023 9643646534 parv.mahajan007@gmail.com 10-03-2023 07.03.2023

CS (COMM)/136/2023 9560074359 13-03-2023 10.03.2023

OMP (I) (COMM)/536/2023 9958726491 13-03-2023 10.03.2023

OMP (I) (COMM)/552/2023 9873347330 14-03-2023 13.03.2023

CS (COMM)/150/2023 9818570649 16-03-2023 14.03.2023

CS (COMM)/151/2023 9818570649 16-03-2023 14.03.2023

SH. PREM KUMAR 
BHARTWAL,              DJ 
(COMMERCIAL)-01

VIVEK CHOPRA Vs MARUTI 
ELECTRONICS

AVINASH 
KUMAR 
TYAGI(P),

SACHIN 
KATYAL(P),

SACHIN 
KATYAL(P),

SACHIN 
KATYAL(P),

M/S MULTICUBE DISTRIBUTORS LTD  
Vs M/S KOTAK MAHINDRA PRIME LTD

BHARAT 
BHUSHAN(P),

KOTAK MAHINDRA BANK LTD Vs 
PARDEEP KUMAR 847

DIVYA 
TALWANI(P),

METTLER TOLEDO INDIA PVT LTD Vs 
QUALIX INFORMATION SYSTEM LLP

SHIVANGI 
SINGH(P),

sukrit@ksandk.com

KOTAK MAHINDRA PRIME LTD Vs 
SURENDRA YADAV

RAJESH 
KUMAR(P),

jangraadvicate@gmail.com

KOTAK MAHINDRA PRIME LTD Vs THE 
TRAVEL SHOPPE

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.com

MAX HEALTHCARE INSTITUTE 
LIMITED Vs MAX CARE HOSPITALS

VIJAY 
LAKSHMI 
KRUTTIKA(P),

office@ira.law

MAX HEALTHCARE INSTITUTE 
LIMITED Vs MAX HEALTH HOSPITALS

VIJAY 
LAKSHMI 
KRUTTIKA(P),

office@ira.law



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

13 SOUTH

CS (COMM)/154/2023 9810240129 NOT AVAILABLE 17-03-2023 14.03.2023

CS (COMM)/156/2023 9356401000 tinagarg15@gmail.com 18-03-2023 16.03.2023

Execution (Comm)/93/2023 HDFC BANK LTD Vs JAMIL AHMED 9958726491 20-03-2023 18.03.2023

Execution (Comm)/92/2023 9958726491 20-03-2023 18.03.2023

CS (COMM)/161/2023 9810868162 20-03-2023 18.03.2023

OMP (I) (COMM)/599/2023 9958726491 20-03-2023 18.03.2023

OMP (I) (COMM)/600/2023 9958726491 20-03-2023 18.03.2023

OMP (I) (COMM)/601/2023 9958726491 20-03-2023 18.03.2023

OMP (I) (COMM)/602/2023 9958726491 20-03-2023 18.03.2023

OMP (I) (COMM)/595/2023 9958726491 20-03-2023 18.03.2023

OMP (I) (COMM)/598/2023 9958726491 20-03-2023 18.03.2023

SH. PREM KUMAR 
BHARTWAL,              DJ 
(COMMERCIAL)-01

D R JOHNS LAB PVT LTD Vs VEXTA 
LABORATORIES PVT LTD

VINOD KUMAR 
PANDEY(P),

A C VARSHNEY Vs NAVYUGA 
ENGINEERING CO LTD

NAIYER 
MATEEN(P),

RAJEEV 
KUMAR 
RANJAN(P),

jangraadvicate@gmail.com

HDFC BANK LTD Vs JATIN  
KHARBANADA

RAJEEV 
KUMAR 
RANJAN(P),

jangraadvicate@gmail.com

EMU LINES PVTLTD Vs ROCKVALLEY 
ROCKS AND MINES PVT LTD

Uday Kumar(P), advudaykumar@gmail.com

CNH INDUSTRIAL CAPITAL INDIA PVT 
LTD Vs MD HASAN

RAJESH 
KUMAR(P),

jangraadvicate@gmail.com

CNH INDUSTRIAL CAPITAL INDIA PVT 
LTD Vs JASMANTA RAY

RAJESH 
KUMAR(P),

jangraadvicate@gmail.com

CNH INDUSTRIAL CAPITAL INDIA PVT 
LTD Vs HARDIP SINGH

RAJESH 
KUMAR(P),

jangraadvicate@gmail.com

CNH INDUSTRIAL CAPITAL INDIA PVT 
LTD Vs JODH SINGH

RAJESH 
KUMAR(P),

jangraadvicate@gmail.com

TOYOTA FINANCIAL SERVICES INDIA 
LIMITED Vs PETER MANUEL 
FERNANDES

RAJESH 
KUMAR(P),

jangraadvicate@gmail.com

TOYOTA FINANCIAL SERVICES INDIA 
LIMITED Vs A KUMAR JEWELLERS

RAJESH 
KUMAR(P),

jangraadvicate@gmail.com



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

13 SOUTH

OMP (I) (COMM)/597/2023 9958726491 20-03-2023 18.03.2023

OMP (I) (COMM)/596/2023 9958726491 20-03-2023 18.03.2023

CS (COMM)/170/2023 CANARA BANK Vs M/S K P INDUSTRIES 9990042642 sri.anshu83@gmail.com 21-03-2023 20.03.2023

CS (COMM)/169/2023 GAURAV(P), 9953226302 prakash.gaurav01@gmail.com 21-03-2023 20.03.2023

CS (COMM)/168/2023 9650682928 21-03-2023 20.03.2023

OMP (I) (COMM)/606/2023 9958726491 21-03-2023 20.03.2023

CS (COMM)/175/2023 9811244209 vikramgola2010@gmail.com 22-03-2023 21.03.2023

OMP (I) (COMM)/613/2023 9643646534 parv.mahajan007@gmail.com 22-03-2023 21.03.2023

OMP (I) (COMM)/614/2023 9643646534 parv.mahajan007@gmail.com 22-03-2023 21.03.2023

OMP (I) (COMM)/612/2023 9958726491 22-03-2023 21.03.2023

CS (COMM)/179/2023 9811129475 24-03-2023 22.03.2023

SH. PREM KUMAR 
BHARTWAL,              DJ 
(COMMERCIAL)-01

TOYOTA FINANCIAL SERVICES INDIA 
LIMITED Vs SURESH KUMAR

RAJESH 
KUMAR(P),

jangraadvicate@gmail.com

TOYOTA FINANCIAL SERVICES INDIA 
LIMITED Vs MOHD ATEEQUE

RAJESH 
KUMAR(P),

jangraadvicate@gmail.com

ankur 
aggarwal(P),

STATE BANK OF INDIA Vs SURGEEN 
YADAV

UNDER ARMOUR INC Vs XO 
FOOTWEAR PRIVATE LIMITED

SHRAVAN 
KUMAR 
BANSAL(P),

unitedmark@unitedandunited.com

TOYOTA FINANCIAL SERVICES INDIA 
LIMITED Vs RAJU PANDURANG 
INGALE

RAJESH 
KUMAR(P),

jangraadvicate@gmail.com

PUNJAB NATIONAL BANK Vs POOJA 
SRIVASTAV

VIKRAM 
GOLA(P),

KOTAK MAHINDRA BANK Vs 
DEVENDRA KUMAR CHAURASIYA

DIVYA 
TALWANI(P),

KOTAK MAHINDRA BANK Vs JITENDRA 
GUPTA

DIVYA 
TALWANI(P),

TOYOTA FINANCIAL SERVICES INDIA 
LIMITED Vs MOHD SAQIB

RAJESH 
KUMAR(P),

jangraadvicate@gmail.com

MS TRANSLINK LOGISTICS PVT LTD Vs 
SEETU KOHLI CONCEPTS  PVT LTD

DIGVIJAY 
SINGH(P),

klmishreadvo@gmail.com



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
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Date of 
Registration

13 SOUTH

Execution (Comm)/102/2023 9999691983 psrlawfirm2020@gamil.com 24-03-2023 22.03.2023

OMP (I) (COMM)/633/2023 9643646534 parv.mahajan007@gmail.com 24-03-2023 22.03.2023

Execution (Comm)/103/2023 9910345439 25-03-2023 24.03.2023

CS (COMM)/187/2023 KAUSHALYA BANSAL Vs KAMAL 9717622082 25-03-2023 24.03.2023

OMP (I) (COMM)/652/2023 8285002845 27-03-2023 25.03.2023

OMP (I) (COMM)/653/2023 8285002845 27-03-2023 25.03.2023

CS (COMM)/191/2023 9990042642 sri.anshu83@gmail.com 28-03-2023 27.03.2023

Execution (Comm)/108/2023 9811133644 28-03-2023 27.03.2023

OMP (I) (COMM)/670/2023 8285002845 29-03-2023 27.03.2023

OMP (I) (COMM)/669/2023 HDFC BANK LTD Vs CHANDA DEVI 5231 8285002845 29-03-2023 28.03.2023

OMP (I) (COMM)/664/2023 8285002845 29-03-2023 28.02.2023

SH. PREM KUMAR 
BHARTWAL,              DJ 
(COMMERCIAL)-01

M/S KOTAK MAHINDRA BANK LTD Vs 
VINEET KUMAR GUPTA

PRASHANT 
KUMAR(P),

KOTAK MAHINDRA BANK Vs 
CHARANJEET SINGH 970

DIVYA 
TALWANI(P),

SBI CARDS AND PAYMENTS SERVICES 
LIMITED Vs GAURAV SINGH

KIRTY 
AGARWAL(P),

subodhpathaklegal@gmail.com

AADITYA VIJAY 
KUMAR

aadityavk@gmail.com

HDFC BANK LTD Vs SHANKAR  
SHARMA 9344

SANJEEV 
KUMAR(P),

manjul.sood@srcslegal.com

HDFC BANK LTD Vs BABITA RAM 
SINGH 1510

SANJEEV 
KUMAR(P),

manjul.sood@srcslegal.com

CANARA BANK Vs SMT MANJULA 
PROPRIETOR OF WELL BEING 
PHARMACY

ankur 
aggarwal(P),

TATA MOTORS FINANCE LTD Vs 
BRAHAM PAL

MANOJ 
KUMAR(P),

manojk.adv@gmail.com

HDFC BANK LTD Vs MOOL CHAND 
SHARMA 2116

SANJEEV 
KUMAR(P),

manjul.sood@srcslegal.com

SANJEEV 
KUMAR(P),

manjul.sood@srcslegal.com

HDFC BANK LTD Vs KARTHIKEYAN  
RAMALINGAM 6652

SANJEEV 
KUMAR(P),

manjul.sood@srcslegal.com



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

13 SOUTH

OMP (I) (COMM)/665/2023 8285002845 29-03-2023 28.02.2023

OMP (I) (COMM)/668/2023 8285002845 29-03-2023 28.02.2023

OMP (I) (COMM)/666/2023 8285002845 29-03-2023 28.02.2023

OMP (I) (COMM)/667/2023 8285002845 29-03-2023 28.02.2023

Execution (Comm)/109/2023 9999925860 29-03-2023 28.02.2023

OMP (I) (COMM)/675/2023 9643646534 parv.mahajan007@gmail.com 31.03.2023 29.03.2023

14 SOUTH OMP(i)(COMM)513/2023 9643646534 PARV.MAHAJAN007@GMAIL.COM 02.03.2023 17.02.2023

OMP(i)(COMM)514/2023 KOTAK MAHINDRA BANK VS KALLU 9643646534 PARV.MAHAJAN007@GMAIL.COM 02.03.2023 20.02.2023

OMP(i)(COMM)515/2023 9873347330 MAYANK_MAHAJAN05@YAHOO.COM 02.03.2023 17.02.2023

OMP(i)(COMM)516/2023 AXIS BANK VS NETARAM 9873347330 MAYANK_MAHAJAN05@YAHOO.COM 02.03.2023 17.02.2023

OMP(i)(COMM)523/2023 AXIS BANK VS HARPAL SINGH 9873347330 MAYANK_MAHAJAN05@YAHOO.COM 03.03.2023 17.02.2023

SH. PREM KUMAR 
BHARTWAL,              DJ 
(COMMERCIAL)-01

HDFC BANK LTD Vs SEEMA SURESH 
CHOUDHARY 7282

SANJEEV 
KUMAR(P),

manjul.sood@srcslegal.com

HDFC BANK LTD Vs GHANSHYAM 
SHARMA 8046

SANJEEV 
KUMAR(P),

manjul.sood@srcslegal.com

HDFC BANK LTD Vs AJAY KUMAR 
VERMA 6494

SANJEEV 
KUMAR(P),

manjul.sood@srcslegal.com

HDFC BANK LTD Vs IRFAN  MALANI 
1152

SANJEEV 
KUMAR(P),

manjul.sood@srcslegal.com

HDB FINANCIAL SERVICES Vs GURU 
DUTT

DEEPANKUR 
SONDHI(P),

deepankur@sondhipartners.com

KOTAK MAHINDRA BANK Vs DAGAR 
ENTERPRISES 878

DIVYA 
TALWANI(P),

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

KOTAK MAHINDRA BANK VS MANOJ 
KUMAR

PARV 
MAHAJAN

PARV 
MAHAJAN

AXIS BANK VS CHANDRA MOHAN 
MEENA

MAYANK 
MAHAJAN

MAYANK 
MAHAJAN

MAYANK 
MAHAJAN
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14 SOUTH

OMP(i)(COMM)524/2023 AXIS BANK VS DHANRAJ MEENA 9873347330 MAYANK_MAHAJAN05@YAHOO.COM 03.03.2023 17.02.2023

OMP(i)(COMM)525/2023 AXIS BANK VS RAJVEER 9873347330 MAYANK_MAHAJAN05@YAHOO.COM 03.03.2023 17.02.2023

OMP(i)(COMM)526/2023 AXIS BANK VS SANDEEP KUMAR 9873347330 MAYANK_MAHAJAN05@YAHOO.COM 03.03.2023 20.02.2023

OMP(i)(COMM)527/2023 AXIS BANK VS ISLAM 9873347330 MAYANK_MAHAJAN05@YAHOO.COM 03.03.2023 20.02.2023

CS(COMM) 128/2023 9999010507 JURISLAW@OUTLOOK.COM 03.03.2023 13.12.2022

EXE(COMM) 80/2023 KUSUM BHATT 9599624216 ASHIM.BHATT17@GMAIL.COM 03.03.2023 20.02.2023

EXE(COMM) 81/2023 NEHA KUMARI 8447848134 NEHAANDADVOCATES@GMAIL.COM 03.03.2023 18.01.2023

CS(COMM) 130/2023 H.K.TOLANI 8377002210 ADVOCATE_HK@YAHOO.CO.IN 04.03.2023 20.02.2023

CS(COMM) 137/2023 UDAY KUMAR 9810868162 ADVUDAYKUMAR@GMAIL.COM 13.03.2023 15.02.2023

CS(COMM) 138/2023 UDAY KUMAR 9810868162 ADVUDAYKUMAR@GMAIL.COM 13.03.2023 15.02.2023

CS(COMM) 139/2023 UDAY KUMAR 9810868162 ADVUDAYKUMAR@GMAIL.COM 13.03.2023 15.02.2023

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

MAYANK 
MAHAJAN

MAYANK 
MAHAJAN

MAYANK 
MAHAJAN

MAYANK 
MAHAJAN

GURDAYAL PRAKASH NAYYAR VS CASA 
2 STAYS PVT LTD 

VIKAS 
NAGWAN

HDFC BANK LTD VS HARPREET SINGH 
KOHLI

360 INTERIOR DESIGN VS ROLIF INDIA 
PVT LTD

YOGINDER AGGARWAL VS JASBIR 
SINGH

EMU LINES PVT. LTD. VS EMPIRE 
HOME APPLIANCES PVT. LTD.

EMU LINES PVT. LTD. VS TRANSLINK 
LOGISTICS PVT. LTD.

EMU LINES PVT. LTD. VS MOHD. 
HASHIM PROP. H.A. LEATHERS



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

14 SOUTH

OMP(i)(COMM)537/2023 9958726491 13.03.2023 25.02.2023

OMP(i)(COMM)538/2023 9958726491 13.03.2023 25.02.2023

CS(COMM)141/2023  NOT AVAILABLE NOT AVAILABLE 13.03.2023 13.03.2023

CS(COMM)143/23 9999613024 14.03.2023 20.02.2023

CS(COMM)144/23 7065207245 sanjeevgupta93@gmail.com 14.03.2023 01.03.2023

OMP(i)(COMM)559/23 9873347330 14.03.2023 28.02.2023

CS(COMM)145/2023 D.K. YADAV 9650508945 advdk.yadav79@gmail.com 14.03.2023 02.03.2023

OMP(i)(COMM)566/2023 8376049807 ADVOCATEASHOK.1@GMAIL.COM 15.03.2023 25.02.2023

OMP(i)(COMM)567/2023 9958726491 15.03.2023 10.03.2023

OMP(i)(COMM)568/2023 9958726491 15.03.2023 13.03.2023

OMP(i)(COMM)569/2023 9958726491 15.03.2023 13.03.2023

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

KOTAK MAHINDRA BANK LTD. VS 
SATYA SHARAN 

RAJESH 
JANGRA

DELHI.JANGRAADVOCATE@GMAIL.C
OM

KOTAK MAHINDRA BANK LTD. VS 
NEERAJ SINGH YADAV

RAJESH 
JANGRA

DELHI.JANGRAADVOCATE@GMAIL.C
OM

ONEX INDUSTRIES PVT. LTD. VS 
SANDEEP SINGH PROP. M/S. DHIMAN 
FABRICATORS AND ORS.

SHRIDHARAN 
RAJAN RAN 
KUMAR

DELHI PHARMACEUTICAL SCIENCES 
AND RESEARCH UNIVERSITY VS M/S. 
SUNHARE KAL KI PAHEL 

PANKAJ 
BHARDWAJ

advpankajbhardwaj 1 O@gmail.com  

SMARTIVITY LABS PRIVATE LIMITED 
VS AVA MERCHANDISING SOLUTIONS 
PRIVATE LIMITED

SANJEEV 
GUPTA

KOTAK MAHINDRA BANK LTD. VS 
SATYANAM SINGH AND ANR.

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.com 

MOHD. NASIR TRADING AS UNIQUE 
TRADING COMPANY VS. MAHBOOB ALI 
AND ANR.

TOYOTA FINANCIAL SERVICES INDIA 
LTD. VS MANI PRATAP SINGH

RAHUL 
BHARDWAJ

KOTAK MAHINDRA PRIME LTD. VS 
DEEPAK SINGH

RAJESH 
JANGRA

DELHI.JANGRAADVOCATE@GMAIL.C
OM

KOTAK MAHINDRA PRIME LTD. VS 
AMIT KUMAR

RAJESH 
JANGRA

DELHI.JANGRAADVOCATE@GMAIL.C
OM

KOTAK MAHINDRA PRIME LTD. VS 
MANISH KUMAR YADAV

RAJESH 
JANGRA

DELHI.JANGRAADVOCATE@GMAIL.C
OM



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

14 SOUTH

OMP(i)(COMM)581/2023 HDFC BANK LTD. VS JAI MADAAN 8285002845 LITIGATION@SRCSLEGAL.COM 16.03.2023 25.02.2023

OMP(i)(COMM)580/2023 8285002845 LITIGATION@SRCSLEGAL.COM 16.03.2023 25.02.2023

OMP(i)(COMM)579/2023 HDFC BANK LTD. VS PRABHJOT KAUR 8285002845 LITIGATION@SRCSLEGAL.COM 16.03.2023 25.02.2023

OMP(i)(COMM)578/2023 HDFC BANK LTD VS ANUJ SARDANA 8285002845 LITIGATION@SRCSLEGAL.COM 16.03.2023 23.02.2023

OMP(i)(COMM)577/2023 8285002845 LITIGATION@SRCSLEGAL.COM 16.03.2023 23.02.2023

EXE(COMM) 88/2023 9958683230 NAVEENK101@GMAIL.COM 17.03.2023 02.03.2023

EXE(COMM) 87/2023 R.S.MALIK 9810369523 NOT AVAILABLE 17.03.2023 02.03.2023

EXE(COMM) 86/2023 ICICI BANK LTD VS SOHIT 9871040589 INDOLEXLAW@GMAIL.COM 17.03.2023 27.02.2023

EXE(COMM) 89/2023 9873205388 ADVRAVIGALAV@GMAIL.COM 17.03.2023 03.03.2023

CS(COMM) 166/2023 RSPL LTD VS MOHIT SHARDA S.K.BANSAL 1126843455 18.03.2023 17.03.2023

OMP(i)(COMM) 590/2023 8285002845 LITIGATION@SRCSLEGAL.COM 18.03.2023 25.02.2023

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

SANJEEV 
PATHAK

HDFC BANK LTD VS JITENDRA KUMAR 
CHATURVEDI

SANJEEV 
PATHAK

SANJEEV 
PATHAK

SANJEEV 
PATHAK

HDFC BANK LTD VS KAMLESH RAM 
SHARMA

SANJEEV 
PATHAK

HDFC BANK LTD VS M.K.ROCKTECH 
PVT LTD

NAVEEN 
SHARMA 

RADIANT DYANAMIC SERVICES VS 
RAHEJA DEVELOPERS

AMRENDRA 
KUMAR 

HIMALAYAN HOSPITALITY VS 
SAFDARJUNG CLUB

RAVI DEV 
SHARMA 

UNITEDMARK@UNITEDANDUNITED.
COM

HDFC BANK LTD VS AJAY KUMAR 
SINGH

SANJEEV 
PATHAK



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

14 SOUTH

OMP(i)(COMM) 591/2023 HDFC BANK LTD VS JAREENA 8285002845 LITIGATION@SRCSLEGAL.COM 18.03.2023 25.02.2023

OMP(i)(COMM) 592/2023 8285002845 LITIGATION@SRCSLEGAL.COM 18.03.2023 25.02.2023

OMP(i)(COMM) 593/2023 HDFC BANK LTD VS AIZAZ KHAN 8285002845 LITIGATION@SRCSLEGAL.COM 18.03.2023 25.02.2023

OMP(i)(COMM) 594/2023 HDFC BANK LTD VS RAJ KUMAR 8285002845 LITIGATION@SRCSLEGAL.COM 18.03.2023 25.02.2023

CS(COMM) 157/2023 9899787372 ABHI.J.RAI@GMAIL.COM 18.03.2023 14.02.2023

CS(COMM) 164/2023 9868552038 ADVOCATERSGARG@GMAIL.COM 20.03.2023 13.03.2023

EXE(COMM) 94/2023 ROHIT BOHRA 9369850733 BNNLITIGATION@GMAIL.COM 20.03.2023 02.07.2022

EXE(COMM) 95/2023 ROHIT BOHRA 9369850733 BNNLITIGATION@GMAIL.COM 20.03.2023 02.07.2022

EXE(COMM) 96/2023 ROHIT BOHRA 9369850733 BNNLITIGATION@GMAIL.COM 20.03.2023 02.06.2022

EXE(COMM) 97/2023 ROHIT BOHRA 9369850733 BNNLITIGATION@GMAIL.COM 21.03.2023 02.06.2022

EXE(COMM) 98/2023 ROHIT BOHRA 9369850733 BNNLITIGATION@GMAIL.COM 21.03.2023 05.08.2022

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

SANJEEV 
PATHAK

HDFC BANK LTD VS AADIL SON OF 
ALIM

SANJEEV 
PATHAK

SANJEEV 
PATHAK

SANJEEV 
PATHAK

ADS SPIRIT PVT LTD VS GDM 
PACKAGING PVT LTD 

ABHISHKE K 
RAI

M/S. CLIX CAPITAL SERVICES PVT. 
LTD. VS M/S. SIKARWAR SCAN CENTRE 
AND ORS.

RAVI SHANKAR 
GARG

KOTAK MAHINDRA PRIME LTD. VS 
AMIT KUMAR CHAUHAN

KOTAK MAHINDRA PRIME LTD. VS G 
PACKIYALAKSHMI AND ANR.

KOTAK MAHINDRA PRIME LTD. VS 
SANJEEV KUMAR SINGH

KOTAK MAHINDRA PRIME LTD. VS 
SAHABUDDIN MALIK

KOTAK MAHINDRA PRIME LTD. VS 
SUNIL S/O. TRILOK CHAND AND ORS.



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

14 SOUTH

EXE(COMM) 99/2023 ROHIT BOHRA 9369850733 BNNLITIGATION@GMAIL.COM 21.03.2023 20.09.2022

EXE(COMM) 100/2023 ROHIT BOHRA 9369850733 BNNLITIGATION@GMAIL.COM 21.03.2023 28.11.2022

MISC DJ 20/2023 9205492878 SKRLAWFIRMS@GMAIL.COM 22.03.2023 21.03.2023

MISC DJ 21/2023 9205492878 SKRLAWFIRMS@GMAIL.COM 22.03.2023 21.03.2023

OMP(I)(COMM)615/2023 HDFC BANK LTD. VS NALIN SINHA 8285002845 LITIGATION@SRCSLEGAL.COM 22.03.2023 27.02.2023

OMP(I)(COMM)616/2023 8285002845 LITIGATION@SRCSLEGAL.COM 22.03.2023 27.02.2023

OMP(I)(COMM)617/2023 HDFC BANK LTD. VS YOGESH KUMAR 8285002845 LITIGATION@SRCSLEGAL.COM 22.03.2023 27.02.2023

OMP(I)(COMM)618/2023 HDFC BANK LTD. VS MANISH SINGH 8285002845 LITIGATION@SRCSLEGAL.COM 22.03.2023 27.02.2023

OMP(I)(COMM)619/2023 HDFC BANK LTD. VS INDU SHARMA 8285002845 LITIGATION@SRCSLEGAL.COM 22.03.2023 01.03.2023

OMP(I)(COMM)627/2023 9643646534 PARV.MAHAJAN007@GMAIL.COM 23.03.2023 22.03.2023

OMP(I)(COMM)628/2023 9643646534 PARV.MAHAJAN007@GMAIL.COM 23.03.2023 22.03.2023

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

KOTAK MAHINDRA PRIME LTD. VS SNT 
DECOR CO.

KOTAK MAHINDRA PRIME LTD. VS 
SAHYOG LAND PROMOTERS

CANARA BANK VS MRS. NIKHILA 
JOSEPH

SANTOSH 
KUMAR ROUT

CANARA BANK VS MR. BIKASH KUMAR 
SAHOO

SANTOSH 
KUMAR ROUT

SANJEEV 
PATHAK

HDFC BANK LTD. VS THE OCTOPUS 
BUSINESS SERVICES PVT. LTD.

SANJEEV 
PATHAK

SANJEEV 
PATHAK

SANJEEV 
PATHAK

SANJEEV 
PATHAK

KOTAK MAHINDRA BANK LTD. VS 
CHARANJEET SINGH

PARV 
MAHAJAN

KOTAK MAHINDER BANK LTD. VS 
BHAVAR LAL SINGH

PARV 
MAHAJAN



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

14 SOUTH

OMP(I)(COMM)627/2023 9643646534 PARV.MAHAJAN007@GMAIL.COM 23.03.2023 14.03.2023

OMP(I)(COMM)626/2023 9873347330 MAYANK_MAHAJAN05@YAHOO.COM 23.03.2023 14.03.2023

OMP(I)(COMM)625/2023 9873347330 MAYANK_MAHAJAN05@YAHOO.COM 23.03.2023 14.03.2023

OMP(I)(COMM)624/2023 9643646534 PARV.MAHAJAN007@GMAIL.COM 23.03.2023 10.03.2023

CS(COMM) 180/2023 9991119392 24.03.2023 28.01.2023

OMP(I)(COMM)634/2023 9958726491 24.03.2023 20.03.2023

OMP(I)(COMM)635/2023 9958726491 24.03.2023 20.03.2023

OMP(I)(COMM)636/2023 9958726491 24.03.2023 21.03.2023

OMP(I)(COMM)637/2023 9958726491 24.03.2023 21.03.2023

OMP(I)(COMM)642/2023 9958726491 24.03.2023 22.03.2023

OMP(I)(COMM)648/2023 9958726491 25.03.2023 24.03.2023

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

KOTAK MAHINDER BANK LTD. VS RMD 
INFRA

PARV 
MAHAJAN

KOTAK MAHINDER PRIME LTD. VS 
PARTEEK KUMAR BHATI

MAYANK 
MAHAJAN

KOTAK MAHINDER PRIME LTD. VS 
BHUPENDER SINGH THUKRAL

MAYANK 
MAHAJAN

KOTAK MAHINDER BANK LTD. VS 
BABLU

PARV 
MAHAJAN

M/S. AARK PHARMACEUTICAL VS M/S. 
FOCUS IMAGING AND RESEARCH 
CENTRE PVT. LTD.

PARAS 
BHARGAVA

ADVPRASHANTBHARGAVA@GMAIL.C
OM

CNH INDUSTRIAL CAPITAL (INDIA) 
PVT. LTD. VS GURDEEP SINGH

RAJESH 
JANGRA

DELHI.JANGRAADVOCATE@GMAIL.C
OM

CNH INDUSTRIAL CAPITAL (INDIA) 
PVT. LTD. VS AMRIK SINGH

RAJESH 
JANGRA

DELHI.JANGRAADVOCATE@GMAIL.C
OM

TOYOTA FINANCIAL SERVICES INDIA 
LTD. VS CHANDRAKANTRAMU MORE

RAJESH 
JANGRA

DELHI.JANGRAADVOCATE@GMAIL.C
OM

TOYOTA FINANCIAL SERVICES INDIA 
LTD. VS ANIL JASWANT MEHTA

RAJESH 
JANGRA

DELHI.JANGRAADVOCATE@GMAIL.C
OM

TOYOTA FINANCIAL SERVICES INDIA 
LTD. VS PINKI R

RAJESH 
JANGRA

DELHI.JANGRAADVOCATE@GMAIL.C
OM

TOYOTA FINANCIAL SERVICES INDIA 
LTD. VS BERANI VALLABHBHAI P

RAJESH 
JANGRA

DELHI.JANGRAADVOCATE@GMAIL.C
OM



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

14 SOUTH

OMP(I)(COMM)647/2023 9958726491 25.03.2023 24.03.2023

CS(COMM)186/2023 M.K. ARORA 25.03.2023 15.03.2023

OMP(I)(COMM)659/2023 9811015339 KATYALSACHIN2008@GMAIL.COM 27.03.2023 06.03.2023

OMP(I)(COMM)658/2023 YES BAK LTD. VS ARVIND KUMAR 9811015339 KATYALSACHIN2008@GMAIL.COM 27.03.2023 06.03.2023

OMP(I)(COMM)657/2023 YES BAK LTD. VS VIRENDER VERMA 9811015339 KATYALSACHIN2008@GMAIL.COM 27.03.2023 06.03.2023

OMP(I)(COMM)656/2023 YES BAK LTD. VS DRISHTI 9811015339 KATYALSACHIN2008@GMAIL.COM 27.03.2023 06.03.2023

OMP(I)(COMM)655/2023 YES BAK LTD. VS MANU KESARWANI 9811015339 KATYALSACHIN2008@GMAIL.COM 27.03.2023 06.03.2023

OMP(I)(COMM)654/2023 YES BAK LTD. VS HARISH AGGARWAL 9811015339 KATYALSACHIN2008@GMAIL.COM 27.03.2023 06.03.2023

OMP(I)(COMM)662/2023 8285002845 LITIGATION@SRCSLEGAL.COM 28.03.2023 27.03.2023

OMP(I)(COMM)663/2023 8285002845 LITIGATION@SRCSLEGAL.COM 28.03.2023 27.03.2023

EXE.(COMM)113/2023 HDFC BANK LTD. VS SONALI SAXENA AMITA KUMARI 9311851166 GURMEET@GBALAWOFFICES.COM 29.03.2023 24.03.2023

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

TOYOTA FINANCIAL SERVICES INDIA 
LTD. DESAI CHIRAG

RAJESH 
JANGRA

DELHI.JANGRAADVOCATE@GMAIL.C
OM

PUNJAB NATIONAL BANK VS M/S. 
SHAKOYA LIFE SCIENCES

9910337392 / 
7291960506

MKARORA11@YAHOO.COM / 
ADVMKARORA@GMAIL.COM 

YES BAK LTD. VS GAURAV OMKUMAR 
GARG

SACHIN 
KATYAL

SACHIN 
KATYAL

SACHIN 
KATYAL

SACHIN 
KATYAL

SACHIN 
KATYAL

SACHIN 
KATYAL

HDFC BANK LTD. VS DHARMENDRA 
SINGH

SANJEEV 
PATHAK

HDFC BANK LTD. VS GIRIRAJ SINGH 
MANJHI

SANJEEV 
PATHAK



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

14 SOUTH

EXE.(COMM)112/2023 9810508115 LEAGUMASSOCIATES@GMAIL.COM 29.03.2023 23.01.2023

EXE.(COMM)111/2023 9810508115 LEAGUMASSOCIATES@GMAIL.COM 29.03.2023 16.11.2022

EXE.(COMM)110/2023 9810508115 LEAGUMASSOCIATES@GMAIL.COM 29.03.2023 16.11.2022

CS(COMM)197/2023 9650682928 29.03.2023 27.03.2023

EXE.(COMM)115/2023 9811311360 ADVNAVDEEP1963@YAHOO.COM 31.03.2023 24.02.2023

EXE.(COMM)116/2023 BANK OF BARODA VS SABA CREATION 9711863744 CLALEGAL9@GMAIL.COM 31.03.2023 10.03.2023

15 South OMP (I) (COMM)/255/2023 9910577700 02-02-2023 01.02.2023

CS (COMM)/123/2023 9899709077 01-03-2023 01.03.2023

CS (COMM)/125/2023 9650682928 01-03-2023 01.03.2023

CS (COMM)/124/2023 9650682928 01-03-2023 01.03.2023

OMP (I) (COMM)/511/2023 HDFC BANK LTD Vs MIRA  DEVI 8458 8285002845 01-03-2023 28.02.2023

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

SBI CARDS AND PAYMENTS SERVICES 
LTD. VS KIRAN BALA

RAJIV NARAIN 
& SANJAY 
KUMAR SINGH

SBI CARDS AND PAYMENTS SERVICES 
LTD. VS SOHIT CHATURVEDI

RAJIV NARAIN 
& SANJAY 
KUMAR SINGH

SBI CARDS AND PAYMENTS SERVICES 
LTD. VS RAVI KUMAR ARORA

RAJIV NARAIN 
& SANJAY 
KUMAR SINGH

M/S KISAN IRRIGATIONS AND 
INFRASTRUCTURE LIMITED VS M/S 
SHRI BIHARI PIPE INDUSTRIES

SHRAVAN 
KUMAR 
BANSAL

rishi@unitedandunited.com 

HDFC BANK LTD. VS RACHIT ARUN 
KUMAR

NAVDEEP 
SINGH

NEERAJ 
KUMAR

SH. SANJEEV 
AGGARWAL

KOTAK MAHINDRA PRIME LTD Vs 
SUKHPREET SINGH

RAJESH 
KUMAR(P),

krishankumar@gmail.com

GLOBAL WATER SOLUTIONS INDIA 
PVT LTD Vs SURIT PRASAD 
MOHAPATRA

ROHIT 
NAGPAL(P),

tariq@ckmpatner.in

M/S SANGHVI FOODS PRIVATE 
LIMITED Vs BHARAT CHATRABHUJ 
THAKKAR

SHRAVAN 
KUMAR 
BANSAL(P),

info@unitedandunited.com

HUGO BOSS TRADE MARK 
MANAGEMENT GMBH CO KG Vs SWISH 
BOSS APPARELS PVT LTD

SHRAVAN 
KUMAR 
BANSAL(P),

info@unitedandunited.com

SANJEEV 
KUMAR(P),

litigation@srcslegal.com



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

15 South

OMP (I) (COMM)/512/2023 8285002845 01-03-2023 28.02.2023

OMP (I) (COMM)/521/2023 8285002845 02-03-2023 28.02.2023

OMP (I) (COMM)/522/2023 8285002845 02-03-2023 28.02.2023

OMP (I) (COMM)/519/2023 9643646634 parv.mahajan007@gmail.com 02-03-2023 28.02.2023

OMP (I) (COMM)/520/2023 8285002845 02-03-2023 28.02.2023

OMP (I) (COMM)/517/2023 9643646634 parv.mahajan007@gmail.com 02-03-2023 28.02.2023

OMP (I) (COMM)/518/2023 9643646634 parv.mahajan007@gmail.com 02-03-2023 28.02.2023

Execution (Comm)/83/2023 9811252038 06-03-2023 27.02.2023

CS (COMM)/135/2023 9650682928 07-03-2023 07.03.2023

OMP (I) (COMM)/535/2023 9910577700 10-03-2023 07.03.2023

OMP (I) (COMM)/543/2023 9910577700 13-03-2023 12.03.2023

SH. SANJEEV 
AGGARWAL

HDFC BANK LTD Vs UZMA ZAKIR 
SIDDIQUI 0323

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

HDFC BANK LTD Vs HASAN 
MOHAMMAD 1059

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

HDFC BANK LTD Vs ASHISH  BAWA 
0257

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

KOTAK MAHINDRA BANK LTD Vs 
ARCHISH ENTERPRISES

DIVYA 
TALWANI(P),

HDFC BANK LTD Vs JABBAR  ISRAIL 
4307

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

KOTAK MAHINDRA BANK Vs JITENDRA 
KUMAR GUPTA

DIVYA 
TALWANI(P),

KOTAK MAHINDRA BANK LTD Vs 
BABLU

Parv 
Mahajan(P),

M/S KOTAK MAHINDRA BANK LTD Vs 
SHPARMOD SINGH

RAVI SHANKAR 
GARG(P),

advocatersgarg@gmail.com

PANASONIC HOLDINGS CORPORATION 
Vs ASHOK KUMAR AND ORS

SHRAVAN 
KUMAR 
BANSAL(P),

info@unitedandunited.com

KOTAK MAHINDRA PRIME LTD Vs 
BHANU PRATAP SINGH

RAJESH 
KUMAR(P),

krishankumar@gmail.com

KOTAK MAHINDRA PRIME LTD Vs 
SHIVANI DEVI

RAJESH 
KUMAR(P),

krishankumar@gmail.com
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15 South

OMP (I) (COMM)/541/2023 9910577700 13-03-2023 12.03.2023

OMP (I) (COMM)/540/2023 9910577700 13-03-2023 12.03.2023

CS (COMM)/140/2023 9868552038 13-03-2023 17.02.2023

OMP (I) (COMM)/539/2023 8376049807 13-03-2023 10.03.2023

OMP (I) (COMM)/542/2023 9910577700 13-03-2023 10.03.2023

OMP (I) (COMM)/557/2023 9910577700 14-03-2023 10.03.2023

CS (COMM)/142/2023 9873706792 14-03-2023 10.03.2023

OMP (I) (COMM)/558/2023 9643646634 parv.mahajan007@gmail.com 14-03-2023 06.03.2023

OMP (I) (COMM)/556/2023 9910577700 14-03-2023 10.03.2023

OMP (I) (COMM)/555/2023 9910577700 14-03-2023 10.03.2023

OMP (I) (COMM)/554/2023 9643646634 parv.mahajan007@gmail.com 14-03-2023 10.03.2023

SH. SANJEEV 
AGGARWAL

KOTAK MAHINDRA PRIME LTD Vs 
JAYA SINGH

RAJESH 
KUMAR(P),

krishankumar@gmail.com

KOTAK MAHINDRA PRIME LTD Vs 
RAJA RAM MAURYA

RAJESH 
KUMAR(P),

krishankumar@gmail.com

M/S CLIX CAPITAL SERVICES PVT LTD 
Vs DR YATINDRA MOHAN BAHUGUNA 
AND ANR

RAVI SHANKAR 
GARG(P),

advocatesgarg@gmail.com

TOYOTA FINANCIAL SERVICES INDIA 
LTD Vs MOHIT BAISOYA

RAHUL 
BHARADWAJ(P
),

advocateashok.1@gmail.com

KOTAK MAHINDRA PRIME LTD Vs 
GURUPREET SINGH

RAJESH 
KUMAR(P),

krishankumar@gmail.com

KOTAK MAHINDRA PRIME LTD Vs 
MOHAMMAD NAZEEM

RAJESH 
KUMAR(P),

krishankumar@gmail.com

CANARA BANK Vs HIMANSHU SHARMA 
 AND ORS

RITU 
SHARMA(P),

ritumishra.advocate@gmail.com

KOTAK MAHINDRA BANK LTD Vs 
PARDEEP KUMAR 866

DIVYA 
TALWANI(P),

KOTAK MAHINDRA PRIME LTD Vs 
GOLDI SINGH

RAJESH 
KUMAR(P),

krishankumar@gmail.com

KOTAK MAHINDRA PRIME LTD Vs 
PRAMOD KUMAR SHARMA

RAJESH 
KUMAR(P),

krishankumar@gmail.com

KOTAK MAHINDRA BANK LTD Vs 
PARDEEP KUMAR 851

Parv 
Mahajan(P),



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

15 South

OMP (I) (COMM)/553/2023 9910577700 14-03-2023 13.03.2023

OMP (I) (COMM)/560/2023 9873347330 15-03-2023 13.03.2023

OMP (I) (COMM)/561/2023 9873347330 15-03-2023 13.03.2023

OMP (I) (COMM)/562/2023 9873347330 15-03-2023 13.03.2023

OMP (I) (COMM)/563/2023 9873347330 15-03-2023 13.03.2023

CS (COMM)/146/2023 CANARA BANK Vs LAL SINGH 9990042642 sri.anshu83@gmail.com 15-03-2023 04.03.2023

Execution (Comm)/85/2023 9958683230 naveenk101@gmail.com 15-03-2023 09.02.2023

OMP (I) (COMM)/565/2023 HDFC BANK LTD Vs TINKU YADAV 8285002845 15-03-2023 10.03.2023

OMP (I) (COMM)/564/2023 8285002845 15-03-2023 10.03.2023

CS (COMM)/153/2023 9990042642 sri.anshu83@gmail.com 16-03-2023 06.03.2023

OMP (I) (COMM)/584/2023 9873347330 17-03-2023 10.03.2023

SH. SANJEEV 
AGGARWAL

KOTAK MAHINDRA PRIME LTD Vs 
RAGHVENDRA KUMAR

RAJESH 
KUMAR(P),

krishankumar@gmail.com

KOTAK MAHINDRA PRIME LTD Vs 
SHALINI SHARMA

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.com

KOTAK MAHINDRA PRIM LTD Vs 
DIKSHA TIWARI

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.com

KOTAK MAHINDRA PRIME LTD Vs 
KIRAN PANOHI

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.com

KOTAK MAHINDRA PRIME LTD Vs 
ALOK KUMAR TRIVEDI

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.com

ankur 
aggarwal(P),

HDFC BANK LTD Vs IMTIAZ AHMED 
KHAN

MANISHA 
BARUAH(P),

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

HDFC BANK LTD Vs PORTLAND 
SOLUTIONS 0954

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

CANARA BANK Vs M/S BAQSHI 
ENTERPRISE THROUGH ITS PROP MRS 
MUMTAZ BEGUM

ankur 
aggarwal(P),

KOTAK MAHINDRA PRIME LTD Vs 
SHWETA M

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.com



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

15 South

OMP (COMM)/14/2023 011-41665531 17-03-2023 12.01.2023

OMP (I) (COMM)/582/2023 9873347330 17-03-2023 06.03.2023

OMP (I) (COMM)/583/2023 9873347330 17-03-2023 06.03.2023

OMP (I) (COMM)/585/2023 9643646634 parv.mahajan007@gmail.com 17-03-2023 10.03.2023

CS (COMM)/160/2023 9711113632 sagardiwan294@gmail.com 18-03-2023 20.02.2023

CS (COMM)/158/2023 9711113632 sagardiwan294@gmail.com 18-03-2023 20.02.2023

CS (COMM)/159/2023 9711113632 sagardiwan294@gmail.com 18-03-2023 20.02.2023

Execution (Comm)/90/2023 8700405995 18-03-2023 18.03.2023

Execution (Comm)/91/2023 87004059945 18-03-2023 18.03.2023

CS (COMM)/165/2023 9999886478 20-03-2023 20.03.2023

OMP (I) (COMM)/605/2023 YES BANK LTD Vs HARSH SINGH 981105339 katyalsachin2008@gmail.com 20-03-2023 06.03.2023

SH. SANJEEV 
AGGARWAL

ANTRIKSH ENGICON PVT LTD Vs 
SAHIL JAIN

Kajal Dewan nkbadvv@gmail.com

KOTAK MAHINDRA PRIME LTD Vs 
MECHELONIC INDUSTRIES

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.com

KOTAK MAHINDRA PRIME LTD Vs 
SUMAN CHANDAN

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.com

KOTAK MAHINDRA BANK Vs 
DEVENDRA KUMAR CHAURASIYA

Parv 
Mahajan(P),

PUNJAB NATIONAL BANK Vs OM 
MOTORS AND ANR

SAGAR 
DIWAN(P),

PUNJAB NATIONAL BANK Vs POSITIVE 
CREATIONS AND ANR

SAGAR 
DIWAN(P),

PUNJAB NATIONAL BANK Vs PANKANJ 
TRADING COMPANY AND ANR

SAGAR 
DIWAN(P),

M/S SATO ARGOX INDIA PVT LTD Vs 
M/S DP WAREHOUSE SOLUTIONS PVT 
LTD

SANTOSH 
KUMAR 
GUPTA(P),

santoshguptaadv@gmail.com

M/S SATO ARGOX INDIA PVT LTD Vs 
M/S PRINTA LABELS AND SYSTEMS

SANTOSH 
KUMAR 
GUPTA(P),

santoshguptaadv@gmail.com

LUCKY GENERATORS PVT LTD Vs 
GREENLAND LIGHTING DECORATORS 
THROUGH ITS PROPRIETOR SH 
MAHENDRA VERMA

ABHINAY 
GUPTA(P),

guptabhinay@gmail.com

SACHIN 
KATYAL(P),



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

15 South

OMP (I) (COMM)/603/2023 YES BANK LTD Vs VIKAS KHAPRA 981105339 katyalsachin2008@gmail.com 20-03-2023 06.03.2023

OMP (I) (COMM)/604/2023 YES BANK LTD Vs MANAV RODHE 981105339 katyalsachin2008@gmail.com 20-03-2023 06.03.2023

OMP (I) (COMM)/608/2023 9910577700 21-03-2023 18.03.2023

OMP (I) (COMM)/611/2023 8376049807 21-03-2023 18.03.2023

OMP (I) (COMM)/609/2023 9910577700 21-03-2023 18.03.2023

CS (COMM)/173/2023 9166998964 21-03-2023 16.03.2023

CS (COMM)/172/2023 9811132858 bahlg77@gmail.com 21-03-2023 20.03.2023

CS (COMM)/171/2023 9650682928 21-03-2023 20.03.2023

OMP (I) (COMM)/607/2023 9910577700 21-03-2023 20.03.2023

OMP (I) (COMM)/610/2023 9910577700 21-03-2023 20.03.2023

CS (COMM)/176/2023 9810034712 22-03-2023 17.03.2023

SH. SANJEEV 
AGGARWAL

SACHIN 
KATYAL(P),

SACHIN 
KATYAL(P),

TOYOTA FINANCIAL SERVICES INDIA 
LIMITED Vs RAHAT SULTANA

RAJESH 
KUMAR(P),

krishankumar@gmail.com

TOYOTA FINANCIAL SERVICES INDIA 
LTD Vs SURAJ SHARMA

RAHUL 
BHARADWAJ(P
),

advocateashok.1@gmail.com

CNH INDUSTRIAL CAPITAL INDIA PVT 
LTD Vs HUMAYUN

RAJESH 
KUMAR(P),

krishankumar@gmail.com

CURE SURGICALS Vs M/S NAYATI 
HEALTHCARE AND RESEARCH NCR 
PVT LTD

PRIYANK 
KHER(P),

p.kheradvocate@gmail.com

SYSTEMS OF POLYMER PIPELINES LLC 
THROUGH MR DINESH AGGARWAL Vs 
VINYL TUBOS PVT LTD

GAURAV 
BAHL(P),

GM MODULAR PVT LTD Vs GM 
INNOVATIONS PRIVATE LIMITED

SHRAVAN 
KUMAR 
BANSAL(P),

info@unitedandunited.com

TOYOTA FINANCIAL SERVICES INDIA 
LIMITED Vs CHAPPALWALA 
MOHAMMED ZAID

RAJESH 
KUMAR(P),

krishankumar@gmail.com

CNH INDUSTRIAL CAPITAL INDIA PVT 
LTD Vs CJJ INFRA PROJECTS

RAJESH 
KUMAR(P),

krishankumar@gmail.com

SANJAY Vs M/S AM WEB SHOP INDIA 
LTD

GUDIYA 
SHARMA(P),

gabslawassociates@gmail.com



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

15 South

CS (COMM)/174/2023 9811244209 vikramgola2010@gmail.com 22-03-2023 07.03.2023

OMP (I) (COMM)/623/2023 9910577700 22-03-2023 20.03.2023

OMP (I) (COMM)/622/2023 9910577700 22-03-2023 20.03.2023

CS (COMM)/178/2023 9990042642 sri.anshu83@gmail.com 23-03-2023 27.02.2023

OMP (I) (COMM)/631/2023 9643646634 parv.mahajan007@gmail.com 23-03-2023 22.03.2023

OMP (I) (COMM)/632/2023 9643646634 parv.mahajan007@gmail.com 23-03-2023 22.03.2023

OMP (I) (COMM)/630/2023 9643646634 parv.mahajan007@gmail.com 23-03-2023 22.03.2023

OMP (I) (COMM)/644/2023 9910577700 24-03-2023 22.03.2023

CS (COMM)/184/2023 9810055581 24-03-2023 16.03.2023

CS (COMM)/183/2023 9212578800 gurmeet1singh@gmail.com 24-03-2023 24.03.2023

CS (COMM)/182/2023 9910050991 24-03-2023 24.03.2023

SH. SANJEEV 
AGGARWAL

PUNJAB NATION BANK Vs KAMIA 
KARAN

VIKRAM 
GOLA(P),

TOYOTA FINANCIAL SERVICES INDIA 
LIMITED Vs SUNIL MATTA

RAJESH 
KUMAR(P),

krishankumar@gmail.com

TOYOTA FINANCIAL SERVICES INDIA 
LIMITED Vs MUKUL SASPAL

RAJESH 
KUMAR(P),

krishankumar@gmail.com

CANARA BANK Vs M/S EYE VISION 
THROUGH ITS PROP MARY MEBAL 
TOPPO

ankur 
aggarwal(P),

KOTAK NMAHINDRA BANK Vs 
LOKINDER KUMAR

DIVYA 
TALWANI(P),

KOTAK MAHINDRA BANK Vs PARDEEP 
KUMAR 460

DIVYA 
TALWANI(P),

KOTAK MAHINDRA BANK Vs ARCHISH 
ENTERPRISES

Parv 
Mahajan(P),

TOYOTA FINANCIAL SERVICES INDIA 
LIMITED Vs SATISH NARAYAN GHOLAP

RAJESH 
KUMAR(P),

krishankumar@gmail.com

AMIT AHUJA Vs UPPAL HOUSING 
PRIVATE LIMITED

MANISH 
KOHLI(P),

manishkohliandcompany@gmail.com

M/S  CONSOCIA ADVISORY PVT 
LIMITED Vs 1 M/S WOOPLR 
TECHNOLOGIES PVT LIMITED

GURMEET 
SINGH(P),

AHUJA BUILDER Vs PRIYANKA INFRA 
PVT LTD

ABHAY 
MAHAJAN(P),

abhey@mahajanandassociates.in



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

15 South

OMP (I) (COMM)/643/2023 9643646634 parv.mahajan007@gmail.com 24-03-2023 22.03.2023

OMP (I) (COMM)/645/2023 9910577700 24-03-2023 24.02.2023

OMP (I) (COMM)/646/2023 9910577700 24-03-2023 22.03.2023

Execution (Comm)/104/2023 9810104312 25-03-2023 01.03.2023

Execution (Comm)/105/2023 9911000651 27-03-2023 24.02.2023

Execution (Comm)/107/2023 9911000651 27-03-2023 03.01.2023

CS (COMM)/188/2023 BANK OF BARODA Vs MR JAI PARKASH 8447833470 advocate.134@gmail.com 27-03-2023 13.03.2023

Execution (Comm)/106/2023 9911000651 27-03-2023 24.02.2023

OMP (I) (COMM)/660/2023 8285002845 27-03-2023 25.03.2023

OMP (I) (COMM)/661/2023 8285002845 27-03-2023 25.03.2023

CS (COMM)/193/2023 9810134793 28-03-2023 28.02.2023

SH. SANJEEV 
AGGARWAL

KOTAK MAHINDRA BANK Vs 
CHARANJEET SINGH 744

Parv 
Mahajan(P),

PIRAMAL CAPITAL AND HOUSING 
FINANCE LIMITED Vs USAMA 
TANVEER

RAJESH 
KUMAR(P),

krishankumar@gmail.com

PIRAMAL CAPITAL AND HOUSING 
FINANCE LIMITED Vs MANISH KUMAR 
GUPTA

RAJESH 
KUMAR(P),

krishankumar@gmail.com

M/S VINOD KUMAR AND SONS Vs 
GOVT OF NCT OF DELHI  PWD

AVINASH 
KUMAR 
TRIVEDI(P),

eepwddelhisbm@gmail.com

KOTAK MAHINDRA PRIME LTD Vs 
SHAYRI PRADEEP

Rohit Bohra(P), rohit@bambhaandnandan.in

KOTAK MAHINDRA PRIME LTD Vs 
RAMESH RAWAT

Rohit Bohra(P), rohit@bambhaandnandan.in

GEETANJALI 
SHARMA(P),

KOTAK MAHINDRA PRIME LTD Vs 
SANJAY SO DATTARAM

Rohit Bohra(P), rohit@bambhaandnandan.in

HDFC BANK LTD Vs TARUN  AHUJA 
7756

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

HDFC BANK LTD Vs TMC LOGISTICS 
0097

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

RSPL HEALTH PRIVATE LIMITED Vs 
SUMANLATA JOSHI

ANIL KUMAR 
SAHU(P),

allipcare@gmail.com



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

15 South

CS (COMM)/192/2023 9899680743 adv.abinashkumar64@gmail.com 28-03-2023 28.03.2023

16 SH. RAKESH BANSAL South CS COMM-127/2023 NASEEM 9911373783 02.03.2023 02-03-2023

CS COMM-129/2023 9899399714 03.03.2023 02-03-2023

CS COMM-133 9811129304 06.03.2023 02.03.2023

CS COMM-134 9899327537 avinashtyagi1@yahooo.com 06.03.2023 04.03.2023

OMP (I) COMM- 532/2023 9643646534 parv.mahajan007@gmail.com 07.03.2023 03-03-2023

EX COMM- 35/2023 9871441415 07.03.2023 07-03-2023

OMP (I) COMM- 544/2023 YES BANK LTD  VS SANYA SIBBAL 9811015339 katyalsachin2008@gmail.com 13-03-2023 03-03-2023

OMP (I) COMM- 545/2023 YES BANK LTD  VS JULFEKAR ISLAM 9811015339 katyalsachin2008@gmail.com 13-03-2023 03-03-2023

OMP (I) COMM- 546/2023 YES BANK LTD  VS ROHAN BISHT 9811015339 katyalsachin2008@gmail.com 13-03-2023 03-03-2023

OMP (I) COMM- 547/2023 YES BANK LTD  VS HARISH CHANDER 9811015339 katyalsachin2008@gmail.com 14-03-2023 03-03-2023

SH. SANJEEV 
AGGARWAL

UNIQUE ENGINEERS PRIVATE 
LIMITED Vs MR RITWIK DAS

RAJA 
PANDA(P),

SUNIL KESHARI VS BAIKUNTH 
KESHARI

info@markshield.in

VALUEFIRST DIGITAL MEDIA PVT .LTD 
VS MATRIX CELLULAR 
(INTERNATIONAL)SERVICES PVT . LTD

KARMAT 
LEGAL

office@karmatlegal.com

NEW LIFE LABORATORIES PVT LTD VS 
DR. IIYAS NEW LIFE HOMOEO & 
HERBALS PVT. LTD & ANR

SHAYAN 
KHURRAM, 

sanjeev.singh@singhnassociates.com

M/S U.S SALES AGENCY VS M/S. 
MARUTI ELECTRONICES

avinash kumar 
tyagi

KOTAK MAHINDRA BANK LIMITED VS 
RMD INFRA

PARV 
MAHAJAN

UFO MOVIZ INDIA LTD VS ORIENT 
TRADELINK LTD

pankaj bhagat jalpalegal@gmail.com

SACHIN 
KATYAL

SACHIN 
KATYAL

SACHIN 
KATYAL

SACHIN 
KATYAL



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

16 SH. RAKESH BANSAL South

OMP (I) COMM- 548/2023 YES BANK LTD  VS PARDEEP NARESH 9811015339 katyalsachin2008@gmail.com 14-03-2023 03-03-2023

OMP (I) COMM- 549/2023 YES BANK LTD  VS SEEMA SHARMA 9811015339 katyalsachin2008@gmail.com 14-03-2023 03-03-2023

OMP (I) COMM- 550/2023 9811015339 katyalsachin2008@gmail.com 14-03-2023 03-03-2023

OMP (I) COMM- 551/2023 YES BANK LTD  VS AMAR CHAUDHARY 9811015339 katyalsachin2008@gmail.com 14-03-2023 03-03-2023

CS COMM-147/2023 9868552038 15-03-2023 07-03-2023

CS COMM-149/2023 9868552038 15-03-2023 07-03-2023

CS COMM-148/2023 9868552038 15-03-2023 07-03-2023

OMP (I) COMM- 573/2023 9958726491 16-03-2023 09-03-2023

OMP (I) COMM- 570/2023 9958726491 16-03-2023 09-03-2023

OMP (I) COMM- 572/2023 9958726491 16-03-2023 09-03-2023

OMP (I) COMM- 571/2023 9958726491 16-03-2023 09-03-2023

SACHIN 
KATYAL

SACHIN 
KATYAL

YES BANK LTD  VS HEMANT NARESH 
KUMAR

SACHIN 
KATYAL

SACHIN 
KATYAL

M/S CLIX CAPITAL SERVICES PVT LTD. 
VS M/S VIVEKANAND HOSPITAL & 
ORS.

RAVI SHANKAR 
GARG

advocaersgarg@gmail.com

M/S CLIX CAPITAL SERVICES PVT LTD. 
VS M/S VISWAS HOSPITAL & ORS.

RAVI SHANKAR 
GARG

advocaersgarg@gmail.com

M/S CLIX CAPITAL SERVICES PVT LTD. 
VS M/SKRSHNA SUPER SPECIALITY  
HOSPITAL & ORS.

RAVI SHANKAR 
GARG

advocaersgarg@gmail.com

KOTAK MAHINDRA PRIME LTD VS 
AMAN PANDAY

RAJESH 
JANGRA

delhi.jangraadvocate@gmail.com

KOTAK MAHINDRA PRIME LTD VS 
ASHISH K

RAJESH 
JANGRA

delhi.jangraadvocate@gmail.com

KOTAK MAHINDRA PRIME LTD VS 
SYED  AMIZ AHMAD

RAJESH 
JANGRA

delhi.jangraadvocate@gmail.com

KOTAK MAHINDRA PRIME LTD VS 
VIKAS KUMAR GOSWAMI

RAJESH 
JANGRA

delhi.jangraadvocate@gmail.com



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

16 SH. RAKESH BANSAL South

OMP (I) COMM- 575/2023 9958726491 16-03-2023 09-03-2023

OMP (I) COMM- 574/2023 9958726491 16-03-2023 06-03-2023

OMP (I) COMM- 576/2023 9958726491 16-03-2023 04-03-2023

CS COMM-152/2023 UDAY KUMAR 981868162 ADVUDAYKUMAR@GMAIL.COM 16-03-2023 06-03-2023

Misc. DJ/18/2023 S.GOEL 9810100554 s.goel6@yahoo.com 17-03-2022 23-02-2023

MISC DJ-11/2023 9958726491 01-03-2023 23-02-2023

OMP (I) COMM- 587/2023 9873347330 18-03-2023 14-03-2023

OMP (I) COMM- 586/2023 9873347330 18-03-2023 14-03-2023

OMP (I) COMM- 589/2023 9873347330 18-03-2023 10-03-2023

OMP (I) COMM- 588/2023 9873347330 18-03-2023 10-03-2023

CS COMM-155/2023 9999050583 18-03-2023 06-03-2023

KOTAK MAHINDRA PRIME LTD VS  
SUBHASHNI DEVI

RAJESH 
JANGRA

delhi.jangraadvocate@gmail.com

KOTAK MAHINDRA PRIME LTD VS 
IMRAN KHAN

RAJESH 
JANGRA

delhi.jangraadvocate@gmail.com

KOTAK MAHINDRA PRIME LTD VS 
ISRAJ K

RAJESH 
JANGRA

delhi.jangraadvocate@gmail.com

EMU LINES PVT LTD VS SIDHI 
VINAYAK CARGO MOVERS

Truspices
Vs,
JSM Corporation Pvt. Ltd.

KOTAK MAHINDRA BANK LIMIITED VS 
CHANCHAL KAPOOR

RAJESH 
JANGRA 

JAngraadvocate@gmail.com

KOTAK MAHINDRA BANK VS SHREE 
DURGA BUILDING METERIAL 
SUPPELIERS

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.com

KOTAK MAHINDRA BANK VS MANOJ 
KUMAR BHAII

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.com

KOTAK MAHINDRA BANK VS  PRADEEP 
KUMAR

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.com

KOTAK MAHINDRA BANK VS  
JITENDRA KUMAR GUPTA

MAYANK 
MAHAJAN

mayank_mahajan05@yahoo.com

CANARA BANK VS SMT. DHARAMVATI 
& ANR.

NILENDU 
VAPSYAYAN

nilenduvatsyayan@gmail.com



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

16 SH. RAKESH BANSAL South

CS COMM-163/2023 9999728767 20-03-2023 13-03-2023

OMP (COMM)-15/2023 VARUN CHUGH 9988799877 20-03-2023 13-03-2023

CS COMM 162/2023 9650682928 20-03-2023 17-03-2023

EXECUTION PETITION-101/2023 8377088256 ADMIN@ABLAW.IN 21-03-2023 18-03-2023

CS COMM-167/2023 9650682928 21-03-2023 20-03-2023

OMP i(COMM)-621/2023 9958726491 22-03-2023 18-03-2023

OMP i(COMM)-620/2023 9958726491 22-03-2023 18-03-2023

9988723233 22-03-2023 09-02-2023

CS COMM-177/2023 9818898915 lcalegal500@gmail.com 23-03-2023 14-02-2023

OMP I (COMM)-640/2023 9958726491 24-03-2023 18-03-2023

OMP I (COMM)-641/2023 9958726491 24-03-2023 18-03-2023

INSTAPOWER LTD. VS KUNAL 
STRUCTURE INDIA PVT LTD

SONALI 
CHOPRA 

se@sonalichopra.com

CENTRAL WAREHOUSING 
CORPORATION VS DEEN DAYAL

adv.varunchugh@gmail.com

HUGO BOSS TRADEMARK 
MANAGEMENT GMBH AND COMPANY 
KG THROUGH  VS NIZAR ALI M. 
PROPREITOR OF BOSS 
INTERNAITONAL MENS WEAR

SUKHDEV 
VIHAR

rishi@unitedandunited.com

VASANTI SHARE BROKERS LTD VS 
SUSHMA KAPUR

AANCHAL 
BASUR

NIKE INNOVATE C.V VS SHILPA 
SINGHAL TRADING AS MANSA 
FABRICS

SHARVAN 
KUMAR 
BANSAL

rishi@unitedandunited.com

TOYOTA FINANCIAL SERVICES INDIA 
PVT VS DINESH BALU GOGAWALE

RAJESH 
JANGRA

jangraadvocate@gamil.com

CNH INDUSTRIAL CAPITAL PVT VS  
DFC SERVICE

RAJESH 
JANGRA

jangraadvocate@gamil.com

MIsc. DJ- 22/2023 SPENCER ‘ TRAVEL SERVICES VS 
SOBEK AUTO INDIA PVT .LTD

AVDHIESH 
BAIRWA

Avdheshbairwalaw@gmail.com

M/S WOOD CRAFT PROJECTS PVT. LTD 
VS M/S AMARDEEP DESIGNS INDIA 
PVT. LTD & OTHER

RAM NARESH 
YADAV

TOYOTA FINANCIAL SERVICES INDIA 
PVT VS NAWALE TUSHAR PRAKASH

RAJESH 
JANGRA

jangraadvocate@gamil.com

TOYOTA FINANCIAL SERVICES INDIA 
PVT VS NETRA PAL SINGH

RAJESH 
JANGRA

jangraadvocate@gamil.com



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

16 SH. RAKESH BANSAL South

OMP I (COMM)-639/2023 9643646534 parv.mahajan007@gmail.com 24-03-2023 22-03-2023

OMP I (COMM)-638/2023 9643646534 parv.mahajan007@gmail.com 24-03-2023 22-03-2023

CS COMM -181/2023 RITU MISHRA 9873706792 24-03-2023 20-03-2023

OMP (COMM)-16/2023 DHRUV JOSHI 8600910500 akshay91srivastava@gmail.com 25-03-2023 17-03-2023

CS COMM -185/2023 UDAY KUMAR 9810868162 25-03-2023 20-03-2023

OMP I (COMM)-649/2023 9958726491 27-03-2023 21-03-2023

OMP I (COMM)-651/2023 9958726491 27-03-2023 21-03-2023

OMP I (COMM)-650/2023 9958726491 27-03-2023 21-03-2023

CS COMM -190/2023 9990042642 28-03-2023 03-03-2023

CS COMM -189/2023 CANARA BANK VS JAY SINGH 9990042642 28-03-2023 23-03-2023

OMP (COMM)-73/2023 SRCS LEGAL 8285002845 29-03-2023 23-03-2023

kOTAK MAHINDRA BANK LIMITED VS 
LALIT NARAYAN TIWARI

PARV 
MAHAJAN

KOTAK MAHINDRA BANK LIMITED VS 
AJAY SHARMA

PARV 
MAHAJAN

CANARA BANK VS BABU KHAN & 
OTHERS

ritumishra.advocate@gmail.com

KAUSAR ISMAIL VS MAHINDRA & 
MAHINDRA FINANCIAL SERVICES LTD 
& ANR.

EMU LINES PVT LTD VS NEWFANGLED 
LOGISTICS PVT LTD

advudaykumar@gmail.com

TOYOTA FINANCIAL SERVICES INDIA 
PVT VS PARESH  NANJIBHAI 
MAKWANA

RAJESH 
JANGRA

jangraadvocate@gamil.com

TOYOTA FINANCIAL SERVICES INDIA 
PVT VS BULCHANDANI YASH KAILASH

RAJESH 
JANGRA

jangraadvocate@gamil.com

TOYOTA FINANCIAL SERVICES INDIA 
PVT VS PATEL JANKI VINUBHAI

RAJESH 
JANGRA

jangraadvocate@gamil.com

CANARA BANK VS PEEP ELECTRONIC 
SYSTEM PVT LTD & OTHERS

ANSHUMAN 
SRIVASTAVA

ianshumanadv@gmail.com

ANSHUMAN 
SRIVASTAVA

ianshumanadv@gmail.com

HDFC BANK LIMITED VS MOHAMAD 
ZAHID

litigation@srcslegal.com



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

16 SH. RAKESH BANSAL South

OMP (COMM)-671/2023 SRCS LEGAL 8285002845 29-03-2023 23-03-2023

CS COMM-194/2023 874508322 MUSKAAN2SIDHANTKUMAR.NET 29-03-2023 29-03-2023

17 SOUTH-EAST CS (COMM)/221/2023 999004262 SRI.ANSHU83@GMAIL.COM 03-03-2023 03-03-2023

CS (COMM)/243/2023 9868546432 14-03-2023 14-03-2023

CS (COMM)/248/2023 8700925031 14-03-2023 14-03-2023

CS (COMM)/252/2023 9654545855 15-03-2023 15-03-2023

CS (COMM)/254/2023 ASAD FAROOQI Vs MUNEEB HASHMI 9958298450 16-03-2023 16-03-2023

CS (COMM)/260/2023 8800784740 shubhi1673@gmail.com 17-03-2023 17-03-2023

CS (COMM)/283/2023 9971755433 25-03-2023 25-03-2023

CS (COMM)/286/2023 9810001275 27-03-2023 27-03-2023

CS (COMM)/303/2023 9811059032 shivktyagi1@gmail.com 28-03-2023 28-03-2023

HDFC BANK LIMITED VS PROGEN SAS 
TECHNOLOGIES INDIA PVT LTD

litigation@srcslegal.com

ANI MEDIA PVT .LTD VS RAVI RANJAN 
& ORS.

MUSKAAN 
GOPAL 

SH. LAL SINGH, 
DISTRICT JUDGE

CANARA BANK Vs SH DINESH KUMAR 
PROPRIETOR OF M/S DINESH 
TRADERS

ANKUR 
AGGARWAL(P),

M/S AJAY INDUSTRIAL CORPORATION 
LIMITED Vs M/S MEMBRANE FILTERS 
INDIA PRIVATE LIMITED

NAVNEET 
SHARMA(P),

navneetsharmaadvocate@gmail.com

CANON INDIA PRIVATE LIMITED Vs 
M/S SUMIT DIGITAL PRINTS

AMAR 
GUPTA(P),

pranav.tanwar@jsalaw.com

NIPPON EXPRESS INDIA PVT LTD Vs 
INTERNATIONAL PRINT O PAC 
LIMITED

SHIVAM 
SHARMA(P),

legal@shivansharma.info

AKBAR 
SIDDIQUE(P),

akbar_sidd1984@gmail.com

STATE BANK OF INDIA Vs RUBESH 
ALAM

DHARMENDRA 
SINGH(P),

B L AND COMPANY PVT LTD Vs 
WELCOME HOME LUXURY REAL 
ESTATE SERVICES

SACHIN 
DHAMIJA(P),

info@legalteamindia.in

MR ALOK JOSHI Vs SATNAM 
OVERSEAS EXPORTS

MANDEEP 
SINGH 
VINAIK(P),

operations@integralawoffices.org

STATE BANK OF INDIA Vs N GIYANI 
ALEXANDER

SHIV KUMAR 
TYAGI(P),



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

17 SOUTH-EAST

CS (COMM)/304/2023 9811059032 shivktyagi1@gmail.com 28-03-2023 28-03-2023

CS (COMM)/305/2023 STATE BANK OF INDIA Vs SENTU SHAH 9811059032 shivktyagi1@gmail.com 28-03-2023 28-03-2023

18 SOUTH-EAST CS (COMM)/300/2023 9811015945 kuldeep544@gmail.com 28-03-2023 27-03-2023

CS (COMM)/298/2023 9810131533 28-03-2023 27-03-2023

CS (COMM)/257/2023 9810288424 16-03-2023 15-03-2023

CS (COMM)/241/2023 IDBI BANK LTD Vs KIRAN KUMARI 9313905829 13-03-2023 12-03-2023

CS (COMM)/242/2023 IDBI BANK LTD Vs SEEMA KHAN 9313905829 13-03-2023 12-03-2023

CS (COMM)/279/2023 MANI KAUL(P), 9717318398 N/A 23-03-2023 22-03-2023

CS (COMM)/228/2023 9873706792 03-03-2023 02-03-2023

CS (COMM)/236/2023 9953994696 06-03-2023 05-03-2023

CS (COMM)/235/2023 9810944677 06-03-2023 05-03-2023

SH. LAL SINGH, 
DISTRICT JUDGE

STATE BANK OF INDIA Vs HARPERSAD 
NIRMAL

SHIV KUMAR 
TYAGI(P),

SHIV KUMAR 
TYAGI(P),

MS. NEELAM SINGH, 
DISSTRICT JUDGE

LORD FINCAP LTD Vs NADEEM 
MOHSIN

GURU PRASAD 
LENKA(P),

TCI EXPRESS LIMITED Vs LAHANEX 
OVERSEAS PVT LTD

SUMAN JYOTI 
KHAITAN(P),

suman@sumankhaitanco.in

CANARA BANK ( ERSTWHILE 
SYNDICATE BANK ) Vs MS SHARP EDGE 
TECHNOLOGIES THROUGH ITS 
PROPRIETOR

Himanshu(P), anilsinghandcompany@gmail.com

MANISH 
KUMAR 
DEWAN(P),

manish@klfindia.com

MANISH 
KUMAR 
DEWAN(P),

manish@klfindia.com

LIC HOUSING FINANCE LIMITED Vs 
ADEL LANDMARKS LIMITED

CANARA BANK Vs M/S HRP 
INDUSTRIES  PVT LTD AND ORS

Ritu Mishra(P), ritumishra.advocate@gmail.com

MINOSHA INDIA LTD Vs DHARAM 
DIGITAL PRESS

DEVASHISH 
BHADAURIA(P),

sndalawyers@gmail.com

TEKNOW OVERSEAS PRIVATE LIMITED 
Vs NBCC INDIA LIMITED

SUMEET 
LALL(P),

sumeet.lall@aslchambers.com



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

18 SOUTH-EAST

CS (COMM)/234/2023 9654577483 06-03-2023 05-03-2023

CS (COMM)/297/2023 8586087906 N/A 28-03-2023 27-03-2023

CS (COMM)/256/2023 9911600600 16-03-2023 15-03-2023

CS (COMM)/273/2023 9818365119 21-03-2023 20-03-2023

CS (COMM)/262/2023 9871138313 17-03-2023 20-03-2023

CS (COMM)/281/2023 9868546432 23-03-2023 22-03-2023

CS (COMM)/263/2023 (TM) 8750905558 16-03-2023 15-03-2023

CS (COMM)/296/2023 9818280773 N/A 28-03-2023 27-03-2023

CS (COMM)/299/2023 9643379563 27-03-2023 20-03-2023

CS (COMM)/280/2023 9873310739 24-03-2023 23-03-2023

CS (COMM)/295/2023 9953990802 N/A 28-03-2023 27-03-2023

MS. NEELAM SINGH, 
DISSTRICT JUDGE

PRAMOD KUMAR Vs GANNON 
DUNKERLEY AND CO LTD

VIKRAM SINGH 
BHATIA(P),

advrajeevrai@gmail.com

M/S BALAJI SALES Vs HERSHEYS 
INDIA PRIVATE LIMITED

ANKIT 
KUMAR(P),

SMC CORPORATION INDIA PVT 
LTDTHROUGH ITS 
CONSULTANTRAJESH CHANANA Vs 
MARCUS BLOWIN THROUGH ITS 
PROPRIETORMR KANESAN 
JAYAPRAKASH

SANDEEP 
SHARMA(P),

sandeepsharma_adv@rediffmail.com

STATE BANK OF INDIA Vs SAVITA DEVI 
SOLE PROP JITENDER BUILDERS AND 
BUILDINGMATERIAL

VARUN 
CHANDIOK(P),

varunchandiok@gmail.com

PUNJAB NATIONAL BANK Vs M/S 
BALDEV HEALTH CARE CENTRE

Vikrant 
Pachnanda(P),

vikrant.pachanda@gmail.com

AJAY INDUSTRIAL CORPORATION 
LIMITED Vs BRAJENDRA VERMA

NAVNEET 
SHARMA(P),

navneet.sharmaadvocate@gmail.com

GOFREY INDIA PRIVATE LIMITED Vs 
NIDHI  TOBACCO COMPANY

MD. SAZID 
RAYEEN(P),

sazid@ashwathlegal.com

ICICI BANK LTD Vs PERFECT 
READYMIX SOLUTION

CHETNA 
BHALLA(P),

REINFORCED EARTH INDIA PVT LTD 
Vs M/S CDS INFRA PROJECTS LTD

GURINDER PAL 
SINGH(P),

sidharthborth@glen.co.in

PRAGATI MEDIA Vs PANKAJ KHAITAN 
RESOLUTION/ INSOLVENCY 
PROFESSIONAL

ANKIT 
KUMAR(P),

ankitlandanadvocate@gmail.com

ACL MOBILE PRIVATE LTD Vs AZMARQ 
TECHNOVATION PVT LTD

MOHAN 
SINGH(P),



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

18 SOUTH-EAST

CS (COMM)/292/2023 9810477630 27-03-2023 26-03-2023

CS (COMM)/294/2023 9818068521 28-03-2023 27-03-2023

CS (COMM)/308/2023 9953133627 jhapradeep2010@hotmail.com 29-03-2023 28-03-2023

CS (COMM)/293/2023 (TM) 8800303555 25-03-2023 24-03-2023

19 SH. AJAY KUMAR JAIN SOUTH-EAST CS (COMM)/230/2023 04-03-2023 10.01.2023

CS (COMM)/240/2023 9811553596 - 13-03-2023 24.02.2023

CS (COMM)/251/2023 9873705121 - 15-03-2023 03.02.2023

CS (COMM)/250/2023 9873705121 - 15-03-2023 03.02.2023

CS (COMM)/271/2023 21-03-2023 10.01.2023

CS (COMM)/253/2023 9654545855 15-03-2023 09.03.2023

CS (COMM)/291/2023 27-03-2023 23.02.2023

MS. NEELAM SINGH, 
DISSTRICT JUDGE

NAND LAL CHANANA Vs KAPIL KUMAR 
RAJBHAR @ KAPIL DEV

AMIT P. 
DESHPANDE(P)
,

deshpandeadcompany@gmail.com

GANESH SUBRAMANIAN 
VENKATESHWARAN Vs DEVIKA GOLD 
HOMZ PVT LTD

Vikrant 
Hudda(P),

hoodamukeshadv@gmail.com

HOUSING DEVELOPMENT FINANCE 
CORPORATION LTD Vs JYOTIKKA 
DEMBLA

PRADEEP 
KUMAR JHA(P),

FLEBOIN PRIVATE LIMITED Vs CURIS 
HEALTHTECH PRIVATE LIMITED

KARAN 
CHOPRA(P),

saumya@adiralegal.com

M S ELECTRICALS Vs NEELANSH FIRE 
PROTECTION SERVICES

MUDIT 
SOOD(P),

9810247240, 
999932126

adv.muditsood@gmail.com

M/S THE TRAVELOCEPT Vs M/S 
HOPEBERRY DIAGNOSTICS 
HEALTHCARE LLP

DEEPAK 
RANA(P),

M/S LEHAR ADVERTISING PVT LTD Vs 
M/S ESTHETIC BUILDTECH PVT LTD

VISHAL 
SINGH(P),

LEHAR ADVERTISING PVT LTD Vs M/S 
CREATIVE MEDIA

VISHAL 
SINGH(P),

M/S VJ INFONET PVT LTD Vs JYOTSNA 
SHARMA (SOLE PROPRIETOR 
ALPHATEL NETWORK SOLUTIONS)

ANISHA 
MATHUR(P),

9971096840, 
8287137491

con tact. shepherdlaw@gmail.com

GLOBUS TRANSITOS PVT LTD Vs M/S 
APP GLOBAL

SHIVAM 
SHARMA(P),

legal@shivamsharma.info 

CONSOLE SHIPPING INDIA PRIVATE 
LIMITED Vs M/S MANSI FREIGHT 
SYSTEMS

DILAWAR 
SINGH(P),

811451160, 
9811457015 

yash.legala gmail.com



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

19 SH. AJAY KUMAR JAIN SOUTH-EAST

CS (COMM)/258/2023 SUNIL SETH Vs VINOD KUMAR 8010274175 17-03-2023 18.11.2022

CS (COMM)/267/2023 GREENZ GARDEN SHOP Vs VALSONS 9810240038 20-03-2023 14.03.2023

CS (COMM)/289/2023 9810682372 LAWYERMUKESHJHA@GMAIL.COM 27-03-2023 30.01.2023

CS (COMM)/290/2023 9810682372 LAWYERMUKESHJHA@GMAIL.COM 27-03-2023 30.01.2023

CS (COMM)/268/2023 20-03-2023 15.03.2023

CS (COMM)/307/2023 9213905829 28-03-2023

CS (COMM)/277/2023 9990040012 24-03-2023 21.03.2023

CS (COMM)/306/2023 9643242952 28-03-2023 21.03.2023

CS (COMM)/302/2023 9311118861 28-03-2023 03.03.2023

CS (COMM)/309/2023 91-9810468429 29-03-2023 -

CS (COMM)/312/2023 9810176628 - 31-03-2023 21.03.2023

PRANAV 
KUMAR(P),

pranav 12kr g . @ mail com 

GHANSHYAM 
JHA(P),

prachivashisht@gmai l.com

ALUCO PANELS LTD Vs M/S 
HECTAFINE ALUSHYSTEMS INDIA LTD

Mukesh 
kumar(P),

ALUCO PANELS LTD Vs ANKIT 
BHUPENDRA BHAI PATEL

Mukesh 
kumar(P),

ESCORTS KUBOTA LIMITED Vs ASHOK 
KUMAR

AKSHAY 
SRIVASTAVA(P)
,

 011-41046889, 
9810844052 

mail@careintellect.com

IDBI BANK LTD Vs M/S A A NETWORKS 
SOLUTIONS

MANISH 
KUMAR 
DEWAN(P),

manish@klfindia.com 18.02.2023 & 
10.03.2023

PUNJAB NATIONAL BANK Vs SWETA 
BANTHIA

Ritu Mishra(P), advocatenavneet@gmail.com

STATE BANK OF INDIA Vs PRAVIN 
POPAT JAGTAP

SHIV KUMAR 
TYAGI(P),

shivktyagil @gmail.com

METROPOL INDIA PVT LTD Vs 
SIXTEEN DIRECTIONS HOMECARE PVT 
LTD

SHIVA JEE 
SHUKLA(P),

shivajishuklaadvocate@gmail.com

MR MAHESH CHAND AGARWAL Vs M/S 
BHAGWAN DEVI ICE AND COLD 
STORAGE PVT LTD

MOHAMMAD 
HASIBUDDIN(P
),

m.h.n.associates@gmail.com

SH SHYAM SUNDER PATI TRIPATHI Vs 
RANJEET SINGH (PROP OF INDIAN 
DIAGNOSTICS ENTERPRISES)

MUKESH 
KUMAR(P),



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

19 SH. AJAY KUMAR JAIN SOUTH-EAST

CS (COMM)/311/2023 +91 9810066196 31-03-2023 16.03.2023

20 SOUTH-EAST EXECUTION (COMM)/129/2023 9971177170 02-03-2023 04.03.2023

CS (COMM)/237/2023 9873507574 divyananda605@gmail.com 07-03-2023 20.02.2023

EXECUTION (COMM)/150/2023 99990151720 06-03-2023 23.02.2023

EXECUTION (COMM)/128/2023 9311851166 02-03-2023 27.02.2023

CS (COMM)/225/2023 PUNJAB NATIONAL BANK Vs RINKU 9811244209 vikramgola2010@gmail.com 02-03-2023 27.02.2023

CS (COMM)/223/2023 9833947824 03-03-2023 02.03.2023

CS (COMM)/231/2023 9811252685 04-03-2023 03.03.2023

CS (COMM)/272/2023 9818365119 14-03-2023 03.03.2023

OMP (I) (COMM)/33/2023 9971177170 15-03-2023 04.03.2023

OMP (I) (COMM)/32/2023 HERO FINCORP LTD Vs ANIL BATRA 9971177170 15-03-2023 04.03.2023

PUNJAB NATIONAL BANK Vs LATE SH 
DINESH KUMAR JOSHI

RAJIV 
DALAL(P),

rajiv@dslawoffices.in, 
contact@dlawoffices.in

MS. ANU GROVER 
BALIGA

INDUSIND BANK LTD Vs PARVEEN 
KUMAR PAL

Mr Amitabh 
Singh

lrlflegal@gamil.com

IDBI BANK LTD Vs MR MUKESH 
KUMAR SHEEL

Ms Divya Nanda

BAJAJ FINANCE LTD Vs VINOD SINGH 
BISHT

Mr Shravan 
Kaushik

gloriouislawassociates@gmail.com

HDFC BANK LTD Vs MOHAMMAD 
ZAKIR

Ms Amita 
Kumari

gurmeet@gbalawoffice@gmail.com 

Mr Vikram Gola

RCPL LOGISTICS PVT LTD THROUGH 
GENERAL MANAGER NILESH JAIN Vs 
SUDDPRAM AUTO ENGINEERING 
COMPANY PVT LTD

Mr Gaurav Puri advgauravpuri@gamil.com

M/S JJ ENTERPRISE Vs M/s BISCUIT 
BASKET FOODS PVT LTD

Mr Sanjeev 
Kumar Tyagi

sanjeevktyagiadv@gmail.com

STATE BANK OF INDIA Vs PANKAJ 
KUMAR SAXENASOLE PROP MIS SVM 
INTERNATIONAL

Mr Varun 
Chandiok

varunchandiok@gmail.com

HERO FINCORP LTD Vs DHARMENDER 
PHOOL SINGH

Mr Amitabh 
Singh

lrlflegal@gamil.com

Mr Amitabh 
Singh

lrlflegal@gamil.com



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

20 SOUTH-EAST

CS (COMM)/275/2023 8800784740 shubhi1673@gmail.com 17-03-2023 14.03.2023

CS (COMM)/276/2023 9717755441 22-03-2023 15.03.2023

EXECUTION (COMM)/156/2023 9999691983 21-03-2023 16.03.2023

EXECUTION (COMM)/154/2023 9650810426 18-03-2023 17.03.2023

CS (COMM)/266/2023 9810240038 18-03-2023 17.03.2023

OMP (I) (COMM)/31/2023 9811843910 20-03-2023 18.03.2023

CS (COMM)/288/2023 9811479499 27-03-2023 18.03.2023

CS (COMM)/274/2023 9811373874 Not mentioned 22-03-2023 20.02.2023

CS (COMM)/278/2023 9868401295 24-03-2023 20.03.2023

21 SOUTH-EAST CS DJ/156/2023 9910081428 01-03-2023 28-02-2023

CS (COMM)/226/2023 GAURAV PURI 9810129836 SBI.07196@SBI.CO.IN 03-03-2023 02-03-2023

MS. ANU GROVER 
BALIGA

STATE BANK OF INDIA Vs CHHATAR 
PAL SHARMA

Mr Dharmender 
Singh

M/S MOHAN GOLDWATER BREWERIES 
LTD Vs M/S GPS GARMENTS PVT 
LTDTHROUGH ITS DIRECTORS

Mr Shrey Kapoor adv.shrey.kapoor@gmail.com

M/S KOTAK MAHINDRA BANK LTD Vs 
SANJAY KUMAR SINGH

Mr Prashant 
Kumar

ashutoshsingh@gmail.com

HDFC BANK LIMITED Vs NAQUEEB  
ULLAH

Mr Manish 
Verma

msvermachambers@gmail.com

GREENZ GARDEN SHOP Vs N K SHAH 
INFRAPROJECTS

Ms Prachi 
Vashishtha

prachivashishtha@gmail.com

HONDA MOTOREYCLE AND SCOOTER 
INDIA  PVT LTD Vs INDIAN OIL 
CORPORATION LTD

Mr Mudit 
Sharma

msslawoffice@gmail.com

NEUTRAL NVOCC PVT LTD Vs AJANTA 
OFFSET AND PACKAGING LTD

Mr Manoj Tewari legalaffairas.133@gamail.com

RAMAN MITTAL Vs MS SIMPLEX 
INFRASTRUCTURES LTD

Mr Arunav 
Tewari

M/S NEW INDIA BIRI FACTORY Vs 
MOHD ABDUL KAREEM

Sh Satish Kumar laviadvocates@yahoo.com

MS PREETI AGGARWAL 
GUPTA

HIND TERMINAL PRIVATE LIMITED Vs 
AERO MARINE LOGISTICS PVT LTD 
AND ANR

SAVYASACHI 
KUMAR SAHAI

savyasachi.sahai@gmail.com

STATE BANK OF INDIA Vs SMT. USHA 
AND ANR.



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

21 SOUTH-EAST

CS (COMM)/227/2023 6352147492 KALLAJ@BANKOFBARODA.COM 03-03-2023 01-03-2023

CS (COMM)/233/2023 7006938854 LAJPAT@JKBMAIL.COM 06-03-2023 03-03-2023

CS (COMM)/238/2023 VIJAY ZAVERI 9811284948 VIJAYZAVERI25@GMAIL.COM 10-03-2023 07-03-2023

CS (COMM)/239/2023 SUNIL KUMAR 9811383958 13-03-2023 10-03-2023

CS (COMM)/244/2023 9811141966 CS1@AJAYINDUSTRIAL.COM 14-03-2023 13-03-2023

CS (COMM)/247/2023 9811995505 14-03-2023 13-03-2023

CS (COMM)/255/2023 9811389028 ANJUBAGAI@YAHOO.COM 16-03-2023 14-03-2023

CS (COMM)/261/2023 9711961649 18-03-2023 17-03-2023

CS (COMM)/265/2023 BANK OF BARODA Vs PURAN CHAND QUAISAR ALI 9999802592 ALIQUAISAR110@GMAIL.COM 20-03-2023 18-03-2023

CS (COMM)/269/2023 9811389028 ANJUBAGAI@YAHOO.COM 21-03-2023 20-03-2023

CS (COMM)/270/2023 9811389028 ANJUBAGAI@YAHOO.COM 21-03-2023 20-03-2023

MS PREETI AGGARWAL 
GUPTA

BANK OF BARODA Vs M/S MILAN 
ENTRPRISES AND ANR.

SATYA PAL 
SINGH

THE JAMMU AND KASHMIR BANK LTD. 
Vs VARUN GOEL

SOAYIB 
QURESHI

M/S GOYAL BOOKS OVERSEAS PVT. 
LTD. Vs M/S. AAPSS STATIONERY 
PRODUCTS PVT. LTD.

M/S. CDI SECURITY (INDIA) PRIVATE 
LIMITED Vs M/S. BHASIN INFOTECH 
AND INFRASTRUCTURE PRIVATE 
LIMITED

officeofsunilkumaradvocate@gmail.com

M/S AJAY INDUSTRIAL CORPORATION 
LIMITED Vs M/S STERLING AND 
WILSON PRIVATE LIMITED

NAVNEET 
SHARMA

SUDHIR CHANDHOK Vs NATIONAL 
CIVIL SOCIETY

Anish Sarna advocateanishsarna@gmail.com

M/S S CHAND AND CO. LTD. Vs 
MAHATMA GANDHI MEMORIAL HIGH 
SCHOOL

RAJESH 
KUMAR

M/S UNIQUE COLLECTIONS INDIA 
PVT. LTD. Vs SH. SACHIN SACHDEVA

Mukesh kumar lawyermukeshjha@gmail.com

M/S VIKAS PUBLISHING HOUSE PVT. 
LTD. Vs M/S PUSTAK BHANDAR

RAJESH 
KUMAR

M/S S CHAND AND CO. LTD. Vs M/S 
PUSTAK BHANDAR

RAJESH 
KUMAR



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

21 SOUTH-EAST

CS (COMM)/282/2023 965094485 25-03-2023 24-03-2023

CS (COMM)/287/2023 98 18280772 27-03-2023 24-03-2023

CS (COMM)/284/2023 NITIN RAWAT Vs SMT USHA GUSAIN .98735 74613 27-03-2023 25-03-2023

22 MS NIRJA BHATIA SOUTH-EAST CS (COMM)/218/2023 9717318398 01-03-2023 22-02-2023

CS (COMM)/219/2023 9213905829 02-03-2023 23-02-2023

CS (COMM)/220/2023 9810285139 pathoha124@gmail.com 02-03-2023 01-03-2023

CS (COMM)/224/2023 9811538496 03-03-2023 01-03-2023

CS (COMM)/229/2023 SHREYA SINGH 9453041186 03-03-2023 17.02.2023

OMP (COMM.)/18/2023 9868277270 04-03-2023 28.02.2023

CS (COMM)/232/2023 N.MAHABIR 9811694997 06-03-2023 04.03.2023

ARB. A. (COMM.)/4/2023 9810262633 13-03-2023 06.03.2023

MS PREETI AGGARWAL 
GUPTA

ANIL SARIN Vs M/s KRISHNA SUPER 
MARCHE THROUGH ITS PROPRIETOR 
MR ROHIT BATRA

Ankit 
Navaney(P),

info@reignlegal.in

M/S ICICI BANK LTD Vs PRATEEK 
WADHWA

CHETNA 
BHALLA(P),

PUN ITBHALLA@Gi'i!A!L. COM

YOGESH 
SHARMA(P),

: geshshaiaadvocattyahoo.co.in

LIC HOUSING FINANCE LIMITED Vs 
ADEL LANDMARKS LIMITED

ADV. MANI 
KAUL

advmanikaul@gmail.com

IDBI BANK LTD. Vs VINEET 
AHLUWALIA

ADV. SATISH 
KUMAR

manish@klfindia.com

BOLLYWOOD SERVICES Vs TEC INDIA 
ENTERTAINMENT PVT LTD

ADV. RAJESH 
KR. PATOHA

BANK OF BARODA Vs M/S ETAIL 
BUSINESS SOLUTIONS

SATYAPAL 
SINGH

satyapalsingh@rediffmail.com

THE JAMMU AND KASHMIR BANK LTD. 
Vs M/S INDIAN COTTAGE ARTS  
THORUGH HILAL AHMED KHAN

s.singh@gnalawyers.com

SURIAN FAB MAESTRO, THORUGH ITS 
PROPRIETOR Vs INTEC CAPITAL PVT 
LTD

BHAVNA 
ARORA

bhavna.arora.advocate@gmail.com

BIOMERIEUX INDIA PVT LTD Vs DR 
N.K. PANDEY

contact@litmuslegal.comm

ALEXIS GLOBAL PVT LTD Vs OMA 
LIVING PVT LTD AND ANR

RAJNISH 
KUMAR GAIND

rajnish_gaind@rediff.com



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

22 MS NIRJA BHATIA SOUTH-EAST

CS (COMM)/245/2023 9999953334 14-03-2023 13.03.2023

CS (COMM)/246/2023 9818365119 14-03-2023 03.03.2023

OMP (I) (COMM.)/20/2023 997t177170 03-03-2023 13.03.2023

CS (COMM)/249/2023 9899408618 SHALINIADVOCATE@GMAIL.COM 15-03-2023 25.02.2023

CS (COMM)/259/2023 9933865303 17-03-2023 03.03.2023

CS (COMM)/264/2023 RK RUHIL 8010074443 18-03-2023 16.03.2023

CS (COMM)/285/2023 8743968006 27-03-2023 17.03.2023

23 SOUTH-EAST EX (COMM) 157/23 ANIL KUMAR 9811532455 adv.anilsharma07@gmail.com 23.03.2023 22.03.2023

EX (COMM) 179/23 9810150029 29.03.2023 28.03.2023

24 SH. SANJAY SHARMA-I East EC-DLET-01-00437-2023 9990081886 gopalkashyap1990@gmail.com 03/01/23 01-03-2023

EC-DLET-01-00428-2023 9868001254 03/03/23

SHRI AJAY BAJAJ,PROPRIETOR OF S.K. 
PRINT PROCESS Vs AMISEE 
EDUCATIONAL AIDS LLP,

Surjeet Singh 
Malhotra

ssmalhotraassociates@gmail.com

STATE BANK OF INDIA Vs OPENDRA 
KUMARSOLE PROP. M/S MAA LAXMI 
ELECTRONICS

VARUN R 
CHAND IOK

varunchandiok@gmail.com

HERO FINCORP LTD. Vs GURMAIL 
SINGH

AMTTABH 
SINGH

lrlflegal@gmail.com

STATE BANK OF INDIA Vs JYOTI 
BASOYA

SHALINI 
UPADHYAY

COIM INDIA PRIVATE LIMITED Vs 
INTERNATIONAL PRINT O PAC LTD

VINAY 
BHARDWAJ

legal.achin@gmail.com

BERGER PAINTS INDIA LIMITED Vs 
M/S VRP BUILDTECH PRIVATE 
LIMITED

raj.ruhil@gmail.com

UCO BANK Vs M/S SHRI BALAJI 
ENTERPRISES

KARAN 
CHAWLA

karanchawla@gmail.com

SH. RAJESH KUMAR 
SINGH

KUMKUM SWAROOP VS DELHI PUBLIC 
SCHOOL JUNIOR TRUST

M/S SHARMA BOOKS INTERNATIONAL 
PVT .LTD. VS MAHARISHI PUBLIC 
SCHOOL

HARISH 
KUMAR GARG

hkgarg.co@gmail.com

MISHRA MILLS STORES VS RUBBER 
PRODUCTS

GOPAL 
KASHYAP

WING COMMANDER NAVEEN KUMAR 
CHAUDHARY VS KUSUM VERMA

ARVIND 
KUMAR

adv.vatsankit@gmail.com  03-03-2023



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

24 SH. SANJAY SHARMA-I East

EC-DLET-01-00459-2023 B B SHARMA 9891887145 03/04/23 10-03-2023

EC-DLET-01-00472-2023 CANARA BANK VS BALA RISHI CHAWLA 9871457890 chawlaassociates1977@gmail.com 03/07/23

EC-DLET-01-00473-2023 CANARA BANK VS SUMIT MISHRA RISHI CHAWLA 9871457890 chawlaassociates1977@gmail.com 03/07/23 10-03-2023

EC-DLET-01-00470-2023 9873586359 03/07/23 10-03-2023

EC-DLET-01-00469-2023 9999490798 03/07/23 10-03-2023

EC-DLET-01-00484-2023 9312400295 03/10/23 10-03-2023

EC-DLET-01-00514-2023 9810995738 03/17/23

EC-DLET-01-00507-2023 8447685557 03/18/23 18-03-2023

EC-DLET-01-00519-2023 9871206484 03/18/23

EC-DLET-01-00522-2023 9711275697 03/20/23

EC-DLET-01-00524-2023 LALIT PANDEY 8130383143 03/20/23 21-03-2023

SHREE ANK FINHOLD PVT. LTD. VS 
MOHD ZAHID

bankebiharisharma@rediffmail.com

: 10-03-2023

SAR EDUTECH LTD. VS SHINE 
SANFORT 

SACHIN 
KUMAR JAIN

skjainadvocate@gmail.com

CANARA BANK VS MEDTREAT 
PHARMACY THRU PROP SHRI MANOJ 
KUMAR SINGH

ANUJ 
AGARWAL

advocateanujagarwal@gmail.com

UNION BANK OF INDIA VS MEDNEXUS 
TRAVEL 4 HEALTH PVT. LTD.

ARUN KUMAR 
SHUKLA

connect@snslegal.in

QUBE REAL ESTATE ADVISORY LLP VS 
CRYSTAL AUTOCARS PVT. LTD.

SOMYA 
YADAVA

somyayadava@gmail.com : 17-03-2023

VALUEFIRST DIGITAL MEDIA PVT. 
LTD. VS GNEC MEDIA PVT. LTD.

ABHISHEK 
VIKRAM

abhishek@ndlc.co.in

KIPS LEARNING PVT. LTD. VS AMITESH 
SINGH PROP AMITESH BOOKS

SHRESHTH 
JAIN

shreshth.law@gmail.com  18-03-2023

CANARA BANK VS PUSHPENDRA 
SINGH

ESHU 
CHAUDHARY

eshuadvocate@gmail.com  20-03-2023

TATA CAPITAL FINANCIAL SERVICES 
LTD. VS SWASTIC PATHIK SERVICES 
PVT. LTD.

lalitpandeyadv@gmail.com



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
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24 SH. SANJAY SHARMA-I East

EC-DLET-01-00549-2023 9999490798 03/24/23 21-03-2023

EC-DLET-01-00558-2023 ARUM KUMAR 9310577280 03/24/23 25-03-2023

EC-DLET-01-00447-2023 9868281118 03/24/23

EC-DLET-01-00560-2023 9873101002 pranay7advo@gmail.com 03/24/23

EC-DLET-01-00561-2023 9873101002 pranay7advo@gmail.com 03/25/23

EC-DLET-01-00574-2023 CANARA BANK VS REKHA 9990366723 prana25000@gmail.com 03/27/23

EC-DLET-01-00531-2023 DEEPAK JAIN VS RAHUL JAIN ANITA SHARMA 9811181737 advoctae.anita312@gmail.com 03/27/23

EC-DLET-01-00583-2023 SUMIT ROY 9899142755 03/28/23 28-03-2023

EC-DLET-01-00586-2023 9718302748 agochiya2000@gmail.com 03/29/23 29-03-2023

EC-DLET-01-00585-2023 7838389845 03/29/23 29-03-2023

EC-DLET-01-00584-2023 9810210832 03/29/23 29-03-2023

CANARA BANK VS SANDHYA SINGH 
PROP HIGHWAY HUNGER

ANUJ 
AGARWAL

advocateanujagarwal@gmail.com

R K TRADING COMPANY VS JAI DURGA 
GARMENTS

adv.vyasarun@gmail.com

PUNJAB NATIONAL BANK VS REZOR 
LED INDIA

NEERAJ KR 
BHAGAT

neeraj.bhagat.advocate@gmail.com : 25-03-2023

CANARA BANK E SYNDICATE BANK VS 
SHEKHAR SHARMA

PRANAY 
SHARMA

: 25-03-2023

CANARA BANK E SYNDICATE BANK VS 
REAL ONE TECHNOLOGY THRU PROP 
MEENA DEVI

PRANAY 
SHARMA

: 25-03-2023

PRATAP 
CHANDRA 
RANA

 27-03-2023

: 27-03-2023

INDIAN HERBS SPECIALTIES PVT. LTD. 
VS SSS PHARMCHEM PVT. LTD. AND 
ASHOK KUMAR

sumit.roy@claritaslegal.in

A J ENTERPRISES INDIA THRU PAWAN 
KUMAR JAIN VS SWASTIC 
EMBROIDERIES PVT. LTD. THRU 
SATISH CHAND

PUNEET 
KUMAR

PUNJAB NATIONAL BANK VS NEERAJ 
AGARWAL PROP NEW JAI AMBEY 
GARMENTS

SUNAV 
RASTOGI

sunavrustgi@gmail.com

STATE BANK OF INDIA VS NISHA 
AGGARWAL

VIJAY 
PRAKASH



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
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24 SH. SANJAY SHARMA-I East

EC-DLET-01-00589-2023 CANARA BANK VS POOJA VINOD PAL 9899996502 vinodpal1800@gmail.com 03/29/23 01-04-2023

EC-DLET-01-00517-2023 7011343995 03/31/23 01-04-2023

EC-DLET-01-00607-2023 9810210832 03/31/23 01-04-2023

EC-DLET-01-00483-2023 R K SINHA 9811255673 03/31/23 01-04-2023

25 East EC-DLET-01-00440-2023 9871236226 03/01/23 01-03-2023

EC-DLET-01-00443-2023 SUCHITA DIXIT 8896932838 03/01/23 02-03-2023

EC-DLET-01-00451-2023 9811603482 03/03/23 04-03-2023

EC-DLET-01-00458-2023 JAIN GARMENTS VS POOJA JASUJA ADITYA JAIN 8383953944 03/04/23 Hard copy not received 

EC-DLET-01-00461-2023 9811479499 06.03.2023 01-04-2023

EC-DLET-01-00463-2023 9811479499 06.03.2023 01-04-2023

EC-DLET-01-00481-2023 SEEMA GUPTA 9212412289 gsseemagupta1968@gmail.com 03/10/23 15-03-2023

AJAY JAIN VS VARTIKA FOOD  
PRODUCTS PVT. LTD.

GAURAV 
MALHOTRA

malhotra_gaurav1976@yahoo.co.in

STATE BANK OF INDIA VS KHUSHBU 
VERMA

VIJAY 
PRAKASH

CANARA BANK VS RAJ KUMAR 
KATHURIYA

advocatesinha@rediffmail.com

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, COMMERCIAL 
COURT-02

GREEN FENESTRATION 
TECHNOLOGIES VS VJE INDIA PVT. 
LTD.

KUNAL 
KUKREJA

whiteandblacklawyers@gmail.com

STATE BANK OF INDIA VS SHAMBHAVI 
PET

agnihotrisuchita@gmail.com

UNION OF INDIA VS M/S CHOUDHARY 
BUILDERS

VINOD KUMAR 
RAI

vinod.kumar.rai@gmail.com

jain.adityarj@yahoo.com

ALLWAYS LOGISTICS INDIA PVT LTD 
VS PARK NON WOVEN PVT LTD 

MANOJ 
TEWARI

legalaffair.133@gmail.com

ALLWAYS LOGISTICS CHA PVT LTD VS 
PARK NON WOVEN PVT LTD 

MANOJ 
TEWARI

legalaffair.133@gmail.com

LINKERS INDIA LOGISTICS PVT. LTD. 
VS P AND G ENTERPRISES PVT. LTD.



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
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25 East

EC-DLET-01-00479-2023 SEEMA GUPTA 9212412289 gsseemagupta1968@gmail.com 03/10/23 15-03-2023

EC-DLET-01-00490-2023 B B SHARMA 9891887145 03/13/23 24-03-2023

EC-DLET-01-00501-2023 9711046343 03/15/23 17-03-2023

EC-DLET-01-00506-2023 9810210832 vijayprakash9682@gmail.com 03/16/23 18-03-2023

EC-DLET-01-00503-2023 8826550368 03/17/23 18-03-2023

EC-DLET-01-00465-2023 9811479499 03/18/23 01-04-2023

EC-DLET-01-00526-2023 LALIT PANDEY 8130383143 03/20/23 23-03-2023

EC-DLET-01-00529-2023 LALIT PANDEY 8130383143 03/20/23 23-03-2023

EC-DLET-01-00482-2023 GAURAV 9953226302 prakash.gaurav01@gmail.com 03/21/23 28-03-2023

EC-DLET-01-00480-2023 PUNEET GOEL 9810759570 03/22/23 27-03-2023

EC-DLET-01-00556-2023 9999490798 03/24/23 25-03-2023

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, COMMERCIAL 
COURT-02

LINKERS INDIA LOGISTICS PVT. LTD. 
VS KNITCRAFT APPARELS 
INTERNATIONAL PVT. LTD.

SHINKOLITE FINANCE COMPANY LTD. 
VS GARIMA

bankebiharisharma@rediffmail.com

BIOMEDICON SERVICES INDIA PVT. 
LTD. VS INTEGRA LIFE SCIENCES 
CORPORATION 

SATYA 
PRAKASH 
YADAV

advocatesatya@gmail.com

STATE BANK OF INDIA VS RENU 
JAISWAL PROP OF M/S AADYA 
DESIGNS INC

VIJAY 
PRAKASH

MANOJ BANSAL PROP OF M/S SHRI 
BALAJI ENTERPRISES VS FIBERFILL 
INTERIOR AND CONSTRUCTION PVT. 
LTD.

SUMIT 
NANDVANI

nandvanijindallawoffices@gmail.com

ALLWAYS LOGISTICS CHA PVT LTD VS 
PARK INDUSTRIES PVT. LTD.

MANOJ 
TEWARI

legalaffair.133@gmail.com

TATA CAPITAL FINANCIAL SERVICES 
LTD. VS JAI SHRI RAM KRIPA 
CONTRACTOR AND TRANSPORT

lalitpandeyadv@gmail.com

TATA CAPITAL FINANCIAL SERVICES 
LTD. VS METRO CRANCE

lalitpandeyadv@gmail.com

PUNJAB NATIONAL BANK VS MOHD 
USMAN PROP ZAINAB ENTERPRISES

SAPAN RANA VS SABIR UDDIN 
MALLICK

advpuneetgoel@gmail.com

CANARA BANK VS MEDTREAT POLY 
CLINIC AND DIAGNOSTIC CENTRE 
PROP  MANOJ KUMAR SINGH

ANUJ 
AGARWAL

advocateanujagarwal@gmail.com



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
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25 East

EC-DLET-01-00562-2023 9873101002 pranay7advo@gmail.com 03/25/23 28-03-2023

EC-DLET-01-00573-2023 CANARA BANK VS BIMLA 9990366723 prana25000@gmail.com 03/27/23 27-03-2023

EC-DLET-01-00590-2023 7838389845 03/29/23 01-04-2023

EC-DLET-01-00595-2023 MEWA LAL VS ANIL MALI 8588833730 advocatemazhar10@gmail.com 03/31/23 04/01/2023

EC-DLET-01-00577-2023 9810075779 sanjeevgupta91@gmail.com 03/31/23 01-04-2023

26 NORTH EAST MISC DJ-108/2023 9312400295 arunkumarshukla7@gmail.com 02.03.2023 02.03.2023

CS(COMM)-21/2023 9899408618 02.03.2023 28.02.2023

EX(COMM)-35/2023 RAJIV RANJAN 9811057626 04.03.2023 28.02.2023

EX(COMM)-36/2023 9958724670 N/A 04.03.2023 28.02.2023

CS(COMM)-22/2023 9891401428 06.03.2023 01.03.2023

EX(COMM)-37/2023 9868597298 06.03.2023 06.03.2023

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, COMMERCIAL 
COURT-02

CANARA BANK E SYNDICATE BANK VS 
DEVENDER TRANSPORT THRU PROP 
DEVENDER SINGH

PRANAY 
SHARMA

PRATAP 
CHANDRA 
RANA

PUNJAB NATIONAL BANK VS SARVESH 
PROP SONA FASHION

SUNAV 
RASTOGI

sunavrustgi@gmail.com

MOHAMMAD 
MAZHAR 
SIDDIQUI

SSMP INDUSTRIES LTD. VS NANDHI 
FOODS PRODUCTS PVT. LTD.

SANJEEV 
KUMAR GUPTA

MS. BARKHA GUPTA, 
DJ(COMM)

UNION BANK OF INDIA VS ABC 
PACKAGING AND SOLUTION

ARUN KUMAR 
SHUKLA

STATE BANK OF INDIA VS MUKESH 
UPADHYAY

SHALINI 
UPADHYAY

shaliniadvocate@gmail.com

AU SMALL FINANCE BANK LIMITED VS 
RAVI CHAUDHARY & 1 OTHERS

adv.dilippandita@gmail.com

KOTAK MAHINDRA PRIME LTD VS 
ASHISH KUMAR

KUSHAL 
KUMAR

THE KANGRA CO OPERATIVE BANK 
LTD VS SH. RAJESHWAR

SHANTANU 
BHARDWAJ

shantanubhardwaj@rediffmail.com

SURENDER KUMAR VS RESHMA W/O 
MD. SHAKIR

JHINN00 
PRASAD GUPTA

mailmejpgupta@gmail.com



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
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26 NORTH EAST

CS(COMM)-23/2023 8826009919 07.03.2023 07.03.2023

EX(COMM)-38/2023 ICICI BANK LTD VS NADEEM SHEIKH 9540197757 10.03.2023 06.03.2023

EX(COMM)-39/2023 9990151720 10.03.2023 03.03.2023

EX(COMM)-40/2023 2239586300 10.03.2023 07.03.2023

CS(COMM)-24/2023 9990042642 16.03.2023 07.03.2023

CS(COMM)-25/2023 9811909472 advprabhashjh2@gmail.com 16.03.2023 13.03.2023

MISC DJ-134/2023 9990226900 18.03.2023 17.03.2023

CS(COMM)-26/2023 DEEPAK GAUR 9873090956 18.03.2023 15.03.2023

CS(COMM)-27/2023 CHIRAG ALAGH 9911444100 alaghs409@gmail.com 18.03.2023 17.03.2023

EX(COMM)-41/2023 2239586300 18.03.2023 15.03.2023

EX(COMM)-42/2023 9711173901 18.03.2023 17.03.2023

MS. BARKHA GUPTA, 
DJ(COMM)

NIRMALA AGARWAL PROP OF 
KARMYOGI SHARBHAND MUNI VS B.C 
HASARAM AND SONS

SANCHAY 
MEHROTRA

lexsunraj.com

CHARANJEET 
SINGH

cjsujuris@gmail.com

BAJAJ FINANCE LIMITED VS AJAY 
KUMAR JAIN

BAJAJ 
FINANCE 
LIMITED VS 
AJAY KUMAR 
JAIN

gloriouslawassociates@gmail.com

HDB FINANCIAL SERVICES LTD VS 
MOHD FAIJAN & 1 OTHERS

RAVINDRA 
KUMAR 
AGARWAL

compliance@hdbfs.com

CANARA BANK VS SUNDER SINGH 
PROPRIETOR OF SINGH ENTERPRISES 
& 1 OTHERS

ANKUR 
AGGARWAL

ianshumanadv@gmail.com

UNION BANK OF INDIA VS VIMLESH 
VERMA AND ORS

PRABHASH 
KUMAR JHA

SHRI RAM CITYUNION FINANCE LTD. 
VS SHAHNAWAZ & 1OTHERS

TARUNDEEP 
BHARTI

bhartitarun@ymail.com

M/S BAJRANG ENTERPRISES VS M/S 
LAKHANI FOOTWEAR LTD

kapilankit.tyagi@gmail.com

ISHWAR CHAND ROHILLA VS SHOW 
EFFECT ADVERTISEMENT PVT LTD

HDB FINANCIAL SERVICES LTD VS 
BHOPAL SINGH & 1 OTHERS

RAVINDRA 
KUMAR 
AGARWAL

compliance@hdbfs.com

KOTAK MAHINDRA BANK LTD. VS 
HIMANSHU S

GULSHAN 
KUMAR 
SACHDEV

charusachdev@gmail.com
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26 NORTH EAST

CS(COMM)-28/2023 RAKHI KAPOOR 9810387906 22.03.2023 21.03.2023

CS(COMM)-29/2023 DEEPAK GAUR 9873090956 24.03.2023 23.03.2023

EX(COMM)-43/2023 9811252038 25.03.2023 18.03.2023

EX(COMM)-44/2023 9999925860 25.03.2023 21.03.2023

EX(COMM)-45/2023 8010215314 aravikramshukla1982@gmail.com 25.03.2023 24.03.2023

EX(COMM)-46/2023 8287291544 advashok061176@gmail.com 25.03.2023 24.03.2023

EX(COMM)-47/2023 ROHIT BOHRA 9999045885 25.03.2023 23.03.2023

EX(COMM)-48/2023 ROHIT BOHRA 9999045885 25.03.2023 23.03.2023

EX(COMM)-49/2023 9999925860 25.03.2023 24.03.2023

MISC DJ-148/2023 SUBHASH PAL 9868059682 N/A 28.03.2023 27.03.2023

CS(COMM)-30/2023 RAKHI KAPPOR 9810387906 29.03.2023 28.03.2023

MS. BARKHA GUPTA, 
DJ(COMM)

MR ANUJ JAIN VS MS USHA BAJAJ & 1 
OTHERS

adv.rakhikapoor@gmail.com

M/S BAJRANG ENTERPRISES VS M/S  
LAKHANI RUBBER WORK

kapilankit.tyagi@gmail.com

M/S CHOLAMANDALAM INVESTMENT 
AND FINANCE COMPANY LTD VS SH 
BHUPENDRA KUMAR AND ANR & 1 
OTHERS

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

HDB FINANCIAL SERVICES LTD VS 
NARESH SAINI

DEEPANKUR 
SONDHI

deepankur@sondhipartners.com

M/S KOGTA FINANCIAL INDIA 
LIMITED VS AJAY KUMAR & 1 OTHERS

A R A VIKRAM 
SHUKLA

FORTUNE CREDIT CAPITAL LTD VS M S 
VANSHIKA FASHION & 2 OTHERS

ASHOK KUMAR 
SINGH

KOTAK MAHINDRA PRIME LTD VS 
SHOAB MALIK & 1 OTHERS

ankita@banbhanandan.in

KOTAK MAHINDRA PRIME LTD VS 
KHUSHBU DHAMA & 1OTHERS

ankita@banbhanandan.in

MAHINDRA AND MAHINDRA 
FINANCIAL SERVICES LTD VS ABDUL 
KAREEM

DEEPANKUR 
SONDHI

deepankur@sondhipartners.com

MULTIMEDIA AND ENTERTAINMENT 
LTD VS AMJAD ALI KHAN

MR ATUL JAINPROP MS SAPAN PAPER 
IMPEX VS MS. USHA BAJAJ 
PROPRIETOR MS BAJAJ PACKERS & 1 
OTHERS

adv.rakhikapoor@gmail.com
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26 NORTH EAST

CS(COMM)-31/2023 NEERAJ BANSAL VS JATA SHANKAR 9999448797 31.03.2023 29.03.2023

EX(COMM)-50/2023 9911119106 31.03.2023 25.03.2023

EX(COMM)-51/2023 9999925860 31.03.2023 25.03.2023

EX(COMM)-52/2023 9999925860 31.03.2023 29.03.2023

EX(COMM)-53/2023 9990151723 31.03.2023 25.03.2023

EX(COMM)-54/2023 9811225408 31.03.2023 29.03.2023

27 CS (COMM)/112/2023 9811666858 06-03-2023 22.02.2023

CS (COMM)/114/2023 9158908720 advanusolanki04@gmail.com 07-03-2023 27.02.2023

CS (COMM)/111/2023 8800152742 aid.advicelawfirm701@gmail.com 04-03-2023 28.02.2023

MISC DJ/162/2023 AYUSH GUPTA Vs SATVINDER DASS 9654624323 manigrover001@gmail.com 07-03-2023 01.03.2023

CS (COMM)/113/2023 98101619434 07-03-2023 01.03.2023

MS. BARKHA GUPTA, 
DJ(COMM)

VIPIN KUMAR 
CHAUDHARY

akassociates.org.in

LORD KRISHNA FINANCIAL SERVICES 
LTD VS RAKESH KUMAR JHA & 1 
OTHERS

KRISHAN KANT 
GAUTAM

thejuscommune@gmail.com

MAHINDRA AND MAHINDRA 
FINANCIAL SERVICES LTD VS 
BIJENDRA SINGH TYAGI

DEEPANKUR 
SONDHI

deepankur@sondhipartners.com

MAHINDRA AND MAHINDRA 
FINANCIAL SERVICES LTD VS SANJASH 
KUMAR KASHWAH

DEEPANKUR 
SONDHI

deepankur@sondhipartners.com

BAJAJ FINANCE LIMITED VS 
BHAGWATI VERMA

ARUN KUMAR 
SHARMA

gloriouslawassociates@gmail.com

SBI CARDS AND PAYMENT SERVICES 
LIMITED VS DEEPAK YADAV

WASIQUR 
RAHMAN 
KHAN

wrkhannassociates@gmail.co

SH. BRIJESH KUMAR 
GARG, DISTRICT JUDGE, 
COMMERCIAL COURT-01

Shahdara DR NARINDER KUMAR KHETARPAL Vs 
M/S SHIPRA HOTEL LTD AND ORS

MANOJ KUMAR 
BHANDARI(P),

bhandari.manojk@gmail.com

SHIR L S SOLANKI Vs SHRI ARUN 
KUMAR VERMA

ANJALI 
NEHRA(P),

GREEN KAIKETSU AUTOMOTIVE INDIA 
PVT LTD Vs GAURAV KUMAR

Nitin Singh(P),

CHANDER 
MANI 
GROVER(P),

M/S HANUMAN ENTERPRISES SOLE 
PROPRIETIRSHIP CONCERN Vs M/S 
SHREE GANESH BUILDTECH 
CONSTRUCTION PRIVATE LIMITED

SACHIN 
KUMAR 
SHARMA(P),

advocatekduggal@gmail.com
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27

OMP (COMM)/8/2023 8700017894 06-03-2023 01.03.2023

CS (COMM)/110/2023 9312610477 legalremedies2k@gmail.com 04-03-2023 03.03.2023

CS (COMM)/157/2023 7011678591 14-03-2023 03.03.2023

CS (COMM)/118/2023 9810092257 bhatiaandcompany171@gmail.com 07-03-2023 03.03.2023

CS (COMM)/117/2023 SARITA(P), 9717827376 07-03-2023 04.03.2023

CS (COMM)/115/2023 9811479499 07-03-2023 06.03.2023

CS (COMM)/116/2023 7303295156 neelam.malik8512@gmail.com 07-03-2023 06.03.2023

CS (COMM)/120/2023 9891158390 10-03-2023 07.03.2023

CS (COMM)/124/2023 9911289414 14-03-2023 10.03.2023

CS (COMM)/143/2023 9650099833 16-03-2023 13.03.2023

CS (COMM)/142/2023 9958926998 sharma.vishnu22@gmail.com 16-03-2023 13.03.2023

SH. BRIJESH KUMAR 
GARG, DISTRICT JUDGE, 
COMMERCIAL COURT-01

Shahdara

M/S SATGURU HOLIDAY INDIA PVT 
LTD Vs M/S PALM COURT 
MAINTENANCE AGENCY

Shashank 
sharma(P),

khandelwal@gmail.com

SH MAYANK GARG Vs RELIANCE 
PROJECT AND PROPERTY 
MANAGEMENTSERVICE LTD

SUBHASH 
CHANDRA 
LOCHAKIA(P),

NICHAY POLYMER THROUGH ITS 
PROP NISCHAY CHHATWAL Vs KASHVI  
ENTERPRISES THROUGH ITS PROP 
DOLLY TOMAR

SANJEEV 
KUMAR(P),

adv.sanjeevkumar@gmail.com

CANARA BANK ERSTWHILE 
SYNDICATE BANK Vs MRS SHAKUNT 
DEVI

VANDANA  
BHATIA(P),

M/S CAPITAL ENTERPRISES Vs M/S 
ARIHANT MOULDINGS PVT LTD

adv.sarita.bhardawaj@gmail.com

ALLWAYS LOGISTICS CHA PVT LTD Vs 
IMPERIAL BEVERAGE GLOBAL PVT 
LTD

AKSHAY 
KUMAR(P),

legalaffair.133@gmail.com

SARAOGI SUPER SALES PVT LTD Vs 
BINA DEVI

NEELAM 
KUMARI 
MALIK(P),

SH VINOD AGGARWAL Vs SH OMPAL 
SINGH

SUBHASH 
CHANDRA 
LOCHAKIA(P),

mominkhanadvocatef-416@gmail.com

M/S SHREE HARI 
JEWELLERSTHROUGH ITS 
PROPRIETORBOBBY VERMA Vs PINE 
LABS PVT LTDTHROUGH ITS 
DIRECTOR/CEO

ANKUSH 
SHARMA(P),

adv.ankushshrma@gmail.com

M/S EASTMAN AUTO AND POWER LTD 
Vs M/S GREEN KAIKETSU 
AUTOMOTIVE INDIA PVT LTD

AASHEESH 
GUPTA(P),

kgconsonsorsllp@gmail.com

M/S SHREE GANESH WINDING WIRES 
THROUGH ITS PROPRIETOR RAMAN 
MEHTA Vs ACCORD ELECTROPOWER 
PRIVATE LIMITED THROUGH ITS 
DIRECTOR/AUTHORISED SIGNATORY 
SH DEEPAK KUMAR GAUR

VISHNU DUTT 
SHARMA(P),
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CS (COMM)/145/2023 9998260162 advshellyjn09@gmail.com 17-03-2023 13.03.2023

Execution (Comm)/66/2023 HDFC BANK LTD Vs KARTARE ASHOK 9953518347 16-03-2023 15.03.2023

CS (COMM)/158/2023 8586086124 23-03-2023 21.03.2023

CS (COMM)/166/2023 9810137773 24-03-2023 23.03.2023

CS (COMM)/169/2023 8287576633 27-03-2023 24.03.2023

CS (COMM)/177/2023 9811521298 29-03-2023 28.03.2023

CS (COMM)/179/2023 VIJAY KUMAR Vs VINEET KHANIJOW 9818939888 31-03-2023 28.03.2023

Execution (Comm)/79/2023 9873347330 29-03-2023 28.03.2023

28 CS (COMM)/164/2023 9811702566 23-03-2023 23-03-2023

CS (COMM)/103/2023 9045491161 01-03-2023 01-03-2023

CS (COMM)/136/2023 9868927179 15-03-2023 15-03-2023

SH. BRIJESH KUMAR 
GARG, DISTRICT JUDGE, 
COMMERCIAL COURT-01

Shahdara

DEHRA METAL TECH PVT LTD Vs 
NAVJYOTI POWER SYSTEM LLP

AJAY KUMAR 
CHOPRA(P),

SUMIT 
AGARWAL(P),

lawconnect@hotmail.com

CHETU INDIA PRIVATE LIMITED Vs 
RAVI KUMAR

ATUL 
TIWARI(P),

atulsil@gmail.com

RAM RAJ TIWARI PROPRIETOR M/S 
ANMOL ENTERPRISES Vs DELHI  
URBAN SHELTER IMPROVEMENT 
BOARD

KUMAR 
SUSHOBHAN(P)
,

advocatesushobhan@gmail.com

MIS SAMYAK EXPORTS THROUGH ITS 
AUTHORIZED REPRESENTATIVE SH 
SAMYAK JAIN Vs M/S FREEDOM 
ADVERTISING THROUGH ITS 
PROPRIETORMR AMIT BUNDELA

Mohit Singh(P), vinodkumarlawyer@gmail.com

CROSS DREAMS ENTERTAINMENT 
PVTLTD Vs M/S HAYR TECHNOLOGY 
LLP

ARUN KUMAR 
RAGHAV(P),

advarunkumar@gmail.com

AKSHAY 
RAJ(P),

bakshayraj@hotmail.com

KOTAK MAHINDRA BANK LTD Vs 
RAHUL JAIN

MAYANK 
MAHAJAN(P),

mayank_mahajan05@yahoo.com

MS. SUKHVINDER KAUR 
DJ COMM – 02 

Shahdara SIDHANT FASHION Vs SH ARJUN 
KUMAR MAURYA

SUBHASH 
CHANDRA 
LOCHAKIA(P),

bpsalegal@gmail.com

KMI BUSINESS TECHNOLOGIES Vs 
DIGITAL VEDIO POINT

DEEPAK 
SHARMA(P),

digitalvidopoint@gmail.com

PUNJAB AND SIND BANK Vs SH JAI 
BHAGWAN

SUDHIR 
KUMAR 
SINGH(P),

sksinghadvdelhi@gmail.com
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CS (COMM)/108/2023 9899408618 03-03-2023 03-03-2023

CS (COMM)/106/2023 9811957272 atulagg38@gmail.com 02-03-2023 02-03-2023

CS (COMM)/123/2023 9650677902 13-03-2023 13-03-2023

CS (COMM)/150/2023 9811375940 18-03-2023 18-03-2023

CS (COMM)/149/2023 9811056243 sureshsharma12@yahoo.in 18-03-2023 18-03-2023

CS (COMM)/156/2023 9899913203 22-03-2023 22-03-2023

CS (COMM)/163/2023 9625735051 arunyadav803@gmail.com 23-03-2023 23-03-2023

CS (COMM)/168/2023 9810713584 pratapdhaka43@gmail.com 25-03-2023 25-03-2023

CS (COMM)/155/2023 9811270502 22-03-2023 22-03-2023

CS (COMM)/162/2023 SHJITENDER Vs SHAMAN SINGH 9312288662 mangeramchanchal22@gmail.com 23-03-2023 23-03-2023

CS (COMM)/137/2023 9811426199 bhatiaandcompany171@gmail.com 15-03-2023 15-03-2023

MS. SUKHVINDER KAUR 
DJ COMM – 02 

Shahdara

STATE BANK OF INDIA Vs VARUL 
KUMAR CHAKARVARTI

Shalini 
Upadhyay(P),

shaliniadvocate@gmail.com

M/S PRAKASH CHEMICAL Vs M/S GEM 
POLYVINYL INDUSTRIES

ANIL KUMAR 
PAL(P),

M/S LION JEANS Vs SH PARMOD 
KUMAR

SIDHANT 
DHINGRA(P),

didhantdhingra@gmail.com

STATE BANK OF INDIA Vs M/S SHOE 
SHOPPE

SUBODH 
KUMAR(P),

advsubodhkumarsingh@gamil.com

GULSHAN KUMAR Vs M/S SMOOTH 
MOTORS

SURESH 
CHANDER 
SHARMA(P),

BANK OF BARODA THROUGH MR 
PANKAJ KUMAR Vs MRPRADEEP 
GUPTA

Kamal Singh(P), shahd@bankofbraoda.com

CANARA BANK Vs MS SUMAN 
SERVICES

ARUN 
YADAV(P),

SHRI SUMIT JAIN Vs M/S MEV INFRA 
POWER PROJECTS PVT LTD

PRATAP 
DHAKA(P),

SYMBIOTIC THERAPEUTICS PRIVATE 
LIMITED THROUGH DIRECTOR MR 
BHUPENDRA KAUSHAL Vs ULKAS 
FERTICHEM PRIVATE LIMITED

KAMAL 
GARG(P),

komalgargadv@gmail.com

Mangey ram 
chanchal(P),

UNION BANK OF INDIA Vs MAMTA 
SHARMA

VANDANA  
BHATIA(P),
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Execution (Comm)/69/2023 VISHAL TEXTILE Vs L A COLLECTION 9210215264 18-03-2023 18-03-2023

Execution (Comm)/68/2023 ICICI BANK LTD Vs RAJU PRASAD 9871040589 18-03-2023 18-03-2023

Execution (Comm)/76/2023 SACHIN KATYAL Vs AMAN AGGARWAL 9810114261 23-03-2023 23-03-2023

Execution (Comm)/73/2023 9811106159 ashokmahajan79@gmail.com 22-03-2023 22-03-2023

Execution (Comm)/75/2023 9999045885 23-03-2023 23-03-2023

Execution (Comm)/77/2023 SYNDICATE Vs OSSUM INDIA  AND ANR AMIT RAV(P), 9899287500 28-03-2023 28-03-2023

Execution (Comm)/78/2023 8287291544 advashok061176@gmail.com 28-03-2023 28-03-2023

Execution (Comm)/80/2023 9873347330 mayankmahajan05@yahoo.com 29-03-2023 29-03-2023

MISC DJ/184/2023 9650344042 15-03-2023 15-03-2023

MISC DJ/260/2023 8383953944 28-03-2023 28-03-2023

29 SH. SURENDER S. RATHI CS (COMM)/174/2023 810415531, 27-03-2023 15-03-2023

MS. SUKHVINDER KAUR 
DJ COMM – 02 

Shahdara

NAVEEN 
KUMAR 
GOYAL(P),

naveenkumargoyal@gmail.com

SUNITA 
SINGH(P),

indolaxlaw@gamil.com

Mahender 
Kumar(P),

tyagineeraj.advocate@gmail.com

SWASTIK PLASTIC INDUSTRIES Vs 
ASTRA COATINGS LIMITED

Ankur(P),

KOTAK MAHINDRA PRIME LTD Vs 
SEEMA ARORA RAGHAV

Rohit Bohra(P), anita@bamhhaanandanand.in

amitraoadvocate@gmail.com

FORTUNE CREDIT CAPITAL LTD Vs MS 
RR AGENCIES

ASHOK KUMAR 
SINGH(P),

KOTAK MAHINDRA BANK LTD Vs 
YOGESH BHATIA

MAYANK 
MAHAJAN(P),

PUNJAB NATIONAL BANK Vs LOKESH 
SWAMI

AATREYA 
SINGH(P),

aatreyasingh@yahoo.co.in

SHRI VIDHYA SAGAR TEXTILES Vs 
ARORA ENTERPRISES

AASHEESH 
SHARMA(P),

jainadityaraj@yahoo.com

Shahdara PUNJAB AND SIND BANK Vs SH DIVYA 
PRASAD

SUDHIR 
KUMAR 
SINGH(P),

ksinghadvdelhi@gmail.com 
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29 SH. SURENDER S. RATHI

CS (COMM)/141/2023 9899222783 14-03-2023 01-03-2023

CS (COMM)/135/2023 9811053833 14-03-2023 01-03-2023

CS (COMM)/131/2023 Not found Not Found 13-03-2023 28-02-2023

CS (COMM)/167/2023 9999801044 advocate.samidhi99@gmail.com 24-03-2023 15-03-2023

CS (COMM)/138/2023 9810092257 N/A 14-03-2023 21-02-2023

CS (COMM)/140/2023 0981 1695953 13-03-2023 09-02-2023

Execution (Comm)/64/2023 RICH PAL SINGH Vs GNCT DELHI 98106629 N/A 13-03-2023 16-02-2023

Execution (Comm)/63/2023 9810259228 15-03-2023 14-02-2023

CS (COMM)/119/2023 8896932838 Not found 10-03-2023 08-02-2023

CS (COMM)/121/2023 9650677902 SIDHANTDHINGRA@GMAIL.COM 10-03-2023 08-02-2023

CS (COMM)/139/2023 UNION BANK OF INDIA Vs UMA 9810092257 N/A 14-03-2023 21-02-2023

Shahdara

MANJEET SINGH Vs SITARAM MOTOR 
WALE

BRIJESH 
KUMAR 
SHARMA(P),

lawsolutionpoint@gmail.com

FUTURE BATH PRODUCTS PVT LTD Vs 
MR HARISH ARORA

VISHAL 
PATEL(P),

laliiadvocates@vahoo.in

BRIJBIHARI CONCAST PVT LTD Vs 
RUDRA STEEL AND TRADERS

ASHISH 
CHAUDHARY(P
),

MOHD SAHEEM PROP M/S RESHMA 
GARMENTS Vs RAJIV THAPPAR PROP 
M/S TANISHA TRADERS

CANARA BANK ERSTWHILE 
SYNDICATE BANK Vs ARIF SIDDIQUI

VANDANA  
BHATIA(P),

SANJAM CREATIONS Vs SHAGUN 
GARMENTS

GAURAV 
SHARMA(P),

vashistgaurav.07(mgmail.com

DEEPAK 
BHARDWAJ(P),

MERCEDES BENZ FINANCIAL 
SERVICES INDIA PRIVATE LIMITED 
FORMERLY KNOWN AS DAIMLER 
FINANCIAL SERVICE Vs M S KHOKHER 
ENTERPRISES

PRINCE 
PAWAIYA(P),

dclhi@gllplcgal.colll,

STATE BANK OF INDIA Vs SANJAY 
KUMAR

Suchita Dixit(P),

M/S LION JEANS Vs SH SATTO @ 
MAHESH

SIDHANT 
DHINGRA(P),

VANDANA  
BHATIA(P),
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29 SH. SURENDER S. RATHI

Execution (Comm)/72/2023 9999243349, 21-03-2023 09-03-2023

CS (COMM)/132/2023 9811717798 N/A 13-03-2023 01-03-2023

CS (COMM)/133/2023 CANARA BANK Vs KAMAL 9810662291 Not Clear 15-03-2023 10-02-2023

CS (COMM)/134/2023 9711142200 15-03-2023 08-02-2023

CS (COMM)/153/2023 9999260162 advshellyin009@gmail.com 21-03-2023 15-03-2023

CS (COMM)/165/2023 9811375940 23-03-2023 14-03-2023

MISC DJ/229/2023 17-03-2023 16-02-2023

Execution (Comm)/70/2023 9818762409 Not Clear 20-03-2023 14-03-2023

CS (COMM)/180/2023 98l0462960 akashggt04@gmail.com 29-03-2023 16-03-2023

CS (COMM)/170/2023 9818307300 SAYAK.LAW@GMAIL.COM 27-03-2023 17-03-2023

CS (COMM)/175/2023 9810713584 pratapdhaka43@gmail.com 27-03-2023 10-03-2023

Shahdara

ICICI BANK LTD Vs SANJAY KUNFAR 
DIXIT

SUNITA 
SINGH(P),

INDOLEXLAW@Gmail.COM 

PARAS PLASTICS Vs KARTHIK 
ENTERPRISES

SANMATI 
JAIN(P),

DEEPAK 
BHARDWAJ(P),

CANARA BANK Vs JAGADEESH SHAH 
PROP JYOTI HOSIERY

SANJEEV 
CHOPRA(P),

DEHRA METAL TECH PVT LTD Vs SH 
SUNIL GOENKA

AJAY KUMAR 
CHOPRA(P),

STATE BANK OF INDIA Vs M/S DUXON 
TRADE CORPORATION

SUBODH 
KUMAR(P),

advsubodhkumarsingh@redlIfmaikcom 

SH KAPIL AGGARWAL Vs SH GAURAV 
GOSWAMI

Sunil kumar(P),

WELDMART INTERNATIONAL Vs 
LOKESH TRADING COMPANY 
THROUGH ITS PROPRIETOR LOKESH 
SHARMA

VARUN 
KHERA(P),

AMIR CHAND GUPTA Vs 
VIKRAMADITYA KUMAR

Akash Gupta(P),

PUNJAB NATIONAL BANK Vs JAGJEET 
SINGH

Pallavi 
Nirmal(P),

SHRI SUMIT JAIN Vs M/S VIVA 
INFRAVENTURE PVT LTD

PRATAP 
DHAKA(P),
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29 SH. SURENDER S. RATHI

CS (COMM)/181/2023 9811521298 Not found 31-03-2023 15-03-2023

Execution (Comm)/71/2023 9999045885 17-03-2023 10-02-2023

MISC DJ/249/2023 9995104895 Not found 22-03-2023

30 MS. SAVITA RAO CS (COMM)/102/2023 GULZAR ALI(P), 8287792651 01-03-2023 23-02-2023

CS (COMM)/104/2023 STATE BANK OF INDIA Vs NAVIN JAIN 9899408618 02-03-2023 27-02-2023

CS (COMM)/105/2023 BALRAM(P), 9873656244 02-03-2023 02-03-2023

MISC DJ/145/2023 KHUSHI KOHLI Vs DURGA METAL 03-03-2023 02-03-2023

MISC DJ/160/2023 07-03-2023 04-03-2023

Execution (Comm)/60/2023 KIRAN GUPTA Vs VIRENDER SINGH 07-03-2023 04-03-2023

CS (COMM)/127/2023 9810341449 14-03-2023 14-02-2023

CS (COMM)/129/2023 CANARA BANK Vs AVINASH KUMAR 9810662291 14-03-2023 13-03-2023

Shahdara

CROSS DREMS ENTERTAINMENT PVT 
LTD Vs HAYR TECHNOLOGY LLP

ARUN KUMAR 
RAGHAV(P),

KOTAK MAHINDRA PRIME LTD Vs 
ANUJ PANCHAL

Rohit Bohra(P), ankita@bambhaandnandan.in 

GROWTH FACILITY SERVICE PVT LTD 
Vs J K GARMENTS

YOGINDER 
SINGH(P),

Shahdara PRABHAKAR LAL SRIVASTAVA Vs 
MOHSIN KHAN

Shalini 
Upadhyay(P),

shaliniadvocate@gmail.com

M/S SOURIR INDIA PRIVATE LIMITED 
Vs DEEPAK KUMAR

PRANAVKUMARSHASTRI@GMAIL.CO
M

PAWAN 
KUMAR(P),

SANDEEP KHANNA Vs SURINDER 
KUMAR

ARVIND 
KUMAR(P),

KUNWER 
PAL(P),

MANISH WADHWA Vs ABHISHEK 
KUMAR BASANT KUMAR

SACHIN 
WADHWA(P),

mashwadhwa@gmail.com

DEEPAK 
BHARDWAJ(P),

deepakbhardwaj_adv@yahoo.co.in



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

30 MS. SAVITA RAO

CS (COMM)/125/2023 9999415606 rajput.satyapal2010@gmail.com 14-03-2023 06-03-2023

Execution (Comm)/62/2023 9911000651 ROHIT@BAMBHAANDNANDAN.IN 14-03-2023 12-11-2022

CS (COMM)/126/2023 9350012340 14-03-2023 22-02-2023

CS (COMM)/128/2023 9910026199 14-03-2023 06-03-2023

CS (COMM)/130/2023 HARJIT SINGH Vs HARPREET SINGH 9810047548 15-03-2023 14-03-2023

Execution (Comm)/65/2023 9810062672 16-03-2023 22-02-2023

Execution (Comm)/67/2023 7838530419 17-03-2023 05-01-2023

CS (COMM)/147/2023 8383953944 JAIN.ADITYARAJ@YAHOO.COM 18-03-2023 06-03-2023

CS (COMM)/148/2023 DEEP FASHION Vs R K APPARELS 8383953944 JAIN.ADITYARAJ@YAHOO.COM 18-03-2023 06-03-2023

CS (COMM)/151/2023 9711332383 deokanttriparthi2@gmail.com 20-03-2023 18-03-2023

CS (COMM)/152/2023 RAHUL JAIN Vs IFTIKHAR AHMED 9999352116 HANSVINEET@YAHOO.CO.IN 20-03-2023 18-03-2023

Shahdara

ATUL RANA PROP OF KAIVALYA 
DIAGNOSTICS SOLUTIONS Vs 
GENIOSPORUM PHARMACEUTICALS 
PVT LTD

JITENDRA 
RAJPUT(P),

KOTAK MAHINDRA PRIME LTD Vs 
REHAN KHAN

Rohit Bohra(P),

DR NARINDEDR KUMAR KHETARPAL 
Vs SHRI MOHIT SINGH

MANOJ KUMAR 
BHANDARI(P),

bhandari.manojk@gmail.com

UNION BANK OF INDIA Vs MRS 
SHAMMI MEHTA

VANDANA  
BHATIA(P),

BHATIAANDCOMPANY171@GMAIL.CO
M

SAGAR 
BHARDWAJ(P),

SANJEEV KUMAR GUPTA Vs SAIFY 
INTERIOR

ASHISH 
AGGARWAL(P),

KOTAK MAHINDRA PRIME LTD Vs 
GAURAV SHARMA

Rohit Bohra(P),

SHOURYA EXPORTS Vs ARORA 
LIFESTYLE

AASHEESH 
SHARMA(P),

Aditya Jain(P),

PUNJAB NATIONAL BANK Vs MUJIB 
ENTERPRISES

DEOKANT 
TRIPATHI(P)

VINEET 
HANS(P)



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

30 MS. SAVITA RAO

CS (COMM)/154/2023 VISHAL Vs SPARK APPLIANCES 9911616758 goyaltanil132@gmail.com 21-03-2023 20-03-2023

CS (COMM)/160/2023 9811375940 SBI.61251@SBI.CO.IN 23-03-2023 15-03-2023

CS (COMM)/159/2023 9811375940 SBI.61251@SBI.CO.IN 23-03-2023 15-03-2023

Execution (Comm)/74/2023 9871040589 23-03-2023 18-03-2023

CS (COMM)/161/2023 9968889289 BO4235@PNB.CO.IN 23-03-2023 17-03-2023

OMP (COMM)/9/2023 LALIT(P), 9013942553 advlalit1984@gmail.com 27-03-2023 08-02-2023

CS (COMM)/172/2023 8285326357 advocaterajeevkumar1611@gmail.com 27-03-2023 16-03-2023

CS (COMM)/173/2023 9285106002 27-03-2023 21-03-2023

CS (COMM)/171/2023 9811147688 KARYTRON@GMAIL.COM 27-03-2023 24-03-2023

CS (COMM)/178/2023 9999666670 29-03-2023 29-03-2023

31 North-West CS/COMM/167/2023 VISHAL GARG 8447894927 04.03.2023 03.03.2023

Shahdara

TANYA 
GOYAL(P)

STATE BANK OF INDIA Vs M/S OCEAN 
ENTERPRISES

SUBODH 
KUMAR(P),

STATE BANK OF INDIA Vs M/S J M D 
INDUSTRIES

SUBODH 
KUMAR(P),

KOTAK MAHINDRA BANK LTD Vs R R 
AGENCIES

SUNITA 
SINGH(P),

indolexlaw@gmail.com

PUNJAB NATIONAL BANK Vs MRS 
PRIYANKA BATRA

Pallavi 
Nirmal(P),

MANOJ KUMAR Vs CHOLAMANDALAM 
INVESTMENT AND FINANCE COMPANY 
LTD

AJAY JAIN Vs SAAR AND BROTHERS 
INFRASTURCTURE PVT LTD

RAJEEV 
KUMAR(P),

UNION BANK OF INDIA Vs M/S SHREE 
OM CREATION

SAMARENDRA 
KUMAR(P),

UBIN0904635@UNIONBANKOFINDIA.
BANK

M/S KARYTRON ELECTRICALS 
PRIVATE LIMITED Vs 1 M/S TIRUPATI 
TECHNOPACKS PVT LTD

ROHIT KUMAR 
MODI(P),

M/S STARCO METAPLAST PVT LTD 
THROUGH ITS DIRECTOR MR AKSHAY 
JAIN Vs M/S SHELLZ INDIA PRIVATE 
LIMITED AND OTHERS THRH ITS 
DIRECTOR 1 MRKAPIL GARG 2 
MRSSHALINI GARG

RAM KISHAN 
GUPTA(P),

SH. GURDEEP SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

SHRI JEE POLYMER VS JAVCO 
FOOTWEAR

vishalgargadvocate@gmail.com



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

31 North-West

CS/COMM/168/2023 VISHAL GARG 8447894927 04.03.2023 03.03.2023

CS/COMM/171/2023 9873600464 04.03.2023 03.03.2023

CS/COMM/172/2023 9873600464 04.03.2023 03.03.2023

CS/COMM/175/2023 V.KAMAL VS SHRICHAND YADAV KAMAL GARG 9811270502 04.03.2023 03.03.2023

CS/COMM/163/2023 HARISH KUMAR VS KASHIM AHMED 9893202860 rakesh.advocate18@gmail.com 03.03.2023 28.02.2023

CS/COMM/164/2023 9893202860 rakesh.advocate18@gmail.com 03.03.2023 28.02.2023

32 NORTH Execution (Comm)/109/2023 04.03.2023

Execution (Comm)/108/2023 04.03.2023

SH. GURDEEP SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

BISWAS GOOD HEALTH CAPSULE VS 
MARUTI ENTERPRISES

vishalgargadvocate@gmail.com

AUSL PHARMA VS ASPEN BIOPHARMA 
LABS

SOMVEDNA 
VERMA

svassociateslawoffice@gmail.com

AUSL PHARMA VS ROSEATE 
DMEDICARE & ORS

SOMVEDNA 
VERMA

svassociateslawoffice@gmail.com

kamalgarg.adv@gmail.com

RAKESH 
KUMAR

HARISH KUMAR VS RAM NARESH 
TYAGI

RAKESH 
KUMAR

SH. VIRENDER BHATT, 
DISTRICT JUDGE

KOTAK MAHINDRA PRIME LIMITED Vs 
ASHISH BHARADWAJ

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED AS SINGLE PAGE IS 
RECIEVED THROUGH MAIL

NOT MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

IFFCO KISAN FINANCE LTD Vs SACHIN 
UPADHYAY

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED AS SINGLE PAGE IS 
RECIEVED THROUGH MAIL

NOT MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

32 NORTH

CS (COMM)/138/2023 04.03.2023

Execution (Comm)/107/2023 04.03.2023

CS (COMM)/137/2023 04.03.2023

Execution (Comm)/106/2023 04.03.2023

CS (COMM)/136/2023 04.03.2023

CS (COMM)/135/2023 04.03.2023

SH. VIRENDER BHATT, 
DISTRICT JUDGE

PUNJAB NATIONAL BANK Vs 
MOHAMMAD IRFAN

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED AS SINGLE PAGE IS 
RECIEVED THROUGH MAIL

NOT MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

HDFC BANK LTD Vs SHIVAM TRADERS 
AND ANR

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED AS SINGLE PAGE IS 
RECIEVED THROUGH MAIL

NOT MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

TUNGAL SINGH HARSANA Vs ANUP 
GUPTA

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED AS SINGLE PAGE IS 
RECIEVED THROUGH MAIL

NOT MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

HDB FINANCIAL SERVICES PVT LTD Vs 
METRO ROADLINES

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED AS SINGLE PAGE IS 
RECIEVED THROUGH MAIL

NOT MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

CANARA BANK Vs RAJESH KUMAR 
PROP OF M/S YUVRAJ STEELS

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED AS SINGLE PAGE IS 
RECIEVED THROUGH MAIL

NOT MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

CANARA BANK Vs SACHIN KAPOOR 
PROP OF M/S KRISHNA AGENCIES

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED AS SINGLE PAGE IS 
RECIEVED THROUGH MAIL

NOT MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

32 NORTH

CS (COMM)/134/2023 04.03.2023

CS (COMM)/133/2023 UNION BANK OF INDIA Vs PREETI 04.03.2023

Execution (Comm)/105/2023 04.03.2023

Execution (Comm)/104/2023 POOJA MAHAJAN Vs ANKUSH JAIN 04.03.2023

CS (COMM)/153/2023 PUNJAB AND SIND BANK Vs RAJ BALA 15.03.2023

CS (COMM)/152/2023 15.03.2023

SH. VIRENDER BHATT, 
DISTRICT JUDGE

UNION BANK OF INDIA Vs CHETAN 
PRAKASH

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED AS SINGLE PAGE IS 
RECIEVED THROUGH MAIL

NOT MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED AS SINGLE PAGE IS 
RECIEVED THROUGH MAIL

NOT MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

HDB FINANCIAL SERVICES PVT LTD Vs 
VINOD KUMAR SINGH

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED AS SINGLE PAGE IS 
RECIEVED THROUGH MAIL

NOT MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED AS SINGLE PAGE IS 
RECIEVED THROUGH MAIL

NOT MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED AS SINGLE PAGE IS 
RECIEVED THROUGH MAIL

NOT MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

OMKARA TRANSPORT PRIVATE 
LIMITED Vs M/S PHUAR AGROTECH

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED AS SINGLE PAGE IS 
RECIEVED THROUGH MAIL

NOT MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

32 NORTH

CS (COMM)/151/2023 15.03.2023

CS (COMM)/165/2023 21.03.2023

CS (COMM)/166/2023 21.03.2023

CS (COMM)/167/2023 21.03.2023

Execution (Comm)/132/2023 HDFC BANK LTD Vs HITESH  SONI 21.03.2023

Execution (Comm)/133/2023 HDFC BANK LTD Vs RAVI RANA 21.03.2023

SH. VIRENDER BHATT, 
DISTRICT JUDGE

SOHAL PATTERN WORKS THROUGH 
PROPRIETOR Vs TELEIOS CNC INDIA 
PVT LTD

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED AS SINGLE PAGE IS 
RECIEVED THROUGH MAIL

NOT MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

INDIAN OVERSEAS BANK Vs SUSHEEL 
KUMAR

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED AS SINGLE PAGE IS 
RECIEVED THROUGH MAIL

NOT MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

M/S SKINTERNATIONAL Vs M/S 
HINDUSTAN SPIRIT LTD

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED AS SINGLE PAGE IS 
RECIEVED THROUGH MAIL

NOT MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

PUNJAB NATIONAL BANK Vs M/S 
MOHAN ENTERPRISES

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED AS SINGLE PAGE IS 
RECIEVED THROUGH MAIL

NOT MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED AS SINGLE PAGE IS 
RECIEVED THROUGH MAIL

NOT MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED AS SINGLE PAGE IS 
RECIEVED THROUGH MAIL

NOT MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

32 NORTH

CS (COMM)/168/2023 21.03.2023

Execution (Comm)/131/2023 21.03.2023

Execution (Comm)/129/2023 21.03.2023

Execution (Comm)/130/2023 HDFC BANK LTD Vs MOHIT  PATHAK 21.03.2023

33 South-West CS COMM. 99/2023 9810019614 bahlassociates1995@gmail.com 01.03.2023 22.02.2023

CS COMM. 100/2023 VIJAY DALAL 9990633330 01.03.2023 22.02.2023

CS COMM. 101/2023 8744844870 01.03.2023 26.02.2023

CS COMM. 102/2023 DIVYA NANDA 9873507574 divyananda605@gmail.com 01.03.2023 17.02.2023

SH. VIRENDER BHATT, 
DISTRICT JUDGE

BANK OF MAHARASHTRA Vs M/S SAI 
STORE

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED AS SINGLE PAGE IS 
RECIEVED THROUGH MAIL

NOT MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

ADITYA BIRLA FINANCE LIMITED Vs 
VISHAV KARMA EGG WORKS AND ORS

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED AS SINGLE PAGE IS 
RECIEVED THROUGH MAIL

NOT MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

HDFC BANK LTD Vs HARMAN DEEP 
SINGH

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED AS SINGLE PAGE IS 
RECIEVED THROUGH MAIL

NOT MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED AS SINGLE PAGE IS 
RECIEVED THROUGH MAIL

NOT MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL COURT-
01

STATE BANK OF INDIA VS M/S MITTAL 
SAREE PALACE

ASHOK KUMAR 
BAHL

M/S ASG HEALTHCARE SERVICE P. 
LTD. VS GLOBAL HOSPITAL

vijayadv@rediffmail.com

MADANJIT SINGH VS ASIDE FUTURE 
WORLD INSTITUTE

NIKHIL 
DHIMAN

Nikhildhiman.glx@gmail.com

IDBI BANK LTD. VS M/S TIME 
MARKETING AND CONSULTING



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

33 South-West

CS COMM. 109/2023 9899331166 sauravbhasin10@gmail.com 03.03.2023 01.03.2023

CS COMM. 116/2023 M/S U.S. SALES AGENCY VS PREM LATA 9899327537 avinashtyagi1@yahoo.com 06.03.2023 02.03.2023

CS COMM. 115/2023 V.S. GANDHI 9818766184 vsg65255@gmail.com 06.03.2023 02.03.2023

CS COMM. 117/2023 SUMIT ARORA 9958202122 advocatesumit2009@gmail.com 07.03.2023 27.02.2023

CS COMM. 120/2023 ADANI WILMAR LTD. VS AS TRADERS 8076753615 10.03.2023 06.03.2023

CS COMM. 124/2023 9810362626 akshakya01@gmail.com 14.03.2023 26.02.2023

CS COMM. 125/2023 CANARA BANK VS M/S KAKADI HATTI 9212888057 14.03.2023 05.03.2023

CS COMM. 126/2023 ANIL CHANDEL VS PRADEEP SHARMA SATISH KUMAR 9958893510 14.03.2023 10.03.2023

CS COMM. 131/2023 8800802195 15.03.2023 10.03.2023

CS COMM. 136/2023 CANARA BANK VS ANTRIX SHG 9015893668 advbmg2016@gmail.com 18.03.2023 06.03.2023

CS COMM. 137/2023 CANARA BANK VS ABHISHEK KUMAR AMIT GUPTA 9810224624 amitguptaadv366@gmail.com 18.03.2023 06.03.2023

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL COURT-
01

PUNJAB NATIONAL BANK VS M/S 
GOLDEN SAPPHIRE INTERNATIONAL

SAURAV 
BHASIN

AVINASH KR. 
TYAGI

GSK ENGINEERS VS STUDIO XP 
MANAGEMENT

M/S JAI MAA VAISHNO VS GULSHAN 
GUGNANI

MAYANK 
GUPTA

guptamayank@gmail.com

PUNJAB NATIONAL BANK VS M/S 
DWAR SEWA AND ANR.

AVADHESH 
KUMAR

CHITRA 
MALHOTRA

chitramalhotralegal@gmail.com

satishtomar.advocate@gmail.com

ADVANTAGE VS LEELA TRENDS PVT. 
LTD.

MEENAKSHI 
SALARIYA

meenakshisangra@gmail.com

BIJAY MOHAN 
GOSWAMI



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

33 South-West

CS COMM. 139/2023 AJEET KUMAR 7042519118 ajeet18kumar02@gmail.com 20.03.2023 17.03.2023

CS COMM. 140/2023 LALIT KUMAR 8447587097 adv.vibhasharma74@gmail.com 21.03.2023 17.03.2023

CS COMM. 141/2023 DEEPA GUPTA 9312292558 21.03.2023 18.03.2023

CS COMM. 142/2023 SUNIT DUTT 9811168148 asdv68148@gmail.com 22.03.2023 14.02.2023

CS COMM. 143/2023 9899719199 shankarmandal1928@gmail.com 22.03.2023 16.03.2023

CS COMM. 146/2023 UCO BANK VS LOVEABLE FASHION 9310019131 24.03.2023 22.03.2023

CS COMM. 147/2023 9899331166 sauravbhasin10@gmail.com 24.03.2023 23.03.2023

CS COMM. 149/2023 ASHISH 9958114152 ashishshankartiwari1996@gmail.com 25.03.2023 22.03.2023

CS COMM. 158/2023 9810195013 28.03.2023 18.03.2023

OMP COMM. 21/2023 REKHA SINGH VS HDFC BANK LTD. DILIP KUMAR 9582420517 kumardilip128@gmail.com 20.03.2023 18.03.2023

OMP I COMM. 41/2023 8376049807 03.03.2023 20.02.2023

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL COURT-
01

M/S MBF 19 LLP VS M/S RAJMANDIR 
GROUP

BANSAL TRADING COMPANY VS 
KAYAAN MARKETING AND 
DISTRIBUTION

UNION BANK OF INDIA VS M/S 
RIMJHIM SHRANGAR BEAUTY 
PARLOURS

advocate.depa.gupta@gmail.com

M/S FLYJAC LOGISTICS P. LTD. VS M/S 
KRISHNA RESINS AND PIGMENT P. 
LTD.

ABHISHEK ENTERPRISES VS CY 
FOOTWEAR P. LTD.

SHANKAR 
MANDAL

KAMLESH 
KUMAR 
TIWARI

ad.kamleshtiwari@gmail.com

PUNJAB NATIONAL BANK VS 
GULSHAN KUMAR BHASIN

SAURAV 
BHASIN

AYUSHMAN EDUCATION AND 
WELFARE FOUNDATION VS ARCHANA 
CHHIKAR AND ANR.

MADHUBAN EDUCATIONAL BOOKS VS 
MS. KAVERI

RAJESH 
KUMAR

kumarrajeshadv@yahoo.com

TOYATA FINANCIAL SERVICE VS 
JAGJEET SINGH

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

33 South-West

OMP I COMM. 42/2023 8376049807 03.03.2023 16.01.2023

OMP I COMM. 43/2023 8376049807 03.03.2023 16.01.2023

OMP I COMM. 44/2023 8376049807 03.03.2023 16.01.2023

OMP I COMM. 45/2023 8376049807 03.03.2023 16.01.2023

EX. COMM. 97/2023 8376049807 04.03.2023 06.12.2022

EX. COMM. 99/2023 HDFC BANK LTD. VS DINESH PRASAD 9650810426 04.03.2023 26.02.2023

EX. COMM. 100/2023 HDFC BANK LTD. VS JAINUDDIN 9811015339 04.03.2023 27.02.2023

EX. COMM. 101/2023 MANOJ KUMAR 9811133644 MANOJK.ADV@GMAIL.COM 06.03.2023 27.02.2023

EX. COMM. 102/2023 9811015339 06.03.2023 02.03.2023

EX. COMM. 110/2023 9555967952 NOT PROVIDED 13.03.2023 17.02.2023

EX. COMM. 122/2023 SANJAY MITTAL VS KAMLESH 9971279779 23.03.2023 17.03.2023

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL COURT-
01

TOYATA FINANCIAL SERVICE VS 
JASBIR SINGH

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com

TOYATA FINANCIAL SERVICE VS 
GAUTAM PASWAN

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com

TOYATA FINANCIAL SERVICE VS 
RAZAK MOHD.

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com

TOYATA FINANCIAL SERVICE VS SUNIL 
KUMAR SINGH

RAHUL 
BHARDWAJ

advocateashok.1@gmail.com

HDB FINANCIAL SERVICES VS 
NIRANJAN KUMAR AND ANR

RAHUL 
BHARDWAJ

Amaranthrbc@yahoo.com

MANISH 
VERMA

msvermachambers@gmail.com

SACHIN 
KATYAL

legal@katyalassociates.com

AU SMALL FINANCE BANK VS KISAN 
AND ANR

HDFC BANK VS I BOOKS INSTITUTE 
PVT. LTD.

SACHIN 
KATYAL

legal@katyalassociates.com

SAHIL JAIN VS M/S ANTRIKSH 
ENGICON PVT. LTD.

HEAMENT 
YADAV

GAURVA 
KUMAR

info@activelawfirm.com



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

33 South-West

EX. COMM. 123/2023 8860939556 23.03.2023 07.03.2023

EX. COMM. 98/2023 CITI BANK VS SINDER P KASHYAP 9811182985 04.03.2023 03.02.2023

34 South-West CS (COMM)/161/2023 9873245548 sumit.virmani2@gmail.com 31-03-2023 29-03-2023

CS (COMM)/159/2023 9711747766 29-03-2023 27/03/2023

CS (COMM)/153/2023 9810828193 ADVOCATEMRJ@GMAIL.COM 27-03-2023 21/03/2023

CS (COMM)/154/2023 9999558504 27-03-2023 06/03/2023

CS (COMM)/155/2023 9999558505 27-03-2023 06/03/2023

Execution (Comm.)/125/2023 9711173901 COUNSELGULSHAN@GMAIL.COM 25-03-2023 13-03-2023

Execution (Comm.)/126/2023 HDFC BANK LTD Vs HANS RAJ MEENA 9953518347 25-03-2023 23-12-2022

OMP (I)(COMM.)/50/2023 83760498073 23-03-2023 13-03-2023

OMP (I)(COMM.)/51/2023 83760498073 23-03-2023 03-03-2023

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL COURT-
01

KOTAK MAHINDRA BANK VS M/S 
BHARAT GENERATORS

AMIT KUMAR 
VATS

amitkumar.294@rediffmail.com

AVINASH 
KUMAR

Avinashkumar.associates@gmail.com

SH. BHUPESH KUMAR, 
DISTRICT JDUGE, 
COMMERCIAL COURT-02

CANARA BANK Vs M/S SONAM 
ENTERPRISES THROUGH ITS 
PROPRIETOR MR. BHUDEV KUMAR 
PANDEY

Sh. SUMIT 
VIRMANI

SAMAIRA JEWELS PVT. LTD Vs 
POPULAR SPIRITS LLP

Sh. KAMAL 
SETHI

advocatekamalsethi@gmail.com

M/S LEXUS GRANITE INDIA LTD Vs 
M/S A R TILES

Sh. Mangturam 
Jangid

RAMA SURI Vs NISHTHA ARORA 
KAKKAR

Sh. RAHUL 
MADHWANI

rahul_madhwani@hotmail.com

RAMA SURI Vs PETUNIA BEAUTY AND 
CARE PVT. LTD.

Sh. RAHUL 
MADHWANI

rahul_madhwani@hotmail.com

ORIX LEASING AND FINANCE 
SERVICES INDIA LTD. Vs RAKESH 
VERMA

Sh. Gulshan 
kumar sachdev

Sh. SUMIT 
AGARWAL

DLN@LAWCONNECTADVOCATES.CO
M

TOYOTA FINANCIAL SER. INDIA LTD. 
Vs DEEPAK B MEWARA

Sh. Rahul 
Bhardwaj

advocateashok.1@gmail.com

TOYOTA FINANCIAL SER INDIA LTD Vs 
ASHA TOURS AND TRAVELS

Sh. Rahul 
Bhardwaj

advocateashok.1@gmail.com



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

34 South-West

Execution (Comm.)/121/2023 98110 79695 23-03-2023 01-03-2023

Execution (Comm.)/119/2023 9999925860 22-03-2023 28-01-2023

Execution (Comm.)/120/2023 9650810426 MSVERMACHAMBERS@GMAIL.COM 22-03-2023 27-02-2023

CS (COMM)/144/2023 ANIL JAIN Vs MAYURI MAHINDERU 9871932110 22-03-2023 16-02-2023

CS (COMM)/145/2023 9899393909 21-03-2023 17-03-2023

OMP (COMM.)/20/2023 8001622962 rvprabhat9@gmail.com 16-03-2023 14-03-2023

Execution (Comm.)/112/2023 9810259228 PRINCE@GNPLEGAL.COM 15-03-2023 23/02/2023

Execution (Comm.)/113/2023 9711933467 15-03-2023 23/12/2022

Execution (Comm.)/114/2023 9711933467 15-03-2023 23/12/2022

Execution (Comm.)/115/2023 9953412718 15-03-2023 10/11/2022

Execution (Comm.)/116/2023 GOLI FINANCE LTD Vs ROMI HONGSHA 9953412718 15-03-2023 16/11/2022

SH. BHUPESH KUMAR, 
DISTRICT JDUGE, 
COMMERCIAL COURT-02

HDB FINANCIAL SERVICES LTD. Vs 
SITA RAM

Sh. Ravindra 
Kumar Agarwal

rishab@rrjassociate.com

HDB FINANCIAL SERVICES LTD. Vs 
AKSHAY KUMAR

Sh. 
DEEPANKUR 
SONDHI

deepankur@sondhipartners.com

HDFC BANK LIMITED Vs TEERATH 
SETHI

Sh. MANISH 
SHANKAR 
VERMA

Sh Udit Nagar corporatejudisllp@gmail.com

EXHIBITION AND INTERIOR INDIA 
PVT. LTD Vs SERO CORPORATE 
SOLUTIONS PVT. LTD

Sh. MANMEET 
SINGH GULATI

manmeet.gulati@dmd.law

VRY INDUSTRIAL PARK LLP Vs LAMBA 
TECHNO FLOORING SOLUTIONS PVT 
LTD

Sh. Ramit 
Sehrawat

MERCEDES BENZ FINANCIAL 
SERVICES INDIA PRIVATE LIMITED 
FORMERLY KNOWN AS DAIMLER 
FINANCIAL SERVICE Vs AMBER 
JAITELY AND ORS

Sh. PRINCE 
PAWAIYA

EQUITAS SMALL FINANCE BANK LTD. 
Vs BAL KISHAN

Sh. SURAJ 
CHAUDHARY

surajchaudhary@gmail.com

EQUITAS SMALL FINANCE BANK LTD. 
Vs RAMANATH JHA

Sh. SURAJ 
CHAUDHARY

surajchaudhary@gmail.com

SINGH FINLEASE PVT LTD Vs 
GURDEEP SINGH BHATIA

Sh. NITISH 
SHARMA

lexgentem@gmail.com

Sh. NITISH 
SHARMA

lexgentem@gmail.com



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

34 South-West

CS (COMM)/129/2023 9871157777 GAURAV@MECHMAARK.IN 15-03-2023 22/02/2023

Execution (Comm.)/111/2023 9810575121 13-03-2023 03-03-2023

CS (COMM)/123/2023 9891027287 singhassociates9891@gmail.com 13-03-2023 17-02-2023

CS (COMM)/121/2023 9810910333 avtarsingh78@gmail.com 10-03-2023 28-02-2023

Execution (Comm.)/105/2023 9958732424 07-03-2023 20-02-2023

CS (COMM)/110/2023 9560971436 praveenchandra133@gmail.com 03-03-2023 02-03-2023

CS (COMM)/111/2023 Sh. J.B. MALIK 9810485740 jbmalik57@gmail.com 03-03-2023 02-03-2023

CS (COMM)/112/2023 9015893668 advbmg2016@gmail.com 03-03-2023 02/03/2023

CS (COMM)/104/2023 9810840045 02-03-2023 20/02/2023

CS (COMM)/106/2023 9911318340 advocateganesh1675@gmail.com 02-03-2023 28/02/2023

35 South-West CS(Comm.)/113/2023 9810910333 avtarsingh78@yahoo.com 04-03-2023 25-02-2023

SH. BHUPESH KUMAR, 
DISTRICT JDUGE, 
COMMERCIAL COURT-02

MECHMAARK FILTECH INDIA PVT. 
LTD Vs DEEPAK MITTAL

Sh. NEERAJ 
GUPTA

SERVISTA FACILITY SOLUTIONS Vs 
VHV BEVERAGES PVT. LTD.

Sh. NITISH 
CHAUDHARY

nitishcy@gmail.com

SANDEEP KUMAR MISHRA Vs BALAJI 
GROUP ND CO.

Sh. Lokesh Singh

M/S PRAKASH PIPES LTD Vs M/S 
S.K.FOODS AND SPICE EXPORTS

Sh. AVTAR 
SINGH 
BHAMLOT

INDUSIND BANK LTD. Vs SHISHER 
DALAL

Sh. PANKAJ 
KUMAR

roy.pankaj@yahoo.co.in

M/S GLOBAL WATER SOLUTIONS Vs 
M/S KANON ENVIROTEC ENGINEERS

Sh. PRAVEEN 
CHANDRA

JOHAR DOLAI Vs PARAMJIT SINGH 
PANNU

CANARA BANK Vs UPKAR SHG AND 
ORS

Sh. BIJAY 
MOHAN 
GOSWAMI

INDIAN OVERSEAS BANK Vs INDU 
GERA

Sh. SUBHASH 
KUMAR JHA

skjhaassociates@yahoo.com

ABHISHEK DHILLON Vs RICHA WORLD 
TRAVELS

Sh. GANESH 
KUMAR

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

M/S Praksah Pipes Ltd. V/S M/S Channel 
Four.

Sh. Avtar Singh



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

35 South-West

CS(Comm.)/114/2023 9810910333 avtarsingh78@yahoo.com 04-03-2023 03-03-2023

CS (Comm.)118/2023 9811773216 nikitaparmar05@gmail.com 07-03-2023 06-03-2023

CS (Comm.)119/2023 9811773216 nikitaparmar05@gmail.com 07-03-2023 06-03-2023

CS (Comm.)122/2023 9873838405 13-03-2023 07-03-2023

CS (Comm.)128/2023 9711197467 14-03-2023 06-03-2023

OMP (Comm)19/2023 14-03-2023 10-03-2023

CS (Comm.)127/2023 9212880570 14-03-2023 06-03-2023

CS (Comm.)130/2023 9811576230 15-03-2023 13-03-2023

CS (Comm.)135/2023 8708989848 17-03-2023 14-03-2023

CS (Comm.)134/2023 8708989848 17-03-2023 13-03-2023

CS (Comm.)133/2023 9811370674 17-03-2023 14-03-2023

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

M/S Praksah Pipes Ltd. V/S M/S 
Capricious Foods Products Pvt. Ltd. And 
ORS.

Sh. Avtar Singh

Housing development finance corporation 
Ltd. V/S Rana Siddhant

Ms. Nikita 
Marwaha

Housing development finance corporation 
Ltd. V/S Tanmoy Sen

Ms. Nikita 
Marwaha

Sushil Kumar V/s Reliable Infra. Com Mr. Nishant 
Kaushik

lawmishantk@gmail.com

Kalihari Facility Management Support 
Services V/s Kamal Sharma

Mr. Lokesh 
Kumar Rana

kalhrifresh@gmail.com

Sarjeet V/s Kotak Mahindra Bank Ltd. Mr. Shiv Ram 
Singh & Girinder 
Kumar Pathak

9990671101/9891
175568

shivanandpathakjurishlawfirm@gmail.co
m

Canara Bank V/s R K Enterprises Ms. Chitra 
Malhotra

chitramalhotralegal@gmail.com

Sh. Sahil Chawla V/s Cavana Clothing Pvt. 
Ltd.

Mr. B. K Pandey bashishthapandey@gmail.com

Punjab National Bank V/s Surinder Dogra Mr. Tushaar 
Kukreja

tusharkukreja@gmail.com

Punjab National Bank V/s Pankaj Sandhu 
& Ors.

Mr. Tushaar 
Kukreja

tusharkukreja@gmail.com

Canara Bank V/s Satpal Singh Mr. Pankaj Rai pankajraiadvocate@gmail.com



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

35 South-West

CS (Comm.)132/2023 9910035080 raghavlegal1971@gmail.com 17-03-2023 17-03-2023

OMP (Comm)22/2023 9899409082 sudhirroy1970@yahoo.com 29-03-2023 27-03-2023

CS (Comm.)160/2023 7838282904 sudhirroy1970@yahoo.com 29-03-2023 29-03-2023

CS (Comm.)162/2023 9811255675 31-03-2023 25-03-2023

8376049807 21-03-2023 13-03-2023

8376049807 21-03-2023 13-03-2023

8376049807 21-03-2023 13-03-2023

8376049807 21-03-2023 13-03-2023

CS (Comm.)150/2023 9728410090 25-03-2023 01-03-2023

CS (Comm.)151/2023 9728410090 25-03-2023 15-02-2023

CS (Comm.)152/2023 9811035212 25-03-2023 23-03-2023

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

Himanshu courier & Cargo Agent V/s JMS 
Logistics and Expert Pvt. Ltd.

Mr. J. S Raghav 
& Associates

Supinder Singh V/s M/S Shri Ram City 
Transport Finance Comp Ltd.

Mr. Sudhir Roy

Smt. Manju Garg V/s Mr Ratnesh Kumar 
Mishra

Sakshi Garg

Canara Bank V/s Eye Level Mr. R.K Sinha & 
Associates

advocatesinha@rediffmail.com

Omp (Comm) 46/2023 Toyota Financial Ser. India Ltd. V/s Nitin 
Agarwal

Mr. Rahul 
Bhardwaj & Co 
Advocate

advocateashok.1@gmail.com

Omp (Comm) 47/2023 Toyota Financial Ser. India Ltd. V/s 
Tushar Agarwal

Mr. Rahul 
Bhardwaj & Co 
Advocate

advocateashok.1@gmail.com

Omp (Comm) 48/2023 Toyota Financial Ser. India Ltd. V/s 
Mohmmad Khan

Mr. Rahul 
Bhardwaj & Co 
Advocate

advocateashok.1@gmail.com

Omp (Comm) 49/2023 Toyota Financial Ser. India Ltd. V/s 
Majesh Singh

Mr. Rahul 
Bhardwaj & Co 
Advocate

advocateashok.1@gmail.com

Continental Carriers Pvt Ltd. V/s Sucheta 
International

Mr. Ranjan 
Miglani

rajanmiglani@gmail.com

Continental Carriers Pvt Ltd. V/s P & G 
Enterprises Pvt Ltd.

Mr. Ranjan 
Miglani

rajanmiglani@gmail.com

HDFC V/s Karan Arora Mr. Avnish Tyagi tyagiassociates@gmail.com



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
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Date of 
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35 South-West

7838855710 harish01@gmail.com 02-03-2023 02-03-2023

CS (Comm.)105/2023 9711528096 ankitawadhwa1994@gmail.com 02-03-2023 25-02-2023

CS (Comm.)107/2023 9015893668 advbmg2016@gmail.com 02-03-2023 02-03-2023

CS (Comm.)108/2023 9015893668 advbmg2016@gmail.com 02-03-2023 02-03-2023

Ex(Com.)/96/2023 9310475557 04/03/2023 21/02/2023

Ex(Com.)/103/2023 9811015339 06/03/2023 25.01.2023

Ex(Comm)/104/2023 9811079695 06.03.2023 26.02.2023

Ex(Comm)/106/2023 9958003977 13.03.2023 07.02.2023

Ex(Com.)/107/2023 9811452022 anishbhola17@yahoo.com 13.03.2023 04.02.2023

Ex(Com.)/108/2023 9811452022 anishbhola17@yahoo.com 13.03.2023 04.02.2023

Ex(Com.)/109/2023 9599153502 13.03.2023 06.03.2023

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

Omp (Comm) 18/2023 Harjeet Singh V/s Axis Bank Ltd. Mr. Harish Malik

Sumit Sharma V/s Dr. Saurabh Dixit Ankita Wadhva 
& Arun Sharma

Canara Bank V/s Swastik SHG Mr. Bijaya 
Mohan Goswami

Canara Bank V/s Ashara SHG and Ors. Mr. Bijaya 
Mohan Goswami

M/s Kotak Bank Ltd Vs Pranav Kumar Ms Divya divya@trulegal.co.in

HDFC Bank Ltd Vs Mandeep Mann Sachin Katyal legal@katyalassociates.com

HDB Financial Services Vs Vikash Kumar Rishab Raj Jain rishab@rrjaassociate.com

Ms Daya Jain Vs Bonzo Kids OS Punia omsinghpunia@rediffmail.com

HDFC Bank Ltd VS Vipul Kumar Anish Bhola

HDFC Bank Ltd VS Nitin Goyal Anish Bhola

Kotak Mahindra Bank Vs Ashok Kumar Tanuj Aggarwal taggarwal.5@gmail.com



Court District Case No. Petitioner Name VS Respondent Name Advocate Advocate email id Date of e-filingS.No Advocate Nobile 
Number

Date of 
Registration

35 South-West

Ex(Com.)/117/2023 9958724670 20.03.2023 02.03.2023

Ex(Com.)/118/2023 9868363397 arbindrathor75@gmail.com 20.03.2023 05.03.2023

Ex(Com.)/124/2023 9350999608 advocatevinod1969@gmail.com 24.03.2023 23.03.2023

Total 1276

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

Kotak Mahindra Prime Ltd Vs Devendra 
Singh

Harsh Ahuja service.carfinance@kotak.com

Indusind Bank Ltd Vs Shyam Bihari Arvind Rathaur

Romy Malhotra Vs Shri Haripal Grewal Vinod Kumar



List of cases where e-Payment of Court fees was made during the month of  March-2023.

Court District Case No. Advocate

1 Central 382/2023 GAURAV KAPOOR 02.03.2023 11.01.2023

383/2023 ICICI VS ANIL KR. SAGAR  SAGAR SHIVAM 02.03.2023 28.02.2023

384/2023 SAGAR SHIVAM 02.03.2023 28.02.2023

399/2023 RAJEEV KUMAR TIWARI 03.03.2023 24.02.2023

400/2023 ASHISH AGGARWAL 03.03.2023 16.02.2023

407/2023 ISHU BANSAL 04.03.2023 25.02.2023

408/2023 ISHU BANSAL 04.03.2023 25.02.2023

416/2023 SUBHASH CHANDRA 06.03.2023 21.02.2022

417/2023 CHETNA BHALLA 06.03.2023 28.02.2023

418/2023 SHAILENDRA BABBAR 06.03.2023 13.02.2023

419/2023 CHETNA BHALLA 06.03.2023 22.12.2022

435/2023 ISHWAR SINGH CHAUHAN 13.03.2023 04.03.2023

457/2023 15.03.2023 03.03.2023

No.
Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

SH. SANJEEV KUMAR 
AGGARWAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

ARIZONE  INDIA VS 
SHIVALI GARMENTS

ICICI BANK VS 
SUMEET PAREEK

CAPITAL CABLES VS 
NITISHA 
CONSTRUCTIONS

PRAVEEN KUMAR 
JAIN VS ASHISH 
MOTORS

BHARAT TRADING VS 
ABISHEK KUMAR

BHARAT TRADING VS 
CORE TECHNOLOGY

SUNRISE COPIERS VS 
NIKHIL GARG

PRABH DAYAL OM  
PRAKASH VS ALI 
YUNIS

ICICI BANK VS VINOD 
KUMAR SINGH

ICICI VS BABBAL 
FASHION

UCO BANK VS 
YOGENDER KUMAR

ICICI VS KUMUD 
KUMAR

SAGAR SHIVAM



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

1 Central

458/2023 JATIN S SETHI 15.03.2023 12.03.2023

459/2023 15.03.2023 03.03.2023

460/2023 15.03.2023 03.03.2023

461/2023 DEEPAK YADAV 15.03.2023 04.03.2023

479/2023 PRASHANT KUMAR 17.03.2023 14.03.2023

485/2023 AMIT KUMAR 18.03.2023 28.02.2023

550/2023 LOVEKESH AGGARWAL 29.03.2023 17.02.2023

2 Central MANISH KUMAR DEWAN(P),10-03-2023 06-03-2023

06-03-2023 1-03-2023

ANUJ AGARWAL(P), 10-03-2023 01-03-2023

ANISH BHOLA(P), 10-03-2023 06-03-2023

C.B BANSAL (p) 14.03.2023 10-03-2023

S.L.JAIN (P) 14.03.2023 07-03-2023

VIKAS CHOPRA (P) 15.03.2023 03.03.2023

SH. SANJEEV KUMAR 
AGGARWAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

BALAJI PAPERS 
TRADERS VS  G S  
ISLAM

ICICI VS DINESH 
MAAN

SAGAR SHIVAM

ICICI VS GAURAV R 
SINGH

SAGAR SHIVAM

INDIAN PESTICIDES 
VS NAVKAR SCIENCE

ICICI BANK VS MOHD 
REYAZ

MANOJ KUMAR VS 
ASHISH BANSAL

BEAUTY ART PRINTS 
VS. MATRA CHHAYA 
EXPORTS

DR. KAMINI LAU, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

CS. 
COMM)/430/
2023

SUNIL RANA   VS 
RANIK HUSSAIN 
MAZUMDER 

CS 
(COMM)/414/
2023

STATE BANK OF INDIA 
VS POONAM 

Narender Vashishta(P),

CS 
(COMM)/415/
2023

STATE BANK OF INDIA 
VS  GANGA RAM 

CS 
(COMM)/430
/2023

SUNIL RANA VS 
RANIK HUSSAIN 
MAZUMDER 

CS 
(COMM)/440
/2023

M/S BAJAJ PAPER 
TRADRS VS M/S 
MANGAL PRODUCTS 

CS 
(COMM)/439
/2023

VIVEK KUMAR JAIN 
VS KULBHUSHAN 
SINGH 

CS (COMM) 
462/23

ICICI BANK  VS  
DHIRENDER KUMAR 
SINGH 



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

2 Central

MONAJ KUMAR LOHAT 15.03.2023 06-03-2023

PRASHANT KUMAR(P), 17-03-2023 14-03-2023

AMIT CHAWLA(P), 17-03-2023 14-03-2023

ASHISH KAPUR(P), 18-03-2023 01-03=2023

VAIBHAV YADAV(P), 18-03-2023 15-03-2023

RAKESH BHALLA(P), 20-03-2023 03-03-2023

USHA SINGH (P) 21.03.2023 28-03-2023

USHA SINGH (P) 21.03.2023 28-03-2023

MAYANK SARIN (P) 22.03.2023 16.03.2023

24.03.2023 16.03.2023

27-03-2023 13.03.2023

27-03-2023 23.03.2023

27-03-2023 13.03.2023

AJIT UPADHYAY (P) 28.03.2023 20-03-2023

DR. KAMINI LAU, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

CS (COMM) 
463/2023

M/S EDEN’S GIFT VS  
M/s GOLORPLAST 
SYSTEM (P) LTD

CS 
(COMM)/470
/2023

ICICI BANK LIMITED 
Vs SATISH KUMAR

CS 
(COMM)/471/
2023

STAR BIOMED PVT 
LTD THROUGH ITS  
ARVASDEV Vs ROBIN 
ENTERPRISES

CS 
(COMM)/482
/2023

SH ANISH AGGARWAL 
Vs MR SUNIL KUMAR

CS 
(COMM)/481
/2023

SURESH KUMAR JAIN 
Vs MANOJ BASOYA

CS (COMM)/488/2023

SH MANOJ KUMAR Vs 
SH MOHIT

CS 
(COMM)490/
2023

ICICI BANK LTD VS 
BHARAT FOOD & 
BEVERAGES 

CS 
(COMM)491/
2023

ICICI BANK LTD VS 
BHARAT FOOD & 
BEVERAGES 

CS (COMM) 
514/23

M/S SQUARE PAPER 
VS NADEEM KHAN @ 
KHAN JAVED 

COUNTER 
CLAIM 
8/2023

KARTIK 
CONSTRUCTION CO 
AND ANR Vs TOMAR 
ELECTRICAL

CS 
(COMM)/531/
2023

PUMA SE Vs ASHOK 
KUMAR

CS 
(COMM)/532
/2023

MR RAMESH 
CHANDER BAGGA Vs 
M/S GREENLITE 
POLYMERS LLP

VIPIN KUMAR 
CHAUDHARY(P),

CS 
(COMM)/533
/2023

SHAFIQUR REHMAN 
Vs AQEEL AHMED

ANURAG KUMAR 
AGARWAL(P),

CS (COMM) 
537/23

M/S SURYA POLYPACK 
PVT LTD VS M/S 
FORRESTER FOOD 

http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#


Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

2 Central

RAJAT GAUR 29-03-2023 28-03-2023

3 Central SH. BHUPESH NARULA 02.03.2023 23.11.2022

SH. SURESH KUMAR 02.03.2023 21.02.2023

SH. SURESH KUMAR 06.03.2023 01.03.2023

MS. CHETNA BHALLA 06.03.2023 28.03.2023

SH. RAJESH CHHABRA 13.03.2023 28.02.2023

SH. VIKAS CHOPRA 15.03.2023 03.03.2023

SH. VIKAS CHOPRA 15.03.2023 03.03.2023

SH. VIKAS CHOPRA 15.03.2023 03.03.2023

SH. VIKAS CHOPRA 16.03.2023 03.03.2023

SH. YOGENDER GAUTAM 17.03.2023 15.03.2023

SH. KAPIL KHER 17.03.2023 14.03.2023

SH. SAHIB RAJPUT 21.03.2023 27.09.2022

SH. VARUN GUPTA 21.03.2023 15.03.2023

DR. KAMINI LAU, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

CS (COMM) 
544/23

PUNJAB NATIONAL 
BANK VS AJAY  
KAPOOR 

SH. ILLA RAWAT, DISTRICT 
JUDGE, (COMMERCIAL 
COURT)-03, TIS HAZARI 
COURT, DELHI

CS(COMM) 
380/2023

NOVEL 
CONSULTANCY 
SERVICES PVT. LTD. 
V/S VAISHALI SANJAY 
CHANDARANA & ANR.

CS(COMM) 
381/2023

M/S ASHOKA BEADS 
CORPORATION PVT. 
LTD.
V/S M/S O.C. 
SWEETERS, LLP & 
ORS.

CS(COMM) 
423/2023

STATE BANK OF INDIA 
V/S KAILASH

CS(COMM) 
424/2023

PRABH DAYAL OM 
PRAKASH INFRA LTD. 
V/S JAI DEVI MISHRA

CS(COMM) 
434/2023

MANLIFT INDIA PVT. 
LTD. V/S SHAGUN 
CORPORATION

CS(COMM) 
448/2023

ICICI BANK LTD. V/S 
RAJESH YADAV

CS(COMM) 
455/2023

ICICI BANK LTD. V/S 
AZHAR BASHIR NAIK

CS(COMM) 
456/2023

ICICI BANK LTD. V/S 
DHARAMVEER SINGH

CS(COMM) 
467/2023

ICICI BANK LTD. V/S 
AMIR QURESHI

CS(COMM) 
472/2023

M/S STAR 
EDUCATIONAL BOOKS 
V/S MS. SWEETA JAIN

CS(COMM) 
473/2023

HARSH CLEAN DHAN 
PVT. LTD. V/S ALOK 
KUMAR PAL, PROP.
OF M/S ANISHA 
ENTERPRISES

CS(COMM) 
493/2023

SEEMA RATHORE V/S 
YUNUS & ORS.

CS(COMM) 
494/2023

M/S KIRAN 
ROADWAYS PVT. LTD. 
V/S M/S R T 
PACKAGING LTD.
& ORS.



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

3 Central

SH. VIKAS CHOPRA 21.03.2023 17.03.2023

SH. VIKAS CHOPRA 21.03.2023 17.03.2023

SH. SHAILENDER SINGH 24.03.2023 20.03.2023

SH. DEEPAK KOHLI 25.03.2023 10.03.2023

SH. DEEPAK KAUSHIK 27.03.2023 23.03.2023

MD. SAZID RAYEEN 29.03.2023 22.03.2023

SH. VIKAS CHOPRA 31.03.2023 28.03.2023

4 Central RAJEEV AGGARWAL 01.03.2023 16.02.2023

RAJEEV AGGARWAL 01.03.2023 16.02.2023

SACHIN VATS 03.03.2023 09.02.2023

RAKESH KUMAR 04.03.2023 05.01.2023

SH. YASH RAWAT 07.03.2023 21.11.2022

07.03.2023 12.01.2023

AVINASH KUMAR TYAGI 13.03.2023 13.03.2023

SH. ILLA RAWAT, DISTRICT 
JUDGE, (COMMERCIAL 
COURT)-03, TIS HAZARI 
COURT, DELHI

CS(COMM) 
495/2023

ICICI BANK LTD. V/S 
GURMEET SINGH 
RANA

CS(COMM) 
496/2023

ICICI BANK LTD. V/S 
CHET RAM BANSIWAL

CS(COMM) 
524/2023

BENNETT COLEMAN & 
COMPANY LTD. V/S P 
G ADVERTISING
PRIVATE LIMITED & 
ORS.

CS(COMM) 
528/2023

M/S ANIRAJ 
DISTRIBUTORS (P) 
LTD. V/S M/S S.N. 
ENVIRO-TECH
(P) LTD. & ORS.

CS(COMM) 
534/2023

ICICI BANK LTD. V/S 
SATISH KUMAR

CS(COMM) 
551/2023

DABUR INDIA 
LIMITED V/S M.Q. 
PRODUCTS

CS(COMM) 
558/2023

ICICI BANK LTD. V/S 
SUDHIR KUMAR PATI

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  COURT-04

CS (COMM) 
375/2023

TIMES INTERNET 
LTD V/S MIFY 
SOLUTIONS PVT. 
LTD

CS (COMM) 
376/2023

TIMES INTERNET 
LTD V/S M/S 
COMMUNICATE 
INDIA AND ORS

CS (COMM) 
398/2023

SANTOSH 
PRAMANIK V/S MR. 
TAPOSH GHOROI

CS (COMM) 
401/2023

SHIV SHAKTI 
INDUSTRIES VS. 
S.B. TRADING 
COMPANY

CS (COMM)-
426/2023

SUSHIL JAIN VS. 
LALIT

CS (COMM)-
427/2023

M/S SONI SONS 
GARMENTS PVT. 
LTD. VS. AVNEET

SH. RAJEEV 
SHRIVASTAVA

CS (COMM)-
436/2023

VIVEK CHOPRA VS. 
MANDEEP SINGH 
TALWAR



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

4 Central

14.03.2023 24.02.2023

VIKAS CHOPRA 16.03.2023 03.03.2023

NARENDRA KALRA 18.03.2023 17.03.2023

EKLAVYA BEHL 20.03.2023 18.03.2023

SH. K.G. BANSAL 21.03.2023 15.03.2023

SH. VIKAS CHOPRA 22.03.2022 17.03.2023

SH. VIKAS CHOPRA 22.03.2022 17.03.2023

SH. VIKAS CHOPRA 22.03.2022 17.03.2023

SH. VIKAS CHOPRA 22.03.2022 17.03.2023

SH. VIKAS CHOPRA 22.03.2022 17.03.2023

SURESH SHARMA 27.03.2023 16.03.2023

PRATAP CHANDRA RANA 27.03.2023 16.03.2023

PARKHI SINGH 29.03.2023 22.03.2023

SH. M..K KAUSHIK 31.03.2023 09.01.2023

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  COURT-04

CS (COMM)-
465/2023

CANARA BANK VS. 
MR RAJENDER & 
ANR

CHANDRA BHUSHAN 
TIWARI

CS 
(COMM)466
/2023

ICICI BANK 
LIMITED VS. 
POONAM ARORA

CS 
(COMM)486
/2023

M/S TRIDENT TECH 
LABS PVT LTD VS. 
JYOTHY INSTITUTE 
OF TECHNOLOGY & 
ORS.

CS 
(COMM)489
/2023

HARINDER 
SACHDEV VS. 
NEETA SETH AND 
ORS.

CS (COMM)-
509/2023

M/S KRBL LTD. VS. 
DINESH KUMAR 
LAHARE & Anr

CS (COMM)-
510/2023

ICICI BANK LTD. 
SUNIL KUMAR 
SKHUJA

CS (COMM)-
511/2023

ICICI BANK LTD. 
SANDEEP BHAN

CS (COMM)-
511/2023

ICICI BANK LTD. 
SANDEEP BHAN

CS (COMM)-
512/2023

ICICI BANK LTD. 
MONINDER PAL 
SINGH

CS (COMM)-
513/2023

ICICI BANK LTD. 
MONU

CS (COMM)-
535/2023

RAMESH ARORA 
VS. DEVENDER 
KUMAR SHARMA

CS (COMM)-
536/2023

CANARA BANK VS. 
SHALIM KHAN

cs 
(comm)554/
2023

JIVA AYURVEDIC 
PHARMACY LTD VS. 
ANURADHA 
SHARMA

CS (COMM)-
561/2023

M/S KIRAN 
ROADWAYS PVT. 
LTD. VS. M/S 
TRANZTAR 
COMMERCIAL 
VEHICLE 
APPLICATIONS LTD. 
Anr.



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central SHAILENDER BABBAR 01.03.2023 01.03.2023

MAHESH KUMAR GARG 01.03.2023 01.03.2023

SAGAR SHIVAM 02.03.2023 02.03.2023

PRASHANT KR 02.03.2023 02.03.2023

SAGAR SHIVAM 02.03.2023 02.03.2023

SAGAR SHIVAM 02.03.2023 02.03.2023

04.03.2023 04.03.2023

04.03.2023 04.03.2023

04.03.2023 04.03.2023

AKHIL RANA 06.03.2023 06.03.2023

06.03.2023 06.03.2023

GUNJAN KUMAR 06.03.2023 06.03.2023

CHETNA BHALLA 06.03.2023 06.03.2023

ANISH BHOLA 10.03.2023 10.03.2023

SH. UMED SINGH GREWAL 
DISTRICT JUDGE 
(COMMERCIAL COURT)-05

CS COMM-
379/2023

ICICI BANK LTD V/S 
SHWETANK MISHRA 

EX COMM-
123/2023

VINOD KUMAR GARG 
V/S LOKENDER TYAGI 

CS COMM-
390/2023

ICICI BANK LTD V/S 
SUMEET PAREEK 

CS COMM-
391/2023

ICICI BANK LTD V/S 
M/S BALAJI FREIGHT 
CARRIER 

CS COMM-
393/2023

ICICI BANK LTD V/S 
NIDIHI KHULLAR 

CS COMM-
394/2023

ICICI BANK LTD V/S 
VIJAY LAXMI 

CS COMM-
404/2023

M/S CENTURY 
PLYBOARDS INDIA 
LTD V/S M/S MITTAL 
ENTERPRIES/ AV 
MITTAL ENTERPRISES 
LLP

CS COMM-
405/2023

BHARAT TRADING CO. 
V/S POWER 
VENTURES 

CS COMM-
406/2023

BHARAT TRADING CO. 
V/S RATAN KUMAR 
CHOUDHARY 

CS COMM-
410/2023

UMESH TYAGI V/S 
MCD 

CS COMM-
411/2023

SBI V/S RANJEET 
SINGH 

CS COMM-
412/2023

UNICORN DENMART 
LTD V/S DVG DENTAL 
LAB 

CS COMM 
413/2023

PRABH DAYAL OM 
PRAKASH INFRA V/S 
SAURAV GARODIA

OMP(I) 
COMM-
227/2023

HDFC BANK LTD V/S 
SUNNY 



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

ANISH BHOLA 10.03.2023 10.03.2023

RAJESH TOMAR 10.03.2023 10.03.2023

ANISH BHOLA 13.03.2023 13.03.2023

ANISH BHOLA 13.03.2023 13.03.2023

ANISH BHOLA 13.03.2023 13.03.2023

VIDUR SIKKA 13.03.2023 13.03.2023

ANISH BHOLA 13.03.2023 13.03.2023

SHUBHAM   13.03.2023 13.03.2023

SHASHI PRATAP OJHA 13.03.2023 13.03.2023

SRIBALLABH SHARAN 13.03.2023 13.03.2023

14.03.2023 14.03.2023

ISHWAR SINGH CHAUHAN 14.03.2023 14.03.2023

AVINASH KUMAR TRIVEDI 14.03.2023 14.03.2023

JYOTIKA KALRA 14.03.2023 14.03.2023

SH. UMED SINGH GREWAL 
DISTRICT JUDGE 
(COMMERCIAL COURT)-05

OMP(I) 
COMM-
228/2023

HDFC BANK LTD V/S 
NEHA NARULA 

EX. COMM-
135/2023

PROTIUM FINANCE 
LTD V/S SARTAK 
MAROTHIA 

OMP(I) 
COMM-
240/2023

HDFC BANK LTD V/S 
NEHA SINGH 

OMP(I) 
COMM-
241/2023

HDFC BANK LTD V/S 
JASVEER SINGH 

OMP(I) 
COMM-
242/2023

HDFC BANK LTD V/S 
SANJEEV KUMAR 

OMP(I)COM
M-243/2023

AAKASH 
EDUCATIONAL 
SERVICES LTD. V/S 
ATUL SINGH TOMAR

OMP(I) 
COMM-
244/2023

HDFC BANK LTD V/S 
RAJKUMAR 

OMP COMM-
36/2023 

M/S GLOBE 
SILICONES V/S YES 
BANK LTD

CS COMM 
431/2023

PUMA SE V/S ASHOK 
KUMAR 

CS COMM 
432/2023

SANJAY KUMAR 
GOYAL V/S M/S 
MODERN 
AUTOMOTIVES LTD 

CS COMM-
442/2023

CANARA BANK V/S 
GULSHAN SAREEN 

CHANDRA BHUSHAN 
TIWARI 

CS COMM-
443/2023

UCO BANK V/S 
VIKRANT SINGH 

CS COMM 
444/2023

M/S R.K. GOEL ABHEY 
KUMAR JAIN V/S MCD 

EX COMM-
141/2023

MS RATTAN HOSE & 
ENGG. WORKS PVT. 
LTD. V/S GURMEET 
SINGH PROP. MS 
LEATHER 
PROCESSING 
MACHINERY  



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

14.03.2023 14.03.2023

SAGAR SHIVAM 15.03.2023 15.03.2023

SAGAR SHIVAM 15.03.2023 15.03.2023

SAGAR SHIVAM 15.03.2023 15.03.2023

SAGAR SHIVAM 15.03.2023 15.03.2023

15.03.2023 15.03.2023

SAGAR SHIVAM 16-03-2023 16-03-2023

VIKAS CHHABRA 16-03-2023 16-03-2023

ARVIND RATHAUR 16-03-2023 16-03-2023

16-03-2023 16-03-2023

VIPIN PILLAI 16-03-2023 16-03-2023

PRASHANT KR 17-03-2023 17-03-2023

MAYANK MAHAJAN 17-03-2023 17-03-2023

MAYANK MAHAJAN 17-03-2023 17-03-2023

SH. UMED SINGH GREWAL 
DISTRICT JUDGE 
(COMMERCIAL COURT)-05

EX COMM-
142/2023

HDB FINANCIAL 
SERVICES LTD. V/S 
PRAMOD BHATT 

RAVINDRA KUMAR 
AGARWAL

CS COMM-
446/2023

ICICI BANK LTD V/S 
ISHWAR SINGH 

CS COMM-
447/2023

ICICI BANK LTD V/S 
MAHENDER KUMAR 

CS COMM- 
451/2023

ICICI BANK LTD V/S 
SUNDER LAL GULATI 

CS COMM 
-453/2023

ICICI BANK LTD V/S 
AMIR CHAND 

CS COMM-
454/2023

CANARA BANK V/S 
RAJVEER 

CHANDRA BHUSHAN 
TIWARI

CS COMM 
-468/2023

ICICI BANK LTD V/S 
AFSANA 

CS COMM 
469/2023

M/S SHIVA 
ENTERPRISES V/S M/S 
WINNER 
CONSTRCUTIONS PVT 
LTD

EX COMM-
146/2023

INDUSIND BANK LTD 
V/S SURESH ARORA 

EX COMM 
147/2023

NARESH KUMAR 
SABHERWAL V/S 
DINESH GUPTA AND 
ORS 

OMP COMM-
38/2023

M/S SONY SONS V/S 
DHANI LOANS AND 
SERVICES LTD 

CS COMM-
474/2023

ICICI BANK LTD V/S 
SWAPNIL SRIVASTAVA 

OMP(I) 
COMM 
293/2023

IDFC FIRST BANK LTD 
V/S PRASHANT 
SHAMRA 

OMP(I) 
COMM 
294/2023

IDFC FIRST BANK LTD 
V/S VARDHAN TOMAR 



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

MAYANK MAHAJAN 17-03-2023 17-03-2023

JEEWAN CHANDRA 18-03-2023 18-03-2023

ANISH BHOLA 20.03.2023 20.03.2023

RAVI SHANKAR GARG 20.03.2023 20.03.2023

SAGAR SHIVAM 21.03.2023 21.03.2023

SAGAR SHIVAM 21.03.2023 21.03.2023

SAGAR SHIVAM 21.03.2023 21.03.2023

SAGAR SHIVAM 21.03.2023 21.03.2023

MAYANK AGGARWAL 21.03.2023 21.03.2023

21.03.2023 21.03.2023

SUNIL KUMAR 21.03.2023 21.03.2023

MAHESH CHAND SHARMA 22.03.2023 22.03.2023

AWDESH KR. CHAUHAN 22.03.2023 22.03.2023

AISH BHOLA 23.03.2023 23.03.2023

SH. UMED SINGH GREWAL 
DISTRICT JUDGE 
(COMMERCIAL COURT)-05

OMP(I) 
COMM 
295/2023

IDFC FIRST BANK LTD 
V/S AMIT SHARMA 

OMP COMM-
40/2023

VISHAL GAUR V/S 
KOTAK MAHINDRA 
PRIME LTD

OMP(I) 
COMM-
303/203

HDFC BANK LTD V/S 
ARVIND SINGH 

EX COMM-
157/2023

EQUITAS SMALL 
FINANCE BANK LTD 
V/S RAJ NARAYAN 

CS COMM 
502/2023

ICICI BANK LTD V/S 
MANOJ KUMAR 

CS COMM 
503/2023

ICICI BANK LTD V/S 
SUNDAR LAL GULATI 

CS COMM 
504/2023

ICICI BANK LTD V/S 
VIKAS SINGLA 

CS COMM 
505/2023

ICICI BANK LTD V/S 
AJAJIM 

CS COMM 
506/2023

SHYAM KUMAR 
GUPTA V/S M/S GYP 
SYSTEM 

CS COMM-
507/2023

SHIV MOHAN V/S 
RAHUL MADAN 

OMP COMM 
43/2023

SUNIL KUMAR V/S 
M/S KOTAK 
MAHINDRA PRIME 
LTD 

CS COMM- 
515/2023

ORIENT LINKS PVT, 
LTD. V/S SHRI 
VIKRAM WASANDI

CS COMM-
516/2023 

M/S AD LINK POWER 
SOLUTION V/S SS 
SOLAR ENERGY

OMP(I)COM
M-320/2023

HDFC BANK LTD. V/S 
SUDHIR KUMAR 
MUNJAL



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

RAJEEV KR.RANJAN 23.03.2023 23.03.2023

SUNIL KR. 23.03.2023 23.03.2023

VIKAS RAWAT 24.03.2023 24.03.2023

ARJUN KRSHNAN 24.03.2023 24.03.2023

YASHSAVI SHARMA 27.03.2023 27.03.2023

ANUPAM SHARMA 27.03.2023 27.03.2023

SUNIRA JAIN 27.03.2023 27.03.2023

AMITA KUMARI 27.03.2023 27.03.2023

VIDUR SIKKA 28.03.2023 28.03.2023

SANEEV PATHAK 28.03.2023 28.03.2023

LOVEKASH AGGARWAL 29.03.2023 29.03.2023

COVEKUSH AGGARWAL 29.03.2023 29.03.2023

NA 29.03.2023 29.03.2023

NA 29.03.2023 29.03.2023

SH. UMED SINGH GREWAL 
DISTRICT JUDGE 
(COMMERCIAL COURT)-05

CS COMM-
521/2023

ICICI BANK LTD. V/S 
DHARMENDRA SINGH 
CHUDHARY 

CS COMM-
522/2023

M/S AHUJA BOOK 
COMPANY PVT. LTD. 
V/S M/S JMN 
EDUCATION AND 
RESEARCH 
FOUNDATION

MISC DJ 
194/2023

AAKRITI TRADING 
COMPANY V/S MS 
SAXENA CHEM AND 
ANR.

CS COMM-
523/2023

VARUN JAIN V/S 
WILEY INDIA PVT. 
LTD.

MISC DJ 
-203/2023

ARIBA SAEED V/S 
ARYAHI TRADERS

OMP COMM-
46/2023

DELHI 
DEVELOPMENT 
AUTHORITY V/S M/S 
STALLION 
SECURITIES

CS COMM-
529/2023

M/S VEERA 
FRAGRANCES PVT. 
LTD.V/S NG BEAUTY 
INDIA LLP.

EX.COMM-
162/2023

HDFC BANK LTD. V/S 
RAMAYANRAM 
PAYARE 

OMP(I)COM
M-336/2023

AAKASH 
EDUCATIONAL 
SERVICES LTD. V/S 
MR. MANISH KUMAR

EX. COMM-
167/2023

HDFC BANK LTD. V/S 
AAKASH TOMAR

CS COMM-
546/2023

A TO Z CHEMICLAS VS 
ROHIT BATRA

CS COMM-
547/2023

A TO Z CHEMICALS VS 
BHARAT BHUSHAN 
BATRA

CS COMM-
548/2023

SPG CONSUMER 
PRODUCTS PVT. LTD. 
V/S SHASHANK KR. 
GUPTA

CS COMM-
549/2023

JMF SYNTHETICS 
INDIA PVT. LTD. V/S 
TECHNO AUTO 
COMPONENTS. 



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

AKHHIL RANA 31.03.2023 31.03.2023

6 Central 01-03-2023 08.02.2023

02.03.2023 NA

02.03.2023 NA

02.03.2023 NA

03.03.2023 28.02.2023

03.03.2023 03.03.2023

03.03.2023 NA

03.03.2023 NA

03.03.2023 NA

06.03.2023 21.02.2023

06.03.2023 07.01.2023

06.03.2023 16.02.2023

06.03.2023

SH. UMED SINGH GREWAL 
DISTRICT JUDGE 
(COMMERCIAL COURT)-05

CS COMM-
559/2023

UMESH TYAGI V/S 
MCD 

SH. PARAMJIT SINGH, 
DISTRICT 
JUDGE(COMMERCIAL)-06, 
CENTRAL

CS(COMM) 
377/2023

ICICI BANK LTD. VS 
RITU GOYAL 

SIKHA SHARMA

OMP(I) 
COMM 
219/2023

HDFC BANK LTD. VS 
NEERU NEGI

ANISH BHOLA

OMP(I) 
COMM 
220/2023

HDFC BANK LTD. VS 
AMIT GOSWAMI

ANISH BHOLA

OMP(I) 
COMM 
221/2023

HDFC BANK LTD. VS 
SUMAN BALBIR 
SINGH

ANISH BHOLA

CS(COMM) 
396/2023

ICICI BANK LTD. VS 
PERTECH EXPORTS 
PVT. LTD. 

VIKAS CHOPRA

CS(COMM) 
397/2023

SRI KANNIKA MATCH 
WORKS VS 
HIMANSHU JAIN

GAGAN KUMAR

OMP(I) 
COMM 
222/2023

HDFC BANK VS VINIT 
TYAGI

ANISH BHOLA

OMP(I) 
COMM 
223/2023

HDFC BANK VS 
DHIRAJ GULIA

ANISH BHOLA

OMP(I) 
COMM 
224/2023

HDFC BANK VS 
SANRACHNA

ANISH BHOLA

CS(COMM) 
409/2023

DAMAN MALHOTRA 
VS THE BOMAY 
MERCANTILE CO. 
OPERATIVE BANK 
LTD.

PRASHANT SHARMA 

CS(COMM) 
420/2023

ICICI BANK LTD. VS 
RAJESH KUMAR 
MISHRA

SATISH KUMAR 

CS(COMM) 
421/2023

ICICI BANK LTD. VS 
VISHAL TYAGI

SHAILENDRA BABBAR

CS(COMM) 
422/2023

ICICI BANK LTD. VS 
SANCHIT JEWELLERS

SHAILENDRA BABBAR 13.02.2023 & 
24.02.2023



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

6 Central

13.03.2023 NA

13.03.2023 NA

13.03.2023 31.01.2023

13.03.2023 NA

13.03.2023 NA

13.03.2023 NA

13.03.2023 NA

13.03.2023 NA

13.03.2023 NA

13.03.2023 NA

14.03.2023 24.02.2023

14.03.2023 NA

14.03.2023 NA

14.03.2023 NA

SH. PARAMJIT SINGH, 
DISTRICT 
JUDGE(COMMERCIAL)-06, 
CENTRAL

EX. (COMM) 
137/2023

HDFC BANK LTD. VS 
SATISH KUMAR 

SUMIT AGARWAL 

EX. (COMM) 
138/2023

HDFC BANK LTD. VS 
AREEB ALI

ANISH BHOLA

CS(COMM) 
433/2023

SAREE EMPORIUM 
PVT. LTD. VS GAURAV 
MALHOTRA

RAJESH KUMAR MITTAL 

OMP(I) 
COMM 
245/2023

HDFC BANK LTD. VS 
MOHD. YASHIR

ANISH BHOLA

OMP(I) 
COMM 
246/2023

HDFC BANK LTD. VS 
NARENRA KUMAR 
SHARMA

ANISH BHOLA

OMP(I) 
COMM 
247/2023

HDFC BANK LTD. VS 
VIJAY SHARMA

ANISH BHOLA

OMP(I) 
COMM 
248/2023

HDFC BANK LTD. VS 
YASH CHAWLA

ANISH BHOLA

OMP(I) 
COMM 
249/2023

HDFC BANK LTD. VS 
SA;AJIDDEM META 
ISHAQ

ANISH BHOLA

OMP(I) 
COMM 
250/2023

HDFC BANK LTD. VS 
NAWAL KISHORE

ANISH BHOLA

OMP(I) 
COMM 
251/2023

HDFC BANK LTD. VS 
MAHAVIR RAJPAL

ANISH BHOLA

CS(COMM) 
437/2023

PUMA SE VS ASHOK 
KUMAR

SHASHI P. OJHA

OMP(I) 
COMM 
270/2023

HDFC BANK VS 
RAHUL SHARMA

ANISH BHOLA

OMP(I) 
COMM 
271/2023

HDFC BANK VS 
YATENDRA SNGH 
RAWAL

ANISH BHOLA

OMP(I) 
COMM 
272/2023

HDFC BANK VS PAVAN 
KUMAR

ANISH BHOLA



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

6 Central

14.03.2023 NA

17.03.2023 06.03.2023

17.03.2023 03.03.2023

17.03.2023 03.03.2023

17.03.2023 14.03.2023

18.03.2023 15.02.2023

18.03.2023 13.12.2022

20.03.2023 NA

20.03.2023 NA

20.03.2023 22.02.2023

21.03.2023 14.02.2023

22.03.2022 17.03.2023

22.03.2023 17-03-2023

22.03.2023 17.03.2023

SH. PARAMJIT SINGH, 
DISTRICT 
JUDGE(COMMERCIAL)-06, 
CENTRAL

OMP(I) 
COMM 
273/2023

HDFC BANK VS 
JITENDRA KUMAR 
JHA

ANISH BHOLA

CS(COMM) 
475/2023

SOURABH GUPTA VS 
M/S SHRI SAI 
CORPORATION

N.S. NEGI

CS(COMM) 
476/2023

ICICI BANK LTD. VS 
RAHUL

VIKAS CHOPRA

CS(COMM) 
477/2023

ICICI BANK VS 
JASPREET SINGH 

VIKAS CHOPRA

CS(COMM) 
480/2023

SATISH KUMAR GARG 
VS MOHD. ABDUL 
BARI SALEEM

NAVEEN KUMAR 
CHAUDHARY

CS(COMM) 
483/2023

M/S SUPER FIREL 
PRIVATE LTD. VS K. 
MURUGESAN

ALTAF ALVI

CS(COMM) 
484/2023

M/S AHUJA BOOK 
COMPANY VS DR. 
RAJESH RAMDASJI 
KAMBE DENTAL 
COLLEGE & HOSPITAL

YOGENDER GAUTAM

EX. (COMM) 
155/2023

HDFC BANK LTD. VS 
LAVLESH SINGH

SACHIN KATYAL

OMP(COMM) 
42/2023

RAM KHURANA VS 
MAHINDRA & 
MAHINDRA SERVICES 

NIKHIL CHHOKER

CS(COMM) 
487/2023

INTEGRATED 
CONSORTIUM 
PRIVATE LTD. VS 
SYNERGY INFRA 
PLANNER LTD.

ANURAG PARASHAR

CS(COMM) 
492/2023

ICICI BANK VS 
CHAHAT RAM

CHETNA BHALLA

CS(COMM) 
517/2023

ICICI BANK VS 
RAVINDER KUMAR

VIKAS CHOPRA

CS(COMM) 
518/2019

ICICI BANK VS VIJAY 
SHARMA

VIKAS CHOPRA

CS(COMM) 
519/2023

ICICI BANK VS 
DEEPAK BUBNA

VIKAS CHOPRA



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

6 Central

22.03.2023 NA

22.03.2023 NA

22.03.2023 NA

22.03.2023 NA

23.03.2023 NA

23.03.2023 NA

23.03.2023 NA

23.03.2023 NA

23.03.2023 NA

23.03.2023 NA

25.03.2023 NA

RAJEEV KR. TIWARI 25.03.2023 23.02.2023

AMARJEET RAI 25.03.2023 20.03.2023

25.03.2023 NA

SH. PARAMJIT SINGH, 
DISTRICT 
JUDGE(COMMERCIAL)-06, 
CENTRAL

OMP(I) 
COMM 
312/2023

IDFC FIRST BANK LTD. 
VS SHAHID ANSAR

MAYANK MAHAJAN

OMP(I) 
COMM 
313/2023

IDFC FIRST BANK LTD. 
VS PAWAN 
JAGANNATH

MAYANK MAHAJAN

OMP(I) 
COMM 
314/2023

IDFC FIRST BANK LTD. 
VS PRASHANT KUMAR 

MAYANK MAHAJAN

OMP(I) 
COMM 
315/2023

IDFC FIRST BANK LTD. 
VS ANUPAMA 
RAVINDRA SOLANKI

MAYANK MAHAJAN

OMP(I) 
COMM 
316/2023

HDFC BANK VS SUJAN 
SINGH

ANISH BHOLA

OMP(I) 
COMM 
317/2023

HDFC BANK VS 
RANDHEER TIWARI

ANISH BHOLA

OMP(I) 
COMM 
318/2023

HDFC BANK VS KIRTI 
PANDEY

ANISH BHOLA

OMP(I) 
COMM 
319/2023

HDFC BANK VS 
DAVINDER SINGH

ANISH BHOLA

OMP(I) 
COMM 
322/2023

HDFC BANK VS 
RAJESH KUMAR

ANISH BHOLA

CS(COMM) 
520/2023

SHAILJA PAPERS LTD. 
VS MAGMA PRINT O-
PACK P. LTD. & ORS.

KAMAL JINDAL

OMP(I) 
COMM 
328/2023

HDFC BANK LTD. VS 
ASHWANI DHAR

ANISH BHOLA

CS(COMM) 
525/2023

CHANDRA BHUSHAN 
SHARMA  VS JAI 
SINGH

CS(COMM) 
526/2023

M/S VSA TRADING 
PVT. LTD. VS M/S 
JAGDAMBA DYING 
MILLS

EX. (COMM) 
159/2023

SBFC FINANCE PVT. 
LTD. VS KK AUTO 
TREDRAS

DEEPANKUR SONDHI



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

7 Central 28.03.2023 07.03.2023

UMESH TYAGI VS MCD 28.03.2023 22.03.2023

28.03.2023 07.02.2023

28.03.2023 NA

ANSHUMAN SRIVASTAVA 29.03.2023 15.03.2023

29.03.2023 NA

8 West AH. AN. TIWARI(P), 06-03-2023 01-03-2023

MANOJ KUMAR(P), 07-03-2023 09-02-2023

AASTHA SHARMA(P), 21-03-2023 28-02-2023

AASTHA SHARMA(P), 21-03-2023 14-03-2023

9 West ATUL AGARWAL 23.03.2023 18.01.2023

SAMEER DEWAN 23.03.2023 21.03.2023

MS. KAVERI BAWEJA, 
DISTRICT JUDGE, 
COMMERCIAL COURT-07

CS(COMM) 
538/2023

INDIAN BANK VS M/S 
MOHINI 
ENTERPRISES

RASHMI SRIVASTAVA

CS(COMM) 
539/2023

DEEPANSHU KHATRI

CS(COMM) 
540/2023

TOP MOTO 
COMPONENTS PVT. 
LTD. VS SANJAY 
MOHAPATRA

RAKESH WADHWA

EX. (COMM) 
164/2023

ICICI BANK VS 
MOHSIN

CHETNA BHALLA 

CS(COMM) 
545/2023

CANARA BANK VS 
SHIVNANDAN 
PAREEK

EX. (COMM) 
170/2023

NEW LOOK LEASING 
PVT. LTD. VS VEDA 
NAND JHA

VIJAY K. SEHGAL

SH. DINESH BHATT , DJ 
(COMMERCIAL COURT)-01

CS 
(COMM)/231/
2023

CANARA BANK Vs MRS 
BENU GULLAH

CS 
(COMM)/235
/2023

BE RANKER SERVICES 
Vs WEBPULSE 
SOLUTION PVT LTD

CS 
(COMM)/276
/2023

ADIDAS AG Vs OWNER 
PROPRIETOR 
SWAGGER HUB

CS 
(COMM)/277/
2023

NIKE INNOVATE C V 
Vs OWNER 
PROPRIETOR

MS. HEMANI MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-02

Counter 
claim/18/20
23

M/S VERTEX BROS 
VS. M.S GREENPLY 
LTD

CS(COMM/2
80/2023

M/S GANGA SALES 
CORP. VS. PRATEEK 
DAS



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

9 West

SUDHA SHUKLA 18.03.2023 10.03.2023

ANKIT GUPTA 18.03.203 10.03.2023

ANKIT GUPTA 18.03.2023 10.03.2023

ANKIT PARASHAR 24.03.2023 21.03.2023

AMARENDRA KR. DUBEY 15.03.2023 10.03.2023

SHAVEER AHMED 15.03.2023 08.03.2023

MOHD. DANISH 15.03.2023 10.03.2023

AMIT DHANKAR 15.03.2023 14.03.2023

SAYAK 28.03.2023 14.03.2023

RAJEEV KR. TIWARI 28.03.203 21.03.2023

SUBHASH KR. JHA 28.03.2023 21.03.2023

SUNIL KR. JHA 31.03.2023 29.03.2023

KAMLESH KR. TIWARI 31.03.2023 29.03.2023

SUNIL KR. JHA 31.03.2023 29.03.2023

MS. HEMANI MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-02

CS/COMM/
268/2023

BANK OF BARODA 
VS. DINESH CAND

CS/COMM/
269/2023

MAHALAXMI 
FOOTWEAR VS. 
INDINA BOOT 
HOUSE

CS/COMM/
270/2023

MAHALAXMI 
FOOTWEAR VS. 
ADARSH 
FOOTWEAR

CS(COMM/2
85/2023

CAMPUS 
ACTIVEWEAR VS. G. 
LOOK

CS/COMM/
253/2023

M/S FIXWELL 
INDUSTRIES VS. 
M/S SAMPANN 
MACHINERY

CS/COMM/
254/2023

BANK OF INDIA VS. 
M/S P.S. PHARMA

CS/COMM/
255/2023

MOHD. SHARIQ 
SAMI VS. MESSERS 
MOTHERS PRIDE

CS/COMM/
253/2023

M/S ODITI 
APPLIANCES LLP 
VS. M/S MALHOTRA 
ENTERPIRSES

CS COMM 
291/2023

PNB VS. 
MAHENDRA 
TIMBERS

CS COMM 
292/2023

MAX ENGG. VS. 
DHARNISH RANJAN

CS COMM 
293/2023

CANARA BANK VS. 
KAWALJEET

CS COMM 
311/2023

CANARA BANK VS. 
RAHUL LOHANI

CS COMM 
312/2023

UCO BANK VS. M/S 
OM SAI 
COLLECTION 
ENTERPRISES

CS COMM 
313/2023

CANARA BANK VS. 
SATINDER KAUR



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

10 NEW DELHI SHALINI SHARMA 01.03.2023 24.02.2023

SHALINI SHARMA 01.03.2023 24.02.2023

HIMANSHU HIMANSHU 03.03.2023 10.02.2023

ABHINAY SHARMA 10.03.2023 15.02.2023

JITENDER KUMAR 13.03.2023 24.02.2023

TEJVEER 14.03.2023 01.02.2023

MANBHAR MITTAL 15.03.2023 20.02.2023

PARTHO BHATTACHARYA 17.03.2023 03.03.2023

ANIMESH RASTOGI 17.03.2023 15.03.2023

PUNEET BAJAJ 20.03.2023 07.03.2023

PRAVEEN KUMAR 23.03.2023 01.03.2023

RAMAN GANDHI 23.03.2023 13.03.2023

NAND KISHOR PASWAN 27.03.2023 16.03.2023

PRATEEK MEHTA 28.03.2023 04.03.2023

SH. ANURAG JAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-01

CS 
(COMM.)/148
/2023

STATE BANK OF INDIA 
Vs SUMIT SETH

CS 
(COMM.)/149
/2023

STATE BANK OF INDIA 
Vs M/S RAJVANS 
PHARMACEUTICAL 
AND SURGICALS PVT. 
LTD.

CS 
(COMM.)/152
/2023

PUNJAB NATIONAL 
BANK Vs M/S YUG 
INTERNATIONAL

CS 
(COMM.)/156
/2023

M/S CARPET 
COUTURE Vs THE 
CLARIDGES HOTEL 
NEW DELHI

CS 
(COMM.)/159
/2023

GAURAVJIT SINGH 
KOCHHAR Vs VINEET 
GUPTA PROP MS 
GUPTA BROTHERS

CS 
(COMM.)/160
/2023

HDFC LTDTHROUGH 
ITS AR. NEELABH 
MISHRA Vs VINNATI 
SHWETA SOLOMON

CS 
(COMM.)/163
/2023

ILASAKAA STEELS 
LIMITED Vs 
SIDHARTH SHARMA

CS 
(COMM.)/169
/2023

ONE AD DISPLAY PVT. 
LTD. THROUGH ITS 
ATTORNEY HOLDER 
SH.PABITRA KUMAR 
DAS Vs DELHI 
TRANSPORT 
CORPORATIONCS 

(COMM.)/170
/2023

RAMANLAL 
KISHANDAS KOTHARI
Vs
SB POWER DRIVE LTD

CS 
(COMM.)/172
/2023

INCRED FINANCIAL 
SERVICES LTD Vs 
TIME STATIONERS 
PVT LTD

CS 
(COMM.)/174
/2023

CANARA BANK Vs 
DIMPAL PANDITA

CS 
(COMM.)/175
/2023

RAVINDER PRAKASH 
PUNJ Vs NEERAJ 
AGGARWAL

CS 
(COMM.)/182
/2023

RVS INTERNATIONAL 
Vs MARUTI SUZUKI 
FOUNDATION

CS 
(COMM.)/183
/2023

MAHENDRA STEELS 
Vs DALBIR SINGH



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

10 NEW DELHI

BHARAT GUPTA 31.03.2023 11.03.2023

SUMIT SAURAV 31.03.2023 10.03.2023

11 NEW DELHI MR. TANUJ AGGARWAL 01.03.2023 21.02.2023

MR. SHIVA KAPUR 01.03.2023 17.02.2023

MR. SUMIT LAL 01.03.2023 28.02.2023

02.03.2023 20.01.2023

MR. VIKRAM GULLIYA 02.03.2023 03.02.2023

MR. KARTIK BHAGAT 03.03.2023 20.02.2023

MR. PRADEEP JHA 14.03.2023 27.02.2023

MS. KALPANA 14.03.2023 07.03.203

MS. BHANITA PATOWARY 15.03.2023 04.03.2023

MS. SEEMA SETH 16.03.2023 27.02.2023

MR. HIMANSHU DETWAL 16.03.2023 27.01.2023

MR. ANURAG SINGH 18.03.2023 02.02.2021

SH. ANURAG JAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-01

CS 
(COMM.)/186
/2023

REVEX PLASTICISERS 
PVT LTD Vs 
JAGANNATH JENA

CS 
(COMM.)/187
/2023

CANARA BANK Vs 
GULSHAN KUMAR

SH. GURVINDER PAL 
SINGH, DISTRICT JUDGE 
(COMMERCIAL COURT)-02

EX. (COMM.) 
62/2023

KOTAK MAHINDRA 
BANK LTD. Vs 
RAJENDRA SINGH

OMP 
(COMM.) 
31/2023

TANJIT SINGH GHAI 
AND ANR Vs KOTAK 
MAHINDRA PRIME 
LTD.

OMP (I) 
(COMM.) 
13/2023

WALIRAM TANEJA 
MINES PRIVATE 
LIMITED Vs NAND 
KUMAR TANEJA

CS (COMM.) 
150/2023

KING GRAPHICS Vs 
SUNDEEP PRESS

MR. HARISH CHAND 
SHARMA

CS (COMM.) 
151/2023

CANARA BANK Vs 
STUDIO SIMMI

CS (COMM.) 
154/2023

GANGOTRI 
ELECTRONICS PVT 
LTD Vs PAWAN 
KUMAR GUPTA

CS (COMM.) 
161/2023

HOUSING 
DEVELOPEMENT 
FINANCE 
CORPORATION 
LIMITED Vs MANOJ 
DAS

OMP 
(COMM.) 
37/2023

THE NATIONAL 
COMMISSION FOR DE-
NOTIFIED, NOMADIC 
AND SEMI-NOMADIC 
TRIBES Vs M/S 
VIMARSH 
DEVELOPMENT 
SOLUTION PVT. LTD.

CS (COMM.) 
165/2023

JAIPRAKASH 
ASSOCIATES LIMITED 
Vs DESTINOS INDIA 
GURU PVT. LTD.

CS (COMM.) 
167/2023

DINESH DAYAL Vs 
COTTAGE 
INDUSTRIES 
EXPOSITIONS LTD.

CS (COMM.) 
166/2023

VERTEX LIFTS (INDIA) 
PVT. LTD. Vs RAKESH 
KUMAR GARG

OMP 
(COMM.) 
40/2023

NITESH KUMAR 
SINHA Vs HOME 
CREDIT INDIA 
FINANCE PVT. LTD.



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

11 NEW DELHI

MR. ARUN KR. SHUKLA 25.03.2023 08.02.2023

MR. ARVIND KUMAR 27.03.2023 13.03.2023

MR. ADITYA TREHAN 27.03.2023 03.03.2023

MR. AMIT MISHRA 31.03.2023 22.04.2022

12 NEW DELHI 01-03-2023 27-02-2023

Himanshu Himanshu(P), 03-03-2023 28-02-2023

10-03-2023 06-03-2023

SIDDHANT UPMANYU(P), 10-03-2023 06-03-2023

MUKESH KUMAR(P), 13-03-2023 06-02-2023

13-03-2023 04-01-2023

PRADEEP KUMAR JHA(P), 14-03-2023 10-03-2023

14-03-2023 10-03-2023

RAMESH CHAND GUPTA(P), 15-03-2023 06-03-2023

SANJAY KUMAR(P), 16-03-2023 27-02-2023

SH. GURVINDER PAL 
SINGH, DISTRICT JUDGE 
(COMMERCIAL COURT)-02

CS (COMM.) 
177/2023

CANARA BANK Vs 
RAJESH KUMAR

CS (COMM.) 
180/2023

ARJUN BHANDARI Vs 
S.D. BHALERAO 
ASSOCIATES

CS (COMM.) 
181/2023

DELHIVERY LTD. Vs 
M/S RK ENERGY

CS (COMM.) 
184/2023

RASIK PRODUCTS 
PVT. LTD. Vs BRN 
GLOBAL LOGISTIC 
PVT. LTD.

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-03 

CS 
(COMM)/147/
2023

PUNJAB NATIONAL 
BANK Vs RELY 
FURNITURE

ankur aggarwal(P),

CS 
(COMM)/153/
2023

PUNJAB NATIONAL 
BANK Vs FORUM AND 
ANR

OMP 
(COMM)/34/
2023

KALYAN JAGOTRA Vs 
UNION OF INDIA

Mudassar Khan(P),

OMP 
(COMM)/35/
2023

KUSUM AGARWAL Vs 
BAJAJ FINANCE LTD

CS 
(COMM)/157/
2023

JMK BUILDCOM Vs 
EMRAIL SDN BHD 
PCM CEMENT 
CONCRETE PVT LTD  
JV AND ORS

CS 
(COMM)/158/
2023

GENEXT LOGISTCS 
PVT LTD Vs 
LONGLASST INC AND 
ORS

Amandeep Mehra(P),

CS 
(COMM)/162/
2023

HOUSING 
DEVELOPEMENT 
FINANCE CORP LTD Vs 
ANUPAM SAREEN

OMP 
(COMM)/38/
2023

IRRIGATION AND 
FLOOD CONTROL 
DEPARTMENT Vs 
VARUN GUPTA

Surender(P),

CS 
(COMM)/164/
2023

MANOJ KUMAR GARG 
Vs KABRA STEEL 
TUBES CO

CS 
(COMM)/168
/2023

RAM PAL Vs ANSAL 
PROPERTIES AND 
INFRASTRUCTURE  
LIMITED AND ORS



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

12 NEW DELHI

20-03-2023 17-03-2023

20-03-2023 21-02-2023

RAHUL SHUKLA(P), 22-03-2023 27-02-2023

AMITH J.(P), 25-03-2023 21-03-2023

27-03-2023 24-03-2023

13 SOUTH NIL

14 SOUTH 13.03.2023 12.03.2023

R.S.MALIK 17.03.2023 12.03.2023

S.K.BANSAL 18.03.2023 10.03.2023

SHRAVAN KUMAR BANSAL 29.03.2023 22.03.2023

15 SH. SANJEEV AGGARWAL South NIL

16 South NIL

17 SOUTH-EAST NIL

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-03 

OMP 
(COMM)/41/2
023

UNION OF INDIA Vs 
SHRI ATAM PARKASH

Sunil Kumar(P),

CS 
(COMM)/171/
2023

UNION BANK OF 
INDIA Vs SANDEEP 
METAL WORKS

Deepa Gupta(P),

CS 
(COMM)/173/
2023

SEHGAL 
CONSULTANTS AND 
ENGINEERING PVT 
LTD Vs M/S SUBROS 
LIMITED

OMP 
(COMM)/46/
2023

S R PRASANNA Vs SBI 
CARDS AND PAYMENT 
SERVICES LIMITED

OMP 
(COMM)/48/
2023

SHYAM INDUS POWER 
SOLUTIONS PVT LTD 
Vs NAVEEN CHAUHAN

Shivani Sharma(P),

SH. PREM KUMAR 
BHARTWAL DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE(COMMERCIAL 
COURT)-03

CS(COMM)14
1/2023  

ONEX INDUSTRIES 
PVT. LTD. VS 
SANDEEP SINGH 
PROP. M/S. DHIMAN 
FABRICATORS AND 
ORS.

SHRIDHARAN RAJAN RAN 
KUMAR

EXE(COMM) 
87/2023

RADIANT DYANAMIC 
SERVICES VS RAHEJA 
DEVELOPERS

CS(COMM) 
166/2023

RSPL LTD VS MOHIT 
SHARDA

CS(COMM)19
7/2023

M/S KISAN 
IRRIGATIONS AND 
INFRASTRUCTURE 
LIMITED VS M/S SHRI 
BIHARI PIPE 
INDUSTRIES

SH. RAJEEV BANSAL, 
DISTRICT JUDGE 
(COMMERCIAL)-01

SH. LAL SINGH, DISTRICT 
JUDGE



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

18 SOUTH-EAST GURU PRASAD LENKA(P), 28-03-2023 N/A

SUMAN JYOTI KHAITAN(P), 28-03-2023 N/A

16-03-2023 18-01-2023

MANISH KUMAR DEWAN(P),13-03-2023 18-02-2023

MANISH KUMAR DEWAN(P),13-03-2023 18-02-2023

MANI KAUL(P), 23-03-2023 27-01-2023

03-03-2023 27-01-2023

DEVASHISH BHADAURIA(P),06-03-2023 23-02-2023

SUMEET LALL(P), 06-03-2023 16-02-2023

VIKRAM SINGH BHATIA(P), 06-03-2023 24-09-2022

ANKIT KUMAR(P), 28-03-2023 N/A

SANDEEP SHARMA(P), 16-03-2023 27-02-2023

VARUN CHANDIOK(P), 21-03-2023 03-03-2023

17-03-2023 25-01-2023

MS. NEELAM SINGH, 
DISSTRICT JUDGE

CS 
(COMM)/300
/2023

LORD FINCAP LTD Vs 
NADEEM MOHSIN

CS 
(COMM)/298
/2023

TCI EXPRESS LIMITED 
Vs LAHANEX 
OVERSEAS PVT LTD

CS 
(COMM)/257
/2023

CANARA BANK 
( ERSTWHILE 
SYNDICATE BANK ) Vs 
MS SHARP EDGE 
TECHNOLOGIES 
THROUGH ITS 
PROPRIETOR

Himanshu(P),

CS 
(COMM)/241/
2023

IDBI BANK LTD Vs 
KIRAN KUMARI

CS 
(COMM)/242
/2023

IDBI BANK LTD Vs 
SEEMA KHAN

CS 
(COMM)/279
/2023

LIC HOUSING 
FINANCE LIMITED Vs 
ADEL LANDMARKS 
LIMITED

CS 
(COMM)/228
/2023

CANARA BANK Vs M/S 
HRP INDUSTRIES  PVT 
LTD AND ORS

Ritu Mishra(P),

CS 
(COMM)/236
/2023

MINOSHA INDIA LTD 
Vs DHARAM DIGITAL 
PRESS

CS 
(COMM)/235
/2023

TEKNOW OVERSEAS 
PRIVATE LIMITED Vs 
NBCC INDIA LIMITED

CS 
(COMM)/234
/2023

PRAMOD KUMAR Vs 
GANNON DUNKERLEY 
AND CO LTD

CS 
(COMM)/297
/2023

M/S BALAJI SALES Vs 
HERSHEYS INDIA 
PRIVATE LIMITED

CS 
(COMM)/256
/2023

SMC CORPORATION 
INDIA PVT 
LTDTHROUGH ITS 
CONSULTANTRAJESH 
CHANANA Vs MARCUS 
BLOWIN THROUGH 
ITS PROPRIETORMR 
KANESAN 
JAYAPRAKASH

CS 
(COMM)/273
/2023

STATE BANK OF INDIA 
Vs SAVITA DEVI SOLE 
PROP JITENDER 
BUILDERS AND 
BUILDINGMATERIAL

CS 
(COMM)/262
/2023

PUNJAB NATIONAL 
BANK Vs M/S BALDEV 
HEALTH CARE 
CENTRE

Vikrant Pachnanda(P),



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

18 SOUTH-EAST

NAVNEET SHARMA(P), 23-03-2023 10-03-2023

MD. SAZID RAYEEN(P), 16-03-2023 09-03-2023

CHETNA BHALLA(P), 28-03-2023 N/A

GURINDER PAL SINGH(P), 27-03-2023 07-03-2023

ANKIT KUMAR(P), 24-03-2023 N/A

MOHAN SINGH(P), 28-03-2023 N/A

AMIT P. DESHPANDE(P), 27-03-2023 17-03-2023

28-03-2023 N/A

PRADEEP KUMAR JHA(P), 29-03-2023 15-03-2023

KARAN CHOPRA(P), 25-03-2023 N/A

19 SH. AJAY KUMAR JAIN SOUTH-EAST MUDIT SOOD(P), 04-03-2023 10.01.2023

DEEPAK RANA(P), 13-03-2023 24.02.2023

VISHAL SINGH(P), 15-03-2023 03.02.2023

MS. NEELAM SINGH, 
DISSTRICT JUDGE

CS 
(COMM)/281
/2023

AJAY INDUSTRIAL 
CORPORATION 
LIMITED Vs 
BRAJENDRA VERMA

CS 
(COMM)/263
/2023 (TM)

GOFREY INDIA 
PRIVATE LIMITED Vs 
NIDHI  TOBACCO 
COMPANY

CS 
(COMM)/296
/2023

ICICI BANK LTD Vs 
PERFECT READYMIX 
SOLUTION

CS 
(COMM)/299
/2023

REINFORCED EARTH 
INDIA PVT LTD Vs M/S 
CDS INFRA PROJECTS 
LTD

CS 
(COMM)/280
/2023

PRAGATI MEDIA Vs 
PANKAJ KHAITAN 
RESOLUTION/ 
INSOLVENCY 
PROFESSIONAL

CS 
(COMM)/295
/2023

ACL MOBILE PRIVATE 
LTD Vs AZMARQ 
TECHNOVATION PVT 
LTD

CS 
(COMM)/292
/2023

NAND LAL CHANANA 
Vs KAPIL KUMAR 
RAJBHAR @ KAPIL 
DEV

CS 
(COMM)/294
/2023

GANESH 
SUBRAMANIAN 
VENKATESHWARAN 
Vs DEVIKA GOLD 
HOMZ PVT LTD

Vikrant Hudda(P),

CS 
(COMM)/308
/2023

HOUSING 
DEVELOPMENT 
FINANCE 
CORPORATION LTD Vs 
JYOTIKKA DEMBLA

CS 
(COMM)/293
/2023 (TM)

FLEBOIN PRIVATE 
LIMITED Vs CURIS 
HEALTHTECH 
PRIVATE LIMITED

CS 
(COMM)/230
/2023

M S ELECTRICALS Vs 
NEELANSH FIRE 
PROTECTION 
SERVICES

CS 
(COMM)/240
/2023

M/S THE 
TRAVELOCEPT Vs M/S 
HOPEBERRY 
DIAGNOSTICS 
HEALTHCARE LLP

CS 
(COMM)/251/
2023

M/S LEHAR 
ADVERTISING PVT 
LTD Vs M/S ESTHETIC 
BUILDTECH PVT LTD



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

19 SH. AJAY KUMAR JAIN SOUTH-EAST

VISHAL SINGH(P), 15-03-2023 03.02.2023

ANISHA MATHUR(P), 21-03-2023 10.01.2023

SHIVAM SHARMA(P), 15-03-2023 09.03.2023

DILAWAR SINGH(P), 27-03-2023 23.02.2023

PRANAV KUMAR(P), 17-03-2023 18.11.2022

GHANSHYAM JHA(P), 20-03-2023 14.03.2023

27-03-2023 30.01.2023

Mukesh kumar(P), 27-03-2023 30.01.2023

AKSHAY SRIVASTAVA(P), 20-03-2023 15.03.2023

MANISH KUMAR DEWAN(P),28-03-2023

24-03-2023 21.03.2023

CS 
(COMM)/250
/2023

LEHAR ADVERTISING 
PVT LTD Vs M/S 
CREATIVE MEDIA

CS 
(COMM)/271/
2023

M/S VJ INFONET PVT 
LTD Vs JYOTSNA 
SHARMA (SOLE 
PROPRIETOR 
ALPHATEL NETWORK 
SOLUTIONS)

CS 
(COMM)/253
/2023

GLOBUS TRANSITOS 
PVT LTD Vs M/S APP 
GLOBAL

CS 
(COMM)/291/
2023

CONSOLE SHIPPING 
INDIA PRIVATE 
LIMITED Vs M/S 
MANSI FREIGHT 
SYSTEMS

CS 
(COMM)/258
/2023

SUNIL SETH Vs VINOD 
KUMAR

CS 
(COMM)/267
/2023

GREENZ GARDEN 
SHOP Vs VALSONS

CS 
(COMM)/289
/2023

ALUCO PANELS LTD 
Vs M/S HECTAFINE 
ALUSHYSTEMS INDIA 
LTD

Mukesh kumar(P),

CS 
(COMM)/290
/2023

ALUCO PANELS LTD 
Vs ANKIT 
BHUPENDRA BHAI 
PATEL

CS 
(COMM)/268
/2023

ESCORTS KUBOTA 
LIMITED Vs ASHOK 
KUMAR

CS 
(COMM)/307
/2023

IDBI BANK LTD Vs M/S 
A A NETWORKS 
SOLUTIONS

18.02.2023 & 
10.03.2023

CS 
(COMM)/277/
2023

PUNJAB NATIONAL 
BANK Vs SWETA 
BANTHIA

Ritu Mishra(P),



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

19 SH. AJAY KUMAR JAIN SOUTH-EAST

SHIV KUMAR TYAGI(P), 28-03-2023 21.03.2023

SHIVA JEE SHUKLA(P), 28-03-2023 03.03.2023

29-03-2023 -

MUKESH KUMAR(P), 31-03-2023 21.03.2023

RAJIV DALAL(P), 31-03-2023 16.03.2023

20 MS. ANU GROVER BALIGA SOUTH-EAST 02-03-2023 16.01.2023

07-03-2023 08.02.2023

06-03-2023 03.02.2023

02-03-2023 03.02.2023

02-03-2023 20.02.2023

03-03-2023 23.02.2023

04-03-2023 03.03.2023

CS 
(COMM)/306
/2023

STATE BANK OF INDIA 
Vs PRAVIN POPAT 
JAGTAP

CS 
(COMM)/302
/2023

METROPOL INDIA PVT 
LTD Vs SIXTEEN 
DIRECTIONS 
HOMECARE PVT LTD

CS 
(COMM)/309
/2023

MR MAHESH CHAND 
AGARWAL Vs M/S 
BHAGWAN DEVI ICE 
AND COLD STORAGE 
PVT LTD

MOHAMMAD 
HASIBUDDIN(P),

CS 
(COMM)/312/
2023

SH SHYAM SUNDER 
PATI TRIPATHI Vs 
RANJEET SINGH 
(PROP OF INDIAN 
DIAGNOSTICS 
ENTERPRISES)

CS 
(COMM)/311/
2023

PUNJAB NATIONAL 
BANK Vs LATE SH 
DINESH KUMAR 
JOSHI

EXECUTION 
(COMM)/129/
2023

INDUSIND BANK LTD 
Vs PARVEEN KUMAR 
PAL

Mr Amitabh Singh

CS 
(COMM)/237
/2023

IDBI BANK LTD Vs MR 
MUKESH KUMAR 
SHEEL

Divya Nanda

EXECUTION 
(COMM)/150/
2023

BAJAJ FINANCE LTD 
Vs VINOD SINGH 
BISHT

Mr Shravan Kaushik

EXECUTION 
(COMM)/128
/2023

HDFC BANK LTD Vs 
MOHAMMAD ZAKIR

Ms Amita Kumar

CS 
(COMM)/225
/2023

PUNJAB NATIONAL 
BANK Vs RINKU

Mr Vikram Gola

CS 
(COMM)/223
/2023

RCPL LOGISTICS PVT 
LTD THROUGH 
GENERAL MANAGER 
NILESH JAIN Vs 
SUDDPRAM AUTO 
ENGINEERING 
COMPANY PVT LTD

Mr Gaurav Puri

CS 
(COMM)/231/
2023

M/S JJ ENTERPRISE 
Vs M/s BISCUIT 
BASKET FOODS PVT 
LTD

Mr Sanjeev Kumar Tyagi



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

20 MS. ANU GROVER BALIGA SOUTH-EAST

14-03-2023 03.03.2023

15-03-2023 31.08.2022

15-03-2023 25.05.2022

17-03-2023 20.02.2023

22-03-2023 22.03.2023107

21-03-2023 03.02.2023

18-03-2023 05.02.2023

18-03-2023 14.03.2023

20-03-2023 18.03.2023

27-03-2023 23.05.2022

22-03-2023 07.02.2023

24-03-2023 21.02.2023

21 SOUTH-EAST SAVYASACHI KUMAR SAHAI 01-03-2023 25-02-2023

GAURAV PURI 03-03-2023 19-01-2023

CS 
(COMM)/272
/2023

STATE BANK OF INDIA 
Vs PANKAJ KUMAR 
SAXENASOLE PROP 
MIS SVM 
INTERNATIONAL

Mr Varun Chadiok

OMP (I) 
(COMM)/33/
2023

HERO FINCORP LTD 
Vs DHARMENDER 
PHOOL SINGH

Mr Amitabh Singh

OMP (I) 
(COMM)/32/
2023

HERO FINCORP LTD 
Vs ANIL BATRA

Mr Amitabh Singh

CS 
(COMM)/275
/2023

STATE BANK OF INDIA 
Vs CHHATAR PAL 
SHARMA

Mr Dharmender Singh

CS 
(COMM)/276
/2023

M/S MOHAN 
GOLDWATER 
BREWERIES LTD Vs 
M/S GPS GARMENTS 
PVT LTDTHROUGH 
ITS DIRECTORS

Mr Shrey Kapoor

EXECUTION 
(COMM)/156/
2023

M/S KOTAK 
MAHINDRA BANK LTD 
Vs SANJAY KUMAR 
SINGH

Mr Prashant Singh

EXECUTION 
(COMM)/154/
2023

HDFC BANK LIMITED 
Vs NAQUEEB  ULLAH

Mr Manish Verma

CS 
(COMM)/266
/2023

GREENZ GARDEN 
SHOP Vs N K SHAH 
INFRAPROJECTS

Ms Prachi Vashishtha

OMP (I) 
(COMM)/31/2
023

HONDA MOTOREYCLE 
AND SCOOTER INDIA  
PVT LTD Vs INDIAN 
OIL CORPORATION 
LTD

Mr Mudit Sharma

CS 
(COMM)/288
/2023

NEUTRAL NVOCC PVT 
LTD Vs AJANTA 
OFFSET AND 
PACKAGING LTD

Mr Manoj Tewari

CS 
(COMM)/274
/2023

RAMAN MITTAL Vs MS 
SIMPLEX 
INFRASTRUCTURES 
LTD

Mr Arunav Tewari

CS 
(COMM)/278
/2023

M/S NEW INDIA BIRI 
FACTORY Vs MOHD 
ABDUL KAREEM

Sh Satish Kumar

MS PREETI AGGARWAL 
GUPTA

CS 
DJ/156/2023

HIND TERMINAL 
PRIVATE LIMITED Vs 
AERO MARINE 
LOGISTICS PVT LTD 
AND ANR

CS 
(COMM)/226
/2023

STATE BANK OF INDIA 
Vs SMT. USHA AND 
ANR.



Court District Case No. Advocate
No.

Petitioner Name VS 
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Date of 
Registration

Date of e-
Payment of 
Court Fees

21 SOUTH-EAST

SATYA PAL SINGH 03-03-2023

SOAYIB QURESHI 06-03-2023 22-02-2023

VIJAY ZAVERI 10-03-2023 27-02-2023

SUNIL KUMAR 13-03-2023 21-02-2023

NAVNEET SHARMA 14-03-2023 10-03-2023

14-03-2023 28-02-2023

RAJESH KUMAR 16-03-2023 07-12-2022

18-03-2023 01-03-2023

QUAISAR ALI 20-03-2023 17-03-2023

RAJESH KUMAR 21-03-2023 09-12-2022

RAJESH KUMAR 21-03-2023 13-12-2022

25-03-2023 14-03-2023

CHETNA BHALLA(P), 27-03-2023 28-02-2023

YOGESH SHARMA(P), 27-03-2023 17-03-2023

MS PREETI AGGARWAL 
GUPTA

CS 
(COMM)/227
/2023

BANK OF BARODA Vs 
M/S MILAN 
ENTRPRISES AND 
ANR.

12-01-2023
20-02-2023

CS 
(COMM)/233
/2023

THE JAMMU AND 
KASHMIR BANK LTD. 
Vs VARUN GOEL

CS 
(COMM)/238
/2023

M/S GOYAL BOOKS 
OVERSEAS PVT. LTD. 
Vs M/S. AAPSS 
STATIONERY 
PRODUCTS PVT. LTD.

CS 
(COMM)/239
/2023

M/S. CDI SECURITY 
(INDIA) PRIVATE 
LIMITED Vs M/S. 
BHASIN INFOTECH 
AND 
INFRASTRUCTURE 
PRIVATE LIMITEDCS 

(COMM)/244
/2023

M/S AJAY 
INDUSTRIAL 
CORPORATION 
LIMITED Vs M/S 
STERLING AND 
WILSON PRIVATE 
LIMITEDCS 

(COMM)/247
/2023

SUDHIR CHANDHOK 
Vs NATIONAL CIVIL 
SOCIETY

Anish Sarna

CS 
(COMM)/255
/2023

M/S S CHAND AND CO. 
LTD. Vs MAHATMA 
GANDHI MEMORIAL 
HIGH SCHOOL

CS 
(COMM)/261/
2023

M/S UNIQUE 
COLLECTIONS INDIA 
PVT. LTD. Vs SH. 
SACHIN SACHDEVA

Mukesh kumar

CS 
(COMM)/265
/2023

BANK OF BARODA Vs 
PURAN CHAND

CS 
(COMM)/269
/2023

M/S VIKAS 
PUBLISHING HOUSE 
PVT. LTD. Vs M/S 
PUSTAK BHANDAR

CS 
(COMM)/270
/2023

M/S S CHAND AND CO. 
LTD. Vs M/S PUSTAK 
BHANDAR

CS 
(COMM)/282
/2023

ANIL SARIN Vs M/s 
KRISHNA SUPER 
MARCHE THROUGH 
ITS PROPRIETOR MR 
ROHIT BATRA

Ankit Navaney(P),

CS 
(COMM)/287
/2023

M/S ICICI BANK LTD 
Vs PRATEEK 
WADHWA

CS 
(COMM)/284
/2023

NITIN RAWAT Vs SMT 
USHA GUSAIN



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

22 MS NIRJA BHATIA SOUTH-EAST ADV. MANI KAUL 01-03-2023 27-01-2023

ADV. SATISH KUMAR 02-03-2023 18.02.2023

ADV. RAJESH KR. PATOHA 02-03-2023 21.02.2023

SATYAPAL SINGH 03-03-2023 20.02.2023

SHREYA SINGH 03-03-2023 27.01.2023

BHAVNA ARORA 04-03-2023 24.02.2023

N.MAHABIR 06-03-2023 02.03.2023

RAJNISH KUMAR GAIND 13-03-2023 26.02.2023

14-03-2023 11.03.2023

VARUN R CHAND IOK 14-03-2023 03.03.2023

AMTTABH SINGH 03-03-2023 16-02-2023

SHALINI UPADHYAY 15-03-2023 20.02.2023

VINAY BHARDWAJ 17-03-2023 01.03.2023

RK RUHIL 18-03-2023 15.011.2022

CS 
(COMM)/218
/2023

LIC HOUSING 
FINANCE LIMITED Vs 
ADEL LANDMARKS 
LIMITED

CS 
(COMM)/219/
2023

IDBI BANK LTD. Vs 
VINEET AHLUWALIA

CS 
(COMM)/220
/2023

BOLLYWOOD 
SERVICES Vs TEC 
INDIA 
ENTERTAINMENT PVT 
LTD

CS 
(COMM)/224
/2023

BANK OF BARODA Vs 
M/S ETAIL BUSINESS 
SOLUTIONS

CS 
(COMM)/229
/2023

THE JAMMU AND 
KASHMIR BANK LTD. 
Vs M/S INDIAN 
COTTAGE ARTS  
THORUGH HILAL 
AHMED KHAN

OMP 
(COMM.)/18/
2023

SURIAN FAB 
MAESTRO, THORUGH 
ITS PROPRIETOR Vs 
INTEC CAPITAL PVT 
LTD

CS 
(COMM)/232
/2023

BIOMERIEUX INDIA 
PVT LTD Vs DR N.K. 
PANDEY

ARB. A. 
(COMM.)/4/2
023

ALEXIS GLOBAL PVT 
LTD Vs OMA LIVING 
PVT LTD AND ANR

CS 
(COMM)/245
/2023

SHRI AJAY 
BAJAJ,PROPRIETOR 
OF S.K. PRINT 
PROCESS Vs AMISEE 
EDUCATIONAL AIDS 
LLP,

Surjeet Singh Malhotra

CS 
(COMM)/246
/2023

STATE BANK OF INDIA 
Vs OPENDRA 
KUMARSOLE PROP. 
M/S MAA LAXMI 
ELECTRONICS

OMP (I) 
(COMM.)/20/
2023

HERO FINCORP LTD. 
Vs GURMAIL SINGH

CS 
(COMM)/249
/2023

STATE BANK OF INDIA 
Vs JYOTI BASOYA

CS 
(COMM)/259
/2023

COIM INDIA PRIVATE 
LIMITED Vs 
INTERNATIONAL 
PRINT O PAC LTD

CS 
(COMM)/264
/2023

BERGER PAINTS 
INDIA LIMITED Vs 
M/S VRP BUILDTECH 
PRIVATE LIMITED



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

22 MS NIRJA BHATIA SOUTH-EAST

KARAN CHAWLA 27-03-2023 15.05.2023

23 SH. RAJESH KUMAR SINGH SOUTH-EAST NIL

24 SH. SANJAY SHARMA-I EAST  ESHU CHAUDHARY 20-03-2023 18-03-2023

VIPIN 25-03-2023 23-03-2023

25 EAST NIL

26 North-East ARUN KUMAR SHUKLA 02.03.2023

SHALINI UPADHYAY 02.03.2023

RAJIV RANJAN 04.03.2023

KUSHAL KUMAR 04.03.2023

SHANTANU BHARDWAJ 06.03.2023

JHINN00 PRASAD GUPTA 06.03.2023

SANCHAY MEHROTRA 07.03.2023

CHARANJEET SINGH 10.03.2023

CS 
(COMM)/285
/2023

UCO BANK Vs M/S 
SHRI BALAJI 
ENTERPRISES

CS 
COMM.NO. 
111/2023

CANARA BANK VS. 
PUSHPENDRA SINGH

CS 
COMM.NO. 
113/2023

CANARA BANK (E- 
SYNDICATE BANK) VS. 
SHEKHAR SHARMA

SH. CHANDRA SHEKHAR, 
DISTRICT JUDGE, 
COMMERCIAL COURT-02

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

MISC DJ-
108/2023

UNION BANK OF 
INDIA VS ABC 
PACKAGING AND 
SOLUTION

COURT FEES 
NOT FILED

CS(COMM)-
21/2023

STATE BANK OF INDIA 
VS MUKESH 
UPADHYAY

COURT FEES 
FILED ONLINE 
ON 24.02.2023

EX(COMM)-
35/2023

AU SMALL FINANCE 
BANK LIMITED VS 
RAVI CHAUDHARY & 1 
OTHERS

COURT FEES 
NOT FILED

EX(COMM)-
36/2023

KOTAK MAHINDRA 
PRIME LTD VS ASHISH 
KUMAR

COURT FEES 
NOT FILED

CS(COMM)-
22/2023

THE KANGRA CO 
OPERATIVE BANK LTD 
VS SH. RAJESHWAR

COURT FEES 
FILED ONLINE 
ON 24.02.2023

EX(COMM)-
37/2023

SURENDER KUMAR VS 
RESHMA W/O MD. 
SHAKIR

COURT FEES 
NOT FILED

CS(COMM)-
23/2023

NIRMALA AGARWAL 
PROP OF KARMYOGI 
SHARBHAND MUNI VS 
B.C HASARAM AND 
SONS

COURT FEES 
FILED 
OFFLINE ON 
03.03.2023

EX(COMM)-
38/2023

ICICI BANK LTD VS 
NADEEM SHEIKH

COURT FEES 
NOT FILED



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

26 North-East

10.03.2023

10.03.2023

ANKUR AGGARWAL 16.03.2023

PRABHASH KUMAR JHA 16.03.2023

TARUNDEEP BHARTI 18.03.2023

DEEPAK GAUR 18.03.2023

CHIRAG ALAGH 18.03.2023

18.03.2023

18.03.2023

RAKHI KAPOOR 22.03.2023

DEEPAK GAUR 24.03.2023

RAVI SHANKAR GARG 25.03.2023

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

EX(COMM)-
39/2023

BAJAJ FINANCE 
LIMITED VS AJAY 
KUMAR JAIN

BAJAJ FINANCE LIMITED VS 
AJAY KUMAR JAIN

COURT FEES 
NOT FILED

EX(COMM)-
40/2023

HDB FINANCIAL 
SERVICES LTD VS 
MOHD FAIJAN & 1 
OTHERS

RAVINDRA KUMAR 
AGARWAL

COURT FEES 
NOT FILED

CS(COMM)-
24/2023

CANARA BANK VS 
SUNDER SINGH 
PROPRIETOR OF 
SINGH ENTERPRISES 
& 1 OTHERS

COURT FEES 
FILED 
OFFLINE ON 
24.02.2023

CS(COMM)-
25/2023

UNION BANK OF 
INDIA VS VIMLESH 
VERMA AND ORS

COURT FEES 
FILED 
OFFLINE ON 
27.04.2022

MISC DJ-
134/2023

SHRI RAM CITYUNION 
FINANCE LTD. VS 
SHAHNAWAZ & 
1OTHERS

COURT FEES 
NOT FILED

CS(COMM)-
26/2023

M/S BAJRANG 
ENTERPRISES VS M/S 
LAKHANI FOOTWEAR 
LTD

COURT FEES 
FILED 
OFFLINE ON 
27.04.2022

CS(COMM)-
27/2023

ISHWAR CHAND 
ROHILLA VS SHOW 
EFFECT 
ADVERTISEMENT PVT 
LTD

COURT FEES 
FILED 
OFFLINE ON 
15.03.2023

EX(COMM)-
41/2023

HDB FINANCIAL 
SERVICES LTD VS 
BHOPAL SINGH & 1 
OTHERS

RAVINDRA KUMAR 
AGARWAL

COURT FEES 
NOT FILED

EX(COMM)-
42/2023

KOTAK MAHINDRA 
BANK LTD. VS 
HIMANSHU S

GULSHAN KUMAR 
SACHDEV

COURT FEES 
NOT FILED

CS(COMM)-
28/2023

MR ANUJ JAIN VS MS 
USHA BAJAJ & 1 
OTHERS

COURT FEES 
FILED 
OFFLINE ON 
03.03.2023

CS(COMM)-
29/2023

M/S BAJRANG 
ENTERPRISES VS M/S  
LAKHANI RUBBER 
WORK

COURT FEES 
FILED 
OFFLINE ON 
26.04.2022

EX(COMM)-
43/2023

M/S 
CHOLAMANDALAM 
INVESTMENT AND 
FINANCE COMPANY 
LTD VS SH 
BHUPENDRA KUMAR 
AND ANR & 1 OTHERS

COURT FEES 
NOT FILED



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

26 North-East

DEEPANKUR SONDHI 25.03.2023

A R A VIKRAM SHUKLA 25.03.2023

ASHOK KUMAR SINGH 25.03.2023

ROHIT BOHRA 25.03.2023

ROHIT BOHRA 25.03.2023

DEEPANKUR SONDHI 25.03.2023

SUBHASH PAL 28.03.2023

RAKHI KAPPOR 29.03.2023

VIPIN KUMAR CHAUDHARY 31.03.2023

KRISHAN KANT GAUTAM 31.03.2023

DEEPANKUR SONDHI 31.03.2023

DEEPANKUR SONDHI 31.03.2023

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

EX(COMM)-
44/2023

HDB FINANCIAL 
SERVICES LTD VS 
NARESH SAINI

COURT FEES 
NOT FILED

EX(COMM)-
45/2023

M/S KOGTA 
FINANCIAL INDIA 
LIMITED VS AJAY 
KUMAR & 1 OTHERS

COURT FEES 
NOT FILED

EX(COMM)-
46/2023

FORTUNE CREDIT 
CAPITAL LTD VS M S 
VANSHIKA FASHION & 
2 OTHERS

COURT FEES 
NOT FILED

EX(COMM)-
47/2023

KOTAK MAHINDRA 
PRIME LTD VS SHOAB 
MALIK & 1 OTHERS

COURT FEES 
NOT FILED

EX(COMM)-
48/2023

KOTAK MAHINDRA 
PRIME LTD VS 
KHUSHBU DHAMA & 
1OTHERS

COURT FEES 
NOT FILED

EX(COMM)-
49/2023

MAHINDRA AND 
MAHINDRA 
FINANCIAL SERVICES 
LTD VS ABDUL 
KAREEM

COURT FEES 
NOT FILED

MISC DJ-
148/2023

MULTIMEDIA AND 
ENTERTAINMENT 
LTD VS AMJAD ALI 
KHAN

COURT FEES 
NOT FILED

CS(COMM)-
30/2023

MR ATUL JAINPROP 
MS SAPAN PAPER 
IMPEX VS MS. USHA 
BAJAJ PROPRIETOR 
MS BAJAJ PACKERS & 
1 OTHERS

COURT FEES 
FILED 
OFFLINE ON 
03.03.2023

CS(COMM)-
31/2023

NEERAJ BANSAL VS 
JATA SHANKAR

COURT FEES 
FILED 
OFFLINE ON 
25.03.2023

EX(COMM)-
50/2023

LORD KRISHNA 
FINANCIAL SERVICES 
LTD VS RAKESH 
KUMAR JHA & 1 
OTHERS

COURT FEES 
NOT FILED

EX(COMM)-
51/2023

MAHINDRA AND 
MAHINDRA 
FINANCIAL SERVICES 
LTD VS BIJENDRA 
SINGH TYAGI

COURT FEES 
NOT FILED

EX(COMM)-
52/2023

MAHINDRA AND 
MAHINDRA 
FINANCIAL SERVICES 
LTD VS SANJASH 
KUMAR KASHWAH

COURT FEES 
NOT FILED



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

26 North-East

ARUN KUMAR SHARMA 31.03.2023

WASIQUR RAHMAN KHAN 31.03.2023

27 SHAHDARA 06-03-2023 17.02.2023

ANJALI NEHRA(P), 07-03-2023 23.02.2023

04-03-2023 24.02.2023

07-03-2023 01.03.2023

04-03-2023 01.03.2023

SANJEEV KUMAR(P), 14-03-2023 01.03.2023

VANDANA  BHATIA(P), 07-03-2023 27.02.2023

AKSHAY KUMAR(P), 07-03-2023 29.03.2022

NEELAM KUMARI MALIK(P),07-03-2023 02.03.2023

10-03-2023 06.03.2023

ANKUSH SHARMA(P), 14-03-2023 03.03.2023

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

EX(COMM)-
53/2023

BAJAJ FINANCE 
LIMITED VS 
BHAGWATI VERMA

COURT FEES 
NOT FILED

EX(COMM)-
54/2023

SBI CARDS AND 
PAYMENT SERVICES 
LIMITED VS DEEPAK 
YADAV

COURT FEES 
NOT FILED

SH. BRIJESH KUMAR 
GARG, DISTRICT JUDGE, 
COMMERCIAL COURT

CS 
(COMM)/112/
2023

DR NARINDER 
KUMAR KHETARPAL 
Vs M/S SHIPRA HOTEL 
LTD AND ORS

MANOJ KUMAR 
BHANDARI(P),

CS 
(COMM)/114/
2023

SHIR L S SOLANKI Vs 
SHRI ARUN KUMAR 
VERMA

CS 
(COMM)/111/
2023

GREEN KAIKETSU 
AUTOMOTIVE INDIA 
PVT LTD Vs GAURAV 
KUMAR

Nitin Singh(P),

CS 
(COMM)/113/
2023

M/S HANUMAN 
ENTERPRISES SOLE 
PROPRIETIRSHIP 
CONCERN Vs M/S 
SHREE GANESH 
BUILDTECH 
CONSTRUCTION 
PRIVATE LIMITED

SACHIN KUMAR 
SHARMA(P),

CS 
(COMM)/110/
2023

SH MAYANK GARG Vs 
RELIANCE PROJECT 
AND PROPERTY 
MANAGEMENTSERVIC
E LTD

SUBHASH CHANDRA 
LOCHAKIA(P),

CS 
(COMM)/157/
2023

NICHAY POLYMER 
THROUGH ITS PROP 
NISCHAY CHHATWAL 
Vs KASHVI  
ENTERPRISES 
THROUGH ITS PROP 
DOLLY TOMARCS 

(COMM)/118/
2023

CANARA BANK 
ERSTWHILE 
SYNDICATE BANK Vs 
MRS SHAKUNT DEVI

CS 
(COMM)/115/
2023

ALLWAYS LOGISTICS 
CHA PVT LTD Vs 
IMPERIAL BEVERAGE 
GLOBAL PVT LTD

CS 
(COMM)/116/
2023

SARAOGI SUPER 
SALES PVT LTD Vs 
BINA DEVI

CS 
(COMM)/120
/2023

SH VINOD AGGARWAL 
Vs SH OMPAL SINGH

SUBHASH CHANDRA 
LOCHAKIA(P),

CS 
(COMM)/124/
2023

M/S SHREE HARI 
JEWELLERSTHROUG
H ITS 
PROPRIETORBOBBY 
VERMA Vs PINE LABS 
PVT LTDTHROUGH 
ITS DIRECTOR/CEO



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

27 SHAHDARA

AASHEESH GUPTA(P), 16-03-2023 06.03.2023

VISHNU DUTT SHARMA(P), 16-03-2023 07.03.2023

AJAY KUMAR CHOPRA(P), 17-03-2023 23.02.2023

ATUL TIWARI(P), 23-03-2023 06.03.2023

KUMAR SUSHOBHAN(P), 24-03-2023 20.03.2023

27-03-2023 15.03.2023

AKSHAY RAJ(P), 31-03-2023 27.03.2023

28 SHAHDARA 23-03-2023 23.01.2023

DEEPAK SHARMA(P), 01-03-2023 06.02.2023

SUDHIR KUMAR SINGH(P), 15-03-2023 09.02.2023

03-03-2023 24.02.2023

ANIL KUMAR PAL(P), 02-03-2023 09.02.2023

SH. BRIJESH KUMAR 
GARG, DISTRICT JUDGE, 
COMMERCIAL COURT

CS 
(COMM)/143/
2023

M/S EASTMAN AUTO 
AND POWER LTD Vs 
M/S GREEN KAIKETSU 
AUTOMOTIVE INDIA 
PVT LTD

CS 
(COMM)/142/
2023

M/S SHREE GANESH 
WINDING WIRES 
THROUGH ITS 
PROPRIETOR RAMAN 
MEHTA Vs ACCORD 
ELECTROPOWER 
PRIVATE LIMITED 
THROUGH ITS 
DIRECTOR/AUTHORIS
ED SIGNATORY SH 
DEEPAK KUMAR 
GAUR

CS 
(COMM)/145/
2023

DEHRA METAL TECH 
PVT LTD Vs NAVJYOTI 
POWER SYSTEM LLP

CS 
(COMM)/158/
2023

CHETU INDIA 
PRIVATE LIMITED Vs 
RAVI KUMAR

CS 
(COMM)/166/
2023

RAM RAJ TIWARI 
PROPRIETOR M/S 
ANMOL ENTERPRISES 
Vs DELHI  URBAN 
SHELTER 
IMPROVEMENT 
BOARDCS 

(COMM)/169/
2023

MIS SAMYAK 
EXPORTS THROUGH 
ITS AUTHORIZED 
REPRESENTATIVE SH 
SAMYAK JAIN Vs M/S 
FREEDOM 
ADVERTISING 
THROUGH ITS 
PROPRIETORMR AMIT 
BUNDELA

Mohit Singh(P),

CS 
(COMM)/179/
2023

VIJAY KUMAR Vs 
VINEET KHANIJOW

MS. SUKHVINDER KAUR, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CS 
(COMM)/164/
2023

SIDHANT FASHION Vs 
SH ARJUN KUMAR 
MAURYA

SUBHASH CHANDRA 
LOCHAKIA(P),

CS 
(COMM)/103
/2023

KMI BUSINESS 
TECHNOLOGIES Vs 
DIGITAL VEDIO POINT

CS 
(COMM)/136/
2023

PUNJAB AND SIND 
BANK Vs SH JAI 
BHAGWAN

CS 
(COMM)/108
/2023

STATE BANK OF INDIA 
Vs VARUL KUMAR 
CHAKARVARTI

Shalini Upadhyay(P),

CS 
(COMM)/106
/2023

M/S PRAKASH 
CHEMICAL Vs M/S 
GEM POLYVINYL 
INDUSTRIES



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

28 SHAHDARA

SIDHANT DHINGRA(P), 13-03-2023 22.02.2023

SUBODH KUMAR(P), 18-03-2023 27.02.2023

18-03-2023 14.03.2023

22-03-2023 07.03.2023

ARUN YADAV(P), 23-03-2023 13.03.2023

PRATAP DHAKA(P), 25-03-2023 15.03.2023

KAMAL GARG(P), 22-03-2023 17.03.2023

23-03-2023 20.03.2023

VANDANA  BHATIA(P), 15-03-2023 06.10.2022

29 SH. SURENDER S. RATHI SUDHIR KUMAR SINGH(P), 27-03-2023 13-03-2023

MS. SUKHVINDER KAUR, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CS 
(COMM)/123/
2023

M/S LION JEANS Vs 
SH PARMOD KUMAR

CS 
(COMM)/150/
2023

STATE BANK OF INDIA 
Vs M/S SHOE SHOPPE

CS 
(COMM)/149/
2023

GULSHAN KUMAR Vs 
M/S SMOOTH 
MOTORS

SURESH CHANDER 
SHARMA(P),

CS 
(COMM)/156/
2023

BANK OF BARODA 
THROUGH MR 
PANKAJ KUMAR Vs 
MRPRADEEP GUPTA

Kamal Singh(P),

CS 
(COMM)/163/
2023

CANARA BANK Vs MS 
SUMAN SERVICES

CS 
(COMM)/168
/2023

SHRI SUMIT JAIN Vs 
M/S MEV INFRA 
POWER PROJECTS 
PVT LTD

CS 
(COMM)/155/
2023

SYMBIOTIC 
THERAPEUTICS 
PRIVATE LIMITED 
THROUGH DIRECTOR 
MR BHUPENDRA 
KAUSHAL Vs ULKAS 
FERTICHEM PRIVATE 
LIMITED

CS 
(COMM)/162/
2023

SHJITENDER Vs 
SHAMAN SINGH

Mangey ram chanchal(P),

CS 
(COMM)/137/
2023

UNION BANK OF 
INDIA Vs MAMTA 
SHARMA

Shahdara CS 
(COMM)/174/
2023

PUNJAB AND SIND 
BANK Vs SH DIVYA 
PRASAD



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

29 SH. SURENDER S. RATHI

14-03-2023 01-03-2023

VISHAL PATEL(P), 14-03-2023 01-03-2023

ASHISH CHAUDHARY(P), 13-03-2023 27-02-2023

24-03-2023 14-03-2023

VANDANA  BHATIA(P), 14-03-2023 21-02-2023

GAURAV SHARMA(P), 13-03-2023 08-02-2023

DEEPAK BHARDWAJ(P), 13-03-2023 15-02-2023

PRINCE PAWAIYA(P), 15-03-2023 14-02-2023

10-03-2023 06-02-2023

SIDHANT DHINGRA(P), 10-03-2023 06-02-2023

VANDANA  BHATIA(P), 14-03-2023 20-02-2023

SUNITA SINGH(P), 21-03-2023 08-03-2023

SANMATI JAIN(P), 13-03-2023 28-02-2023

DEEPAK BHARDWAJ(P), 15-03-2023 08-02-2023

Shahdara

CS 
(COMM)/141/
2023

MANJEET SINGH Vs 
SITARAM MOTOR 
WALE

BRIJESH KUMAR 
SHARMA(P),

CS 
(COMM)/135/
2023

FUTURE BATH 
PRODUCTS PVT LTD 
Vs MR HARISH ARORA

CS 
(COMM)/131/
2023

BRIJBIHARI CONCAST 
PVT LTD Vs RUDRA 
STEEL AND TRADERS

CS 
(COMM)/167/
2023

MOHD SAHEEM PROP 
M/S RESHMA 
GARMENTS Vs RAJIV 
THAPPAR PROP M/S 
TANISHA TRADERS

BRIJESH KUMAR 
SHARMA(P),

CS 
(COMM)/138/
2023

CANARA BANK 
ERSTWHILE 
SYNDICATE BANK Vs 
ARIF SIDDIQUI

CS 
(COMM)/140
/2023

SANJAM CREATIONS 
Vs SHAGUN 
GARMENTS

Execution 
(Comm)/64/2
023

RICH PAL SINGH Vs 
GNCT DELHI

Execution 
(Comm)/63/2
023

MERCEDES BENZ 
FINANCIAL SERVICES 
INDIA PRIVATE 
LIMITED FORMERLY 
KNOWN AS DAIMLER 
FINANCIAL SERVICE 
Vs M S KHOKHER 
ENTERPRISES

CS 
(COMM)/119/
2023

STATE BANK OF INDIA 
Vs SANJAY KUMAR

Suchita Dixit(P),

CS 
(COMM)/121/
2023

M/S LION JEANS Vs 
SH SATTO @ MAHESH

CS 
(COMM)/139/
2023

UNION BANK OF 
INDIA Vs UMA

Execution 
(Comm)/72/2
023

ICICI BANK LTD Vs 
SANJAY KUNFAR 
DIXIT

CS 
(COMM)/132/
2023

PARAS PLASTICS Vs 
KARTHIK 
ENTERPRISES

CS 
(COMM)/133/
2023

CANARA BANK Vs 
KAMAL



Court District Case No. Advocate
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Petitioner Name VS 
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Date of 
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Date of e-
Payment of 
Court Fees

29 SH. SURENDER S. RATHI

SANJEEV CHOPRA(P), 15-03-2023 06-02-2023

AJAY KUMAR CHOPRA(P), 21-03-2023 13-03-2023

SUBODH KUMAR(P), 23-03-2023 10-03-2023

17-03-2023 14-02-2023

VARUN KHERA(P), 20-03-2023 13-03-2023

29-03-2023 14-03-2023

27-03-2023 15-03-2023

PRATAP DHAKA(P), 27-03-2023 09-03-2023

ARUN KUMAR RAGHAV(P), 31-03-2023 13-03-2023

17-03-2023 09-02-2023

YOGINDER SINGH(P), 22-03-2023 20-03-2023

30 MS. SAVITA RAO GULZAR ALI(P), 01-03-2023 22/02/2023

02-03-2023 24/02/2023

BALRAM(P), 02-03-2023 01/03/2023

Shahdara

CS 
(COMM)/134/
2023

CANARA BANK Vs 
JAGADEESH SHAH 
PROP JYOTI HOSIERY

CS 
(COMM)/153/
2023

DEHRA METAL TECH 
PVT LTD Vs SH SUNIL 
GOENKA

CS 
(COMM)/165/
2023

STATE BANK OF INDIA 
Vs M/S DUXON TRADE 
CORPORATION

MISC 
DJ/229/2023

SH KAPIL AGGARWAL 
Vs SH GAURAV 
GOSWAMI

Sunil kumar(P),

Execution 
(Comm)/70/2
023

WELDMART 
INTERNATIONAL Vs 
LOKESH TRADING 
COMPANY THROUGH 
ITS PROPRIETOR 
LOKESH SHARMA

CS 
(COMM)/180
/2023

AMIR CHAND GUPTA 
Vs VIKRAMADITYA 
KUMAR

Akash Gupta(P),

CS 
(COMM)/170/
2023

PUNJAB NATIONAL 
BANK Vs JAGJEET 
SINGH

Pallavi Nirmal(P),

CS 
(COMM)/175/
2023

SHRI SUMIT JAIN Vs 
M/S VIVA 
INFRAVENTURE PVT 
LTD

CS 
(COMM)/181/
2023

CROSS DREMS 
ENTERTAINMENT PVT 
LTD Vs HAYR 
TECHNOLOGY LLP

Execution 
(Comm)/71/2
023

KOTAK MAHINDRA 
PRIME LTD Vs ANUJ 
PANCHAL

Rohit Bohra(P),

MISC 
DJ/249/2023

GROWTH FACILITY 
SERVICE PVT LTD Vs J 
K GARMENTS

Shahdara CS 
(COMM)/102
/2023

PRABHAKAR LAL 
SRIVASTAVA Vs 
MOHSIN KHAN

CS 
(COMM)/104
/2023

STATE BANK OF INDIA 
Vs NAVIN JAIN

Shalini Upadhyay(P),

CS 
(COMM)/105/
2023

M/S SOURIR INDIA 
PRIVATE LIMITED Vs 
DEEPAK KUMAR



Court District Case No. Advocate
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Petitioner Name VS 
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Date of 
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Date of e-
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Court Fees

30 MS. SAVITA RAO

PAWAN KUMAR(P), 03-03-2023 01/03/2023

ARVIND KUMAR(P), 07-03-2023 03/03/2023

SACHIN WADHWA(P), 14-03-2023 13/02/2023

DEEPAK BHARDWAJ(P), 14-03-2023 06/03/2023

JITENDRA RAJPUT(P), 14-03-2023 04/03/2023

14-03-2023 20/02/2023

VANDANA  BHATIA(P), 14-03-2023 06/03/2023

SAGAR BHARDWAJ(P), 15-03-2023 14/03/2023

AASHEESH SHARMA(P), 18-03-2023 04/03/2023

18-03-2023 04/03/2023

DEOKANT TRIPATHI(P) 20-03-2023 23/01/2023

VINEET HANS(P) 20-03-2023 17/03/2023

TANYA GOYAL(P) 21-03-2023 20/03/2023

SUBODH KUMAR(P), 23-03-2023 06-03-2023

Shahdara

MISC 
DJ/145/2023

KHUSHI KOHLI Vs 
DURGA METAL

MISC 
DJ/160/2023

SANDEEP KHANNA Vs 
SURINDER KUMAR

CS 
(COMM)/127/
2023

MANISH WADHWA Vs 
ABHISHEK KUMAR 
BASANT KUMAR

CS 
(COMM)/129/
2023

CANARA BANK Vs 
AVINASH KUMAR

CS 
(COMM)/125/
2023

ATUL RANA PROP OF 
KAIVALYA 
DIAGNOSTICS 
SOLUTIONS Vs 
GENIOSPORUM 
PHARMACEUTICALS 
PVT LTDCS 

(COMM)/126/
2023

DR NARINDEDR 
KUMAR KHETARPAL 
Vs SHRI MOHIT 
SINGH

MANOJ KUMAR 
BHANDARI(P),

CS 
(COMM)/128
/2023

UNION BANK OF 
INDIA Vs MRS 
SHAMMI MEHTA

CS 
(COMM)/130
/2023

HARJIT SINGH Vs 
HARPREET SINGH

CS 
(COMM)/147/
2023

SHOURYA EXPORTS 
Vs ARORA LIFESTYLE

CS 
(COMM)/148
/2023

DEEP FASHION Vs R K 
APPARELS

Aditya Jain(P),

CS 
(COMM)/151/
2023

PUNJAB NATIONAL 
BANK Vs MUJIB 
ENTERPRISES

CS 
(COMM)/152/
2023

RAHUL JAIN Vs 
IFTIKHAR AHMED

CS 
(COMM)/154/
2023

VISHAL Vs SPARK 
APPLIANCES

CS 
(COMM)/160
/2023

STATE BANK OF INDIA 
Vs M/S OCEAN 
ENTERPRISES



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

30 MS. SAVITA RAO

SUBODH KUMAR(P), 23-03-2023 06-03-2023

23-03-2023 17-03-2023

LALIT(P), 27-03-2023 01-02-2023

RAJEEV KUMAR(P), 27-03-2023 15-03-2023

SAMARENDRA KUMAR(P), 27-03-2023 20/03/2023

ROHIT KUMAR MODI(P), 27-03-2023 23/03/2023

RAM KISHAN GUPTA(P), 29-03-2023 28/03/2023

31 North-West SHARVAN KUMAR BANSAL 01-03-2023 08-02-2023

161/2023 SANTOSH KUMAR 02-03-2023 22-02-2023

167/2023 VISHAL GARG 04-03-2023 02-03-2023

168/2023 VISHAL GARG 04-03-2023 02-03-2023

169/2023 JAGRITI JAIN 04-03-2023 03-03-2023

170/2023 K.P. SINGH 04-03-2023 02-03-2023

171/2023 SAMVENDNA VERMA 04-03-2023 03-03-2023

Shahdara

CS 
(COMM)/159/
2023

STATE BANK OF INDIA 
Vs M/S J M D 
INDUSTRIES

CS 
(COMM)/161/
2023

PUNJAB NATIONAL 
BANK Vs MRS 
PRIYANKA BATRA

Pallavi Nirmal(P),

OMP 
(COMM)/9/2
023

MANOJ KUMAR Vs 
CHOLAMANDALAM 
INVESTMENT AND 
FINANCE COMPANY 
LTD

CS 
(COMM)/172/
2023

AJAY JAIN Vs SAAR 
AND BROTHERS 
INFRASTURCTURE 
PVT LTD

CS 
(COMM)/173/
2023

UNION BANK OF 
INDIA Vs M/S SHREE 
OM CREATION

CS 
(COMM)/171/
2023

M/S KARYTRON 
ELECTRICALS 
PRIVATE LIMITED Vs 1 
M/S TIRUPATI 
TECHNOPACKS PVT 
LTD

CS 
(COMM)/178/
2023

M/S STARCO 
METAPLAST PVT LTD 
THROUGH ITS 
DIRECTOR MR 
AKSHAY JAIN Vs M/S 
SHELLZ INDIA 
PRIVATE LIMITED 
AND OTHERS THRH 
ITS DIRECTOR 1 
MRKAPIL GARG 2 
MRSSHALINI GARG

 SH. GURDEEP SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

CS/COMM/15
9/2023

SUPPLETEK 
INDUSTRIES PVT LTD 
VS MONIKA JAIN

MUKESH SHARMA VS 
ICICI LOMBARD 
GENERAL CO. LTD

M/S SHRI JEE 
POLYMER VS M/S 
FARCO FOOTWEAR

M/S BISWAS GOOD 
HEALTH CAPSULE VS 
M/S MARUTI 
ENTERPRISES

M/S KUMAR TRADING 
COMPANY VS M/S 
PARAGON PAPER IND. 
LLP

DEVENDER KUMAR 
VS RAKESH BANSAL

AUAL PHARMA VS 
ASPEN BIO PHARMA 
LABS PVT LTD



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

31 North-West

172/2023 SAMVENDNA VERMA 04-03-2023 03-03-2023

173/2023 GAUTAM BHASIN 04-03-2023 01-03-2023

174/2023 SAURABH KAUSHIK 04-03-2023 02-03-2023

175/2023 KAMAL GARG 04-03-2023 21-02-2023

176/2023 SANJAY KR. MISHRA 06-03-2023 02-03-2023

178/2023 GAUTAM BHASIN 10-03-2023 06-03-2023

179/2023 ANMOL CHADHA 10-03-2023 06-03-2023

180/2023 ANIL DAGAR 13-03-2023 24-03-2023

181/2023 S K KASHYAP 14-03-2023 13-03-2023

182/2023 RAKESH KUMAR 14-03-2023 28-02-2023

183/2023 RAKESH KUMAR 14-03-2023 01-03-2023

184/2023 PAYAL ARYA 15-03-2023 13-03-2023

185/2023 PAYAL ARYA 15-03-2023 13-03-2023

186/2023 GAUTAM BHASIN 15-03-2023 13-03-2023

 SH. GURDEEP SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

AUSL PHARMA VS 
ROSEATE MEDICARE 
AND ORS.

PUMA SE VS ASHOK 
KUMAR

KINGSTON MULTI 
PRODUCTS INDIA VS 
SUSHAMA AND 
BROTHERS

V KAMAL PROP LLP VS 
SHRI CHAND YADAV

ANIL KUMAR VS JMV 
LPS LTD AND ORS.

PUMA SE VS ASHOK 
KUMAR

CP CENTURY 
HARDWARE PVT LTD 
VS M/S SKY WOOD 
INTERIOR

RAJ KUMAR 
JEWELLERY VS 
DURGA JEWELLERS

SAKIMUDDIN SARKAR 
VS DINESH PRATAP 
SINGH

JAI GANESH 
ENTERPRISES VS 
JAIVEER SINGH

JAI GANESH 
ENTERPRISES VS  
MOHD KALAMUDDIN

ARDH SAINIK 
CANTEEN VS 
BHHOTPURV ARDH 
SAINIK KALYAN

ARDH SAINIK 
CANTEEN VS ARDH 
SAINIK WELFARE 
CANTEEN

ASICS CORPORATION 
VS ASHOK KUMAR



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

31 North-West

187/2023 DEEPAK KUMAR 15-03-2023 28-02-2023

188/2023 KAMAL GARG 16-03-2023 13-03-2023

189/2023 RAHUL BAISAIYA 16-03-2023 25-11-2022

190/2023 RAM KISHAN 16-03-2023 14-03-2023

192/2023 ARVIND KR JHA 17-03-2023 20-02-2023

193/2023 BRIJESH TIWARI 17-03-2023 28-02-2023

194/2023 RAKESH 17-03-2023 NIL

195/2023 GAUTAM BHASIN 17-03-2023 15-03-2023

196/2023 KARTIK JAIN 17-03-2023 16-03-2023

201/2023 RIJUL TYAGI 18-03-2023 10-02-2023

202/2023 RIJUL TYAGI 18-03-2023 10-02-2023

203/2023 RIJUL TYAGI 18-03-2023 10-02-2023

204/2023 SANJEEV CHAUHAN 18-03-2023 17-03-2023

 SH. GURDEEP SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

M/S EUPHORIA  
WORLD TRAVELS VS 
M/S BEST CITY 
ESTATE PVT LTD

DAKSH 
PHARMACEUTICALS 
PVT LTD VS DAKSH 
PHAMACEUTICAL

VIPIN ENTERPRISES 
VS NOOR TRADERS

ASSOCIATED 
REFRACTORIES VS 
SANMATI EXIM AND 
ANR.

PURE AND CARE PVT 
LTD VS NAVA HEALTH 
CARE PVT LTD

RAKESH KUMAR VS 
WIZUP VENTURE PVT 
LTD

RAMAKRISHNA 
ELECTRO 
COMPONENT PVT LTD 
VS R AND T SEMI 
CONDUCTORS

PUMA SE VS ASHOK 
KUMAR

K B SANTOSH VS 
TANUJ KUMAR

HINDUSTAN POLY 
FOAMS PVT LTD VS 
COCO FOAM 
INDUSTRIES

HINDUSTAN OVER 
SEAS VS SA TRADING

HINDUSTAN POLY 
FOAMS VS KANCHAN 
DISTRIBUTORS

ABHISHEK AGARWAL 
VS SAGAR 
ENTERPRISES



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

31 North-West

205/2023 GAUTAM BHASIN 18-03-2023 16-03-2023

206/2023 GAUTAM BHASIN 18-03-2023 16-03-2023

207/2023 RAHUL SHARMA 20-03-2023 18-03-2023

210/2023 DHARMENDER KR 21-03-2023 15-03-2023

211/2023 ANIL KUMAR 21-03-2023 20-03-2023

212/2023 AMIT KUMAR 21-03-2023 17-03-2023

213/2023 MANISH KAUSHIK 21-03-2023 11-03-2023

214/2023 MANISH KAUSHIK 21-03-2023 11-03-2023

215/2023 MANISH KAUSHIK 21-03-2023 11-03-2023

216/2023 MANISH KAUSHIK 21-03-2023 11-03-2023

217/2023 ASHWATH LEGAL 22-03-2023 15-03-2023

220/2023 BHAWESH PHULLAR 23-03-2023 28-12-2022

221/2023 BHAWESH PHULLAR 23-03-2023 28-12-2022

222/2023 BHAWESH PHULLAR 23-03-2023 28-12-2022

 SH. GURDEEP SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

PUMA SE VS ASHOK 
KUMAR

ASICS CORPORATION 
VS ASHOK KUMAR

HTL METAL PVT LTD 
VS SRINIWASREDDY 
PRADEEP KUMAR

MADHU GUPTA VS 
ABHISHEK TRIPATHI

GROW WELL ENT. VS 
KAP PEE INDUSTRIES

M/S R K INDUSTRIES 
VS SENA PANDIT 
VOLTAGE

BRIJ MOHAN GUPTA 
VS VARDHMAN 
MEDICOSE AND ORS. 

RUPESH KR JAIN AND 
SONS VS M/S 
VARDHAN MEDICOS 
AND SONS

HARSHIT GUPTA VS 
VARDHAN MEDICOS 
AND SONS

DINESH GUPTA VS 
VARDHAN MEDICOS 
AND SONS

DABUR INDIA 
LIMITED VS AUSTRO 
LABS LTD.

CRYSTAL CROP VS 
KADDADHARAPU 
GANGANA

CRYSTAL CROP VS 
BASANA GOWDA 
POLICE 

CRYSTAL CROP VS 
VIBHOR KUMAR



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

31 North-West

223/2023 BHAWESH PHULLAR 23-03-2023 28-12-2022

224/2023 JAGRITI JAIN 23-03-2023 20-03-2023

225/2023 BHAWESH PHULLAR 23-03-2023 28-12-2022

226/2023 VIKAS 23-03-2023 02-03-2023

227/2023 SHILPESH CHAUDHARY 25-03-2023 31-01-2023

228/2023 NAVLIN SWAIN 25-03-2023 22-03-2023

241/2023 ARJUM KUMAR 29-03-2023 24-01-2023

32 North NIL

33 SOUTH-WEST ASHOK KUMAR BAHL 01.03.2023 16.02.2023

VIJAY DALAL 01.03.2023 16.02.2023

NIKHIL DHIMAN 01.03.2023 18.02.2023

DIVYA NANDA 01.03.2023 10.02.2023

SAURAV BHASIN 03.03.2023 27.02.2023

 SH. GURDEEP SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

CRYSTAL CROP VS 
KORADA KRISHNA

SWASTIK CHEMICAL 
VS V V AQUA CARE 
SYSTEM

CRYSTAL CROP VS 
ONKAR SINGH

JAI BHAGWAN GOEL 
VS VIKAS AGGARWAL

ELECTOWEIGH 
SOLUTION VS SHIV 
GANGA STORE 
CRUSHER 

SAMSONITE JP 
HOLDING VS ASHOK 
KUMAR

RACHNA SHARMA VS 
DEEPAK ARORA

SH. VIRENDER BHATT, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

CS COMM. 
99/2023

STATE BANK OF INDIA 
VS M/S MITTAL SAREE 
PALACE

CS COMM. 
100/2023

M/S ASG 
HEALTHCARE 
SERVICE P. LTD. VS 
GLOBAL HOSPITAL

CS COMM. 
101/2023

MADANJIT SINGH VS 
ASIDE FUTURE 
WORLD INSTITUTE

CS COMM. 
102/2023

IDBI BANK LTD. VS 
M/S TIME 
MARKETING AND 
CONSULTING

CS COMM. 
109/2023

PUNJAB NATIONAL 
BANK VS M/S GOLDEN 
SAPPHIRE 
INTERNATIONAL



Court District Case No. Advocate
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Petitioner Name VS 
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Date of 
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Date of e-
Payment of 
Court Fees

33 SOUTH-WEST

AVINASH KR. TYAGI 06.03.2023 28.02.2023

V.S. GANDHI 06.03.2023 18.11.2021

SUMIT ARORA 07.03.2023 23.02.2023

MAYANK GUPTA 10.03.2023 01.03.2023

AVADHESH KUMAR 14.03.2023 24.02.2023

CHITRA MALHOTRA 14.03.2023 13.02.2023

SATISH KUMAR 14.03.2023 01.10.2021

MEENAKSHI SALARIYA 15.03.2023 16.12.2020

BIJAY MOHAN GOSWAMI 18.03.2023 28.02.2023

AMIT GUPTA 18.03.2023 21.07.2022

AJEET KUMAR 20.03.2023 15.02.2023

LALIT KUMAR 21.03.2023 24.02.2023

DEEPA GUPTA 21.03.2023 17.03.2023

SUNIT DUTT 22.03.2023 07.02.2023

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

CS COMM. 
116/2023

M/S U.S. SALES 
AGENCY VS PREM 
LATA

CS COMM. 
115/2023

GSK ENGINEERS VS 
STUDIO XP 
MANAGEMENT

CS COMM. 
117/2023

M/S JAI MAA 
VAISHNO VS 
GULSHAN GUGNANI

CS COMM. 
120/2023

ADANI WILMAR LTD. 
VS AS TRADERS

CS COMM. 
124/2023

PUNJAB NATIONAL 
BANK VS M/S DWAR 
SEWA AND ANR.

CS COMM. 
125/2023

CANARA BANK VS M/S 
KAKADI HATTI

CS COMM. 
126/2023

ANIL CHANDEL VS 
PRADEEP SHARMA

CS COMM. 
131/2023

ADVANTAGE VS 
LEELA TRENDS PVT. 
LTD.

CS COMM. 
136/2023

CANARA BANK VS 
ANTRIX SHG

CS COMM. 
137/2023

CANARA BANK VS 
ABHISHEK KUMAR

CS COMM. 
139/2023

M/S MBF 19 LLP VS 
M/S RAJMANDIR 
GROUP

CS COMM. 
140/2023

BANSAL TRADING 
COMPANY VS KAYAAN 
MARKETING AND 
DISTRIBUTION

CS COMM. 
141/2023

UNION BANK OF 
INDIA VS M/S 
RIMJHIM SHRANGAR 
BEAUTY PARLOURS

CS COMM. 
142/2023

M/S FLYJAC 
LOGISTICS P. LTD. VS 
M/S KRISHNA RESINS 
AND PIGMENT P. LTD.
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33 SOUTH-WEST

SHANKAR MANDAL 22.03.2023 07.09.2020

KAMLESH KUMAR TIWARI 24.03.2023 14.03.2023

SAURAV BHASIN 24.03.2023 22.03.2023

ASHISH 25.03.2023 21.03.2023

RAJESH KUMAR 28.03.2023 20.02.2023

34 SOUTH-WEST Sh. SUMIT VIRMANI 31-03-2023 25/03/2023

Sh. KAMAL SETHI 29-03-2023 27/02/2023

27-03-2023 26-07-2022

Sh. RAHUL MADHWANI 27-03-2023 04/03/2023

Sh. RAHUL MADHWANI 27-03-2023 04-03-2023

22-03-2023

21-03-2023

Sh. NEERAJ GUPTA 15-03-2023 21-02-2023

13-03-2023

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

CS COMM. 
143/2023

ABHISHEK 
ENTERPRISES VS CY 
FOOTWEAR P. LTD.

CS COMM. 
146/2023

UCO BANK VS 
LOVEABLE FASHION

CS COMM. 
147/2023

PUNJAB NATIONAL 
BANK VS GULSHAN 
KUMAR BHASIN

CS COMM. 
149/2023

AYUSHMAN 
EDUCATION AND 
WELFARE 
FOUNDATION VS 
ARCHANA CHHIKAR 
AND ANR.

CS COMM. 
158/2023

MADHUBAN 
EDUCATIONAL BOOKS 
VS MS. KAVERI

SH. BHUPESH KUMAR, 
DISTRICT JDUGE, 
COMMERCIAL COURT-02

CS 
(COMM)/161/
2023

CANARA BANK Vs M/S 
SONAM ENTERPRISES 
THROUGH ITS 
PROPRIETOR MR. 
BHUDEV KUMAR 
PANDEY

CS 
(COMM)/159/
2023

SAMAIRA JEWELS 
PVT. LTD Vs POPULAR 
SPIRITS LLP

CS 
(COMM)/153/
2023

M/S LEXUS GRANITE 
INDIA LTD Vs M/S A R 
TILES

Sh. Mangturam Jangid

CS 
(COMM)/154/
2023

RAMA SURI Vs 
NISHTHA ARORA 
KAKKAR

CS 
(COMM)/155/
2023

RAMA SURI Vs 
PETUNIA BEAUTY 
AND CARE PVT. LTD.

CS 
(COMM)/144/
2023

ANIL JAIN Vs MAYURI 
MAHINDERU

Sh Udit Nagar 18-08-2022
31-12-2022

CS 
(COMM)/145/
2023

EXHIBITION AND 
INTERIOR INDIA PVT. 
LTD Vs SERO 
CORPORATE 
SOLUTIONS PVT. LTD

Sh. MANMEET SINGH 
GULATI

07-03-2023
19-01-2022

CS 
(COMM)/129/
2023

MECHMAARK 
FILTECH INDIA PVT. 
LTD Vs DEEPAK 
MITTAL

CS 
(COMM)/123/
2023

SANDEEP KUMAR 
MISHRA Vs BALAJI 
GROUP ND CO.

Sh. Lokesh Singh 24-09-2020
07-10-2020
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Petitioner Name VS 
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34 SOUTH-WEST

Sh. NAVDEEP SINGH 10-03-2023 14-09-2022

Sh. AVTAR SINGH BHAMLOT 10-03-2023 26-06-2022

Sh. PRAVEEN CHANDRA 03-03-2023 02-03-2023

Sh. J.B. MALIK 03-03-2023 25-02-2023

03-03-2023 24-02-2023

Sh. SUBHASH KUMAR JHA 02-03-2023 15-02-2023

Sh. GANESH KUMAR 02-03-2023 15-02-2023

35 SOUTH-WEST 04-03-2023 26-07-2022

04-03-2023 26-07-2022

07-03-2023 27-02-2023

07-03-2023 27-02-2023

13-03-2023 23-02-2023

14-03-2023

14-03-2023 10-02-2023

SH. BHUPESH KUMAR, 
DISTRICT JDUGE, 
COMMERCIAL COURT-02

Counter 
Claim/9/2023

M/S THE NEW INDIA 
ASSURANCE CO. LTD 
Vs M/S AHMEDABAD 
ROADLINES PVT LTD

CS 
(COMM)/121/
2023

M/S PRAKASH PIPES 
LTD Vs M/S S.K.FOODS 
AND SPICE EXPORTS

CS 
(COMM)/110/
2023

M/S GLOBAL WATER 
SOLUTIONS Vs M/S 
KANON ENVIROTEC 
ENGINEERS

CS 
(COMM)/111/
2023

JOHAR DOLAI Vs 
PARAMJIT SINGH 
PANNU

CS 
(COMM)/112/
2023

CANARA BANK Vs 
UPKAR SHG AND ORS

Sh. BIJAY MOHAN 
GOSWAMI

CS 
(COMM)/104
/2023

INDIAN OVERSEAS 
BANK Vs INDU GERA

CS 
(COMM)/106
/2023

ABHISHEK DHILLON 
Vs RICHA WORLD 
TRAVELS

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

CS 
(Comm.)113/2
023

M/S Praksah Pipes Ltd. 
V/S M/S Channel Four.

Sh. Avtar Singh

CS 
(Comm.)114/2
023

M/S Praksah Pipes Ltd. 
V/S M/S Capricious 
Foods Products Pvt. Ltd. 
And ORS.

Sh. Avtar Singh

CS 
(Comm.)118/2
023

Housing development 
finance corporation Ltd. 
V/S Rana Siddhant

Ms. Nikita Marwaha

CS 
(Comm.)119/2
023

Housing development 
finance corporation Ltd. 
V/S Tanmoy Sen

Ms. Nikita Marwaha

CS 
(Comm.)122/
2023

Sushil Kumar V/s 
Reliable Infra. Com

Mr. Nishant Kaushik

CS 
(Comm.)128/
2023

Kalihari Facility 
Management Support 
Services V/s Kamal 
Sharma

Mr. Lokesh Kumar Rana Application for 
court fee waiver

OMP 
(Comm)19/20
23

Sarjeet V/s Kotak 
Mahindra Bank Ltd.

Mr. Shiv Ram Singh & 
Girinder Kumar Pathak
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35 SOUTH-WEST

14-03-2023 13-02-2023

15-03-2023 10-03-2023

17-03-2023 25-11-2022

17-03-2023 12-03-2023

17-03-2023 10-03-2023

17-03-2023 10-03-2023

29-03-2023 NA

29-03-2023 24-03-2023

31-03-2023 07-03-2023

21-03-2023 NA

21-03-2023 NA

21-03-2023 NA

21-03-2023 NA

25-03-2023 20-02-2023

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

CS 
(Comm.)127/2
023

Canara Bank V/s R K 
Enterprises

Ms. Chitra Sobti

CS 
(Comm.)130/
2023

Sh. Sahil Chawla V/s 
Cavana Clothing Pvt. 
Ltd.

Mr. B. K Pandey

CS 
(Comm.)135/2
023

Punjab National Bank 
V/s Surinder Dogra

Mr. Tushaar Kukreja

CS 
(Comm.)134/
2023

Punjab National Bank 
V/s Pankaj Sandhu & 
Ors.

Mr. Tushaar Kukreja

CS 
(Comm.)133/
2023

Canara Bank V/s Satpal 
Singh

Mr. Pankaj Rai

CS 
(Comm.)132/
2023

Himanshu courier & 
Cargo Agent V/s JMS 
Logistics and Expert Pvt. 
Ltd.

Mr. J. S Raghav & Associates

OMP 
(Comm)22/20
23

Supinder Singh V/s M/S 
Shri Ram City Transport 
Finance Comp Ltd.

Mr. Sudhir Roy

CS 
(Comm.)160/
2023

Smt. Manju Garg V/s Mr 
Ratnesh Kumar Mishra

Sakshi Garg

CS 
(Comm.)162/
2023

Canara Bank V/s Eye 
Level

Mr. R.K Sinha & Associates

Omp (Comm) 
46/2023

Toyota Financial Ser. 
India Ltd. V/s Nitin 
Agarwal

Mr. Rahul Bhardwaj & Co 
Advocate

Omp (Comm) 
47/2023

Toyota Financial Ser. 
India Ltd. V/s Tushar 
Agarwal

Mr. Rahul Bhardwaj & Co 
Advocate

Omp (Comm) 
48/2023

Toyota Financial Ser. 
India Ltd. V/s 
Mohmmad Khan

Mr. Rahul Bhardwaj & Co 
Advocate

Omp (Comm) 
49/2023

Toyota Financial Ser. 
India Ltd. V/s Majesh 
Singh

Mr. Rahul Bhardwaj & Co 
Advocate

CS 
(Comm.)150/
2023

Continental Carriers Pvt 
Ltd. V/s Sucheta 
International

Mr. Ranjan Miglani



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

35 SOUTH-WEST

25-03-2023 20-01-2023

25-03-2023 15-03-2023

02-03-2023 02-03-2023

02-03-2023 16-02-2023

02-03-2023 02-03-2023

02-03-2023 02-03-2023

04/03/2023 NA

06/03/2023 NA

06.03.2023 NA

13.03.2023 NA

13.03.2023 NA

13.03.2023 NA

13/03/2023 NA

20/03/2023 NA

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

CS 
(Comm.)151/2
023

Continental Carriers Pvt 
Ltd. V/s P & G 
Enterprises Pvt Ltd.

Mr. Ranjan Miglani

CS 
(Comm.)152/
2023

HDFC. V/s Karan Arora Mr. Avnish Tyagi

Omp (Comm) 
18/2023

Harjeet Singh V/s Axis 
Bank Ltd.

Mr. Harish Malik

CS 
(Comm.)105/
2023

Sumit Sharma V/s Dr. 
Saurabh Dixit

Ankita Wadhva & Arun 
Sharma

CS 
(Comm.)107/
2023

Canara Bank V/s 
Swastik SHG

Mr. Bijaya Mohan Goswami

CS 
(Comm.)108/
2023

Canara Bank V/s Ashara 
SHG and Ors.

Mr. Bijaya Mohan Goswami

Ex(Com.)/96/
2023

M/s Kotak Bank Ltd Vs 
Pranav Kumar

Ms Divya

Ex(Com.)/103
/2023

HDFC Bank Ltd Vs 
Mandeep Mann

Sachin Katyal

Ex(Comm)/10
4/2023

HDB Financial Services 
Vs Vikash Kumar

Rishab Raj Jain

Ex(Comm)/10
6/2023

Ms Daya Jain Vs Bonzo 
Kids

OS Punia

Ex(Com.)/107
/2023

HDFC Bank Ltd VS 
Vipul Kumar

Anish Bhola

Ex(Com.)/108
/2023

HDFC Bank Ltd VS 
Nitin Goyal

Anish Bhola

Ex(Com.)/109
/2023

Kotak Mahindra Bank 
Vs Ashok Kumar

Tanuj Aggarwal

Ex(Com.)/117
/2023

Kotak Mahindra Prime 
Ltd Vs Devendra Singh

Harsh Ahuja



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

35 SOUTH-WEST

20/03/2023 NA

24.03.2023 NA

Total 738

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

Ex(Com.)/118
/2023

Indusind Bank Ltd Vs 
Shyam Bihari

Arvind Rathaur

Ex(Com.)/124
/2023

Romy Malhotra Vs Shri 
Haripal Grewal

Vinod Kumar



List of cases in which Electronic Service of process has taken place during the month of March 2023

Court District Case No. Advocate

1 CENTRAL NIL

2 CENTRAL NIL

3 CENTRAL NIL

4 CENTRAL NIL

5 CENTRAL ANISH BHOLA 27.02.2023 22.03.2023

Sr.
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of Electronic 
Service of Process

SH. SANJEEV 
KUMAR 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

DR. KAMINI LAU, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

SH. ILLA RAWAT, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-05

OMP-I-
COMM205/
2023

HDFC BANK LTD. V/S 
JAI SHREE MITTAL



Court District Case No. AdvocateSr.
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of Electronic 
Service of Process

5 CENTRAL

ANISH BHOLA 27.02.2023 22.03.2023

22.01.2023 23.03.2023

02.08.2022 23.03.2023

16.02.2023 23.03.2023

14.02.2023 24.03.2023

23.12.2022 24.03.2023

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-05

OMP-I-
COMM-
204/2023

HDFC BANK LTD. V/S 
DEEPAK CHAUHAN

CS COMM-
22/2023

SHREE NATH JI AGRO 
PRODUCTS PVT. LTD. 
V/S R.N. RICE MILL & 
ORS.

SATISH 
KUMAR

OMP 
COMM-
107/2022

DATTARAY PANDIT 
V/S MAHINDRA & 
MAHINDRA 
FINANCIAL CO.

PRARIVESH 
SINGH .

CS COMM-
290/2023

PUMA SE V/S ASHOK 
KUMAR

SHASHI 
PRATAP OJHA

CS COMM-
260/2023

ICICI BANK LTD. V/S 
VIKAS CHAUHAN 

VIKAS 
CHOPRA

CS COMM-
2735/2022`

ICICI BANK  LTD. V/S 
RAHUL KUMAR

CHETNA 
BHALLA 



Court District Case No. AdvocateSr.
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of Electronic 
Service of Process

5 CENTRAL

22.12.2022 24.03.2023

10.02.2023 24.03.2023

16.02.2023 24.03.2023

09.02.2023 25.02.2023

ANISH BHOLA 01.02.2023 27.03.2023

ANISH BHOLA 01.02.2023 27.03.2023

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-05

CS COMM-
2732/2022

ICICI BANK LTD. V/S 
SHATRUGHAN 
PRASAD

CHETNA 
BHALLA 

CS COMM-
249/2023

MOHD. ANWAR V/S 
M/S MANEK 
APPARELS PVT. LTD. 

VINEET 
KAUSHIK

CS COMM-
291/2023

ICICI BANK LTD. V/S 
SUNIL KUMAR 

BABBAR & 
ASSOCIATE 

OMP 
COMM-
20/2023

ARUN KUMAR GUPTA 
V/S HDFC BANK LTD. 
& ANR.

DEVANSHU 
CHAUHAN 

OMP(I)COM
M-77/2023

HDFC BANK LTD. V/S 
MADHAYA PANDEY

OMP(I)COM
M-73/2023

HDFC BANK LTD. V/S 
AMIT KUMAR 



Court District Case No. AdvocateSr.
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of Electronic 
Service of Process

5 CENTRAL

ANISH BHOLA 01.02.2023 27.03.2023

ANISH BHOLA 02.02.2023 27.03.2023

14.02.2023 27.03.2023

07.01.2021 27.03.2023

24.07.2021 27.03.2023

07.06.2021 27.03.2023

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-05

OMP(I)COM
M-75/2023

HDFC BANK LTD. V/S 
VIJAN KUMAR

OMP(I)COM
M-98/2023

HDFC BANK LTD. V/S 
KRISHNA MAHARAJ 
SINGH

CS COMM-
261/2023

ICICI BANK LTD. V/S 
SVAM POWER PLANTS 
PVT. LTD. 

VIKASH 
CHOPRA

CS COMM-
107/2021

ICICI BANK LTD. V/S 
ABHISHEK VERMA 

SATISH 
KUMAR

CS COMM-
2437/2021

ICICI BANK LTD. V/S 
DHARAMPAL

SATISH 
KUMAR

CS COMM-
1669/2021

ICICI BANK LTD. V/S 
SHIVDEEP SINGH

CHETNA 
BHALLA 



Court District Case No. AdvocateSr.
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of Electronic 
Service of Process

5 CENTRAL

08.10.2021 27.03.2023

25.03.2023 27.03.2023

10.02.2023 27.03.2023

09.08.2019 27.03.2023

ANISH BHOLA 01.02.2023 28.03.2023

ANISH BHOLA 01.02.2023 28.03.2023

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-05

CS COMM-
4017/2021

ICICI BANK LTD. V/S 
RAVINDER 

DEEPAK 
KAUSHIK

OMP(I)COM
M-329/2023

GANESH CHANDRA 
V/S DELHI 
TRANSPORT 
INFRASTRUCTURE 
DEVELOPMENT 
CORPORATION LTD.

VIPIN ANAND, 
THAKUR 
SUMIT, AND 
NARENDER 
AYADV, MS. 
MAHIMA 
ANAND

OMP(I)COM
M-164/2023

HDFC BANK LTD. V/S 
NITISH CHAUDHARY

NAVDEEP 
SINGH

CS COMM-
1512/2019

ICICI BANK LTD. V/S 
ASAD AHMED 

CHETNA 
BHALLA 

OMP(I)COM
M-78/2023

HDFC BANK LTD. V/S 
ASHOK KUMAR

OMP(I)COM
M-79/2023

HDFC B ANK LTD V/S 
AMZAD KHAN



Court District Case No. AdvocateSr.
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of Electronic 
Service of Process

5 CENTRAL

ANISH BHOLA 01.02.2023 28.03.2023

01.03.2023 28.3.2023

ANISH BHOLA 02.02.2023 28.02.2023

06.03.2023 28.03.2023

ANISH BHOLA 02.02.2023 28.03.2023

ANISH BHOLA 01.02.2023 29.03.2023

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-05

OMP(I)COM
M-81/2023

HDFC BANK LTD. V/S 
PARVEZ KHAN

CS COMM-
379/2023

ICICI BANK LTD. V/S 
SHWETANK MISHRA

BABBAR & 
ASSOCIATE 

OM-(I) 
COMM-
96/2023

HDFC BANK LTD. V/S 
RASJNESH YADAV  
SETHI

CS COMM-
410/2023

UMESH TYAGI V/S 
MCD & ANR.

DEEPANSHU 
KHAN

OMP(I)COM
M-97/2023

HDFC BANK LTD. V/S 
AJEET KUMAR

OMP(I)COM
M-80/2023

HDFC BANK LTD. V/S 
AKS ELECTRICALS 
AND ELECTRONICS



Court District Case No. AdvocateSr.
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of Electronic 
Service of Process

5 CENTRAL

ANISH BHOLA 01.02.2023 29.03.2023

13.02.2023 29.03.2023

07.01.2022 29.03.2023

11.10.2021 31.03.2023

C.PRAKASH 04.06.2022 31.03.2023

POOJA SINGH 21.01.2022 31.03.2023

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-05

OMP(I)COM
M-76/2023

HDFC B ANK LTD. VS 
GURPREET KAUR RAI

CS COMM-
255/2023

CANARA BANK VS M/S 
KINKAN HOSIERY.

CHANDREA 
BHUSHAN 
TIWARI

OMP 
COMM-
10/2022

NDMC V/S M/S 
MAHESHWARI 
TEXTILE MILLS

SANJEEV 
SAGAR

CS COMM-
4096/2021

ICICI BANK LTD. V/S 
MADHURIMA 
MUKHOPADHYAY

CHETNA 
BHALLA 

CS COMM-
1478/2022

ICICI BANK LTD. V/S 
SHILU SINGH

CS COMM-
261/2022

ICICI BANK LTD. V/S 
DIBYANSHU SINGH



Court District Case No. AdvocateSr.
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of Electronic 
Service of Process

5 CENTRAL

24.09.2022 31.3.2023

16.11.2021 31.03.2023

6 CENTRAL NIL

7 CENTRAL NIL

8 West NIL

9 West NIL

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-05

CS COMM-
2235/2022

AXIS B ANK LTD. 
SIMAR SALES 
CORPORATION

SUNITA 
SINGH 

CS COMM-
4740/2021

ICICI BANK LTD. V/S  
MAHAVEER PRASAD

CHETNA 
BHALLA 

SH. PARAMJIT 
SINGH, DISTRICT 
JUDGE(COMMERCI
AL)-06, CENTRAL

MS. KAVERI 
BAWEJA, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-07

SH. DINESH 
BHATT , DJ 
(COMMERCIAL 
COURT)-01

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02



Court District Case No. AdvocateSr.
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of Electronic 
Service of Process

10 NEW DELHI NIL

11 NEW DELHI 10.11.2022 04.03.2023

23.02.2023 04.03.2023

MR. VIVEK KR.11.07.2022 14.03.2023

09.12.2022 14.03.2023

19.01.2023 14.03.2023

19.01.2023 14.03.2023

19.01.2023 14.03.2023

SH. ANURAG JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

SH. GURVINDER 
PAL SINGH, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-02

CS (COMM.) 
– 888/2022

UNITED BUSSINESS 
XPRESS Vs CARMA 
CREATIVE P LTD

MR. PRANAV 
KANTI

OMP 
(COMM.) - 
27/2023

R AND R 
MULTISPECIALITY 
HOSPITAL Vs 7MED 
INDIA PRIVATE 
LIMITED

MR. 
ALDANISH 
REIN

CS (COMM.) 
– 608/2022

IDBI BANK LIMITED 
Vs MRS MANPREET 
KAUR BINDRA

OMP 
(COMM.) - 
173/2023

M/S PICCADILY 
HOTELS P LTD Vs 
DESHPAL YADAV

MR. VIKAS 
JAIN

CS (COMM.) 
– 52/2023

COMPAIR GAS 
SYSTEMS PRIVATE 
LTD Vs GHODU 
INFOTECH PVT LTD

MR. ADITYA
 AGARWAL

CS (COMM.) 
– 52/2023

COMPAIR GAS 
SYSTEMS PRIVATE 
LTD Vs GHODU 
INFOTECH PVT LTD

MR. ADITYA
 AGARWAL

CS (COMM.) 
– 52/2023

COMPAIR GAS 
SYSTEMS PRIVATE 
LTD Vs GHODU 
INFOTECH PVT LTD

MR. ADITYA
 AGARWAL



Court District Case No. AdvocateSr.
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of Electronic 
Service of Process

11 NEW DELHI

02.02.2023 14.03.2023

03.02.2023 14.03.2023

01.03.2023 14.03.2023

20.01.2023 14.03.2023

20.01.2023 14.03.2023

21.09.2022 15.03.2023

21.09.2022 15.03.2023

11.10.2022 15.03.2023

11.10.2022 15.03.2023

SH. GURVINDER 
PAL SINGH, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-02

CS (COMM.) 
– 82/2023

HOUSING 
DEVELOPEMENT 
FINANCE CORP. LTD. 
Vs NAGUR SAHEB 
SHEIK

MR. UMESH 
KR.

CS (COMM.) 
– 88/2023

UNION BANK OF 
INDIA Vs A K 
PROPERTIES

MR. UZAIR 
ELAHI

CS (COMM.) 
– 31/2023

TANJIT SINGH GHAI 
AND ANR Vs KOTAK 
MAHINDRA PRIME 
LTD.

MS. SONAL 
ANAND

CS (COMM.) 
– 55/2023

ANAND 
MEDIPRODUCT 
PRIVATE LIMITED Vs 
DELHIVERY LIMITED

MR. 
MADHUSUDA
N SINGH

CS (COMM.) 
– 55/2023

ANAND 
MEDIPRODUCT 
PRIVATE LIMITED Vs 
DELHIVERY LIMITED

MR. 
MADHUSUDA
N SINGH

CS (COMM.) 
– 805/2022

IDBI BANK LIMITED 
Vs SUNITA 
MALHOTRA

MR. VIVEK 
KUMAR

CS (COMM.) 
– 805/2022

IDBI BANK LIMITED 
Vs SUNITA 
MALHOTRA

MR. VIVEK 
KUMAR

CS (COMM.) 
– 831/2022

DHANLAXMI BANK 
LTD Vs RAVINDER 
KUMAR

MR. VIPIN 
PILLAI

CS (COMM.) 
– 831/2022

DHANLAXMI BANK 
LTD Vs RAVINDER 
KUMAR

MR. VIPIN 
PILLAI



Court District Case No. AdvocateSr.
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of Electronic 
Service of Process

11 NEW DELHI

05.12.2022 15.03.2023

25.03.2022 15.03.2023

01.03.2023 18.03.2023

22.08.2022 18.03.2023

22.08.2022 18.03.2023

22.08.2022 18.03.2023

21.04.2022 18.03.2023

21.04.2022 18.03.2023

21.04.2022 18.03.2023

SH. GURVINDER 
PAL SINGH, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-02

CS (COMM.) 
– 944/2022

NCM INDIA LTD Vs 
CIMC AIR MARREL 
SAS

MR. SUMIT 
SHUKLA

CS (COMM.) 
– 300/2022

M/S BELAIIR TRAVEL 
AND CARGO PVT LTD 
Vs MS KOREAN 
AIRLINES CO LTD

MR. DEEPAK 
KR. 
SRIVASTAVA

OMP 
(COMM.) - 
31/2023

TANJIT SINGH GHAI 
AND ANR Vs KOTAK 
MAHINDRA PRIME 
LTD.

MS. SONAL 
ANAND

OMP 
(COMM.) - 
129/2022

M/S. KEDIA CAPITAL 
SERVICES PVT. LTD. 
Vs MR. ARPIT GUPTA

MS. SONAM 
GUPTA

OMP 
(COMM.) - 
129/2022

M/S. KEDIA CAPITAL 
SERVICES PVT. LTD. 
Vs MR. ARPIT GUPTA

MS. SONAM 
GUPTA

OMP 
(COMM.) - 
129/2022

M/S. KEDIA CAPITAL 
SERVICES PVT. LTD. 
Vs MR. ARPIT GUPTA

MS. SONAM 
GUPTA

CS (COMM.) 
– 370/2022

VINAIK UPMANYU, 
TRADING AS VINSON 
ENTERPRISES Vs 
EATBUD FOOD PVT 
LTD

MS. MANVI 
DOGRA

CS (COMM.) 
– 370/2022

VINAIK UPMANYU, 
TRADING AS VINSON 
ENTERPRISES Vs 
EATBUD FOOD PVT 
LTD

MS. MANVI 
DOGRA

CS (COMM.) 
– 370/2022

VINAIK UPMANYU, 
TRADING AS VINSON 
ENTERPRISES Vs 
EATBUD FOOD PVT 
LTD

MS. MANVI 
DOGRA



Court District Case No. AdvocateSr.
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of Electronic 
Service of Process

11 NEW DELHI

14.03.2023 18.03.2023

20.01.2023 23.03.2023

30.10.2022 23.03.2023

16.03.2023 23.03.2023

09.12.2022 23.03.2023

31.01.2023 24.03.2023

20.01.2023 24.03.2023

07.03.2021 25.03.2023

SH. GURVINDER 
PAL SINGH, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-02

CS (COMM.) 
– 161/2023

HOUSING 
DEVELOPEMENT 
FINANCE 
CORPORATION 
LIMITED Vs MANOJ 
DAS

MR. PRADEEP 
KR. JHA

CS (COMM.) 
– 56/2023

M/S RAI INDUSTRIAL 
POWER PVT. LTD. Vs 
M/S S.S. 
ELECTROWORKS PVT. 
LTD. AND ORS.

MR. AAYUSH 
MALHOTRA

CS (COMM.) 
– 872/2022

KAMA AYURVEDA 
PRIVATE LIMITED Vs 
VISUAL SECURAS 
LIMITED

MR. RAJAT 
SHARMA

CS (COMM.) 
– 167/2023

DINESH DAYAL Vs 
COTTAGE 
INDUSTRIES 
EXPOSITIONS LTD.

MS. SEEMA 
SETH

OMP 
(COMM.) - 
173/2023

M/S PICCADILY 
HOTELS P LTD Vs 
DESHPAL YADAV

MR. VIKAS 
JAIN

CS (COMM.) 
– 73/2023

SUNIL KUMAR Vs 
UMESH CHAND 
GUPTA

MR. DHEERAJ 
KR. NAYAL

CS (COMM.) 
– 57/2023

M/S RAI INDUSTRIAL 
POWER PVT. LTD. Vs 
M/S OSHIN 
ENTERPRISES AND 
ANR

MR. SHOBHIT 
GARG

TM – 
09/2021

LEVI STRAUSS AND 
CO. Vs SHARANJEET 
SINGH

MR. KAMAL 
NARESH



Court District Case No. AdvocateSr.
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of Electronic 
Service of Process

12 NEW DELHI NIL

13 SOUTH NIL

14 SOUTH 08.02.2023 13.03.2023

16.02.2023 13.03.2023

25.02.2023 15.03.2023

25.01.2023 16.03.2023

17.08.2023 20.03.2023

RAM NIWAS 05.04.2021 22.03.2023

SH. VINEETA 
GOYAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03 

SH. PREM KUMAR 
BHARTWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP(COMM
.)9/2023

ADVNCE CROP CARE 
PVT. LTD. VS 
CENTRAL 
WAREHOUSING 
CORPORATION

PREM 
PRAKASH

OMP(I)
(COMM)373
/2023

TOYOTA FINANCIAL 
SERVICES INDIA LTD. 
VS KAILASH SINGH 
GURJAR

RAHUL 
BHARDWAJ

CS(COMM.)1
12/2023

M/S. CLIX CAPITAL 
SERVICES PVT. LTD. 
VS SIRAJDULLA 
DIAGONSTIC CENTRE 
AND ORS.

RAVI 
SHANKAR 
GARG

CS(COMM.)
50/2023

LEAYAN GLOBAL PVT. 
LTD. VS SUNIL 
KUMAR

SANJEEV 
KUMAR 
SINGH

CS(COMM.)
226/2020

PNB VS SUNITA AND 
ORS.

VANDANA 
BHATIA

CS(COMM.)1
57/21

PNB VS SURAT 
SINIGH



Court District Case No. AdvocateSr.
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of Electronic 
Service of Process

14 SOUTH

28.01.2023 25.03.2023

25.02.2023 25.03.2023

12.09.2023 25.03.2023

12.09.2023 25.02.2023

05.11.2022 25.02.2023

S.K. BANSAL 20.12.2022 28.03.2023

04.01.2021 28.03.2023

25.02.2023 29.03.2023

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP(COMM
.)7/2023

M/S. M.E. MAHAVIR 
ELECTRICALS PVT. 
LTD. AND ORS VS M/S. 
MAHAVIR 
TRANSMISSION LTD.

SAKIR 
JAKHARIA

CS(COMM.)1
12/2023

M/S. CLIX CAPITAL 
SERVICES PVT. LTD. 
VS SIRAJDULLA 
DIAGONSTIC CENTRE 
AND ORS.

RAVI 
SHANKAR 
GARG

CS(COMM.)
537/2022

IFFCO MC CROP 
SCIENCE PVT. LTD. VS 
SRI LAKSHMI 
NARASIMHA HYBRID 
SEEDS

SHUBHAM 
SAIGAL

CS(COMM.)
539/2022

IFFCO MC CROP 
SCIENCE PVT. LTD. VS 
IFFDC KRISHAK SEWA 
KENDRA, MOHANPUR

SHUBHAM 
SAIGAL

CS(COMM.)
684/2022

IFFCO MC CROP 
SCIENCE PVT. LTD. VS 
SRI LAKSHMI 
GANPATHI 
PESTICIDES

SHUBHAM 
SAIGAL

CS(COMM.)
721/2022

MURLIDHAR SEVANI 
PROP. JAI GRAHA 
UDHYOG VS 
DEVNARAYAN FOOD 
PRODUCT

CS(COMM.)
3/2021

BALAJI PERIPHERAL 
PVT. LTD. VS CLEAR 
SECURED SERVICES 
PVT. LTD.

VATSALYA 
KUMAR

CS(COMM.)1
15/2023

M/S. WD-40 
MANUFACTURING 
COMPANY VS 
RELIABLE AGENCIES 
AND ORS.

SUDARSHAN 
BANSAL



Court District Case No. AdvocateSr.
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of Electronic 
Service of Process

15 South NIL

16 South 01-07-2022 22-03-2023

21-12-2022 23-03-2023

20-03-2023 28-03-2023

17-05-2022 28-03-2023

08-07-2022 31-03-2023

01-08-2022 10-03-2023

SH. SANJEEV 
AGGARWAL

SH. RAKESH 
BANSAL

CS COMM- 
383/2022

PUNJAB NATIONAL  
BANK VS BIRPAL 
KHATOURIA

SHEEPALI 
PATIAL

CS COMM- 
719/2022

CANARA BANK VS 
SHEWTA JAIN

KRISHAN 
KUMAR 

CS COMM- 
162/2023

HUGO BOSS 
TRADEMARK 
MANAGEMENT V 
GMBH AND COMPANY 
VS NIZAR ALI M. 
PROPERITOR OF BOSS 
INTERNATIONAL 
MENS WEAR

SHARVAN 
BANSAL

CS COMM-
311/20222

ORBIS CH BHARMA 
VS SUJASVI PHARMA 
SOLUTIONS

PRASHANT 
BHARGAVA

CS COMM- 
399/2022

DHARMINDER SARNA 
VS SAMRAT BEHL

DHARMENDE
R VERMA

CS COMM- 
446/2022

USHA VARIA PROP  
OF SAMOLAM CRAFTS 
VS RUPINDER KAUR 

SHILPI 
MEHTA 
NANDA



Court District Case No. AdvocateSr.
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of Electronic 
Service of Process

16 South

09-06-2022 21-03-2023

17 SOUTH-EAST NIL

18 SOUTH-EAST NIL

19 SOUTH-EAST NIL

20 SOUTH-EAST NIL

21 SOUTH-EAST Case No. ISHU ARORA 20-03-2023 28-03-2023

SH. RAKESH 
BANSAL

CS COMM- 
380/2022

STATE BANK OF 
INDIA VS VINOD

AMIT KUMAR 
SINGH

SH. LAL SINGH, 
DISTRICT JUDGE

MS. NEELAM 
SINGH, DISSTRICT 
JUDGE

SH. AJAY KUMAR 
JAIN

MS. ANU GROVER 
BALIGA

MS PREETI 
AGGARWAL GUPTA

HONDA 
MOTOREYCLE AND 
SCOOTER INDIA 
PVT LTD
V/S.
INDIAN OIL 
CORPORATION LTD



Court District Case No. AdvocateSr.
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of Electronic 
Service of Process

22 MS NIRJA BHATIA SOUTH-EAST NIL

23 SOUTH-EAST 13.04.2022 20.03.2023

13.07.2022 25.03.2023

13.07.2022 25.03.2023

24 EAST NIL

25 NIL

SH. RAJESH 
KUMAR SINGH

CS(COMM) 
411/22

M/S DEEP BLUE 
EXPRESS PVT. LTD. 
THROGH AR MR. K 
VKHANNA VS ANSH 
ENTERPRISES 
HOLDING INC

HIMANSHU 
JAIN

OMP 
(COMM) 
28/22

M/S OM 
ENTERPRISES VS 
PAWAN KUMAR 
CHHABRA

DINESH 
KUMAR 
SABHARAWAL

OMP 
(COMM) 
29/22

M/S OM 
ENTERPRISES VS 
PAWAN KUMAR 
CHHABRA

DINESH 
KUMAR 
SABHARAWAL

SH. SANJAY 
SHARMA-I

SH. CHANDRA 
SHEKHAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-02



Court District Case No. AdvocateSr.
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of Electronic 
Service of Process

26 CS-241/2021 04.10.2021 02.03.2023

CS-304/2021 VIKAS AHUJA 15.12.2021 13.03.2023

ANIL NAAGAR 065.10.2022 07.03.2023

27 04.11.2022 03.03.2023

04.11.2022 03.03.2023

06.01.2023 13.03.2023

22.12.2022 22.03.2023

MS. BARKHA 
GUPTA, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)

NORTH-
EAST

M/S BLUE VIRUS 
JEANS VS SYED JABIR

SHAHEED 
AHMED

ANUP GUPTA VS 
PINKI

CS(COMM)-
117/2022

MAHAK SINGH VS 
M/S RELIANCE 
INFRATEL INDIA 
PRIVATE LIMITED

SH. BRIJESH 
KUMAR GARG, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT

Shahdara CS(COMM)-
610/2022

M/S OP SONS 
TRADERS PVT. LTD. 
VS SHEKU 
MEHTABUDDIN 

MS. MANJU 
JAIN

CS(COMM)-
611/22

M/S OP SONS 
TRADERS PVT. LTD. 
VS SH PRAHLAD 
SINGH SHEKHWAT

MS. MANJU 
JAIN

CS(COMM)- 
6/2023

MAPS CREATION PVT. 
LTD. VS PANKAH 
BANSAL

SH. KAUSHIK 
CHATERJEE

CS(COMM)-
724/2022

MANMOHAN SINGH 
VS REAL TOUCH AND 
ORS.

SH. JASPREET 
SINGH 
JUNEJA



Court District Case No. AdvocateSr.
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of Electronic 
Service of Process

27

06.01.2023 27.03.2023

17.12.2022 16.03.2023

28 NIL

29 NIL

30 MS. SAVITA RAO NIL

31 North-West NIL

SH. BRIJESH 
KUMAR GARG, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT

Shahdara

CS(COMM)- 
8/2023

PUNJAB NATIONAL 
BANK VS VISHNU 
PRASAD SINHA

SH. AJAY 
KUMAR 
SHARMA

CS(COMM)-
706/2022

MUKESH KUMAR 
JAIN VS MUKESH 
NANAKRAM KUKREJA 

SH. KAMAL 
GARG

MS. SUKHVINDER 
KAUR

SH. SURENDER S. 
RATHI

SH. GURDEEP 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL) 



Court District Case No. AdvocateSr.
No.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of Electronic 
Service of Process

32 North NIL

33 NIL

34 NIL

35 NIL

Total 104

SH. VIRENDER 
BHATT, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

SOUTH 
WEST

SH. BHUPESH 
KUMAR, DISTRICT 
JDUGE, 
COMMERCIAL 
COURT-02

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03



List of total no. of cases randomly allocated during the month of  March-2023

S.NO. COURT DISTRICT COURT NAME CASE TYPE

1 CENTRAL 784 CS (COMM) 21

OMP (I)(COMM) 16

OMP(T)(COMM) 0

Counter Claim 1

Misc DJ 6

OMP (COMM) 1

Execution 12

2 CENTRAL 785 CS (COMM) 26

OMP (I)(COMM) 21

Counter claim 0

OMP (COMM) 3

Execution 6

Counter claim 1

Arbitration 1

3 CENTRAL MS. ILLA RAWAT 786 CS (COMM) 20

OMP (I)(COMM) 14

OMP (COMM) 2

COURT 
NO.

CASE COUNT (No. 
of cases randomly 
allocated)

TIS HAZARI 
COURT

SH. SANJEEV KUMAR 
AGGARWAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

TIS HAZARI 
COURT

DR. KAMINI LAU, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

TIS HAZARI 
COURT



3 CENTRAL MS. ILLA RAWAT 786

2

Execution 9

4 CENTRAL MS.NISHA SAXENA 787 CS (COMM) 20

OMP (COMM) 2

OMP(I)(COMM) 18

OMP(COMM) 0

0

Execution 9

1

5 CENTRAL 788 CS (COMM) 45

OMP (I)(COMM) 14

OMP(COMM) 5

Dept 0

2

Execution 11

ARB (COM) 1

6 CENTRAL 789 28

OMP (I)(COMM) 27

OMP(COMM) 1

OMP(E)(COMM) 0

TIS HAZARI 
COURT

Misc/CC/Arbitrati
on DJ

TIS HAZARI 
COURT

OMP MISC. 
(COMM)

CouNTER 
CLAIM/CONTEM
PT

TIS HAZARI 
COURT

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE (COMMERCIAL 
COURT)-05

OMP MISC. 
(COMM)

TIS HAZARI 
COURT

SH. PARAMJIT SINGH, 
DISTRICT 
JUDGE(COMMERCIAL)
-06, CENTRAL

CS (COMM)+CS 
DJ



6 CENTRAL 789

0

Execution 8

Contempt Petition 0

7 CENTRAL CS (COMM) 43

Misc DJ 0

Execution 0

0

0

OMP (COMM) 0

ARBN 0

TOTAL 397

8 WEST 789 Cs comm 47

OMP 26

Ex 34

Contempt Petition 0

Misc 5

9 790 OMP      (COMM.) 22

CS (COMM.) 56

EX 21

Misc RCA 14

TOTAL 225

10 NEW DELHI 4 CS COMM 14

TIS HAZARI 
COURT

SH. PARAMJIT SINGH, 
DISTRICT 
JUDGE(COMMERCIAL)
-06, CENTRAL

OMP MISC. 
(COMM)

TIS HAZARI 
COURT

MS. KAVERI BAWEJA, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
07

OMP(I) (COMM) 
+OMP (T) 
(COMM) 

COUNTER 
CLAIM/CONTEM
PT

TIS HAZARI 
COURT

Sh. Dinesh Bhatt 
District Judge 
(Commercial Court-01)

MS. HEMANI 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

PATIALA HOUSE 
COURT

SH. ANURAG JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01



10 NEW DELHI 4

OMP (COMM) 4

OMP (T)(COMM) 5

EX 3

11 24 CS COMM 12

OMP(I) (COMM) 4

EX 11

OMP (T)(COMM) 7

12 25 CS COMM 11

OMP(T) (COMM) 6

OMP(I) (COMM) 2

OMP(COMM) 0

EX 1

TOTAL 80

13 SAKET COURT SOUTH 614 CS (COMM) 17

614 OMP (COMM) 0

614 OMP (I) COMM. 34

614 OMP (E) COMM. 0

614 EX comm 9

14 SAKET COURT SOUTH 503 CS (COMM) 11

503 OMP (COMM) 1

503 OMP (I) COMM. 29

PATIALA HOUSE 
COURT

SH. ANURAG JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

SH. GURVINDER PAL 
SINGH, LD. DISTRICT 
JUDGE (COMM.)-02

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03 

SH. PREM KUMAR 
BARTHWAL, DJ-
COMM-01

SH. V. K..KHANNA, DJ-
COMM-02



14 SAKET COURT SOUTH

503 OMP (E) COMM. 0

503 EX comm 11

15 614 CS (COMM) 19

614 OMP (COMM) 0

614 EX comm 3

614 OMP (I) COMM. 56

16

SH. RAJEEV BANSAL 

503 CS (COMM) 17

EX comm 7

OMP COMM. 2

OMP (I) COMM. 36

TOTAL 252

17 502 (COMM) 37

18 613 (COMM) 24

19

SH. AJAY KUMAR JAIN

(COMM) 33

SH. V. K..KHANNA, DJ-
COMM-02

SH. SANJEEV 
AGGARWAL

Saket COURT SOUTH-
EAST

SH. LAL SINGH, 
DISTRICT JUDGE

MS. NEELAM SINGH, 
DISSTRICT JUDGE



20 (COMM) 24

21 (COMM) 0

22

MS NIRJA BHATIA

(COMM) 15

23 (COMM) 0

TOTAL 133

24 KARKARDOOMA EAST 12 CS (COMM) 25

12 OMP (COMM) 2

12 OMP (COMM) 0

12 ARB (COM) 1

25 KARKARDOOMA EAST CS (COMM) 19

MS. ANU GROVER 
BALIGA

MS PREETI 
AGGARWAL GUPTA

SH. RAJESH KUMAR 
SINGH

SH SANJAY 
SHARMA,DISTRICT 
JUDGE, (CC)

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, COMMERCIAL 
COURT-02



25 KARKARDOOMA EAST

OMP (COMM) 3

OMP (COMM) 1

OMP (T) (COMM) 0

TOTAL 51

26 KARKARDOOMA North-East 74 CS(COMM) 0

Total 0

27 KARKARDOOMA SHAHDARA 57 CS(COMM) 19

57 OMP(COMM) 1

57 OMP(I) COMM 0

57 Misc 3

57 Ex 3

57 Restored 4

28 56 CS(COMM) 14

56 EX 8

56 DE  1

56 OMP(I) COMM 0

56 OMP COMM 0

56 Misc 3

29 CS(COMM) 19

EX 5

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, COMMERCIAL 
COURT-02

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

SH. BRIJESH KUMAR 
GARG

MS. SUKHVINDER 
KAUR

SH. SURENDER S. 
RATHI



29

KARKARDOOMA SHAHDARA

OMP(I) COMM 0

Misc Cases 2

Restored 3

RBT 0

30 MS. SAVITA RAO CS(COMM) 21

EX 5

OMP(I) COMM 1

OMP COMM 0

Misc 2

RBT 4

Total 118

31 North-West 758
Misc 

4

CS (COMM) 82

OMP (COMM) 35

EX 51

Total 172

32 North 760 CS (COMM) 63

OMP (COMM) 11

OMP(I) (COMM) 3

EX 55

Total 132

SH. SURENDER S. 
RATHI

Rohini Court SH. GURDEEP SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

Rohini Court SH. VIRENDER BHATT, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)



33 DWARKA COURTS CS (COM) 17

OMP (COM) 2

ARB (COM) 0

SOUTH 
WEST

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 



33 DWARKA COURTS

OMP (I) (COMM.) 5

OMP (T) (COMM) 0

0

OMP (E) (COMM) 0

34 DWARKA COURTS CS (COM) 11

OMP (COM) 1

ARB (COM) 0

OMP (I) (COMM.) 2

OMP (T) (COMM) 0

0

OMP (E) (COMM) 0

35 DWARKA COURTS CS (COM) 21

OMP (COM) 3

ARB (COM) 1

OMP (I) (COMM.) 4

OMP (T) (COMM) 0

0

OMP (E) (COMM) 0

TOTAL 67

GRAND TOTAL 1627

SOUTH 
WEST

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

OMP (MISC) 
COMM

SH. BHUPESH KUMAR, 
DISTRICT JDUGE, 
COMMERCIAL COURT-
02

OMP (MISC) 
COMM

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03

OMP (MISC) 
COMM



List of cases where Case Management Hearing was held during the month of March-2023

Court District Case No. Advocate

1 CENTRAL CS COMM-1767/22 14.07.2022 13.03.2023

CS COMM-1199/22 05.05.2022 16.03.2023

26.09.2022 18.03.2023

CS COMM-105/18 23.10.2018 20.03.2023

CS COMM-1665/22 07.07.2022 24.03.2023

24.12.2019 25.03.2023

CS COMM-1434/22 02.06.2022 25.03.2023

CS COMM-165/22 14.01.2022 28.03.2023

Sr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of Case 
Management 
Hearing

SH. SANJEEV KUMAR 
AGGARWAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

GANPATI JI 
SPICES VS. 
T.G.LEISURE

NITIN SHARMA 
AND VIVEK 
SINGH

NORTHEX AND 
CO. VS. 
SUMANJEET 
KAUR

GAURAV ARORA 
AND KARTIKAY

CS COMM-
2249/22

SHRI PREM 
CHAND SHARMA 
VS. SERVOSTAR 
INDIA PVT LTD.

P.K. SHARMA AND 
RAJESH SINGH

PRAMILA JAIN VS. 
DECLOOKS

R.K. JAIN AND 
MOHIT TYAGI

BINDAL 
SMELTING VS. 
ELECTRONIK 
POWER 
BATTEIRES

AMIT TEWARI 
AND RAJESH 
OBEROI

CS COMM-3046/19 SAMAVYA 
INFRASTRUCTUR
E PVT. LTD. VS. 
DELHI JAL BOARD

RAJAT 
CHATURVEDI 
AND ANKIT 
KUMAR

MOHD. SHAKIR 
VS. KAMAL 
KISHORE 
MALHOTRA

FAISAL NASEEM 
AND AKSHAR

HAIKO LOGISTICS 
VS. PRADEEP 
KUMAR

UDIT MISHRA 
AND 
VISHALAKSHI 
GOEL



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of Case 
Management 
Hearing

2 CENTRAL 01-05-2021 03-03-2023

20-11-2019 10-03-2023

16-03-2021 10-03-2023

31-05-2022 13-03-2023

08-09-2021 14-03-2023

08-08-2022 16-03-2023

30-10-2018 16-03-2023

26-10-2020 16-03-2023

DR. KAMINI LAU, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS(COMM)/1630
/2021

DEEPAK 
SAREEN VS 
AMBUJ HOTAL 
& REAL ESTATE 
PVT LTD 

SH VIPIN 
MISHRA (P) & 
SH KUSHAJ 
BHUSHAN (D)

CS(COMM)/274
0/2019

M/S BRAND 
INTERIORS PVT 
LTD VS SAVITA 
TYAGI 

SH. S.S. 
SISODIA (I)& 
SH. AJAY TYAGI 
(D)

CS(COMM)/926/
2021

M/S THE 
REFRIGERATIO
N HOUSE Vs M/S 
AIRCON INDIA 
INCORPORATED

SH.BHARAT 
DEEPAK (I) & 
MS SHIVANI 
AGGARWAL

CS(COMM)/1383
/2022

SUMIT GUPTA 
VS M/S AMIT 
ELECTROSTAT 

MS SUCHITA 
DIXIT (I) & SH. 
SUNIL KUMAR 
(D) 

CS(COMM)/3219
/2021

PRADEEP 
BHAGAT VS 
GARIMA GUPTA 
& ORS 

MS. SURABHI 
(P) & SH. 
HARISH GUPTA 
(D) 

CS(COMM)/1963
/2022

JYOTI KIRAN 
DIWAN VS MCD 

SH.VIDYA 
SAGAR (P) & SH. 
SANDEEP RAJ 
(D)

CS(COMM)/235/
2018

ANGEL 
PROMOTERS 
PVT LTD VS 
ZONAL HEAD & 
ORS 

SH 
MANORANJAN 
(P) & 
SH.SACHIN 
MOGLANI 

CS(COMM)/1567
/2020

UNION BANK OF 
INDIA VS M/S 
JAI KRISHAN 
TRADING 

MS BHARTI  (P) 
&  RISHABH (D0 



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of Case 
Management 
Hearing

2 CENTRAL

24.03.2021 21.03.2023

06-02-2020 22-03-2023

04-05-2022 23-3-2023

25.09.2020 25.03.2023

18-06-2021 25.03.2023

05-06-2018 27-03-2023

01-07-2019 23-03-2023

29-01-2019 23-03-2023

DR. KAMINI LAU, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS 
(COMM)1059/20
21

UNION BANK OF 
INDIA VS M/S 
LAXMI 
TRADERS 

MS VIJAY 
LAXMI (P) & MS 
SEEMA GUPTA 
(D) 

CS 
(COMM)293/202
0

PUNJAB 
NATIONAL 
BANK   VS 
AKANSHA JAIN 

MS SUSHMA 
GUPTA  (P) &  

CS 
(COMM)1195/20
22        M./S 
NORTHEX VS 
SUMANEET 
KAUR 

SH. UJJWALA 
LAMBORE (D)

CS 
(COMM)1363/20
20

M/S V& S 
PUBLISHERS VS 
A.H. WHEELER 
& CO PVT LTD 

SH. VINAY 
MOHAN 
SHARMA (P) & 
SH.SUDIPTO 
SIRCAR (d)

 
CS(COMM)1866/
2021

KHUSHI AGRO 
FOODS VS M/S 
ROYAL AGRI 
SUPPLY

SH. M S.KHAN 
(P) & SH.ANOOP 
PRAKASH (D)

CS(C0MM)1921/
2018

M/S S.H.B SALES 
UDYOG VS M/S 
DURGA 
INDUSTRIES 

SH. DINESH 
KUMAR 
AGGARWAL (P)

CS(C0MM)975/2
019

M/S MOMENT 
EXPRO VS 
DELHI URBAN 
SHELTER 
IMPROVEMENT 

SH.KAMAL 
SETHI (P) & SH 
S.K. VASHISTH 
(D) 

CS(C0MM)972/2
019

M/S MOMENT 
EXPRO VS 
DELHI URBAN 
SHELTER 
IMPROVEMENT 

SH.KAMAL 
SETHI (P) & SH 
S.K. VASHISTH 
(D) 



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of Case 
Management 
Hearing

2 CENTRAL

04-03-2020 28-03-2023

11-07-2019 29-03-2023

3 CENTRAL 08.04.2022 14.03.2023

03.09.2022 14.03.2023

29.10.2022 15.03.2023

20.05.2022 24.03.2023

4 CENTRAL 28.09.2021 02.03.2023

24.02.2022 07.03.2023

DR. KAMINI LAU, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS(C0MM)1079/
2020

RISHI RAJ VS 
M/S ORLY & 
FILM 
PRODUCTIONS 

SH RAJESH 
BHATIA (P) & 
SH S.K. 
SHARMA (d) 

CS(C0MM)1147/
2019

SHELLY SYAL 
VS SAHIBA 
CREATIONS 

SH ROHIT 
BHARTI (P) & 
SH SHUBHAM 
PANDAY(d) 

Sh. ILLA RAWAT, 
District Judge, 
Commercial Court-03

CS(COMM) 
1045/2022

M/S RAM NIWAS 
GOEL V/S NORTH 
DELHI 
MUNICIPAL 
CORPORATION 

SH. ANURAG 
KAUSHIK

CS(COMM) 
2096/2022

VEENA MAHAJAN 
V/S RAJ KUMAR 
CHAUDHARY

SH. 
ONKARESHWAR 
KANDPAL

CS(COMM) 
2403/2022

SUNIL BANSAL 
V/S MUNICIPAL 
CORPORATION OF 
DELHI

MS. SWENKA 
TRIPATHI

CS(COMM) 
1278/2022

GURU MAHIMA 
ELECTRONICS V/S 
SHREE KRISHNA 
IMPEX

SH. 
DHARMENDER 
SHARMA

Ms Nisha Saxena, 
District Judge, 
Commercial Court-04

CS (COMM) 
3755/2021

ICICI BANK 
LIMITED VS. 
BAHRI PAPER 
INDUSTRIES 

DEEPAK 
KAUSHIK

CS (COMM)-
693/2022

M/S R.S. 
TEXTILES VS. 
M/S H.K. 
TRADER

SH. ASHISH 
SEHRAWAT



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of Case 
Management 
Hearing

4 CENTRAL

19.04.2022 13.03.2023

18.01.2023 20.03.2023

22.11.2021 22.03.2023

A.K.TRIVEDI 22.11.2022 28.03.2023

ROHIT YADAV 19.09.2022 29.03.2023

5 CENTRAL NIL

6 CENTRAL NIL

7 CENTRAL 953/2022 S.K SINGH 26-03-2022 10-03-2023

Ms Nisha Saxena, 
District Judge, 
Commercial Court-04

CS (COMM)-
1108/2022

ICICI BANK 
LIMITED VS. 
KAPIL TYAGI

VINIT 
CHAUDHARY

CS (COMM)-
112/2023

K.B. BANSAL VS. 
M.C.D & ANR

SATYENDER 
KUMAR

CS (COMM)-
4881/2021

ICICI BANK LTD. 
VS. P.D. 
ENTERPRISES 
AND Ors

MS. CHETNA 
BHALLA

CS (COMM)-
2536/2022

M/S 
MANMOHAN 
SINGH 
WADHWA 
CONSTRUCTION 
LTD VS. 
MUNICIPAL 
CORPORATION 
OF DELHICS 

(COMM)2211/20
22

RAHUL 
ENTERPRISES 
V/S M/S S&S 
BUILDTECH

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE (COMMERCIAL 
COURT)-05

SH. PARAMJIT SINGH, 
DISTRICT 
JUDGE(COMMERCIAL)-
06, CENTRAL

MS. KAVERI BAWEJA, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
07

RAJAN VERMA VS 
NDMC



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of Case 
Management 
Hearing

7 CENTRAL

687/2020 24.02.2020 26-04-2023

8 West 02-03-2022 01.03.2023

04-12-2021 02.03.2023

22-12-2021 02-03-2023

23-08-2022 02-03-2023

28-05-2022 10-03-2023

04-04-2019 10-03-2023

A.C. DAVID(P), 05-07-2022 16-03-2023

MS. KAVERI BAWEJA, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
07

POONAM ANAND 
VS NORTH DELHI 
MCD

SATENDER 
KUMAR SINGH

Sh. Dinesh Bhatt , DJ 
(Commercial Court)-01

CS 
(COMM)/178/2022

DIAMOND 
MODULAR P LTD 
Vs VINOD KUMAR 
ARORA PROP M/S 
SATISH 
ELECTRICALS 
STORE

SANDEEP BANGA 
AND 
ASSOCIATES(P),

CS 
(COMM)/620/2021

Union Bank of 
India(ERSTWHILE 
CORPORATION 
BANK) Vs PAHWA 
POLYMERS

SHIVA 
BHARDWAJ(P),

CS 
(COMM)/688/202
1

M/S HI TECH 
PIPES LTD AR 
GURMEET SINGH 
Vs ROHTAS 
AGGARWAL PROP 
M/S ARNAV 
STEELS

RAHUL 
SHARMA(P),

CS 
(COMM)/671/2022

BRIJ BHUSHAN 
SHARMA Vs 
RAAKESHH 
AGARWAAL

SANJAY 
KUMAR(P),

CS 
(COMM)/409/202
2

NIKUNJ WOODS 
PRIVATE LIMITED 
Vs M/S NAVKAR 
PLYBOARDS AND 
ORS

ANIRUDH 
GUPTA(P),

CS 
(COMM)/98/2019

M/S KLM 
INTERNATIONAL 
Vs M/S STERLITE 
TECHNOLOGIES 
LTD

VIVEK 
AGGARWAL AND 
ASSOCIATES(P),

CS 
(COMM)/532/202
2

M/S SUDHIR 
POWER LTD Vs 
M/S POWER PLUS



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of Case 
Management 
Hearing

8 West

16-12-2022 20-03-2023

9 West 22-12-2020 14.03.2023

01-07-2022 23.03.2023

10 NEW DELHI CS/622/2018 GOVIND RISHI 08.06.2018 01.03.2023

SRIJAN TIWARI 09.09.2022 02.03.2023

MOHD. UNAIS 08.02.2022 03.03.2023

13.08.2019 14.03.2023

Sh. Dinesh Bhatt , DJ 
(Commercial Court)-01

CS 
(COMM)/977/2022

M/S MRB STEEL 
INDUSTRIES Vs 
M/S SIVA SAI 
ENGINEERING 
WORKS AND 
SPARES

LAKSHAY 
KUMAR(P),

MS. HEMANI 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

CS COMM 
425/2020

PIE ELECTRONICS 
THROUGH KARAN 
CHAUDHARY Vs 
PME INFRATECH 
PVT LTD

VISHWA RANJAN 
KUMAR

CS COMM 
516/2022

ELEGANT 
ASSOCIATES Vs 
KRF LIMITED

JITENDER 
KUMAR GARG

SH. ANURAG JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

TASARIM YAYIM 
GRUBU SAN VE 
TIC LTD Vs OM 
ARORA

CS 
(COMM.)/772/202
2

MOREPEN 
LABORATORIES 
LIMITED Vs 
NIPPON LIFE 
SCIENCES PVT. 
LTD.

CS 
(COMM.)/143/202
2

M/S VOICE, 
VISION Vs 
DOORDARSHAN 
DIRECTORATE

CS 
(COMM.)/188/201
9

LUCKY EXPORTS 
Vs SYNDICATE 
BANK

ALOK KUMAR 
AGGARWAL



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of Case 
Management 
Hearing

10 NEW DELHI

29.07.2022 15.03.2023

06.06.2022 21.03.2023

18.12.2019 23.03.2023

06.01.2022 23.03.2023

11 NEW DELHI 19.02.2021 14.03.2023

28.07.2022 17.03.2023

12 NEW DELHI INDRANIL GHOSH21-03-2022 21-03-2023

SH. ANURAG JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

CS 
(COMM.)/663/202
2

STATE BANK OF 
INDIA Vs SMT. 
HARSH LATA

JAWAHAR 
CHAND CHAWLAS

CS 
(COMM.)/526/202
2

MCCAIN FOODS 
INDIA PRIVATE 
LIMITED Vs 
SUMIT KOHLI

MAYANK 
MAHENDRU

CS 
(COMM.)/734/201
9

PUNJAB 
NATIONAL BANK 
Vs SANTOSH 
CHAUDHARY ETC.

BIJAYA MOHAN 
GOSWAMI

CS 
(COMM.)/83/2022

RCS LOGISTICS 
PRIVATE LIMITED 
Vs M/S JAPJI 
IMPEX OPC 
PRIVATE LIMITED

AJAY KUMAR 
TIWARIS

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE, COMMERCIAL 
COURT-02

CS (COMM.) 65 / 
2021

RAJ KUMAR 
MOUDGIL AND 
ANR.
V/S.
VIVA 
HOSPITALITY AND 
ORS.

MR. BHARAT 
DEEPAK

CS (COMM.) 662 / 
2022

AJAY SINGH 
PROPRIETOR M/S 
4D ALFA 
Vs
 VEDANTA 
COMPUTECH PVT. 
LTD. THROUGH 
ITS DIRECTOR 
NAVEEN RAO

MR. SATYA 
NARAYAN
 PADHI

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03 

CS 
(COMM.)/291/202
2

ANAROCK 
PROPERTY 
CONSULTANTS 
PVT. LTD. Vs. 
ASHOK KUMAR



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of Case 
Management 
Hearing

12 NEW DELHI

02-12-2021 22-03-2023

RUNJITA DAS 26-11-2018 23-03-2023

06-09-2021 27-03-2023

13 SOUTH CS (COMM)138/22 17.02.2022 16.03.2023

CS (COMM)66/21 17.05.2023 24.03.2023

CS DJ315/22 26.05.2023 27.03.2023

14 SOUTH CS(COMM.)365/21 MANISH DHIR 28.10.2021 02.03.2023

VIKRAM KUMAR 04.02.2022 15.03.2023

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03 

CS 
(COMM.)/543/202
1

JIL INFORMATION 
TECHNOLOGY 
LTD. Vs. QI 
NETWORK 
ENTERPRISES 
PVT. LTD.

Ashima Puri

CS 
(COMM.)/44/2018

MANITOU 
EQUIPMENT 
INDIA PVT. LTD. 
Vs. HEMKANTI 
CHOUDHARY

CS 
(COMM.)/350/202
1

PAWAN KUMAR 
GARG Vs. ACHLA 
JAIN

DALJINDER 
SINGH

SH. PREM KUMAR 
BHARTWAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

AWFIS SPACE 
SOLUTIONS 
PRIVATE LIMITED 
Vs. 
THEMISADVISORS 
PRIVATE LIMITED

Ms. Simmi Kaur 
Bagga

MOHIT 
VARSHNEY Vs. A K 
NAMKEEN UDYOG

Sh. Bhavya Jain

SUNSPOT CAFE 
PRIVATE LIMITED 
Vs. SHRI 
KURMAMOSES

Sh. S.S. Tomar

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

PRISM JHONSON 
LIMITED VS 
INDERPAL SINGH 
ARORA

CS(COMM.)107/20
22

M/S. TETRONIX 
INDIA VS A.B. 
SALES 
CORPORATION



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of Case 
Management 
Hearing

14 SOUTH

CS(COMM.)146/21 27.03.2021 21.03.2023

15 South CS DJ /276/2021 08.07.2021 13.04.2023

08.12.2022 10.05.2023

17.12.2020 09.05.2023

07.09.2021 27.04.2023

05.03.2021 08.05.2023

18.10.2022 26.04.2023

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

ROYAL 
ENGINEERING 
CONSULTANCY 
PVT. LTD. VS 
ROYALSHIELD 
TECHNOLOGIES 
INDIA PVT. LTD. 
AND ORS.

DR. SHEETAL 
ARORA

SH. SANJEEV 
AGGARWAL

AMAR TULSIYAN 
Vs LEEFORD 
HEALTHCARE LTD

Ms. Kanvpriya 
Sabharwal,

CS 
COMM/698/2022

VICHITRA 
CONSTRUCTIONS 
PVT LTD Vs 
HARYANA CITY 
GAS 
DISTRIBUTION 
LTD

Sh. Jitin Singh,

CS 
COMM/399/2022

EMU LINES 
PVT.LTD. Vs 
INTERWORLD 
SHIPPING AND 
LOGISTICS AND 
ORS.

Sh. Uday Kumar,

CS 
COMM/294/2021

THE AIR CARGO 
AGENTS 
ASSOCIATION OF 
INDIA (ACAAI) Vs 
M/S CMG 
WORLDWIDE

Sh. Shivam Singh 
Bahhel

CS 
COMM/106/2021

M/S KRBL 
LIMITED Vs. 
OLIVIA OVERSEAS 
PVT. LTD. AND

Sh. Shivam Singh 
Bahhel

CS 
COMM/598/2022

BORDERFREE 
CUISINES LLP Vs 
AZIMUTH 
BUSINESS ON 
WHEELS PRIVATE 
LIMITED

Sh. Udit Mehra



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of Case 
Management 
Hearing

15 South

CS DJ /741/2019 11.12.2019 10.05.2023

17.10.2019 11.05.2023

27.08.2020 01.05.2023

02.11.2022 04.05.2023

CS COMM/6/2020 08.01.2020 22.05.2023

29.09.2020 20.04.2023

06.12.2022 11.07.2023

SH. SANJEEV 
AGGARWAL

NARENDER 
KUMAR Vs PREM 
BAI

Sh. Nitish Gupta

CS 
COMM/333/2019

RADO UHREN AG 
Vs ASHOK KUMAR

Sh. Rajit Ghosh

CS COMM /
229/2020

FALCON 
AVIATION 
ACADEMY Vs. M/S 
UNITED 
INDIAINSURANCE 
CO. LTD

Ms. Vinita Sharma

CS 
COMM/667/2022

M/S 
CONSOLIDATED 
CARPET 
INDUSTRIES LTD 
Vs. M/SBUILDRITE 
CONSTRUCTIONS

Sh. Satish Kumar 
Jha

MANI INC. Vs. 
SICHER 
HOLDINGS LTD. 
AND ORS.

Sh. Rajit Ghosh

CS 
COMM/272/2020

M/S HAMILTON 
MEDICAL AG 
THROUGH 
SPECIAL 
POWEROF 
ATTORNEY 
HOLDER MR. 
AMIT BHALLA Vs. 
M/SVAISHNO 
ENTERPRISES 
THROUGH ITS 
MANAGINGPARTN
ER

Ms. K. Pallavi

CS 
COMM/690/2022

CHETAN PATEL 
Vs. M/S SADHNA 
BUILDCON PVT 
LTD

Sh. Pramod Kumar



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of Case 
Management 
Hearing

15 South

27.10.2022 26.05.2023

07.12.2022 26.05.2023

19.12.2022 22.05.2023

16.12.2022 12.07.2023

24.05.2019 24.05.2023

CS DJ/532/2018 14.07.2023 24.05.2018

CS DJ/217/2020 10.05.2023 13.07.2020

16 South NIL

SH. SANJEEV 
AGGARWAL

CS 
COMM/603/2022

M/S VIRAJ 
PROFILES PVT. 
LTD Vs MR. RISHI 
BHUTANI, PROP. 
OF M/S ARY 
ENTERPRISES

Sh. Nikhil Rawat

CS 
COMM/694/2022

ORIFLAME INDIA 
PRIVATE LIMITED 
Vs MR ABDUL MIR 
KHALICK

Sh. Mahesh B. 
Chhibber

CS 
COMM/715/2022

ARJUN MALIK Vs 
DEEPAK 
CHAUDHARY

Sh. Vinod Sharma 

CS 
COMM/711/2022

M/S HIGH SPIRITS 
EXIM PVT LTD Vs 
M/S JAIN 
DEPARTMENTAL 
STORE

Sh. Sumit Sharma

CS 
COMM/94/2019

STATE BANK OF 
INDIA Vs. M/S 
GRACE PRINT 
PACK

Sh. Sanjeev Kumar

M/S TELEXCELL 
INFORMATION 
SYSTEMS LTD. Vs. 
M/SSWADHS 
IMPORT AND 
EXPORT PVT. LTD

Sh. Vimal Tiwari

S. PARAMJEET 
SINGH KHURANA 
Vs. SH. ANKIT 
BANSAL

Sh. Sanjeev Gupta

SH. RAJEEV BANSAL, 
DISTRICT JUDGE 
(COMMERCIAL)-01



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of Case 
Management 
Hearing

17 SOUTH-EAST NIL

18 SOUTH-EAST CS/COMM/628/21 MS. INDU KAUL 17-12-2021 07-02-2023

SBI VS. VIJAY 15-12-2022 09-02-2023

CS/COMM/402/21 SH. ABHINAY 20-09-2021 21-02-2023

CS/COMM/642/21 SH. KANUL SINHA 23-12-2021 25-02-2023

19 SH. AJAY KUMAR JAIN SOUTH-EAST NIL

20 SOUTH-EAST NIL

21 SOUTH-EAST 14-01-2020 03-04-2023

SH. LAL SINGH, 
DISTRICT JUDGE

MS. NEELAM SINGH, 
DISSTRICT JUDGE

UNION BANK OF 
INDIA VS. SANJAY 
KUMAR GUPTA 

CS/COMM/1201/2
2

SH. 
DHARMENDER 
SINGH 

CICO 
TECHNOLOGIES 
LIMITED VS. M/S 
RITHWIK 
PROJECTS PVT 
LTD 

M/S PASHUPATI 
MANUFACTURERS 
LTD VS. LALIT 
KANWER 

MS. ANU GROVER 
BALIGA

MS PREETI AGGARWAL 
GUPTA

CS 
(COMM)/36/2020

PUNJAB  AND 
SIND BANK Vs 
AMARINDER 
SINGH

VAIBHAV 
MIRG(P),



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of Case 
Management 
Hearing

21 SOUTH-EAST

14-01-2020 03-04-2023

28-01-2020 06-04-2023

01-02-2020 09-05-2023

VIKAS SETHI(P), 04-02-2020 25-05-2023

05-03-2020 08-05-2023

ADITYA JAIN(P), 17-02-2021 01-04-2023

25-01-2022 13-04-2023

MS PREETI AGGARWAL 
GUPTA

CS 
(COMM)/35/2020

PUNJAB  AND 
SIND BANK Vs 
BALJEET KAUR 
(DECEASED 
BOIRROWER) LRS

VAIBHAV 
MIRG(P),

CS 
(COMM)/68/2020

M/S ROSS 
INTERNATIONAL 
Vs SAR 
TRANSPORT 
SYSTEMS PVT LTD

RAJESAH 
GUPTA(P),

CS 
(COMM)/80/2020

M/S SUNTECH 
VISION LTD Vs 
ANAND SWARUP 
GARG

RAKESH 
SINGH(P),

CS 
(COMM)/84/2020

M/S SB MOVERS 
AND LIFTERS PVT 
LTD Vs M/S 
SANGHA 
ERECTORS PVT 
LTD

CS 
(COMM)/144/202
0

M/S NUMBESR 
ONE 
ADVERTISING 
AND MARKETING 
CO Vs M/S 
GARUDA 
ADVERTISING PVT 
LTD

NARENDER 
VASHISHTA(P),

CS 
(COMM)/101/2021

AVG LOGISTICS 
LIMITED Vs 
INTERNATIONAL 
PRINT O PAC 
LIMITED

CS 
(COMM)/115/2022

ADITYA 
INFOTECH 
LIMITED Vs 
RAJKUMAR (PROP 
HINDUSTAN 
BUSINESS 
TECHNOLOGIES)

AMIT KUMAR 
SINGH(P),



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of Case 
Management 
Hearing

22 MS NIRJA BHATIA SOUTH-EAST NIL

23 SOUTH-EAST 20.05.2022 17.03.2023

SADRE ALAM 17.05.2022 18.03.2023

18.05.2022 18.03.2023

20.05.2022 21.03.2023

31.05.2022 21.03.2023

02.06.2022 21.03.2023

JAYA GOYAL MS 02.07.2022 21.03.2023

SH. RAJESH KUMAR 
SINGH

CS 
(COMM)/476/22

UNIPOWER 
PROJECTS PVT. 
LTD. VS SUDHIR 
POWER PROJECTS 
LTD.

GURPREET 
SINGH 
SACHDEVA

CS 
(COMM)/456/22

PREMAS LIFE 
SCIENCES PVT. 
LTD THROUGH 
AUTH. SH 
HIMANSHU 
BHATIA VS M/S 
ARROW LABS

CS 
(COMM)/467/22

SANJHA CHULHA 
THROUGH 
AUTHORIZED 
REPRESENTATIVE 
VS SANJHA 
CHULHA

AKSHAY 
SHRIVASTAVA

CS 
(COMM)/475/22

STATE BANK OF 
INDIA VS VINIT 
KUMAR 
SARASWAT

VARUN 
CHANDIOK

CS 
(COMM)/552/22

STATE BANK OF 
INDIA VS TARUN 
SAINI

VARUN 
CHANDIOK

CS 
(COMM)/601/22

M/S CUBICON 
BUILDING 
SERVICE PVT. 
LTD. VS M/S 
ASHIYANA 
DWELLING PVT. 
LTD.

TARMEEM ALAM 
SIDDIQUI

CS 
(COMM)/627/22

M/S BHAGWATI 
ROADLINES, LLP 
VS M/S 
INSHREDDABLES 
GYM, LLP & ORS.



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of Case 
Management 
Hearing

24 SH. SANJAY SHARMA-I EAST 13-04-2022 14-03-2023

13-09-2023 14-03-2023

13-09-2023 14-03-2023

29-07-2022 02-03-2023

06-10-2022 15-03-2023

06-09-2022 17-03-2023

25 EAST NIL

CS COMM.NO. 
109/2022

INTERNATIONAL 
TRACTORS LTD. 
VS. BHUVAN 
RUSTAGI

SHREYA VS. AMIT 
KUMAR

CS COMM.NO. 
295/2022

SHANTI MUKAND 
HOSPITAL VS. 
AIROX 
TECHNOLOGIES 
PVT.LTD

GAURAV 
AGGARWAL VS. 
AVNISH KUMAR

CS 
COMM.NO.143/20
22

AIROX 
TECHNOLOGIES 
PVT.LTD. VS. 
SHANTI MUKAND 
HOSPITAL

GAURAV 
AGGARWAL VS. 
AVNISH KUMAR

CS 
COMM.NO.238/20
22

SUDHIR KUMAR 
MITTAL VS. FOCUS 
IMAGING & 
RESEARCH 
CENTRE PVT.LTD.

RAJ KUMAR 
SHARMA VS.  
KSHITIJ 
SRIVASTAVA

CS 
COMM.NO.305/20
22

THE LEATHER 
LAUNDRY 
PVT.LTD.VS. KAPIL 
MATHUR

SUNEEL KUMAR 
VS. MONISH 
RIZWAN

CS 
COMM.NO.274/20
22

PUNJAB 
NATIONAL BANK 
VS. M/S PRAGATI 
INDIA

MEENA GUPTA 
VS. PRIYA 
AGGARWAL

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, COMMERCIAL 
COURT-02



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of Case 
Management 
Hearing

26 North-East 19.09.2022 28.03.2023

MANOJ KUMAR 02.09.2021 14.03.2023

27 03.07.2018 02.03.2023

SH. GK SHARMA 18.11.2021 07.03.2023

27.04.2022 14.03.2023

SH. ARPIT JAIN 28.09.2022 21.03.2023

MS. MANJU JAIN 05.05.2022 22.03.2023

MS. SAMRIDHI 29.11.2022 22.03.2023

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

CS(COMM)108/2
022

M/S ARDOUR 
DISTRIBUTIN 
AND SERVICES 
PVT LTD VS. 
AMAN

ARUN 
CHALLHHIA

CS(COMM)50/202
1

MD. FARIYAD ALI 
VS. M/S BENARA 
BEARING AND 
PISTONS LIMITED

SH. BRIJESH KUMAR 
GARG

Shahdara CS(COMM)-
438/2020

LAXMI NARAYAN 
DAGA VS 
GOVINDA GOYAL

SH. SIDHANT 
DHINGRA

CS(COMM)-
464/2021

VIDUR MALIK VS 
DELHI NAGRIK 
SEHKARI BANK 
LTD.

CS(COMM)-
295/2022

RAJDHANI FLOUR 
MILLS VS MOOL 
CHAND GUPTA

SH PAWAN 
KUMAR 

CS(COMM)-
563/2022

VIRENDER 
KUMAR VERMA VS 
M/S JAI KRISHNA 
ESTATE

CS(COMM)-
311/2022

OPS ENTERPRISES 
VS AJAY SHOPING

CS(COMM)-
667/2022

MAPS CREATION 
VS PAWAN 
NAHATA



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of Case 
Management 
Hearing

27

SH. RAJESH JAIN 09.09.2020 25.03.2023

28 NIL

29 NIL

30 MS. SAVITA RAO Sh. T.C. Gupta 08-07-2022 07-03-2023

16/05/2019 15/03/2023

18/10/2021 15/03/2023

24/02/2022 16/03/2023

25/05/2022 16/03/2023

SH. BRIJESH KUMAR 
GARG

Shahdara

CS(COMM)-
480/2020

RENU RANI VS 
MAMTA RANI

MS. SUKHVINDER 
KAUR

SH. SURENDER S. 
RATHI

CS(COM)/417/202
2

RAM KISHORE Vs 
AMIT KUMAR

CS(COM)/158/202
0

HASHIM ALI 
TRADING  Vs SAK 
PLAST PVT LTD

Sh. V.K. Puri

CS(COM)/406/202
1

S R ELECTRO Vs 
DELTA 
ELECTRONICS

Ms. Anuradha Dixit

CS(COM)/142/202
2

PRAVESH GUPTA 
Vs PUNEET 
AMARJEET SINGH 
BHASIN

Sh. Rashmeet Singh

CS(COM)/353/202
2

SUSHILA JAIN Vs 
VINAY AHUJA

Sh. Rakesh Kumar



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of Case 
Management 
Hearing

30 MS. SAVITA RAO

20/10/2022 27/03/2023

13/10/2022 27/03/2023

21/05/2022 27/03/2023

22/07/2021 28/03/2023

16/03/2021 31/03/2023

31 North-West H L DASI 28.09.2021 02.03.2023

04.09.2019 06.03.2023

SUNIL SONI 19.05.2022 13.03.2023

Shahdara

CS(COM)/580/202
2

LEVI STRAUSS 
AND CO Vs BUFF 
ITALY

Ms. Simran Arora 

CS(COM)/581/202
2

ADIDAS AG Vs 
BUFF ITALY

Ms. Simran Arora 

CS(COM)/344/202
2

SHREE 
KAMADGIRI 
ENTERPRISES 
PVT. LTD. Vs HDFC 
BANK LIMITED

Sh. Akhil Sharm

CS(COM)/268/202
1

AMIT JAIN Vs 
SHAHZAD ALI 
@SAHIL KHAN

Sh. Ashish Mishra

CS(COM)/158/202
1

KRITI NUTRIENTS 
LTD Vs AMIT KR 
TAPADIYA

Sh.Vibhor Sethi,

SH. GURDEEP SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

CS/COMM/503/20
21

ANIL KUMAR VS 
ZIPPER HOUSE 
ENTERPRISES

CS/COMM/295/20
19

ASK AUTOMOTIVE 
PVT LTD VS 
VINOD

PRAMOD KR. 
SINGH

CS/COMM/422/20
22

KP SINGH AND 
CO. VS M/S 
SHASHANK 
CREATIONS



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of Case 
Management 
Hearing

31 North-West

DEEPAK KAUSHIK 13.07.2022 15.03.2023

06.01.2022 16.03.2023

06.01.2022 16.03.2023

32 North NIL

33 NIL

34 01-08-2022 01/03/2023

13-10-2022 17/03/2023

25-08-2021 18-03-2023

SH. GURDEEP SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

CS/COMM/555/20
22

ICICI BANK LTD 
VS  SATISH 
MITTAL

CS/COMM/20/202
2

NITIN AGGARWAL 
VS NITIN MITTAL

VARUN KUMAR 
JAIN

CS/COMM/19/202
2

MOHIT 
AGGARWAL VS 
NITIN MITTAL

VARUN KUMAR 
JAIN

SH. VIRENDER BHATT, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

SOUTH 
WEST

SH. BHUPESH KUMAR, 
DISTRICT JDUGE, 
COMMERCIAL COURT-
02

CS (Coomm)-
384/22

KRT FOODS Vs KK 
TRADERS

Mr. Abhay Raj 
Verma

CS (Coomm)-
496/22

SHRIKANT 
PANDEY VS M/S 
FANZINE INDIA

Mr. Harish Kumar,

CS (Coomm)-
182/21

M/S ALP  
AEROFLEX VS 
ORIENTAL 
INSULATION

Sh. Kulvinder Singh



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of Case 
Management 
Hearing

34

18-07-2022 21/03/2023

22-03-2023

35 01/03/2021 07/03/2023

CS Com/442/22 19.09.2022 10.03.2023

26.09.2022 17.03.2023

04.03.2021 20.03.2023

19.01.2021 20.03.2023

SH. BHUPESH KUMAR, 
DISTRICT JDUGE, 
COMMERCIAL COURT-
02

SOUTH 
WEST

CS (Coomm)-
357/22

CANARA BANK VS 
RAJESH KUMAR

Ms. Vandana 
Bhatia

CS (Coomm)-
336/22

EAST INDIA 
TRANSPORT VS 
AEROSHIP 
LOGISTRICS

Mr. Sahaj Karan 
Singh

 05-07-2022

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03

CS 
COMM(80/2021)

Sherwood 
Enterprises Vs 
Virender Singh

Naresh Panwar

RK Trading Vs RBS 
Hospitality

Manoj Kumar

CS (Comm) 
458/2022

Rita Sharma V/s 
Amit Mittal

Shashank Sharma

CS 
(COMM)93/2021

SteelGrace Inida 
V/S M/S Metcon

Ruksar

CS (COMM) 
25/2021

HDF  V/S Pankaj Pardeep Kar



Court District Case No. AdvocateSr.
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registration

Date of Case 
Management 
Hearing

35

11.04.2022 21.03.2023

27.01.2021 27.03.2023

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03

SOUTH 
WEST

CS (Comm) 
177/2022

Dura Build Care V/s 
Raju Debnath

Sh. Satyakam Saini

CS (COMM) 
31/2021

NIPS Wires and fire 
Service V/s Sanitech 
Eng and 
Consultants

Satender 
Choudhary



1 Central

307 168 2 306 165 2
2 West

177 135 1 90 219 2
3 East

50 56 0 47 58 1
4 North-East

19 15 0 20 13 1
5

65 82 0 63 82 2
6 South

119 56 5 45 117 8
7 South-East

178 162 12 108 200 20
8 New Delhi

238 205 1 94 345 3
9 North 

153 88 2 101 137 1
10 North-West

187 87 0 112 162 0
11 South-West

147 71 0 48 169 1
Total

1640 1125 23 1034 1667 41

12 DHCLSC

94 28 5 8

92

17

Overall Total
1734 1153 28 1042 1759 58

List of cases received for Pre-Institution Mediation and Settlement during the month 
March 2023

Sr.
No.

Delhi Mediation 
Centre 

Total 
number of 
applications 
pending on 
the 1st day 
of the 
month

Total 
number of 
applicatio
ns 
received 
during the 
month

Total 
number 
of cases 
settled 
during 
the 
month

Total 
number 
of non-
starter 
cases 
during 
the 
month

Total 
number of 
applicatio
ns 
pending 
at the end 
of the 
month

Remarks(
Unsettled 
matter)

Shahdara

Note: Application received through NALSA App during the month:- Nil



Contested commercial cases disposed during the month of March-2023

Court District Case No. Advocate Date of Decision Act Section

1 CENTRAL CS COMM-2728/21 05.08.2021 No 01.03.2023 573 CONTESTED ------- ------- Suit for Recovery 

CS COMM-691/2019 S.K. SHUKLA & ALOK PANDEY 09.05.2019 No 13.03.2023 1404 CONTESTED ------- ------- Suit for Recovery 

CS COMM-864/2022 10.03.2022 No 13.03.2023 368 CONTESTED ------- ------- Suit for Recovery 

OMP COMMM-124/2022 27.08.2022 No 15.03.2023 200 CONTESTED ------- -------

CS COMM-493/2021 11.02.2021 No 16.03.2023 763 CONTESTED ------- ------- Suit for Recovery 

OMP COMM-23/2020 AMIT KUMAR & B.K. SHUKLA 14.02.2020 No 23.03.2023 1133 CONTESTED ------- -------

OMP COMM-23/2020 AMIT KUMAR & B.K. SHUKLA 14.02.2020 No 24.03.2023 1134 CONTESTED ------- -------

2 CENTRAL NIL

3 CENTRAL CS(COMM) 2068/2022 MS. SWENKA TRIPATHI 29.08.2022 NO 15.03.2023 198 CONTESTED NIL NIL SUIT FOR RECOVERY

CS(COMM) 1317/2022 MS. SWENKA TRIPATHI 26.05.2022 NO 16.03.2023 294 CONTESTED NIL NIL SUIT FOR RECOVERY

CS(COMM) 5092/2021 SH. SUBHASH SINGH 09.03.2021 NO 29.03.2023 750 CONTESTED NIL NIL SUIT FOR RECOVERY

Sr.
No.

Petitioner Name VS Respondent 
Name

Date of 
Registration

Whether Urgent Relief was 
sought and Pre-Insitution 
Mediation did not take place 
(Yes / No)

Days for 
disposal

Nature of 
Disposal 
(Contested / 
Settled)

Date of execution of 
decree

Number of days 
for execution of 
decree from date 
of decision

SH. SANJEEV KUMAR AGGARWAL, 
DISTRICT JUDGE (COMMERCIAL COURT)-
01

HIMANSHU JAIN VS. MUNCIPAL 
CORPORATION OF DELHI

HEMANT GUPTA & H.R. 
AGGARWAL

BALKISHAN SINGHAL VS. M.R.G 
TRADERS

AJIT NIRWAN VS. NORTH DELHI 
MUNICIPAL CORPORATION

SWENKA TRIPATHI & SANDEEP 
RAI

RAM MURTI RAO VS. KOTAK MAHINDRA 
BANK

BISWAJIT KUMAR & AMIT 
KUMAR

Petition U/s 34 of 
Arbitration Act, 1996

SHAILENDER GUPTA VS. ANKIT ARUN 
GUPTA

SUBHASH CHANDRA & SARANG 
CHAUDHARY

LOTUS EDUCATION VS. AAKASH 
EDUCATIONAL SERVICES

Petition U/s 34 of 
Arbitration Act, 1996

LOTUS EDUCATION VS. AAKASH 
EDUCATIONAL SERVICES

Petition U/s 34 of 
Arbitration Act, 1996

DR. KAMINI LAU, DISTRICT JUDGE 
(COMMERCIAL COURT)-02

SH. ILLA RAWAT, DISTRICT JUDGE, 
(COMMERCIAL COURT)-03, TIS HAZARI 
COURT, DELHI

PANKAJ ARORA V/S MUNICIPAL 
CORPORATION OF DELHI

SANJAY SEHGAL V/S MUNICIPAL 
CORPORATION OF DELHI

M/S JAICO PUBLISHING HOUSE V/S 
VIPIN SHARMA



Court District Case No. Advocate Date of Decision Act SectionSr.
No.

Petitioner Name VS Respondent 
Name

Date of 
Registration

Whether Urgent Relief was 
sought and Pre-Insitution 
Mediation did not take place 
(Yes / No)

Days for 
disposal

Nature of 
Disposal 
(Contested / 
Settled)

Date of execution of 
decree

Number of days 
for execution of 
decree from date 
of decision

3 CENTRAL

CS(COMM)  49/2021 SH. RAJEEV SAXENA 05.01.2021 31.03.2023 815 CONTESTED NIL NIL SUIT FOR RECOVERY

4 CENTRAL CS (COMM) 1493/2022 ICICI BANK LTD. VS. MANISH KUMAR 06.06.2022 yes 01.03.2023 268 DAYS CONTESTED NIL NIL RECOVERY OF MONEY

CS (COMM) 949/2022 25.03.2022 no 01.03.2023 341 DAYS CONTESTED NIL NIL RECOVERY OF MONEY

CS (COMM) 452/2019 VIMMI SOOD VS. GURPREET KAUR Sh. C.M. Grover 09.04.2019 yes 22.03.2023 1443 DAYS CONTESTED NIL NIL RECOVERY OF MONEY

CS (COMM) 3960/2021 ICICI BANK LTD. VS. RATNAKAR PADHI 06.10.2021 yes 22.03.2023 532 DAYS CONTESTED NIL NIL RECOVERY OF MONEY

CS (COMM) 695/2021 01.03.2021 no 28.03.2023 757 DAYS CONTESTED NIL NIL RECOVERY OF MONEY

CS (COMM) 1108/2022 ICICI BANK LTD. VS. KAPIL TYAGI 19.04.2022 yes 23.03.2023 338 DAYS CONTESTED NIL NIL RECOVERY OF MONEY

5 CENTRAL NIL

6 CENTRAL NIL

7 CENTRAL 255/2020 UMESH JAIN VS NDMC SATENDERA SINGH 01-02-2020 NO 01-03-2023 1124 CONTESTED NA NA NA

340/2022 PANKAJ TIWARI VS NDMC SATENDRA SINGH 27-01-2020 NO 01-03-2023 398 CONTESTED NA NA NA

480/2019 ARUN MALHOTA VS GOVT NARENDER VASHISTH 12-04-2019 NO 10-03-2023 1428 CONTESTED NA NA NA 

SH. ILLA RAWAT, DISTRICT JUDGE, 
(COMMERCIAL COURT)-03, TIS HAZARI 
COURT, DELHI

ADIYA AGGARWAL V/S MANGALAM 
EMGRIIDERS PVT. LTD.

MS NISHA SAXENA, DISTRICT JUDGE, 
COMMERCIAL  COURT-04

Sh. C. Prakash

HITESH SINGHAL VS. MUKESH 
AGGARWAL

Sh. Sanjay Garg

Sh. Manish Diwan

STERLING ORNAMENTS PVT. LTD. VS. 
SHUBHAM MARKETING

Sh. Manoj Pathak

Sh. Vikas Chopra

SH. UMED SINGH GREWAL DISTRICT 
JUDGE (COMMERCIAL COURT)-05

SH. PARAMJIT SINGH, DISTRICT 
JUDGE(COMMERCIAL)-06, CENTRAL

MS. KAVERI BAWEJA, DISTRICT JUDGE, 
COMMERCIAL COURT-07



Court District Case No. Advocate Date of Decision Act SectionSr.
No.

Petitioner Name VS Respondent 
Name

Date of 
Registration

Whether Urgent Relief was 
sought and Pre-Insitution 
Mediation did not take place 
(Yes / No)

Days for 
disposal

Nature of 
Disposal 
(Contested / 
Settled)

Date of execution of 
decree

Number of days 
for execution of 
decree from date 
of decision

7 CENTRAL

279/2019 RAMAN SAHNI Vs VARUN MOUDGIL SAHIL 08-03-2019 NO 13-03-2023 1466 DISMISSED NA NA NA

8 West CS (COMM)/443/2021 SOURABH LEEKHA(P), 30-09-2021 no 03-03-2023 519 Contested Nil Nil Recovery of Money--7

CS (COMM)/599/2021 YASH SINGHAL(P), 26-11-2021 no 07-03-2023 466 Contested Nil Nil Recovery of Money--6

CS (COMM)/225/2022 SUBHASH KUMAR JHA(P), 21-03-2022 no 22-03-2023 366 Contested Nil Nil Recovery of Money--6

9 West CS COMM 229/2019 ARUN AGGARWAL 05-07-2019 NO 06-03-2023 1320 DAYS contested NIL NIL

CS COMM/495/2021 RAKESH KUMAR 22-10-2021 NO 09-03-2023 490 DAYS contested NIL NIL

CS COM/496/2021 JITIN MANN 22-10-2021 NO 02.03.2023 483 DAYS contested NIL NIL

CS COMM 897/2018 GAURAV SETH 07-08-2018 NO 29-03-2023 1688 DAYS contested NIL NIL

10 NEW DELHI OMP (I) (COMM.)/36/2022 AMAN VASISTH 03.03.2022 NO 06.03.2023 368 DISPOSED N/A N/A U/S 9

OMP (COMM.)/85/2020 SATYAJIT KUMAR SINGH 19.10.2020 NO 03.03.2023 865 DISMISSED N/A N/A U/S 34

OMP (COMM.)/44/2021 RAM SHANKAR 26.03.2021 NO 06.03.2023 710 ALLOWED N/A N/A U/S34

OMP (COMM.)/241/2019 VISHAL GARG 23.12.2019 NO 17.03.2023 1180 DISMISSED N/A N/A U/S 34

MS. KAVERI BAWEJA, DISTRICT JUDGE, 
COMMERCIAL COURT-07

SH. DINESH BHATT, DJ (COMMERCIAL 
COURT)-01

M/S PM CHOPRA AND CO Vs M/S SHREE 
SAINATH TIMBER

M/S PAPER DOT COM Vs MS ANILA 
GUPTA PROPRIETOR M/S GUPTA 
PACKERS

CANARA BANK Vs MAHJABEEN 
QURESHI

MS. HEMANI MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL COURT)-02

OM LOGISTICS VS HECTOR BEVERAGES 
P LTD

Recovery of 
money/commercial suit

RAKESH KUMAR VS SARVMANGAL 
HOLY STORE P LTD

Recovery of 
money/commercial suit

M/S SHREE GRENATIES VS M/S G.S 
MARBLES

Recovery of 
money/commercial suit

ZAFSA PACKAGING VS PUNJAB 
GASKET

Recovery of 
money/commercial suit

SH. ANURAG JAIN, DISTRICT JUDGE 
(COMMERCIAL COURT)-01

M/S SHREE RATHNAM RESTAURANTS 
PVT. LTD. THROUGH AR LALIT SAHNI
Vs
M/S VRINDAVAN FOODS THROUGH ITS 
PROPRIETOR PRASHANT AGGARWAL

ASHOK KUMAR MEHRA
Vs
TOYOTA FINANCIAL SERVICES INDIA 
LTD.

KRISHNA TRADERS
Vs
M/S R.B.L. BANK LIMITED

M/S AGGARWAL COTTON GINNIN 
GRAMPURPHUL
Vs
FOOD CORPORATION OF INDIA



Court District Case No. Advocate Date of Decision Act SectionSr.
No.

Petitioner Name VS Respondent 
Name

Date of 
Registration

Whether Urgent Relief was 
sought and Pre-Insitution 
Mediation did not take place 
(Yes / No)

Days for 
disposal

Nature of 
Disposal 
(Contested / 
Settled)

Date of execution of 
decree

Number of days 
for execution of 
decree from date 
of decision

NEW DELHI

OMP (COMM.)/47/2020 GARVESH GABRA 18.03.2020 NO 18.03.2023 1095 ALLOWED N/A N/A U/S 34

OMP (COMM.)/45/2021 DINESH CHANDRA TRIPATHI 26.03.2021 NO 28.03.2023 732 ALLOWED N/A N/A U/S 34

11 OMP(COMM.) 08 / 2022 MR. PULKIT THAREJA 15.01.2022 NO 25.03.2023 433 SET ASIDE NA NA

OMP (COMM.) 138 / 2021 MS. BHAKTI PASRIJA 22.12.2021 NO 31.03.2023 465 DISMISSED NA NA

OMP (COMM.) 166 / 2022 MR. NEERAJ GUPTA 10.11.2022 NO 31.03.2023 142 SET ASIDE NA NA

CS (COMM.) 636 / 2021 MR. AMAN BHALLA 02.09.2019 NO 31.03.2023 1307 DECREED NA NA SUIT FOR RECOVERY

12 CS (COMM.)/104/2019 SH. PAWAN KUMAR MITTAL 29-04-2019 NO 13-03-2023 1414 DISMISSED NA NA Suit for recovery of money

ARB. A. (COMM.)/9/2022 MS. AASHNA 14-07-2022 NO 24-03-2023 253 ALLOWED NA NA

OMP (COMM.)/139/2022 Mr. ANMOL 03-09-2022 NO 24-03-2023 202 DISMISSED NA NA

OMP (COMM)/58/2022 MR. KAMAL RATTAN DIGPAUL 12-04-2022 NO 31-03-2023 353 DISMISSED NA NA

CS (COMM)/308/2021 SH. PUNEET BAJAJ 21-08-2021 NO 31-03-2023 587 DISPOSED NA NA Suit for recovery

13 SOUTH OMP (COMM.)/49/2022 YASH GUPTA Vs HDFC AND ANR Sh. K.D Son 15.10.2022 NO 28-03-2023 164 Contested NA NA

SH. ANURAG JAIN, DISTRICT JUDGE 
(COMMERCIAL COURT)-01

KHAMELE WATCH SPARES
Vs
CAPRI GLOABL CAPITAL LIMITED

SH JOGENDER SINGH
Vs
PAISALO DIGITAL LTD

SH. GURVINDER PAL SINGH, DISTRICT 
JUDGE (COMMERCIAL COURT)-02

C H ELECTRICALS  VS.  CENTRAL 
GROUND WATER BOARD

U/S – 34 OF 
ARBIRATION AND 
CONCILIATION ACT 1996

GUMBI SOFTWARE PRIVATE LIMITED Vs 
NATIONAL SKILL DEVELOPMENT 
CORPORATION

U/S – 34 OF 
ARBIRATION AND 
CONCILIATION ACT 1996

CHANDER PRAKASH RAJE Vs ROSHAN 
LAL

U/S – 34 OF 
ARBIRATION AND 
CONCILIATION ACT 1996

SMRITI ARORA Vs PARATUS CAFES N 
CATERERS PVT LTD

SH. VINEETA GOYAL, DISTRICT JUDGE 
(COMMERCIAL COURT)-03 

E COM EXPRESS PVT LTD Vs M/S 
BEFIKARR ECIMMERCE LLP AND ANR

ASIAN PAINTS LTD., AUTHORIZED 
REPRESENTATIVE INDRESH KUMAR 
MISHRA Vs GREENVILLE WELFARE 
ASSOCIATION

Section 37 of Arbitration & 
Conciliation Act, 1996

UNION OF INDIA Vs SANOJ KUMAR 
MODI

Section 34 of Arbitration & 
Conciliation Act, 1996

UNION OF INDIA Vs NEHAL 
ENTERPRISES

Section 34 of Arbitration & 
Conciliation Act, 1996

HT MEDIA LTD Vs SOMKIN ACES 
ENTERTAINMENT PVT LTD

SH. PREM KUMAR BHARTWAL DISTRICT 
JUDGE (COMMERCIAL COURT)-01

Petition U/s 34 of the 
Arbitration & Conciliation 
Act



Court District Case No. Advocate Date of Decision Act SectionSr.
No.

Petitioner Name VS Respondent 
Name

Date of 
Registration

Whether Urgent Relief was 
sought and Pre-Insitution 
Mediation did not take place 
(Yes / No)

Days for 
disposal

Nature of 
Disposal 
(Contested / 
Settled)

Date of execution of 
decree

Number of days 
for execution of 
decree from date 
of decision

13 SOUTH

CS (COMM)/23/2020 27.12.2019 NO 29-03-2023 1188 Contested NA NA

CS (COMM)/323/2020 INDIAN BANK Vs AMIT KUMAR 26.10.2020 No 31-03-2023 886 Contested NA NA Suit for Recovery

CS (COMM)/356/2020 23.11.2020 No 31-03-2023 858 Contested NA NA Suit for Recovery

14 SOUTH OMP(COMM.)35/2020 SANJEEV PATHAK 14.12.2020 N/A 01.03.2023 808 CONTESTED N/A N/A

CS(COMM)52/2022 MAHESH GUMBER 13.03.2019 YES 15.03.2023 1464 CONTESTED 15.03.2023 15.03.2023 SUIT FOR RECOVERY

OMP(COMM.)36/2021 RAJESH JANGRA 05.04.2021 N/A 17.03.2023 712 CONTESTED N/A N/A

CS(COMM)83/2022 TANU SINGHAL 25.01.2022 YES 21.03.2023 421 CONTESTED 21.03.2023 21.03.2023 SUIT FOR RECOVERY

CS(COMM)366/2021 SHALAJ MRIDUL 01.11.2021 YES 28.03.2023 513 CONTESTED 28.03.2023 28.03.2023 SUIT FOR RECOVERY

OMP(COMM.)13/2022 PARAS BHATIA VS FITTJEE LTD. GOVIND RISHI 21.03.2022 N/A 31.03.2023 376 CONTESTED N/A N/A

CS(COMM)97/2021 BALA RANI VS VINTERO ARVIND KUMAR GUPTA 01.03.2021 YES 31.03.2023 761 CONTESTED 31.03.2023 31.03.2023 SUIT FOR RECOVERY

15 SH. SANJEEV AGGARWAL South CS DJ/680/2018 16.07.2018 NO 06.03.2023 1694 Contested NA NA Recovery

CS DJ/661/2018 11.07.2018 NO 18.03.2023 1711 Contested NA NA Recovery

SH. PREM KUMAR BHARTWAL DISTRICT 
JUDGE (COMMERCIAL COURT)-01

AMAR TULSIYAN Vs VESTA BIOTECH 
PVT. LTD.

Sh. Arpit Singh Suit U/s 134 & 135 r/w Sec 
27 (2) of TM Act

Sh. Marimuthu

M/S JBM CONSTRUCTION CO. Vs SOUTH 
DELHI MUNICIPAL CORPORATION

Ms. Ashu Arora

SH. VINAY KUMAR KHANNA, DISTRICT 
JUDGE (COMMERCIAL COURT)-02

PNB HOUSING FINANCE LTD. VS RAJIV 
KAPILA

PTITION U/S. 34 OF THE 
ARB. AND CONC. ACT, 
1996

SHIVANIK ARJUN SANTWANI VS 
RAJSHREE SINGH

ORIX AUTO INFRASTRUCTURE 
SERVICES LTD. VS ELDYNE ELECTRO 
SYSTEMS LTD.

PTITION U/S. 34 OF THE 
ARB. AND CONC. ACT, 
1996

COMFIA ECOM PVT. LTD. VS CASA 2 
STAYS

RULOANS DISTRIBUTION SERVICES 
LTD. VS OXYZO FINANCE LTD.

PTITION U/S. 34 OF THE 
ARB. AND CONC. ACT, 
1996

M/S CAPRICOT TECHNOLOGIES PVT LTD 
Vs VARUN GUPTA

Sh. Saurabh Jain

KARAN SALUJA Vs M/S HS OBEROI 
BUILDTECH PVT LTD

Sh. H. S. Arora 



Court District Case No. Advocate Date of Decision Act SectionSr.
No.

Petitioner Name VS Respondent 
Name

Date of 
Registration

Whether Urgent Relief was 
sought and Pre-Insitution 
Mediation did not take place 
(Yes / No)

Days for 
disposal

Nature of 
Disposal 
(Contested / 
Settled)

Date of execution of 
decree

Number of days 
for execution of 
decree from date 
of decision

15 SH. SANJEEV AGGARWAL South

OMP (COMM)/57/2022 23.11.2022 NO 18.03.2023 115 Contested NA NA

OMP (COMM)/4/2019 06.03.2019 NO 22.03.2023 1477 Contested NA NA

16 SH. RAJEEV BANSAL South OMP COMM-33/2022 RAJA JAIN 08-06-2022 YES 25-03-2023 286 CONTESTED N/A N/A N/A

17 SH. LAL SINGH, DISTRICT JUDGE SOUTH-EAST NIL

18 MS. NEELAM SINGH, DISSTRICT JUDGE SOUTH-EAST NIL

19 SH. AJAY KUMAR JAIN SOUTH-EAST 09/12/19 No 03/03/23 1180 N/A N/A N/A

20/09/19 No 06/03/23 1263 N/A N/A N/A

OMP (COMM.)/39/2019 29/03/19 No 10/03/23 1442 N/A N/A N/A

OMP/ (COMM.)/40/2019 02/04/19 No 24/03/23 1452 N/A N/A N/A

OMP (COMM.)/55/2019 20/05/19 No 24/03/23 1404 N/A N/A N/A

CS (COMM)/152/2021 02/03/21 No 27/03/23 755 N/A N/A N/A

OMP (COMM.)/104/2019 23/09/19 No 31/03/23 1285 N/A N/A N/A

MRS SHASHI WHIG Vs SBI CARDS AND 
PAYMENT SERVICES LTD

Sh. Bidit Deka 34 Arbiration & 
Cancellation Act 

PAWAN AGGARWAL Vs SHRIRAM 
TRANSPORT FINANCE CO LTD AND ANS

Sh. J. K. Sharma 34 Arbiration & 
Cancellation Act 

HANSRAJ RATHORE AND ANR. VS 
HINDUJA HOUSING FINANCE LIMITED

CS (COMM)
511/2019

RAHUL GOYAL PROPRIETOR OF M/S 
SWAN INTERNATIONAL Vs M/S LANCER 
CONTAINER LINES LTD.

Sh. Siddhartha Yadav CONTESTED/ 
DECREED

OMP (COMM.)
101/2019

M/S DURGA AGRO SEEDS FARM Vs M/S 
NATIONAL SEEDWS CORPORATION LTD

Manish Tiwari CONTESTED/ 
DISMISSED

HIGH END HOSPITALITY Vs MODERN 
CREDIT PVT LTD

Yeswardhan CONTESTED/ 
ALLOWED

VED PRAKASH Vs SHRIRAM TRANSPORT 
FINANCE COMPANY LTD.

M. Charu Tondon, CONTESTED/ 
ALLOWED

SHRI RAM  TRANSPORT FINANCE 
COMPANY LTD. Vs VIJAY KUMAR 
BANSAL

Sh. Mukesh Kumar Jha CONTESTED/ 
ALLOWED

M/S SPRING RIVER ESTATE PVT LTD Vs 
ESTATE OF LATE DR. RAVI SINGH

Sh. Preet Singh Oberoi CONTESTED/ 
DISMISSED

DELHI DEVELOPMENT AUTHORITY Vs 
M/S SACHIN SECURITY AND PARKING 
SERVICES

Ms. Promila Kapoor CONTESTED/ 
ALLOWED



Court District Case No. Advocate Date of Decision Act SectionSr.
No.

Petitioner Name VS Respondent 
Name

Date of 
Registration

Whether Urgent Relief was 
sought and Pre-Insitution 
Mediation did not take place 
(Yes / No)

Days for 
disposal

Nature of 
Disposal 
(Contested / 
Settled)

Date of execution of 
decree

Number of days 
for execution of 
decree from date 
of decision

20 MS. ANU GROVER BALIGA SOUTH-EAST NIL

21 MS PREETI AGGARWAL GUPTA SOUTH-EAST NIL

22 MS NIRJA BHATIA SOUTH-EAST CS (COMM)/278/2020 HABIBUL HASAN Vs MATLOOB HUSSAIN 16-10-2020 No 18-03-2023 883 Nil Nil Nil

CS DJ/880/2018 SACHIN VERMA Vs ARCHANA SETHI 29-03-2023 No 29-03-2023 1759 29-03-2023 Nil Nil

23 SH. RAJESH KUMAR SINGH SOUTH-EAST OMP (COMM) 40/22 RAM SAHAY V/S SHRI RAM TRANSPORT SH. AYUB AHMED 20.08.2022 YES 17.03.2023 209 DAYS NIL NIL NIL

OMP (COMM)/18/22 SH. ZUBAIR HANIFI 18.04.2022 YES 23.03.2023 339 DAYS NIL NIL NIL

OMP (COMM) 38/22 SH. ANKIT SHARMA 18.08.2022 YES 25.03.2023 219 DAYS DISPOSED NIL NIL NIL

OMP (COMM) 23/22 SH. MOHIT CHAUDHARY 03.06.2022 YES 27.03.2023 297 DAYS DISMISSED NIL NIL NIL

24 SH. SANJAY SHARMA-I EAST CS COMM.NO. 180/2020 DP KAUSHIK 18-09-2020 NO 28-03-2023 920 CONTESTED NIL NIL RECOVERY

CS COMM.NO.334/2019 SYNDICATE BANK VS.  SHYAM SUNDER DEEPAK ARORA 03-09-2019 NO 18-03-2023 1290 CONTESTED NIL NIL RECOVERY

CS COMM.NO.375/2019 PRASHANT SHARMA 11-10-2019 NO 15-03-2023 1249 CONTESTED NIL NIL RECOVERY

CS COMM.NO. 04/2022 MANISH KUMAR 13-01-2022 NO 02-03-2023 414 CONTESTED NIL NIL RECOVERY

Sh. Mohd. Abid, Contested/ 
Dismissed

Sh. Athar Alam, Contested/ 
Decreed

ALLOWED 
(CONTESTED)

SHARDA PUBLIC SCHOOL V/S M/S 
EDUSMART SERVICES

DISPOSED OF AS 
NOT 
MAINTAINABLE

RAKESH KUMAR V/S AU SMALL 
FINANCE BANK

KEW PRECISION PVT. LTD. V/S INTEC 
CAPITAL LTD.

MEERA VERMA VS. VIBES HEALTH CARE 
LTD. 

KUNAL ENTERPRISES VS. UNIVERSAL 
SOMPO GENERAL

YELLOW BIRD PUBLICATION (P) LTD. 
VS.JINESHWAR INTERNATIONAL 
SCHOOL



Court District Case No. Advocate Date of Decision Act SectionSr.
No.

Petitioner Name VS Respondent 
Name

Date of 
Registration

Whether Urgent Relief was 
sought and Pre-Insitution 
Mediation did not take place 
(Yes / No)

Days for 
disposal

Nature of 
Disposal 
(Contested / 
Settled)

Date of execution of 
decree

Number of days 
for execution of 
decree from date 
of decision

25 EAST NIL

26 NORTH EAST CS(COMM)-22/2022 RANJAN KUMAR 21.03.2023 ----- 07.03.2023 351 ----- ------ SUIT FOR RECOVERY

CS(COMM)-23/2022 RANJAN KUMAR 21.03.2023 ----- 07.03.2023 351 ----- ------ SUIT FOR RECOVERY

CS(COMM)-55/2022 SUNIL KUMAR JAISWAL 07.06.2023 ----- 07.03.2023 273 ----- ------ SUIT FOR RECOVERY

CS(COMM)-65/2022 SUNIL KUMAR JAISWAL 04.07.2022 ----- 07.03.2023 246 ----- ------ SUIT FOR RECOVERY

MISC DJ-57/2022 B K MISHRA 11.03.2022 ----- 10.03.2023 364 COMPROMISED ----- ------ SUIT FOR RECOVERY

CS(COMM)-51/2021 ASHISH GOSWAMI 02.09.2021 ----- 15.03.2023 559 CONTESTED ----- ------ SUIT FOR RECOVERY

CS(COMM)-30/2022 BANK OF BARODA VS DEEPAK GARG UMESH JOSHI 25.04.2022 ----- 16.03.2023 325 ----- ------ SUIT FOR RECOVERY

OMP(COMM)-10/2022 ANUJ KUMAR GARG 24.09.2022 ----- 18.03.2023 175 CONTESTED ----- ------ OBJECTION U/S 34

CS-168/2020 ROSHAN LAL TANWAR VS VEENA RANI VINEET JAIN 03.12.2020 ----- 25.03.2023 842 CONTESTED ----- ------

27 CS(COMM) 114/2022 STATE BANK OF INDIA VS MR PIYUSH MR. PRAVEEN KUMAR MISHRA 14.02.2022 15.03.2023 394  DAYS DECREED N/A N/A N/A

CS(COMM) 474/2021 MR. ANSHUL SHARMA 20.11.2021 28.03.2023 493  DAYS DECREED N/A N/A N/A

SH. CHANDRA SHEKHAR, DISTRICT 
JUDGE, COMMERCIAL COURT-02

MS. BARKHA GUPTA, DISTRICT JUDGE, 
(COMMERCIAL COURT)

M/S MARVEL HOTELS AND 
BUILDERS PVT LTD VS M/S OCKTEL 
HOTELS PVT LTD

SETTLED IN 
MEDIATION

M/S LEGACY HOTELS AND 
INFRAPROJECTS PVT LTD VS M/S 
OCKTEL HOTELS PVT LTD

SETTLED IN 
MEDIATION

OAKTEL HOTELS PVT LTD THROUGH 
ITS DIRECTOR VS LEGACY HOTELS AND 
INFRA PROJECT PVT LTD THROUGH 
DIRECTOR

SETTLED IN 
MEDIATION

OAKTEL HOTELS PVT LTD THROUGH 
ITS DIRECTOR VS MARVEL HOTELS AND 
BULKDERS PVT TLD THROUGH ITS 
DIRECTORS

SETTLED IN 
MEDIATION

BITTU VS BALLI@BALLI BAGGI WALE

M/S SR ENGINEERS VS M/S JKR 
TECHNO ENGINEERS PVT. LTD.

SETTLED IN 
MEDIATION

SHRI MANISH JAIN VS M S MATSYA 
FINCAP PVT LTD

SUIT FOR POSSESSION, 
RECOVERY OF 
ARREARS, DAMAGES 
ETC

SH. BRIJESH KUMAR, DISTRICT JUDGE, 
(COMMERCIAL COURT)

Shahdara SUIT FOR 
RECOVERY OF 
MONEY, 
COMMERCIAL 
COURT ACT

SHASHI DUTTA AND ANR VS 
PARSVNATH DEVELOPERS LTD.

SUIT FOR 
RECOVERY OF 
MONEY, 
COMMERCIAL 
COURT ACT

mailto:BALLI@BALLI


Court District Case No. Advocate Date of Decision Act SectionSr.
No.

Petitioner Name VS Respondent 
Name

Date of 
Registration

Whether Urgent Relief was 
sought and Pre-Insitution 
Mediation did not take place 
(Yes / No)

Days for 
disposal
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Disposal 
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Date of execution of 
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Number of days 
for execution of 
decree from date 
of decision

28 MS. SUKHVINDER KAUR NIL

29 SH. SURENDER S. RATHI CS (COMM)/208/2022 GIRISH CHANDER(P), 22-03-2022 24-03-2023 410 DECREED N/A N/A N/A

CS (COMM)/316/2022 SUMEET ANAND(P), 07-05-2022 23-03-2023 507 DECREED N/A N/A N/A

CS (COMM)/395/2022 ANAND PRAKASH(P), 08-06-2022 28-03-2023 132 DECREED N/A N/A N/A

CS (COMM)/421/2022 SHIV SHANKAR MISHRA(P), 12-07-2022 27-03-2023 120 DECREED N/A N/A N/A

CS (COMM)/617/2022 02-11-2022 14-03-2023 131 DECREED N/A N/A N/A

30 MS. SAVITA RAO CS (COMM)/624/2022 SH SAI TRADERS Vs S J TRADERS SACHIN AGGARWAL(P), 11-11-2022 22-03-2023 325 DECREED

CS (COMM)/644/2022 MR GURVINDER SINGH Vs MR RAJA ADITYA TREHAN(P), 21-11-2022 21-03-2023 367 DECREED

CS (COMM)/725/2022 KAMALJIT SINGH RANOT(P), 22-12-2022 23-03-2023 484 DECREED

CS (COMM)/412/2021 AMBAREEN(P), 22-10-2021 13-03-2023 268 DECREED

CS (COMM)/491/2021 RAMA SHARMA(P), 26-11-2021 25-03-2023 293 DECREED

Shahdara

PUNJAB NATIONAL BANK Vs SANJAY 
KUMAR

Civil Procedure 
Code 1908--
ORDER,VI

JAMMU AND KASHMIR BANK LTD Vs 
RAKSEH KUMAR

Recovery of 
Money--CPC

RATNA TEXTILE LLP Vs ENGLISH 
PREMIUM

Suits for recovery 
and Damages--
SUIT,FOR,RECOV
ERY

MEENA RANI JAIN Vs HIMANSHU 
SINGHAL

Civil Procedure 
Code 1908--
ORDERIV

SUMIT SHARMA Vs DEPUTY 
COMMISSIONER SHAHADARA NORTH 
ZONE EDMC

Shyam sunder aggarwal(P), Civil Procedure 
Code 1908--74

Civil Procedure 
Code 1908--
ORDER,4

Possession and 
Recovery of 
Rent/Damages/Me
sne profit--
EVICTION,POSSES
SION,

CENTRAL BANK OF INDIA Vs M/S A S 
INDUSTRIES

Suits for recovery 
and Damages--CPC

VIKAS GOEL Vs EAST DELHI MUNCIPAL 
CORPORATION

Civil Procedure 
Code 1908--
U/O11,RULE2,

M/S OP AND SONS TRADERS PVT LTD Vs 
SHREE GOPAL MUNDHRA

Recovery of 
Money--74



Court District Case No. Advocate Date of Decision Act SectionSr.
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Date of 
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sought and Pre-Insitution 
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disposal
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31 NORTH-WEST OMP(COMM)79/2022 ANURAG KUMAR AGGARWAL 27-07-2018 29-03-2023 1702 U/S 34

OMP (COMM)13/2020 DHARAMVIR AND COMPANY VS DDA G.L. VERMA 18.08.2020 21.03.2023 943 U/S 34

32 North NIL

33 SOUTH WEST NIL

34 CS (COMM) /223/2022 17-05-2022 18/03/2023 305 DECREED Recovery Suit NIL NIL NIL

35 CS Comm/120/2021 22/03/2021 15/03/2023 723 Decreed NIL NIL NIL

CS Comm/173/2022 05/04/2022 31/03/2023 368 Decreed NIL NIL NIL

OMP(Comm.)08/19 04/02/2019 27/03/2023 1512 Dismissed NIL NIL NIL

SH. GURDEEP SINGH, DISTRICT JUDGE 
(COMMERCIAL) 

M/S EXPONETIAL FINANCIAL SERVICE 
P.LTD VS GEETA OBEROI

CONTESTED(D
ISMISSED)

CONTESTED(D
ISMISSED)

SH. VIRENDER BHATT, DISTRICT JUDGE 
(COMMERCIAL COURT)

SH. PANKAJ GUPTA, DISTRICT JUDGE 
(COMMERCIAL) 

SH. BHUPESH KUMAR, DISTRICT JDUGE, 
COMMERCIAL COURT-02

STATE BANK OF INDIA vs ARUMUGAM 
MOHAN

 Mr.Biplab Mukherjee

SH. RAKESH SYAL, DISTRICT JUDGE, 
COMMERCIAL COURT-03

Damodaran Hari Vs Sunpack Industries Sh.Pramod Kumar Srivastava Recovery of Money 
– 37

UBI Vs Raj Kumar Sh. AK Sinha Recovery of Money 
– 37

Arun Malhotra Vs Kishan Lal Sh.Pramod Kumar Srivastava Arbitration Act, 
Section – 34



SUMMARY OF COMMERCIAL CASES FOR THE MONTH OF March 2023
Name of the Court District

1 Central 1115 57 2 2 68 1104

2 Central 1221 57 1 1 133 1145

3 Central 1154 47 3 1 75 1128

4 Central 991 50 1 1 79 962

5 Central 689 77 2 0 57 711

6 Central 1162 63 1 14 64 1148

7 Central 781 43 1 1 15 809

8 West 1340 112 8 2 158 1300

9 West 1496 113 1 1 109 1500

10 New Delhi 827 37 2 0 42 824

11 New Delhi 558 46 1 1 48 556

12 New Delhi 668 25 0 1 23 669

Sr. 
No.

No. of cases 
pending on 
the 1st day of 
month

Total 
number 
of cases 
instituted 
during 
the 
month

No. of 
cases 
received by 
transfer 
during the 
month 
from other 
courts

No. of cases 
identified 
non 
commercial/ 
transferred 
during the 
month to 
other courts

Total 
number of 
cases 
disposed 
during the 
month

Total 
number of 
cases 
pending at 
the end of 
the month

SH. SANJEEV KUMAR 
AGGARWAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

DR. KAMINI LAU, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

MS. ILLA RAWAT, DISTRICT 
JUDGE, COMMERCIAL 
COURT-03

MS. NISHA SAXENA DISTRICT 
JUDGE (COMMERCIAL 
COURT)-04

SH. UMED SINGH GREWAL 
DISTRICT JUDGE 
(COMMERCIAL COURT)-05

SH. PARAMJIT SINGH, 
DISTRICT JUDGE 
(COMMERCIAL)-06, CENTRAL

MS. KAVERI BAWEJA, 
DISTRICT JUDGE, 
COMMERCIAL COURT-07

SH. DINESH BHATT, 
DISTRICT JUDGE 
(COMMERCIAL)-01

MS. HEMANI MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-02

SH. ANURAG JAIN, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

SH. GURVINDER PAL SINGH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-02

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-03 



Name of the Court DistrictSr. 
No.

No. of cases 
pending on 
the 1st day of 
month

Total 
number 
of cases 
instituted 
during 
the 
month

No. of 
cases 
received by 
transfer 
during the 
month 
from other 
courts

No. of cases 
identified 
non 
commercial/ 
transferred 
during the 
month to 
other courts

Total 
number of 
cases 
disposed 
during the 
month

Total 
number of 
cases 
pending at 
the end of 
the month

13 South 650 63 2 1 124 590

14 South 463 87 1 0 118 433

15 SH. SANJEEV AGGARWAL South 425 86 0 1 82 428

16 South 468 56 0 0 70 454

17 South-East 571 37 1 2 18 589

18 South-East 537 54 7 4 33 561

19 SH. AJAY KUMAR JAIN South-East 530 33 2 0 26 539

20 MS. ANU GROVER BALIGA South-East 534 19 0 0 0 553

21 South-East 521 26 7 6 42 506

22 MS NIRJA BHATIA South-East 437 33 10 1 37 442

23 SH. RAJESH KUMAR SINGH South-East 269 2 0 0 29 242

24 East 536 32 1 0 112 457

25 East 676 45 0 0 35 686

SH. PREM KUMAR 
BHARTWAL, DISTRICT 
JUDGE (COMMERCIAL)-01

SH. VINAY KUMAR KHANNA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-02

SH. RAJEEV BANSAL, 
DISTRICT JUDGE 
(COMMERCIAL)

SH. LAL SINGH, DISTRICT 
JUDGE

MS. NEELAM SINGH, 
DISSTRICT JUDGE

MS PREETI AGGARWAL 
GUPTA

SH. SANJAY SHARMA-I, 
DISTRICT JUDGE 
(COMMERCIAL)

SH. CHANDRA SHEKHAR, 
DISTRICT JUDGE, 
COMMERCIAL COURT-02



Name of the Court DistrictSr. 
No.

No. of cases 
pending on 
the 1st day of 
month

Total 
number 
of cases 
instituted 
during 
the 
month

No. of 
cases 
received by 
transfer 
during the 
month 
from other 
courts

No. of cases 
identified 
non 
commercial/ 
transferred 
during the 
month to 
other courts

Total 
number of 
cases 
disposed 
during the 
month

Total 
number of 
cases 
pending at 
the end of 
the month

26 North-East 472 34 0 0 64 442

27 442 26 4 2 37 433

28 414 26 1 0 46 395

29 SH. SURENDER S. RATHI 191 26 3 2 41 177

30 MS. SAVITA RAO 259 29 4 0 27 265

31 North-West 3200 172 8 6 129 3245

32 North 2256 139 2 4 125 2268

33 595 48 9 1 97 554

34 614 31 0 0 49 596

35 581 38 5 1 62 561

GRAND TOTAL 27643 1869 90 56 2274 27272

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

SH. BRIJESH KUMAR GARG, 
DISTRICT JUDGE 
(COMMERCIAL)-01

Shahdara

MS. SUKHVINDER KAUR, 
DISTRICT 
JUDGE(COMMERCIAL)-02

Shahdara

Shahdara

Shahdara

SH. GURDEEP SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

SH. VIRENDRA BHATT, 
DISTRICT JUDGE 
(COMMERCIAL) 

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

SOUTH 
WEST

SH. BHUPESH KUMAR, 
DISTRICT JDUGE, 
COMMERCIAL COURT-02 SOUTH 

WEST

SH. RAKESH SYAL, DISTRICT 
JUDGE, COMMERCIAL 
COURT-03 SOUTH 

WEST


	Form-1
	Form-2
	Form-3
	Form-4
	Form-5
	Form-6(i)
	Form-6
	Form-7
	Three Adjournment

